[List of cases which were e-filed during the month of April 2023
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OMP COMM SHYAM GUPTA VS VIJAY GOELSIGAURAV 8053426674 [|garuavt@gmail.com 03.04.2023 01.04.2023
149/2023 & ANR. TYAGI
CS COMM-589/2023 ICICI BANK VS RAJA KISHOREPPRASHANT (9818030800 [INDUSLEGALBA@GMAAL.COM |05.04.2023 03.04.2023
THAKUR KUMAR
CS COMM-603/2023 TKW MANAGEMENT VS ORIENTIABHINAV  [8130925162 |ABHINAV.JAGANATHAN@AGR [10.04.2023 06.04.2023
CRAFT LIMITED JAGANATHA [YACHAMBERS.COM
N
OMP COMM SONY SONS VS DHANI LOANSVIPPIN 7465245236 [vippinpillai@gmail.com 11.04.2023 10.04.2023
50/2023 AND SERVICES IPILLAI
OMP (I) COMM HDFC BANK LTD. VS ASIFANISH 0811452002 |JANISHBHOLA17@YAHOO.COM [17.04.20232  [15.04.2023
353/2023 MOHAMMAD HARUN BHOLA
OMP(i) COMM HDFC BANK LTD. ANISH 0811452002 JANISHBHOLA17@YAHOO.COM [17.04.2023 15.04.2023
354/2023 SUNIL KUMAR BHOLA
CS COMM-636/2023 ICICI VS NARESH KUMAR SAGAR 0212036118 |[VIKASCHOPRAADVOCATE@G [17.04.2023 15.04.2023
SHIVAM IMAIL.COM
CS COMM-637/2023 ICICI VS VAISHALI ARORA SAGAR 0212036118 [VIKASCHOPRAADVOCATE@G [17.04.2023 15.04.2023
SHIVAM IMAIL.COM
CS COMM-657/2023 ADIDAS AG VS ASHOK KUMAR [AASTHA 0718209970 |JAASTHA@THELEGALIST.COM |18.04.2023 17.04.2023
SHARMA
CS COMM-658/2023 CANARA BANK VS NARAIN DASSUMIT 7042039746 |SUMITSAURAV@HOTMAIL.CO 18.04.2023 17.04.2023
IDRUG STORE SAURAV M
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OMP(I) COMM HDFC BANK LTD. VS SAGARANISH 0811452002 |JANISHBHOLA17@YAHOO.COM [18.04.2023 17.04.2023
372/2023 NAGELWAR BHOLA
OMP(I) HDFC BANK LTD. VS VIKASANISH 0811452002 |JANISHBHOLA17@YAHOO.COM §18.04.2023 17.04.2023
COMM ARORA BHOLA
373/2023
OMP(I) HDFC BANK LTD. ANISH 0811452002 JANISHBHOLA17@YAHOO.COM §18.04.2023 17.04.2023
COMM VS DEEPAK KUMAR BHOLA
374/2023
OMP(I) COMM HDFC BANK LTD. VS UMESHANISH 0811452002 |JANISHBHOLA17@YAHOO.COM [18.04.2023 17.04.2023
375/2023 KUMAR BHOLA
OMP(I) COMM HDFC BANK LTD. VS GIRISHANISH 0811452002 |JANISHBHOLA17@YAHOO.COM [18.04.2023 17.04.2023
376/2023 SADANA BHOLA
CS COMM-669/2023 ICICI VS ASHVEEN KAUR SODHI|SAGAR 0212036118 |[VIKASCHOPRAADVOCATE@G [19.04.2023 18.04.2023
SHIVAM IMAIL.COM
CS COMM-701/2023 ICICI BANK VS. RAM SHANKAR [SHAILENDR [7703894232 |SDEV9213295609@GMAIL.COM [27.04.2023 26.04.2023
A BABBAR
2 DR. KAMINI LAU,CENTRAL [CS(COMM)566/2023 INITIN ANEJA VS RAJ KUMARI |[R.K.ALAGH [9911444100 Jalaghs409@gmail.com 01.04.2023 01.04.2023
DISTRICT JUDGE
(COMMERCIAL
COURT)-02
CS(COMM)567/2023 [LIC HOUSING FINANCE LTD VSVISHWEN- [0871704611 [verma.vishendra@yahoo.co.in  [01.04.2023 31.03.2023
AMIT HANS [DRA VERMA
OMP(COMM)48/2023 VIVEK BHATIA VS SBI CARDS&KSHITIZ 0211456885 |[KSHITIZAHUJA@GMAIL.COM [01.04.2023 31.03.2023
PAYMENTS AHUJA
CS(COMM)581/2023 SUBHASH CHANDER PURI VSVIJAY MAL49810001977 [vkmadv@gmail.com 03-04-2023  |01-04-2023
VIKAS SINGH [HOTRA
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CS(COMM)582/2023 M/S KANCHAN FASHION PVTISUBHASH [9810459344 [chandraadvo3i@gmail.com 03-04-2023  [01-04-2023
ILTD VS SHARMILA CREATIONS |[CHANDRA

CS(COMM)585/2023 IMRS.SITA DEVI VS M/S SHIVIDEEPAK 0899090801 |deepakraoadvocate@gmail.com [05-04-2023  |03-04-2023
SHANKAR TRADING RAO

CS(COMM)586/2023 HPL ELECTRIC & POWER VSVIJAY 0810210832  |vijayprakashadvocate@gmail.com|05-04-2023  |03-04-2023
M/S COLOCUBE TECHNOLO-PRAKASH
GIES

EX(COMM)186/2023 HDFC BANK LTD VS ANUJISSH KARAN9999568427 |office@lpjpartners.com 05-04-2023  |03-04-2023
KUAMR SINGH

EX(COMM)192/2023 HDB FINANCIAL SERVICES VSIDEEPANKAR|9999925860 [DEEPANKURSONDHIPARTNER|06-04-2023 [05-04-2023
RAMA NAND YADAV SONDHI S.COM

EX(COMM)194/2023 [LORD KRISHNA FINANCIAL VSK.K. GAU+9911119106  [thwjuscommune@gmail.com 06-04-2023  |05-04-2023
VARUN TAM

EX(COMM)195/2023 KOGTA FINANCE LTD VS MOHD|VIKRAM 8010215314  [aAravikramshukla1982@gmail.co[01.04.2023 05-04-2023
SAJID SHUKLA Im

CS(COMM)598/2023 ANAMIKA CHOPRA VS TOFF-JANKUR 8802365635 [ankurmahindru@kred-jure.in 10-04-2023 06-04-2023
COVER CORE IMAHINDRO

OMP(I)(COMM)48/2023 [HDFC BANK LTD VS MONOKAANISH BHO-9811452022 |Anish_bhola1y@yahoo.com 10-04-2023  [06-04-2023
JAGPAL SINGH LA(P),

[Execution HDFC BANK LTD. Vs BALJEET |[SANJEEV 9958724670 |litigatiom@sreslegal.com 12-04-2023 11-04-2023

Comm.)/204/2023 SINGH IPATHAK(P),

[Execution [KOTAK MAHINDRA PRIME LTDKUSHAL 11825104 litigation@srcslegal.com 12-04-2023 11-04-2023

Comm.)/205/2023 Vs SHORAB KOCHHAR KUMAR(P),
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CS (COMM)/612/2023 SPG COMSUMER PRODUCTS 0886688109 |bikram.singh1924@gmail.com  [12-04-2023 11-04-2023
IPVT LTD Vs SIDDHI GUPTA SINGH
[PATEL(P),
CS (COMM)/613/2023 MOHD MURSALIN Vs WASIDINARENDER [0899685812 narenderllb@gmail.com 12-04-2023 11-04-2023
AHMED GANAEI KUMAR(P),
& sohela khan|
CS (COMM)/623/2023 ICICI BANK Vs SUNIL JOHN ALOK 0911000126 |[ALOK.ADV2001@GMAIL.COM [13-04-2023 12-04-2023
KUMAR(P),
CS (COMM)/624/2023 ICICI BANK Vs YATINDRAALOK 0011000126 JALOK.ADV2001@GMAIL.COM [13-04-2023 12-04-2023
INIRVIK KUMAR(P),
OMP(I) 352/2023 HDFC BANK LTD VS VIPINJANISH BHO-{9811452022 |Anish_bhola1y@yahoo.com 17-04-2023 16-04-2023
SHARMA LA
OMP (I) (COMM)/361/2023 [HDFC BANK LTD Vs SARITAIANISH 0811452022  |Anish_bhola1y@yahoo.com 18-04-2023 17-04-2023
KISHAN CHAND BHOLA(P),
OMP (I) (COMM)/362/2023[HDFC BANK LTD Vs SHWETA |ANISH 0811452022  [Anish_bhola17@yahoo.com 18-04-2023 17-04-2023
AGGARWAL BHOLA(P),
OMP (I) (COMM)/363/2023HDFC BANK LTD Vs DINESH |[ANISH 0811452022 [Anish_bholai17@yahoo.com 18-04-2023 17-04-2023
BAKSHI BHOLA(P),
CS (COMM)/655/2023 M/S SUPREME SALES AGENCY[SAKET 0811471337  [tlremedies@gmail.com 18-04-2023 17-04-2023
Vs M/S ECONSHIP TECH PVTIGROVER(P),
LTD
CS (COMM)/663/2023 ICICI BANK Vs MANJU DAGAR [SAGAR 0212036118  |[vikaschopraadvocate@gmail.com [19-04-2023  [18-04-2023
SHIVAM(P),
OMP (I) (COMM)/377/2023 [HDFC BANK LTD Vs SEEMAANISH 0811452022 [Anish_bhola17@yahoo.com 10-04-2023 18-04-2023
SHARMA BHOLA(P),
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CS (COMM)/680/2023 STATE BANK OF INDIA Vs BRIJVARUN 0818365119 [VARUNCHANDIOK@GMAIL.CO[24-04-2023 21-04-2023
MOHAN SHARMASOLE PROPCHANDIOK( M
JAN CHEMIST P),
CS (COMM)/681/2023 M/S KANCHAN FASHION PVTISUBHASH [9810459344 [chandraadv3i@gmail.com 04-04-2023  [21-04-2023
ILTD Vs NITISHA BULCHANDANIICHANDRA(P
CS (COMM)/682/2023 M/S DARBAR CHEMICALS VSAMIT 0810224624 [NA 24-04-2023  [21-04-2023
MOHIT POLYTECH PVT LTYD  |GUPTA(P),
[Execution PIRAMAL CAPITAL AND[Rishabh 011-29810161 [advocates@rmalawfirm.in 24-04-2023  |21-04-2023
Comm)/227/2023 HOUSING FINANCE LIMITED VsMalik(P),
KAVIT MANCHANDA
[Execution HDB FINANCIAL  SERVICEAMULYA 0099906303 jaupadhyay11@gmail.com 04-04-2023  |21-04-2023
Comm)/226/2023 LIMITED Vs SURINDER SINGH|UPADHYAY(
UPPAL P),
CS (COMM)/687/2023 SANDEEP GOYAL Vs A ONEHimanshu [8585928805 [NA 05-04-2023  [24-04-2023
TRADERS Rajora(P),
CS (COMM)/688/2023 SQUARE YARDS CONSULTING [NEHA MS(P),j90910903521 [pamnanineha@yahoo.com 25-04-2023 24-04-2023
IPRIVATE LIMITED Vs HAMED|
SABERI ENTERPRISE
INDIALIMITED ORS
[Execution M/S KOTAK MAHINDRA BANKRAVI 0811252038 [ADVOCATERSGARG@GMAIL.C |25-04-2023 24-04-2023
Comm)/232/2023 LTD Vs SH BHARAT KUMARSHANKAR OM
IMISHRA AND ANR GARG(P),
[Execution M/S HDB FINANCIAL SERVICESAMULYA 0009906303 |aupadhyay11@gmail.com 06-04-2023  [25-04-2023
Comm)/233/2023 LIMITED Vs MOHD IMRAN [UPADHYAY/(
P)’
OMP (COMM)/62/2023 BIRD CLOTHING Vs GAURAV[Shashi 0818949469 [lawgicalalliance@gmail.com 07-04-2023  [26-04-2023
JAIN [Kaushik(P),
CS (COMM)/698/2023 CHIRAG GUPTA PROPRIETORRita 09053413632 Jadv.rita.sanghavi@gmail.com 27-04-2023 26-04-2023
OF KENT INDUSTRIES[Sanghavi(P),

THROUGH ITS AUTHORISED
ATTORNEY RAJ KUMAR
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CS (COMM)/704/2023 IDAMS SKY PVT LTD VSCHETAN 011-46541551 [DADRISURENDRA@GMAIL.CO [28-04-2023  |27-04-2023
PROFESSIONAL CAREER ANDROY(P), M
TRAINING INSTITUTE SHIMLA
CS (COMM)/705/2023 KRBL LIMITED Vs CHAMAN LALISUDARSHAN]|9718300277 [legal@uniteddworld.co.in 28-04-2023  [27-04-2023
SETIA EXPORTS LTD BANSAL(P),
CS (COMM)/706/2023 DAMS SKY PVT LTD VSCHETAN 011-46541551 [DADRISURENDRA@GMAIL.CO [28-04-2023  [27-04-2023
PROFESSIONAL CAREER ANDROY(P), M
TRAINING INSTITUTE TANDA
[FRANCHISE
[Execution HDB FINANCIAL SERVICES LTD|ISYED 0011606947  [taqvihussain@gmail.com 28-04-2023  |27-04-2023
Comm)/235/2023 Vs GAURAV KUKKAL HUSAIN
ADIL
TAQVI(P),
CS (COMM)/707/2023 PADAM GUPTA Vs PIYUSHSUBHASH [9810459344 [chandraadv3i@gmail.com 28-04-2023  |27-04-2023
AGARWAL CHANDRA(P
CS (COMM)/719/2023 ICICI BANK LIMITED Vs SATISH|SHAILENDR [9810076766 |babbarsandassociatesicici@gmail.29-04-2023  [28-04-2023
KUMAR A lcom
BABBAR(P),
[Execution M/S VISHNA INDIA NIDHINEERAJ 0811237068  [neerajsuri79@yahoo.co 20-04-2023  [|28-04-2023
Comm)/246/2023 LIMITED THROUGH ITS ARSURI(P),
SHRI NAVEEN GUPTA Vs SHRI]
RAHUL AGGARWAL
[Execution PIRAMAL CAPITAL AND|Rishabh 8882531888 [advocates@rmalawfirm.in 20-04-2023  [28-04-2023
Comm)/247/2023 HOUSING FINANCE LIMITED VsMalik(P),
JAYLINK OVERSEAS PRIVATE
LIMITED
3 MS. ILLA RAWAT,CENTRAL [CS(COMM) 573/2023 M/S KANCHAN FASHION PVT/SH. 0810459344 [chandraadv3i@gmail.com 01.04.2023 31.03.2023
IDISTRICT JUDGE, ILTD. V/S SARITA WADERA SUBHASH
COMMERCIAL CHANDRA
COURT-03
CS(COMM) 574/202 ICICI BANK LTD. V/S RAKESH|SH. DEEPAK|9818030800 [induslegalia@gmail.com 01.04.2023 31.03.2023
KUMAR & ANR. IKAUSHIK
CS(COMM) 575/2023 ILIC HOUSING FINANCE LTD.SH. 0871704511  [verma.vishwendra@yahoo.co.in [01.04.2023 31.03.2023
V/S AJAY RATRA VISHWENDR
A VERMA
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EXECUTION(COMM) SUNIL GUPTA V/S RUHI ALIA . 0810591846 [advvagesh@gmail.com 01.04.2023 31.03.2023
178/2023 SHARMA
EXECUTION(COMM) HDB FINANCIAL SERVICES LTD.SH. 0999925860 |deepankarsondhipartners@gmail.01.04.2023 31.03.2023
180/2023 V/S ISHWAR CHATTER IDEEPANKUR com
SONDHI
CS(COMM) 590/2023 M/S S. CHAND & CO. LTD. V/SMS.  ANJU|9810195013 [N/A 05.04.2023 03.04.2023
CHANDRA BHANN, PROP. OF [BAGAI
M/S HARIZON BOOK &
STATIONERS
CS(COMM) 591/2023 RAM PRASAD SWAMI, SH. DEEPAK|9899030801 [deepakraoadvocate@gmail.com [05.04.2023 03.04.2023
PROP. OF M/S ASHUTOSHRAO
[ENTERPRISES
V/S
EXECUTION(COMM) HDB FINANCIAL SERVICES LTD.[SH. RISHABP811079659 [rishab@rajassociate.com 05.04.2023 03.04.2023
189/2023 V/S JAGAT SINGH RAJ JAIN
EXECUTION(COMM) ICICI BANK LID. V/S AMITMS. CHETNAj9818280772 [PUNITBHALLA@GMAIL.COM [05.04.2023  |03.04.2023
190/2023 SETHI BHALLA
EXECUTION(COMM) HDFC BANK LTD. V/S DHARM|LPJ 0999568427 |office@lpjpartners.com 05.04.2023 03.04.2023
191/2023 [PAL ADVOCATE
ASSOCIATE
CS(COMM) 593/2023 ICICI BANK LTD. V/S DEEPSH. DEEPAK|9818030800 [induslegalia@gmail.com 06.04.2023 05.04.2023
[ENTERPRISES IKAUSHIK
CS(COMM) 594/2023 M/S KIRAN ROADWAYS PVT.SH. M.KJo811547394 |MKKAUSHIK1105@GMAIL.COM|[06.04.2023 05.04.2023
LTD. V/S IKAUSHIK
M/S ALTECH
INFRASTRUCTURE PVT. LTD.
CS(COMM) 600/2023 MEENAKSHI GOEL V/S YFCSH. TUSHAR9871550054 [TUSHAR@MGLAW.IN 10.04.2023 06.04.2023
PROJECTS PVT. LTD. GUPTA
CS(COMM) 601/2023 M/S ANKUR PIPES PVT. LTD.SH. ADITYA818684037 |JADVOCATEADITYAGIRI@GMAI10.04.2023 06.04.2023
V/S GIRI L.COM
MANISH JAISWAL, PROP. OR
OM TRADERS
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PVT. LTD.
V/S DISTRICT MAGISTRATE
WEST

[DURGESH
GUPTA

.COM

CS(COMM) 609/2023 SHREE RAM ENGINEERS V/SSH. NAVEENP811899279 [NAVEEN@NBASSOCIATES.NET [11.04.2023 10.04.2023
M/S PRASHANT ELECTRICO BHARDWAJ

EXECUTION(COMM) M/S AKSHAY ENTERPRISES V/SIN/A IN/A IN/A 11.04.2023 10.04.2023

201/2023 M/S ARUN TAXTILES

CS(COMM) 614/2023 M/S CHAHAT JEWELLERS V/SSH. SACHIN|9810062685 |ADVSC82@GMAIL.COM [12.04.2023 11.04.2023
M/S VARDHMAN JEWELS CHAWLA

CS(COMM) 626/2023 ICICI BANK LTD. V/S SURJEET|SH. ALOK9911000126 [ALOK.ADV2001@GMAIL.COM [13.04.2023 12.04.2023
SINGH KUMAR

MICS.DJ/226/2023 KRISHAN KUMAR V/S SHRIRAM|SH. PANKAJ|8708416629 [chhillarpankaj@gmail.com 13.04.2023 12.04.2023
TRANSPORT FINANCE CO. LTD. [CHILLAR

CS(COMM) 632/2023 ICICI BANK LTD. V/S DAVINDERSSH.  VIKAS|9212036118 [vikaschopraadvocate@gmail.com [15.04.2023 15.04.2023

CHOPRA

CS(COMM) 640/2023 ICICI BANK LTD. V/S HIMANISH. VIKAS9212036118 [vikaschopraadvocate@gmail.com (17.04.2023 15.04.2023
SAXENA CHOPRA

CS(COMM) 641/2023 1CICI BANK LTD. V/SSH.  VIKAS9212036118 [vikaschopraadvocate@gmail.com [17.04.2023 15.04.2023
PRABHAKAR MISHRA CHOPRA

CS(COMM) 642/2023 STATE BANK OF INDIA V/S RAVISH. VARUN|p818365119 |[VARUNCHANDIOK@GMAIL.COf17.04.2023 15.04.2023
BALUJA, PROP. OF R. M
HONEY KIDZ CHANDIOK

CS(COMM) 643/2023 KHANEJA MOTORS V/S TEMPOSH. ASHISHI9810602838 |GARGRAJIV26@YAHOO.CO.IN f17.04.2023 15.04.2023
INDIA SPARES GARG

CS(COMM) 644/2023 SPACE 4 BUSINESS SOLUTIONS|SH. 0811217093 |ADV.DURGESHGUPTA@GMAIL[17.04.2023 15.04.2023
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MICS.DJ/233/2023 KENT RO SYSTEM LTD. V/SSH. 0811331125 [rbhatia_advocate@yahoo.co.in  [17.04.2023 15.04.2023
AMEREX PVT. LTD. BHATIA

OMP(I)(COMM) 358/2023 [HDFC BANK LTD. V/S ANILSH. ANISH9811452020 [anish_bholaiy@yahoo,com [17.04.2023 15.04.2023
GUPTA BHOLA

OMP(I)(COMM) 364/2023 [HDFC BANK LTD. V/S PRAVEEN|SH. ANISH|9811452020 |anish_bhola1y@yahoo,com 18.04.2023 17.04.2023
KUMAR BHOLA

OMP(I)(COMM) 365/2023 [TATA  CAPITAL FINANCIALSH. ANISH|9811452020 [anish_bhola17@yahoo,com 18.04.2023 17.04.2023
SERVICES LTD. V/S FATEH LAL BHOLA

CS(COMM) 656/2023 M/S ASHISH PAPERS PVT. LTD. |SH. S.M 0810235448 [SMGUPTA@GMAIL.COM 18.04.2023 17.04.2023
V/S CREATIVE INDUSTRIES &GUPTA
ORS.

EXECUTION(COMM) R.K. CONSTRUCTIONS V/SSH. ASHISH|9717944394 ladvashishverma@gmail.com 18.04.2023 17.04.2023

212/2023 MULTI COLORS STEEL VERMA
INDIA) PVT. LTD.

CS(COMM) 664/2021 ICICI BANK LTD. V/S TASIM SH.  VIKAS9212036118 [vikaschopraadvocate@gmail.com [19.04.2023 18.04.2023

CHOPRA

OMP(I)(COMM) 378/2023 [HDFC BANK LTD. V/S MOHIT|SH. ANISH|9811452020 [anish_bhola1y@yahoo,com 19.04.2023 18.04.2023
DHALL BHOLA

EXECUTION(COMM) HANUMAN RICE TRADERS V/SSH. MOHD/9818416099 [N/A 19.04.2023 18.04.2023

219/2023 M/S WHITEFIELDS OVERSEASSULEMAN
ILTD. KHAN

OMP(COMM) 56/2023 IN. NATRAJ V/S SBI CARDS &MOHD. 8755081093 [adv.shakeibnaru@gmail.com 21.04.2023 20.04.2023
PAYMENTS SERVICES LTD. SHAKEIB

INARU

CS(COMM) 679/2023 AGGARWAL POLYPLAST PVT.SH. 0899393909 |JADMIN@DMD.LAW 21.04.2023 20.04.2023
LTD. V/S MANMEET
L. D K LAMI PRINTS PVT. LTD. [SINGH
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CS(COMM) 683/2023 MILAN MADHUSUDAN KARIYASSH. TUSHAR|g871550054 [TUSHAR@MGLAW.IN 24.04.2023 21.04.2023
V/S AMIT KUMAR GUPTA, GUPTA
IPROP. OF AONE
INTERNATIONAL

OMP(I)(COMM) 389/2023 [HDFC BANK LTD. V/SSH. ANISH[9811452020 [anish_bhola1y@yahoo,com 24.04.2023 21.04.2023
MANVENDRA SINGH BHOLA

OMP(I)(COMM) 390/2023 [HDFC BANK LTD. V/S SANJAY|SH. ANISH|9811452020 [anish_bhola1y@yahoo,com 24.04.2023 21.04.2023
CHAUDHARY BHOLA

EXECUTION(COMM) HDFC BANK LTD. V/S INTZARSH. SUMIT9953518347 [lawconnect@hotmail.com 24.04.2023 21.04.2023

228/2023 HUSAIN AGGARWAL

CS(COMM) 690/2023 RAMESH KUMAR V/S RAJESHSH. RAJEEV|9873921590 [RAJEEVJHA2004@YAHOO.CO.Il25.04.2023 24.04.2023
KHANNA KUMAR JHA IN

CS(COMM) 691/2023 UMESH YARN AGENCIES V/S GSH. 0560183341 |ASSOCIATE@AYASSOCIATES.I [25.04.2023 24.04.2023
& S TEX KNITS ABHISHEK IN

YADAV

OMP(I)(COMM) 392/2023 [HDFC BANK LTD. V/S KARAN|SH. ANISH|9811452020 [anish_bhola1y@yahoo,com 25.04.2023 24.04.2023
COMPUTERS BHOLA

OMP(COMM) 60/2023 M/S GAURANG GARMENTS V/SSH. VIKESH|9899735614 [adv.rathi.vk@gmail.com 25.04.2023 24.04.2023
SURESH KUMAR AGGARWAL |[RATHI

OMP(I)(COMM) 394/2023 [TATA  CAPITAL FINANCIALSH. VIKAS9811205567 [sharmavikas407@gmail.com 26.04.2023 25.04.2023
SERVICES LTD. V/S SHARAM
ELEVENTURE SYSTEMS &
SERVICES PVT. LTD

CS(COMM) 700/2023 MADHU BANSAL V/S RAMISH. AVNEET|9871547417 [sksharma@candidlex.com 27.04.2023 26.04.2023
CHANDRA RATHI SINGH

SIKKA

CS(COMM) 708/2023 M/S VIKAS PUBLISHING HOUSESH. RAJESH|9810195013 [kumarrajeshadv@yahoo.com 28.04.2023 27.04.2023
PVT. LTD. V/S KUMAR
MOHIT SHARMA & ANR. PROP||
OF M/S READ & WHITE
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IMICS.DJ/272/2023 KNIT INDIA V/S TOYOTASH. VIPUL9810095300 [vipulgoel.85@yahoo.com 28.04.2023 27.04.2023
[FINANCIAL PVT. LTD. GOEL
OMP(COMM) 63/2023 UDAY TOUR AND TRAVELS V/SSSH. 0099321788  Jadv.tanveersingh@gmail.com 28.04.2023 27.04.2023
M/S SHRIRAM TRANSPORT TANVEER
[FINANCIAL COMPANY LTD. SINGH
EXECUTION(COMM) INEERAJ NAGPAL, PROP. OFSH. 0899585301 |babbarandassociatesicici@gmail. [28.04.2023 27.04.2023
237/2023 ARJUN ENTERPRISES V/S SHAILENDE com
ABHISHEK SUIT DUPATTA ANDR BABBAR
ORS.
EXECUTION(COMM) INEERAJ NAGPAL, PROP. OFSH. 0899585301 |babbarandassociatesicici@gmail. [28.04.2023 27.04.2023
238/2023 ARJUN ENTERPRISES V/S SHAILENDE com
POOJA SILK AND SAREES ANDR BABBAR
ORS.
CS(COMM) 717/2023 M/S GURDAYAL & SONS V/SSH. ARCHIT9599043045 larchit@sigmalegal.in 29.04.2023 28.04.2023
M/S SAGA PAPERS SINGHAL
CS(COMM) 718/2023 ICICI BANK LTD. V/S SAMEERSH. 0899585301 |babbarandassociatesicici@gmail. [29.04.2023 28.042023
IKHAN & ANR. SHAILENDE com
R BABBAR
EXECUTION(COMM) M/S KOGTA FINANCIAL INDIASH. ARAB010215314 [aravikaramshukla1982@gmail.co [29.04.2023 28.04.2023
245/2023 LTD. V/S MOHD. ZAHID & ORS. [VIKRAM Im
SHUKLA
4 MS NISHA SAXENA,JCENTRAL [EX (COMM)-176/2023 HDFC BANK LTD. VS.SH. 8285002845 [litigation@srceslegal.com 01.04.2023 28.03.2023
(DISTRICT JUDGE, GURPREET SINGH ARORA SANJEEV
COMMERCIAL PATHAK
COURT-04
EX (COMM)-177/2023 HDFC BANK LTD. VS. AMIT|SH. 8285002845 [litigation@srcslegal.com 01.04.2023 27.03.2023
ARORA SANJEEV
PATHAK
EX (COMM)-179/2023 HDFC BANK LTD. VS. VIKASSH. R.KJ9311022100 [ranjan.and.company@gmail.com |01.04.2023 24.03.2023
KUMAR RANJAN
CS (COMM)-571/2023 M/S TULLIO GIUSI SRL VS. M/ASH. TPS9810199352 [officetpskang@gmail.com 01.04.2023 31.03.2023
ALLEANZA POLYMERS &KANG
SERVICE
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CS(COMM)-572/2023 [CICI BANK LTD. VS. UDAY JAIN |SH. YUNUS|9212036118 [vikaschopradvocate@gmail.com [01.04.2023 20.03.2023
ISATFI

CS(COMM)-577/2023 [CICI BANK LTD. VS CHETAN|SH. YUNUS9212036118 [vikaschopradvocate@gmail.com [01.04.2023 20.03.2023
VATS SATFI

CS(COMM)-578/2023 [CICI BANK LTD. VS. M K ROCKISH. YUNUS|9212036118 [vikaschopradvocate@gmail.com [01.04.2023 20.03.2023
TECH PVT. LTD. SATFI

CS (COMM)-579/2023 CANARA BANK VS. M/S SONISH. D.K9312280099 |dkjainlaw@gmail.com 01.04.2023 28.03.2023
[ENERPRISES TRADING AND CO.JAIN
AND Anr

CS (COMM) 597/2023 STATE BANK OF INDIA V/SSHALINI 0899408618 [SHALINIADVOCATE@GMAIL.C [10.04.2023 27.03.2023
SIDDHARTH VAID PANDEY OM

CS (COMM) 596/2023 STATE BANK OF INDIA VS/SHALINI 0899408618 |SHALINIADVOCATE@GMAIL.C [10.04.2023 27.03.2023
MOHIT SETH PANDEY OM

EX (COMM) 197/2023 IKGF VS. ORIGINAL KGF IMUSTAFA  |9958692427 JALIMUSTAFA@GMAIL.COM 10.04.2023 01.04.2023

ALI

OMP I COMM/345/2023 HDFC BANK LTD.VS. DINESHANISH 0811452022 [ANISH_BHOLA17@YAHOO.CO [10.04.2023 06.04.2023
KUMAR BHOLA M

OMP I COMM/348/2023 AAKASH EDUCATIONALIBHASKAR 8512052601 [BHASKAR@TRULEGLA.CO.IN [11.04.2023 23.03.2023
SERVICES LIMITED V/S MRJ/KUMAR
TRUN SHUKLA

OMP I COMM/347/2023 AAKASH EDUCATIONALIBHASKAR 8512052601 [BHASKAR@TRULEGLA.CO.IN [11.04.2023 23.03.2023
SERVICES LIMITED V/S RITESHKUMAR
GUPTA SHUKLA

MISC DJ 216/2023 SMC GLOBAL SECURITIES LTD|KRANTI 0582185075 |[KRANTILEGAL@GMAIL.COM [05.04.2023 03.04.2023
VS.KUNDAN VERMA
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03.04.2023

OMP (COMM)610/2023 GAURAV LOHIYA VS. KOTAKA.K.SINGH [0818592537 [AKS2537@GMAIL.COM 11.04.2023 03.04.2023
MAHINDRA PRIME LTD AND
ANR
EX (COMM) 203/2023 RAJESH KUMAR V/S MCD SATYENDER [9811161525 |[SKSINGH116 @GMAIL.COM 11.04.2023 03.04.2023
KUMAR
SINGH
CS (COMM)629/2023 M/S SPG CONSUMERJBIKRAM 0886688109 [BIKRAM.SINGH1924@GMAIL.C 13.04.2023 28.03.2023
PRODUCTS PVT. LTD V/SSINGH OM
JAGVIR SINGH PATEL
CS (COMM)-645/2023 ICICI BANK LTD. VS. NITINSH. VIKAS9212036118 [vikaschopradvocate@gmail.com [17.04.2023 15.04.2023
KUMAR AGGARWAL CHOPRA
CS (COMM)-646/2023 M/S SIRI IN FIN LEASE PVT.,SH. RAKESH|9310707170 [INFO@DSNLEGAL.COM 17.04.2023 13.04.2023
LTD. VS. HARISH CHANDRAKUMAR
AGARWAL
OMP I (COMM)-366/2023 [HDFC BANK LTD. VS. LATASH. ANISH[o811452022 |ANISH_BHOLA17@YAHOO.CO [18.04.2023 15.04.2023
SHER SINGH BHOLA M
OMP (I) (COMM)-367/2023 [HDFC BANK LTD. VS. ARPAN|SH. ANISH|9811452022 |ANISH_BHOLA17@YAHOO.CO [18.04.2023 15.04.2023
KUMAR BHOLA M
EX (COMM)-213/2023 HDFC BANK LTD. VS. MOHD|SH. 8285002845 [litigation@srcslegal.com 18.04.2023 10.04.2023
SALMAN SANJEEV
PATHAK
EX (COMM)-216/2023 HDB FINANCIAL SERVICES LTD.SH. SYED|9911694947 [taqvihussain@gmail.com 18.04.2023 10.04.2023
VS. PREMWATI P HUSAIN
ADIL TAQVI
OMP (I) (COMM)-380/2023 [HDFC BANK LTD. VS. SUNITA |SH. ANISH|9811452022 |ANISH_BHOLA17@YAHOO.CO [19.04.2023 17.04.2023

BHOLA

(M
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OMP (I) (COMM)-379/2023 [HDFC BANK LTD. VS. GULSHAN|SH. ANISH|9811452022 |ANISH_BHOLA17@YAHOO.CO [19.04.2023 17.04.2023
KUMAR BHOLA M
OMP (I) (COMM)-381/2023 [HDFC BANK LTD. VS SHRIKANT|SH. ANISH|o811452022 |ANISH_BHOLA17@YAHOO.CO [19.04.2023 18.04.2023
SINGH BHOLA M
CS (COMM)-673/2023 M/S KONCEPT SOLUTIONS PVT.[SH. NEERAJ|9971767788 [NEERAJ.ADVOCATE@YAHOO.I |[20.04.2023 15.04.2023
ILTD. VS. M/S DAGARDAHIYA IN
HOSPITALITY AND|
INFRASTRUCTURE PVT. LTD.
CS(COMM)-676/2023 AMIT KHANNA VS. PARVEJ SH. VIKAY9811379676 |[VKSBHT6@ GMIAL.COM 21.04.2023 12.04.2023
BHATIA
CS (COMM)-675/2023 AMIT KHANNA VS. KHALIDSH. VIKAS9811379676 [VKSBHT6@ GMIAL.COM 21.04.2023 12.04.2023
CHOUDHARY BHATIA
CS (COMM)-684/2023 CANARA BANK VS. SAT TRAVELS|SH. SUMIT}y042039746 [sumitsaurav@hotmail.com 25.04.2023 17.04.2023
SAURAV
CS (COMM)-686/2023 INIKE INNOVATE CV VS. ASHOKISH. PRAMOD|9718209970 |aastha@thelegist.com 25.04.2023 21.04.2023
KUMAR IKUMAR
SINGH
CS (COMM)-689/2023 BALAJI TRADING CO. VS. M/S|SH. ATUL9868243224 [atul.1273@gmail.com £5.04.2023 20.04.2023
BEE K BEE PRINTS PVT. LTD. IKUMAR
SHARMA
OMP (I) (COMM)-393/2023 [HDFC BANK LTD. SHASHIKANT|SH. ANISH|9811452022 |ANISH_BHOLA17@YAHOO.CO [26.04.2023 24.04.2023
SINGH BHOLA M
CS (COMM)-694/2023 CANARA BANK VS. SYED SHAIM|SH. PRATAP|9990366723 [prana25000@gmail.com £26.04.2023 24.04.2023
ALI CHANDRA
RANA
CS (COMM)-697/2023 DEEPTI JAISWAL VS. MEENUISH. 8588833730 [advocatemazhario@gmail.com [26.04.2023 20.04.2023
JOLLY SANJEEV
IKUMAR
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OMP (COMM)-61/2023 STERLING AND WILSON PVT.SH. 0811252685  [sanjeevtyai#gmail.com £06.04.2023 24.04.2023
ILTD. VS. M/S SHARMASSANJEEV
TURNKEY ENGINEERS PVT/KUMAR
LTD. TYAGI
CS (COMM)-699/2023 M/S SHASHI DHAWALSH. YASH|9987566992 |yash_chatur@yahoo.co.in 07.04.2023 13.04.2023
HYDRAULICS PVT. LTD. VS|CHATURVED
IMILIND THAKAR I
CS (COMM)-712/2023 CANARA BANK VS. SHRI DALIPMAMTA PAL |9873270564 [MAMTAPALO1@GMAIL.COM [28.04.2023 15.04.2023
KUMAR
CS (COMM)-711/2023 RAJENDER PRASAD V/SABHAY 0811329325 [MANI.ABHAV@GMAIL.COM 28.04.2023 19.04.2023
PARAMJIT SINGH & ORS MANI
TRIPATHI
CS (COMM)-713/2023 [UNION BANK OF INDIA VS.,KAMAL 0289100001 [SACHINMIGLANI.CLC@GMAIL.|38.04.2023 26.04.2023
ANSHU MISHRA & ORS. [KANT COM
CHHABRA
CS (COMM)-714/2023 M/S SURENDER KUMAR JAINJANARJEET 9868995997 PJASSIAJR@GMAIL.COM 38.04.2023 26.04.2023
V/S M/S JAY COLOURRAI
COMPANY
5 SH. UMED SINGHCENTRAL [CS COMM-569/2023 LIC HOUSING FINANCE LTD.,VISHWENDRINOT INOT AVAILABLE 01.04.2023 01.04.2023
GREWAL DISTRICT] V/S DEEPAK KUMARA VERMA  |AVAILABLE
JUDGE CHATTERJI
(COMMERCIAL
COURT)-05 CS COMM-570/2023 LIC HOUSING FINANCE LTDJVISHWENDRNOT INOT AVAILABLE 01.04.2023 01.04.2023
V/S HEMANT SHARMA A VERMA  |JAVAILABLE
EX. COMM-174/2023 KOTAK MAHINDRA PRIME LTD.KUSHAL INOT INOT AVAILABLE 01.04.2023 01.04.2023
V/S ANAND KUMAR KUMAR IAVAILABLE
EX. COMM-175/2023 M/S KOTAK MAHINDRA BANKRAVI INOT INOT AVAILABLE 01.04.2023 01.04.2023
LTD. V/S SH. BHANUISHANKAR |AVAILABLE
CHOUDHARY AND ANR. GARG
EX COMM-181/2023 FORTUNE CREDIT LTD. V/SASHOK KRJNOT INOT AVAILABLE 03.04.2023 03.04.2023
UTKARSH TRADING COMPANY [SINGH IAVAILABLE
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EX. COMM-182/2023 A.K.D.K. JAIN TRADING PVT|ALAMINE [NOT INOT AVAILABLE 03.04.2023 03.04.2023
LTD. V/S GULATI SUIT AND IAVAILABLE
IDUPPATA
CS COMM-583/2023 IMRS. SITA DEVI V/S M/S GEETAPAWAN INOT INOT AVAILABLE 05.04.2023 05.04.2023
[ENTERPRISES SINGH IAVAILABLE
TANWAR
CS COMM-584/2023 ICICI BANK LTD. V/S SHIVPRASHANT [NOT INOT AVAILABLE 05.04.2023 05.04.2023
SHAKTI ENTERPRISES KR IAVAILABLE
EX. COMM-185/2023 SBI CARDS AND PAYMENTW R KHAN [NOT INOT AVAILABLE 05.04.2023 05.04.2023
SERVICES LTD. V/S FARHAN IAVAILABLE
CS COMM-592/2023 GARG AND COMPANY V/S M/SSSAHIL INOT INOT AVAILABLE 06.04.2023 06.04.2023
BALA JI PLY PLACE GOYAL IAVAILABLE
MISC DJ-218/2023 BANK OF INDIA V/S SUBHASH[SHIVAM INOT INOT AVAILABLE 06.04.2023 06.04.2023
SURI TYAGI IAVAILABLE
EX.COMM-193/2023 HDFC B ANK LTD. V/SMANISH INOT INOT AVAILABLE 06.04.2023 06.04.2023
BALWINDER SETHI SHANKAR |AVAILABLE
VERMA
OMP(I)COMM-342/2023 |[HDFC BANK LTD. V/S SUPERANISH INOT INOT AVAILABLE 10.04.2023 10.04.2023
[FAST LOGISTICS PVT. LTD. BHOLA IAVAILABLE
CS COMM-604/2023 1CICI BANK LTD. V/SPRASHANT [NOT INOT AVAILABLE 10.04.2023 10.04.2023
SATYAJEET BHARTI KR IAVAILABLE
EX.COMM-199/2023 ASHOK KANODIA V/S UNILECRAHUL INOT INOT AVAILABLE 11.04.2023 11.04.2023
ENGINEERS LTD. IKADYAN IAVAILABLE
EX.COMM-200/2023 HDB FINANCIAL SERVICES LTD/SYED INOT INOT AVAILABLE 11.04.2023 11.04.2023
V/S GAURAV KUKKAL HUSAIN IAVAILABLE
ADIL TAQVI
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CS COMM-615/2023 LIC HOUSING FINANCE LTD, INOT INOT AVAILABLE 12.04.2023 12.04.2023
V/S VIKAS YADAV IAVAILABLE

CS COMM-616/2023 LIC HOUSING FINANCE LTD. INOT INOT AVAILABLE 12.04.2023 12.04.2023
V/S PRABHU NARAYAN| IAVAILABLE
MISHRA

CS COMM-617/2023 MANLIFT INDIA PVT. LTD. V/SRAUNAK INOT INOT AVAILABLE 12.04.2023 12.04.2023
IAZZ INFRASERVICES LTD. PAREKH IAVAILABLE

CS COMM-627/2023 ICICI BANK LTD V/SALOK KR. INOT INOT AVAILABLE 13.04.2023 13.04.2023
SUKHVINDER SINGH IAVAILABLE

CS COMM -628/2023 CANARA BANK V/S SATYAVANDANA [NOT INOT AVAILABLE 13.04.2023 13.04.2023
INARAIN GUPTA BHATIA IAVAILABLE

OMP COMM -53/2023 deepak dua and anr v/s m/s pnbPUJYA KRNOT INOT AVAILABLE 13.04.2023 13.04.2023
housing finace 1td SINGH IAVAILABLE

OMP (I) COMM 349/2023 [HDFC BANK V/S DEVENDERANISH INOT INOT AVAILABLE 13.04.2023 13.04.2023
RAM PARSAD BHOLA IAVAILABLE

OMP(I) COMM-350/2023 |[HDFC BANK LTD. V/S RISHABHANISH INOT INOT AVAILABLE 15.04.2023 15.04.2023
JAIN BHOLA IAVAILABLE

CS COMM-638/2023 ASK AUTOMOTIVE LTD. V/SAASTHA INOT INOT AVAILABLE 17.04.2023 17.04.2023
ASHOK KUMAR SHARMA IAVAILABLE

OMP(I)COMM-355/2023 |[HDFC BANK LTD. V/S UNSEDANISH INOT INOT AVAILABLE 17.04.2023 17.04.2023
HAJIR KHAN BHOLA IAVAILABLE

OMP(I)COMM-356/2023 |[HDFC BANK LTD. V/SANISH INOT INOT AVAILABLE 17.04.2023 17.04.2023
INITENDER RAMAVTER BHOLA IAVAILABLE
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BHALLA

BHOLA

IAVAILABLE

OMP(I)COMM-357/2023 |[HDFC BANK LTD. V/S LAKSHAYANISH INOT INOT AVAILABLE 17.04.2023 17.04.2023
JAIN BHOLA IAVAILABLE

CS COMM-639/2023 ICICI BANK LTD. V/S HARISAGAR INOT INOT AVAILABLE [17.04.2023 17.04.2023
PRAKASH SHIVAM IAVAILABLE

EX.COMM-214/2023 REETA JAIN PROP. JAINJAASHEESH [NOT INOT AVAILABLE 18.04.2023 18.04.2023
ASSOCIATES SHARMA IAVAILABLE

omp(i) comm-368/2023 hdfc bank Itd. V/s puneet kumar INOT INOT AVAILABLE 18.04.2023 18.04.2023

IAVAILABLE

OMP(I)COMM-369/2023 |[HDFC BANK LTD. V/S SANJAYANISH INOT INOT AVAILABLE 18.04.2023 18.02.2023
MAHABIR SINGH BHOLA IAVAILABLE

EX.COMM-215/2023 TEXTILE INDIA V/S SHREEASHISH INOT INOT AVAILABLE 18.04.2023 18.04.2023
SIDHI VINAYAK ENTERPRISES [VERMA IAVAILABLE

CS COMM-677/2023 RACHIT GARG V/S SURESHRAHUL INOT INOT AVAILABLE 21.04.2023 21.04.2023
CHANDRA SHARMA SHUKLA IAVAILABLE

OMP COMM-57/2023 INIMMALA SRIKANTH V/S SBIMUKESH KR.NOT INOT AVAILABLE 21.04.2023 21.04.2023
CARDS AND PAYMENT] IAVAILABLE
SERVICES LIMITED

EX. COMM-229/2023 DAGA TRADING COMPANY PVT.[SANJAY INOT INOT AVAILABLE 4.04.2023  [24.04.2023
LTD. V/S WIG BROTHERSKUMAR IAVAILABLE
CONSTRUCTION PVT. LTD.

EX. COMM-230/2023 INDUSTRIAL PIPINGIANUJ INOT INOT AVAILABLE >5.04.2023  [245.04.2023
PRODUCTS V/S KUMARMALHOTRA |AVAILABLE
ENGINEERING CORP.

OMP(I) COMM-391/2023 |[HDFC BANK LTD. V/S KAMALANISH INOT INOT AVAILABLE 25.04.2023 25.04.2023
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MISC DJ- 262/2023 PNB V/S M/S SUPER| INOT INOT AVAILABLE 25.04.2023 25.04.2023
INDUSTRIES IAVAILABLE
EX. COMM-231/2023 SH. KRISHAN MANGALBASANT KRJNOT INOT AVAILABLE £5.04.2023 25.04.2023
ROPERIETOR OF M/S SHRIGUPTA IAVAILABLE
BALAJI TRADING COMPANY V/S
SH. RAJBIR JAGLAN @ RAJVIR]
CS COMM-696/2023 PARAG INTERNATIONAL V/SDEEPAYAN [NOT INOT AVAILABLE 26.04.2023 26.04.2023
OPERA GLOBAL PVT. LTD. MANDAL IAVAILABLE
EX. COMM-236/2023 HDB FINANCIAL SERVICES LTD.RAVINDER [NOT INOT AVAILABLE 28.04.2023 28.04.2023
V/S RITIKAR IKR. IAVAILABLE
AGARWAL
EX.COMM-239/2023 M/S SCHOLASTIC INDIA PVTJANUBHAV [NOT INOT AVAILABLE 28.04.2023 28.4.2023
LTD. V/S J.B.S PUBLISHERSMEHROTRA |AVAILABLE
AND DISTRIBUTORS
CS COMM-709/2023 KIRORIMAL KASHIRAMISHRAVAN |[NOT INOT AVAILABLE 28.04.2023 28.04.2023
MARKETING V/S BHOLE NATH|KR. BANSAL |JAVAILABLE
[FOODS LTD.
EX.COMM-240/2023 ICICI BANK LTD. V/S PADEEPSUNITA INOT INOT AVAILABLE 28.04.2023 28.04.2023
GIRI SINGH IAVAILABLE
EX.COMM-241/2023 ICICI BANK LTD. V/S MOHDSUNITA INOT INOT AVAILABLE 28.04.2023 28.04.2023
[FARMAN KURESHI SINGH IAVAILABLE
CS COMM-710/2023 ABDUL WAHAB KHAN V/SAKSAY BEDI INOT INOT AVAILABLE 28.04.2023 28.04.2023
MOHD. SHAKEEL ALIAS TIGER IAVAILABLE
EX. COMM-248/2023 M/S VISHNA INDIA NIDHI LTD.NEERAJ INOT INOT AVAILABLE 20.04.2023 20.04.2023
V/S SHRI DEEPAK KUMARSURI IAVAILABLE
SAINI
6 SH. PARAMJITICENTRAL [CS(COMM) 568/2023 IDAYANAND ANGLO-VEDICVIVEK 0210107303  [thejuralsolutions@gmail.com 01.04.2023 20-03-2023
SINGH, DISTRICT] COLLEGE TRUST VS KAVIRAJ|SRIVASTAVA
JUDGE(COMMERCI KHAZAN CHAND QUETTA DAYV
AL)-06, CENTRAL ISR. SEC. SCHOOL
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BHOLA

(M

CS(COMM) 576/2023 PUNJAB DISTRIBUTORS PVTMAHESH 0810133604  [tridentlaw@hotmail.com 01.04.2023 31.03.2023
LTD. VS CULMEN INFRAKATYAYEN
PROJECTS

EX. (COMM) 173/2023 M/S VISHNU HOSIERY PVTJANKITA 0711528096  Jankitawadhwa1994@gmail.com [01.04.2023 20.03.2023
LTD. VS M/S D.D. AGENCIES WADHWA

OMP(I) COMM 338/2023 |AAKASH EDUCATIONALBHASKAR 8512052601 [BHASKAR@TRULEGAL.CO.IN [10.04.2023 25.03.2023
SERVICES LTD. VS BHANWARKUMAR
SINGH HADA SHUKLA

OMP(I) COMM 339/2023 |AAKASH EDUCATIONALBHASKAR 8512052601 [BHASKAR@TRULEGAL.CO.IN [10.04.2023 25.03.2023
SERVICES LTD. VS CHIRAGKUMAR
AGARWAL SHUKLA

OMP(I) COMM 340/2023 |AAKASH EDUCATIONALBHASKAR 8512052601 [BHASKAR@TRULEGAL.CO.IN [10.04.2023 27.03.2023
SERVICES LTD. VS BHANWARKUMAR
SINGH HADA SHUKLA

CS(COMM) 599/2023 RENU BAJAJ VS CONSILIUMJAMIT BAJAJ [9811700978 |ADVOCATE.PUNEET@GMAIL.C[10.04.2023 31.03.2023
AUTOMATION AND FIRE] OM
PROTECTION LTD.

EX. (COMM) 196/2023 RBL. BANK LTD. VS AJAYSACHIN 0811015335 |LEGAL@KATYALASSOCIATES.Cl10.04.2023 21.07.2022
KUMAR IKATYAL OM

CS(COMM) 602/2023 MOHIT RAJPAL VS MY TAXIRAVI 0467194651  [info@zlc.co.in 10.04.2023 03.04.2023
INDIA PRIVATE LTD. IKISHAN

CHANDNA

OMP(COMM) 50/2023 M/S SONY SONS VS DHANIVIPIN 0213528073 [1980ADV@GMAIL.COM 11.04.2023 24.02.2023
[LOANS AND SERVICES IPILLAI

EX. (COMM) 198/2023 IKOTAK MAHINDRA BANK VSSUNITA 0871040589 [INDOLEXLAW@GMAIL.COM [11.04.2023 03.04.2023
SANJAY GARG SINGH

OMP(I) COMM 346/2023 |[HDFC BANK VS JAGJEET SINGH |[ANISH 0811452022 |JANISH_BHOLA17@YAHOO.CO [11.04.2023 06.04.2023




S.No

District

Case No.

CS(COMM) 605/2023

Petitioner Name VS Respondent
Name

INAGAR

Advocate

IDEEPAK
IKAUSHIK

Advocate
Nobile
Number

0818030800

Advocate email id

INDUSLEGALIA@GMAIL.COM

Date of
Registration

11.04.2023

Date of e-filing

31.03.2023

YADAV

CHOPRA

IMAIL.COM

CS(COMM) 606/2023 ICICI BANK LTD. VS DILEEPDEEPAK 0818030800 [INDUSLEGALIA@GMAIL.COM [11.04.2023 31.03.2023
IKUMAR SHUKLA IKAUSHIK

CS(COMM) 607/2023 BHANWAR RIDAMALJI MUNOTMUKESH 0811365575 |[MUKESH_AGGARWALX25A@Y [11.04.2023 05.04.2023
VS M/S RDEVIS ENGINEERSAGGARWAL IAHOO.CO.IN
PVT. LTD.
RENOVISION AUTOMATION| - - - -
SERVICES PVT. LTD. VS
RANDHIR KAPOOR

CS (COMM) 620/2023 CANARA BANK VS KAMALRITU 0873706792 [RITUMISHRA.ADVOCATE@GM [12.04.2023 25.03.2023
[KAPOOR & ANR. IMISHRA AIL.COM

CS(COMM) 622/2023 AKBAR MOLA VS PANELSUDESH 0313195031  |SUDESHKRADVOCATE@GMALI [12.04.2023 05.04.2023
REPAIR FACTORY INDIA PVT/KUMAR L.COM
ILTD.

CS (COMM) 625/2023 M/S S. CHAND & CO. VS VEDANJU BAGAI 9810195013 [KUMARRAJESHADV@YAHOO. [13.04.2023 03.04.2023
PRAKASH RATHI COM

CS(COMM) 631/2023 M/S SPG CONSUMERBIKRAM 0886688109 [BIKRAM.SINGH1924@GMAIL.C |15.04.2023 11.04.2023
PRODUCTS PVT. LTD. VSSINGH OM
IDEEPAK SALUJA IPATEL

CS(COMM) 633/2023 M/S BHATIA AUTO SALES VSSSANJAY 0213131270 JAPEXDELHIADVOCATES@GMA15.04.2023 13.04.2023
M/S HINDUSTAN|LUTHRA [L.COM
ICONSTRUCTION CO. LTD.

CS(COMM) 634/2023 M/S AMBA - BI WHEELERSRAKESH 8860030068 WLAWLEGAL@GMAIL.COM 17.04.2023 06.04.2023
PVT. LTD. VS SANJAYWADHWA
MOHAPATRA

CS(COMM) 635/2023 ICICI BANK LTD. VS MADHUVIKAS 0212036118 [VIKASCHOPRAADVOCATE@G [17.04.2023 15.04.2023
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Petitioner Name VS Respondent
Name

Advocate

Advocate
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Advocate email id
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Registration

ofDate of e-filing

CS(COMM) 650/2023 ICICI BANK LTD. VS 0212036118 |[VIKASCHOPRAADVOCATE@G [17.04.2023 15.04.2023
INRIPENDRA SINGH CHOPRA IMAIL.COM
CS(COMM) 651/2023 ICICI BANK LTD. VS SURESH|VIKAS 0212036118 [VIKASCHOPRAADVOCATE@G [17.04.2023 15.04.2023
KUMAR CHAUHAN CHOPRA IMAIL.COM
CS(COMM) 652/2023 ICICI BANK LTD. VS JITENDRAVIKAS 0212036118 [VIKASCHOPRAADVOCATE@G [17.04.2023 15.04.2023
AWANA CHOPRA IMAIL.COM
OMP(I) COMM 351/2023 |[HDFC BANK LTD. VS BABBARANISH 0811452022 JANISH_BHOLA17@YAHOO.CO [17.04.2023 15.04.2023
HOSPITALITY & TOURISM &BHOLA M
ANR.
CS(COMM) 653/2023 STATE BANK OF INDIA VSSUNIL 0099330725 [DELHILAWYERS76 @YAHOO.C [18.04.2023 10.11.2022
ROHIT JAIN SEHRAWAT O.IN
EX. (COMM) 209/2023 SBI CARDS VS RAM SEWAK W.R. KHAN [9811225408 [WRKHANASSOCIATES@GMAIL}18.04.2023 15.04.2023
.COM
EX. (COMM) 210/2023 ISBI CARDS VS RAJNI KEDIA W.R. KHAN [9811225408 [WRKHANASSOCIATES@GMAIL[18.04.2023 15.04.2023
.COM
EX. (COMM) 211/2023 SBI CARDS VS EDGER PETER W.R. KHAN [9811225408 [WRKHANASSOCIATES@GMAIL}18.04.2023 15.04.2023
.COM
MISC. DJ 237/2023 M/S SHANKAR DYES ANDSACHIN 0871522295 [NA 18.04.2023 20.03.2023
CHEMICALS KUMAR
CS(COMM) 660/2023 ICICI BANK LTD. VS RAJEEVBABBAR &9899585301 |BABBARSANDASSOCIATESICIC}|19.04.2023 01.02.2023
[KAPIL IASSOCIATES [@GMAIL.COM
CS(COMM) 661/2023 ICICI BANK LTD. VS SAZIDBABBAR &9899585301 [BABBARSANDASSOCIATESICIC{19.04.2023 01.02.2023
ANSARI IASSOCIATES [@GMAIL.COM
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EX.(COMM) 220/2023 HDFC BANK LTD. VS WASEEM|SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.COM|19.04.2023 10.04.2023
HASINUDDIN PATHAK

EX. (COMM) 221/2023 HDFC BANK LTD. VSSANJEEV 8285002845 |LITIGATION@SRCSLEGAL.COM[19.04.2023 10.04.2023
MOHAMMAD SHAFIQ PATHAK

OMP(I) COMM 383/2023 |HDFC BANK LTD. VS NADEEMIANISH 0811452022 |JANISH_BHOLA17@YAHOO.CO [20.04.2023 17-04-2023
KHAN BHOLA M

OMP(I) COMM 384/2023 |[HDFC BANK LTD. VS LOKESHANISH 0811452022 |JANISH_BHOLA17@YAHOO.CO [20.04.2023 17-04-2023
KUMAR BHOLA M

OMP(I) COMM 385/2023 |HDFC BANK LTD. VS ASKANISH 0811452022 |JANISH_BHOLA17@YAHOO.CO [20.04.2023 18-04-2023
DESIGN CREATIONS PVT. LTD. [BHOLA M

OMP(I) COMM 386/2023 |HDFC BANK LTD. VS MITHUNANISH 0811452022 |JANISH_BHOLA17@YAHOO.CO [20.04.2023 18.04.2023
MONGA BHOLA M

OMP(I) COMM 387/2023 [TATA  CAPITAL FINANCIALANISH 0811452022 |JANISH_BHOLA17@YAHOO.CO [20.04.2023 18-04-2023
SERVICES  LTD. VS SUVARIBHOLA M
DEVI

OMP(I) COMM 338/2023 |AYE FINANCE PVT. LTD. VSDEEPANKUR[9999925860 |[DEEPANKUR@SONDHIPARTN [24.04.2023 07.12.2022
ABDUL KHAN SONDHI ERS.COM

MISC. D.J 260/2023 STATE BANK OF INDIA VSSHIV K|NA INA £24.04.2023 18.04.2023
WATSALYA KUMAR SINGH TYAGI

CS(COMM) 692/2023 ANKIT GOEL VS MOHD. ZAHID [S.K. GUPTA [0810224624 [|SANJEEVGUPTA91@GMAIL.CO [25.04.2023 24.04.2023

M
CS(COMM) 693/2023 JAVED VS MEHBOOB & ANR. IMOHD. ARIF 9268147995 |ARIFADVOCATE@REDIFFMAILER6.04.2023 17.04.2023
.COM
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EX.(COMM) 234/2023 AU SMALL FINANCE BANK LTDJ/HEM 0068488318 [HEMCHANDERADVOCATES@G[]26.04.2023 21.04.2023
VS ASRAR AHMED CHANDER IMAIL.COM
CS(COMM) 703/2023 ANIL. KUMAR GUPTA VSMANISH 0068466963 |[ADVOCATEMANISHKUMAR@O[28.04.2023 21.04.2023
ABHIMANYU PRUTHI IKUMAR [UTLOOK.COM
7 IMSS. KAVERIICENTRAL [562/2023 [UMESH TYAGI VS MCD AKHIL RANA|9654531730 |RANA568@GMAIL.COM 01-04-2023 30-03-2023
BAWEJA, DISTRICT]
JUDGE,
COMMERCIAL
COURT-07
563/2023 ICICI BANK LTD VS PAN ASIA  |[SAGAR 0870348904 [SHIVAMADV65@GMAIL.COM |01-04-2023 130-03-2023
SHIVAM
564/2023 ICICI BANK LTD VS HAARISH[SAGAR 0870348904 |[SHIVAMADV65@GMAIL.COM |01-04-2023 30-03-2023
ALIL SHIVAM
565/2023 ICICI BANK LTD VS SUMANSAGAR 0870348904 |[SHIVAMADV65@GMAIL.COM |1-04-2023 130-03-2023
KUMAR SHIVAM
580/2023 LIC HOUSING VS MANISHVISHWENDR[9213049490 |[VERMAADV4789@GMAIL.COM [01-04-2023 27-03-2023
IMITTAL A VERMAA
505/2023 STATE BANK OF INDIA VSSHALINI 0654531730 |SHALINIVERMA@GMAIL.COM [10-04-2023 01-04-2023
[DHEERAJ SHARMA
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343/2023 HDFC BANK LTD VS ABDUL 0555688990 |ANISH555@GMAIL.COM 10-04-2023 03-04-2023
HAKEEM BHOLA
344/2023 HDFC BANK LTD VS ANANDANISH 05556880990 |ANISH555@GMAIL.COM 10-04-2023 03-04-2023
PRASAD BHOLA
608/2023 [CICI BANK LTD VS DHEERAJ |PRASHANT 9654531730 |[KUMARPRASHANTADV55@GM [11-04-2023 05-04-2023
KUMAR IAIL.COM
611/2023 MS  FEDEX VS  SHIWALIPRASHANT [0654531730 |KUMARPRASHANTADV55@GM [11-04-2023 05-04-2023
GARMENTS KUMAR IAIL.COM
618/2023 IADS SPIRITS VS ACRO SOFTECH |ABHISHEK 9313698955 [ABHISHEKRAI@GMAIL.COM [12-04-2023 07-04-2023
[RAI
619/2023 RAVINDER PAL VS SACHIN INARESH 0244588789 INARESHTHANAIS89@GMAIL.C [12-04-2023 07-04-2023
THANAI OM
621/2023 IDINESH AGGARWAL VS PALIVINEET 0654584789 |VINEETKAUSHIK458 @GMAIL. [12-04-2023 07-04-2023
RAM VINOD KAUSHIK ICOM
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630/2023 CHIRAG GUPTA VS SANGAMRITA 04166789458 [SANGHAVIADV96@GMAIL.CO [13-04-2023 08-04-2023
[ELECTRICALS SANGHAVI M

54/2023 AMARA KNOWLEDGE VSAMIT 0555447898 [VOHRAJAIN@GMAIL.COM 13-04-2023 08-04-2023
RAVINDER SINGH VOHRA

207/2023 M/S WADHVA TEXTILES VSKULBUSHAN|93130568978 [KULBHUSHANADV256@GMAIL}13-04-2023 09-04-2023
BALAK NATH GAKKHAR .COM

647/2023 ICICI BANK LTD VS RAM PALSSAGAR 0870348904 |[SHIVAMADV65@GMAIL.COM [17-04-2023 09-04-2023
PATEL SHIVAM

648/2023 ICICI BANK LTD VS VINAYSAGAR 0870348904 [SHIVAMADV65@GMAIL.COM [17-04-2023 09-04-2023
PAROCHA SHIVAM

649/2023 [CICI BANK LTD VS KRISHAN  [SAGAR 0870348904 |SHIVAMADV65@GMAIL.COM [17-04-2023 00-04-2023

SHIVAM

359/2023 HDFC BANK LTD VS KANCHAN|ANISH 0555688990 |ANISH555@GMAIL.COM 17-04-2023 13-04-2023

SATYAPAL BHOLA
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360/2023 HDFC BANK LTD VS ARUN| 0555688990 |ANISH555@GMAIL.COM 17-04-2023 13-04-2023
KUMAR BHOLA
654/2023 CHAND AND CO VS ROOPAIJRAJESH 0654531730 |RAJESHPANDIT@GMAIL.COM [18-04-2023 13-04-2023
BOOK
370/2023 HDFC BANK LTD VS INDERJEET|ANISH 0555688990 |ANISH555@GMAIL.COM 18-04-2023 15-04-2023
BUOLA
371/2023 HDFC BANK LTD VS SUMAN ANISH 0555688990 |ANISH555@GMAIL.COM 18-04-2023 16-04-2023
BHOLA
55/2023 SHYAM SUNDER VS HDFC BANKIPARAMJET 9878984585 |SINGHADV78@GMAIL.COM 18-04-2023 16-04-2023
SINGH
659/2023 ROHIT JAIN VS M/S RIMUNISH 0009957898 |[VOHARRAJAN@GMAIL.COM |19-04-2023 16-04-2023
IPACKAGAING VOHAR
662/2023 MUKESH AGGARWAL VS MCD [SATENDARA [09999997845 ISATENDRAADV589@GMAIL.CO|19-04-2023 17-04-2023
SINGH M




S.No District Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

665/2023 ICICI BAK LTD VS BHAGWANISAGAR 0870348904 |ISHIVAMADV65@GMAIL.COM |19-04-2023 18-04-2023
SINGH SHIVAM

666/2023 ICICI BANK LTD VS HARPREETISAGAR 0870348904 |[SHIVAMADV65@GMAIL.COM [19-04-2023 18-04-2023
SINGH SHIVAM

382/2023 HDFC BANK LTD VS ANKULJANISH 0555688990 |ANISH555@GMAIL.COM 10-04-2023 18-04-2023
CHAUHAN BHOLA

671/2023 M/S JAIN NARROW VS BDRSAMEER 0514069489 |SAMEERADV1234@GMAIL.CO [20-04-2023  [18-04-2023
PRODUCTS IDEWAN M

672/2023 SBI VS TUSHAR VARUN 0654531730 [VARUNCHAN@GMAIL.COM 20-04-2023  |18-04-2023

CHANDOK

674/2023 CANARA BANK VS MANPREETISUMIT 0009957898 |SAURAVSUMITADV14@GMAIL. [21-04-2023 19-04-2023
SINGH SAURAV ICOM

678/2023 RAM NARAYAN VS KANHAIYABHASKAR (90999957898 |SHUKLABHASKAR@GMAIL.CO [21-04-2023 19-04-2023
KUMAR SHUKLA M
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Date
Registration
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58/2023 SDS METALS VS YGNA| 0000957898 |RANABINDRA@GMAIL.COM  [21-04-2023 19-04-2023
CONSULTANCY RANA
685/2023 MANLIFT INDIA VS YFCRAUNAK 0009957898 |RAUNAKJI@GMAIL.COM 25-04-2023 21-04-2023
SANITARY PAREKH
695/2023 IBATRA AND CO VS SUNIL IDEEPAK 0009957898 |[DEEPAKDHYANI89@GMAIL.C [26-04-2023 23-04-2023
IDHYANI OM
395/2023 TATA CAPITAL VS BALAJI ENT |ANISH 0555688990 |ANISH555@GMAIL.COM 26-04-2023 23-04-2023
BHOLA
073/2023 SAMA DIAGNOSTIC VSISUNIL 0513045123 [SKUMAR@GMAIL.COM 28-04-2023  [24-04-2023
SWAPNIL JUNEJA KUMAR
715/2023 [UMESH YADAV VS MEENAKSHIANKITA 0313698958 |JANKITAADV@YAHOO.COM 28-04-2023  [24-04-2023
CREATION
042/2023 INOVA PUBLICATIONS VS NITADEVANSHU [9213045789 PAINDIVYANSHU@YAHOO.CO [28-04-2023  [25-04-2023
MEHTA JAIN M
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SH. DINESH BHATT |
DJ (COMMERCIAL
COURT)-01

'West

£243/2023 INOVA PUBLICATIONS VS SNABDEVANSHU [9213045789 PAINDIVYANSHU@YAHOO.CO [28-04-2023  [25-04-2023
IPUBLISHERS JAIN M
OMP (I) (COMM)/195/2023 SHREE ANK FINHOLD PVT LTDBANKE 0891887145 nil 12-04-2023 11-04-2023
Vs MAYANK SHAH BIHARI
SHARMA(P),
CS (COMM)/338/2023 MR CHAMAN LAL SINGHAL VSAKSHAY 0810844052 |mail@careintellect.com 15-04-2023 12-04-2023
MR NAVEEN KUMAR SRIVASTAVA
(P),
CS (COMM)/339/2023 MR CHAMAN LAL SINGHAL VSAKSHAY 0810844052 |mail@careintellect.com 15-04-2023 12-04-2023
MR NAVEEN KUMAR SRIVASTAVA
(P),
OMP (I) (COMM)/198/2023 [HDFC BANK Vs DEVANANDANASHIM 0509624216  |Ashiiii.bhattly@gmail.com 17-04-2023 15-04-2023
PRASAD BHATT(P),
OMP (I) (COMM)/200/2023[HDFC BANK Vs SAGIR AHMED |ASHIM 0599624216  |Ashiiii.bhattly@gmail.com 17-04-2023 15-04-2023
BHATT(P),
OMP (I) (COMM)/201/2023 [HDFC BANK Vs SANGITA SINGH|ASHIM 0599624216  |Ashiiii.bhattly@gmail.com 17-04-2023 15-04-2023
BHATT(P),
OMP (I) (COMM)/202/2023[HDFC BANK Vs PIYUSH ASHIM 0509624216  |Ashiiii.bhattly@gmail.com 17-04-2023 15-04-2023
KHATTER BHATT(P),
OMP (I) (COMM)/203/2023[HDFC BANK Vs UJJWAL VERMA ASHIM 0509624216  |Ashiiii.bhattly@gmail.com 17-04-2023 15-04-2023
BHATT(P),
OMP (I) (COMM)/199/2023 HDFC BANK Vs DEVBIRASHIM 0599624216  |Ashiiii.bhattly@gmail.com 17-04-2023 15-04-2023
RAJERAM BHATT(P),
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OMP (I) (COMM)/206/2023[SHRIRAM TRANSPORT FIN COMANOJ 0811133644 |manojk.adv@gmail.com 18-04-2023 17-04-2023
LTD Vs SATISH KUMAR(P),
OMP (I) (COMM)/209/2023[HDFC BANK Vs MANJEETASHIM 0599624216  |Ashiiii.bhattly@gmail.com 24-04-2023  [10-04-2023
GANGWAR BHATT(P),
OMP (I) (COMM)/208/2023[HDFC BANK Vs PRASHUNASHIM 0599624216  |Ashiiii.bhattly@gmail.com 24-04-2023  [10-04-2023
SHEKHAR BHATT(P),
o MS. HEMANIWest CS COMM 317/2023 GOODFAITH DEALERS VS/PRATYARK [9910070970 [pratyarki009@gmail.com 01.04.2023 01.04.2023
MALHOTRA, LAKHANI FOOTWEAR VATS
DISTRICT JUDGE
(COMMERCIAL
COURT)-02 CS COMM 318/2023 BANK OF BARODA VS. DILIPGEETANJALII8447833470 [advocate.134@gmail.com 01.04.2023 01.04.2023
KUMAR RAM SHARMA
COUNTER CLAIM/20/2023 |AAKANSHA POLLYPACK INDIARRAHUL 0910809294 [rahulnagpal.adv@gmail.com 01.04.2023 01.04.2023
VS. SWASTIK PACKAGING INAGPAL
CS COMM 320/2023 JAMILUR RAHMAN VS. SHRIMANOJ 0868326388 [anandilegali3@gmail.com 03.04.2023 03.04.2023
INAMRATA DWIVEDI KUMAR
CS COMM 321/2023 SRI HISSAR CONDUTT PIPE VSJUTKARSH [9899858596 [utkarshmathur.layer@gmail.com [03.04.2023 03.04.2023
RITU KAPOOR MATHUR
CS COMM 325/2023 OM LOGISTICS VS. GENTRUSTIARUN 0810163624 |advocatearun23@gmail.com 11.04.2023 11.04.2023
CONSUMER DURABLES AGGARWAL
CS COMM 326/2023 UCO BANK VS. M/S SHAHSUDHA 0899913203 |advsudhashukla@gmail.com 11.04.2023 11.04.2023
[ESTATE AGENCY SHUKLA
CS COMM 327/2023 [UCO BANK VS. SIMMI SHARMA [SUDHA 0899913203 jadvsudhashukla@gmail.com 11.04.2023 11.04.2023
SHUKLA
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OMP(I)COMM/193/2023 [HDFC BANK VS. VINOD KUMAR KUSUM 0899624216 Jashim.bhatt17@gmail.com 11.04.2023 11.04.2023
BHATT

OMP(I)COMM/194/2023 [HDFC BANK VS. HARJEETKUSUM 0899624216 Jashim.bhatt17@gmail.com 11.04.2023 11.04.2023
SINGH BHATT

CS COMM 334/2023 M/S MEDICARE PRODUCTS VS|JAMRENDRA 9599801185 Joutsmartadvocate.gmail.com 13.04.2023 13.04.2023
BLOCK DEVELOPMENT IKR. PANDEY

CS COMM 335/2023 SUDESH KUMARI VS. M/SSAMEER 0810134864 Jsameerdewan123@rediffmail.com(13.04.2023 13.04.2023
SHREERAM VANIYA GLOBALDIWAN
EXIM

OMP (I) COMM/196/2023 |KOTAK MAHINDRA BANK VS[TANUJ 0500153502  [tagrawal @gmail.com 13.04.2023 13.04.2023
YADAV CONSTRUCTION AGARWAL

CS COMM 342/2023 LKB ELECTRICALS VS. SAIDEEPIKA  |981115501 advocatedeepika@yahoo.com 18.04.2023 18.04.2023
HANUMESH TRADING

OMP(I)/2042023 SHREE ANK FINHOLD VSJABHAYENDR[8920723973 18.04.2023 18.04.2023
ORION TRAVEL A RAI

OMP(I)/2052023 SHRIRAM TRANSPORT VS. MAAMANOJ 0811133644 |manojk.adv@gmail.com 18.04.2023 18.04.2023
AMBEY KUMAR

MISC. DJ)/246/2023 INDIAN OVERSEAS BANK VS.SAGAR 0810980834 |areness@arenesslaw.com 19.04.2023 19.04.2023
OM TRADERS AGGRARWA

IL

IMISC. DJ)/250/2023 INDIAN BANK VS. DEEPAK 0873793171 [jaslawyers@rediffmail.com 20.04.2023 20.04.2023
SHARMA

OMP(I1)207/2023 SHREE ANK FINHOLD VS. ANILJABHAYENDR[8920723973 20.04.2023 20.04.2023
IKUMAR YADAV A KR. RAI
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CS COMM 348/2023 SANJAY GOYAL VS. RAJESHANAND 0868347568 [anand.2905@gmail.com 21.04.2023 21.04.2023
GOYAL SINGH
CS COMM 350/2023 UCO BANK VS. NIKHILSUDHA 0899913203 jadvsudhashukla@gmail.com 24.04.2023 24.04.2023
SHANKAR SHUKLA
CS COMM 351/2023 RAJ KUMAR VS. R.VMANVI 7011370562 [jeetlalkhuranaandsons@gmail.co [25.04.2023 25.04.2023
HEALTHWAYS PVT. LTD IKHURANA m
CS COMM 352/2023 M/S TAURANT PROJECTS VS.SANJAY 0072890071 |sharmasanjay702@gmail.com 25.04.2023 25.04.2023
RAHUL KUMAR SHARAM
CS COMM 353/2023 JINDAL CHARITABLE SOCIETY[SANJAY 0972890071 |sharmasanjay702@gmail.com 25.04.2023 25.04.2023
GEN. SECERATARY SHARAM
OMP(I) COMM 210/2023 [SHINKOLITE FINANCE VS/BANKE 0891887145 |pbankebiharisharma@rediffmail.c [25.04.2023 25.04.2023
GARIMA IBIHARI jom
CS COMM 358/2023 CAMPUS ACTIVEWEAR LTD VS.JANKIT 8802310640 [a.parashar@albalawoffices.com [27.04.2023 27.04.2023
JOHN DOE/AHOK KUMAR IPARASHAR
CS COMM 359/2023 PRINCE KUMAR VS. YUGMANINEERAJ 0811267046  [info@juslawoffices.com 27.04.2023 27.04.2023
KUMAR GUPTA
MISC.DJ/261/2023 AMIT ARORA VS. DEEPAK RAJ KUMAR9431396266 [rajkumar:tuli@gmail.com 27.04.2023 27.04.2023
TULI
OMP/COMM 14/2023 VISHAL SADWAL VS. KAPILJHARRY 0716666471  |harrykhanna@yahoo.in 20.04.2023 20.04.2023
TIWARI IKHANNA
10 SH. ANURAG SAIN,NEW CS(COMM) 2018/23 M/S LOTUS INTERNATIONALJRAHUL 0899218215 [rahul&&malhotra@gmail.com  [01.04.23 16.03.23
DISTRICT JUDGEDELHI LOGISTICS VS KINGSPANMALHOTRA
(COMMERCIAL IDISTRICT JINDAL PVT. LTD.
COURT)-01




S.No

District

Case No.

EX(COMM) 2027/23

Petitioner Name VS Respondent
Name

HDFC BANK LTD VS DESHRA
CHAND

Advocate

Advocate
Nobile
Number

0650810426

Advocate email id

msvermachambers@gmail.com

Date
Registration

01.04.23

ofDate of e-filing

21.12.22

CS(COMM) 2025/23

HOUSING
FINANCE
LIMITED VS POOJA SINGH

DEVELOPMENT]

PRADEEP

CORPORATIONKKUMAR JHA

0053133627

jhapradeep2010@hotmail.com

01.04.23

21.03.23

CS(COMM) 2022/23

M/S BKR CAPITALS PVT LTD. VS
PANNA LAL BHANSALI

RAJIV
BHARDWAJ

0810341320

bhardwajrajivadv@gmail.com

01.04.23

24.03.23

EX(COMM) 2017/23

M/S KARYTRON ELECTRICALS
PVT LTD VS M/S PDM GROUP

ROHIT
KUMAR
MODI

0810243904

rkm_modi@rediffmail.com

01.04.23

02.03.23

OMP(COMM) 2065/23

PARULBEN NIKUNJKUMAR
MEHTA VS AXIS FINANCE LTD.

SOUMIK
GHOSAL

9953097900

soumikghosal@gmail.com

05.04.23

15.03.23

EX(COMM) 2098/23

[KOTAK MAHINDRA BANK LTD.,
VS MUKESH KUMAR & OTHERS

AMIT
KUMAR
VATS

8860939556

amitkumar.294@rediffmail.com

06.04.23

23.03.23

CS(COMM) 2095/23

M/S TELEMART INDIA PVT,
L.TD. VS M/S PRIMATEL FIBCOM
LTD.

PUNEET
AHUJA

9999054886

advpuneetahuja@gmail.com

06.04.23

01.04.23

CS(COMM)2162/23

BANK OF INDIA VS SANTOSH|
YADAV

SHAVEER
AHMED

0811632517

shaveer12@gmail.com

12.04.23

01.04.23

CS(COMM)2161/23

M/S MERICAA FOODS AND
SERVICES PVT LTD VS M/S S D
TRADERS

ASEEM
INAYYAR

9999342007

advaseem18@gmail.com

12.04.23

05.03.23

CS(COMM)2172/23

DRAKE AND SCULL WATER VS
POWER TRANMISSION|
CORPORATION

SHIVEE
IPANDEY

0519279222

adv.shiveepandey@gmail.com

15.04.23

15.04.23

CS(COMM)2198/23

M/S THE IVORY PALACE VS M/S
SSIPL LIFESTYLE PRIVATE LTD

MANISH
MAKHIJA

0810043363

makhijam @rediffmail.com

13.04.23

31.03.23




S.No

District

Case No.

EX(COMM)2203/23

Petitioner Name VS Respondent
Name

FINANCIAL SERVICES LTD VS
MAHNDRA KUMAR

MAHINDRA AND MAHINDRA

Advocate

IDEEPANKUR
SONDHI

Advocate
Nobile
Number

0999925860

Advocate email id

[deepankur@sondhipartners.com

Date
Registration

13.04.23

ofDate of e-filing

01.04.23

CS(COMM)2195/23

LIC HOUSING FINANCE LTD VS
PARMOD SATIJA

SUNIL
MITTAL

0810513998

sunilmittal37@gmail.com

[13.04.23

31.03.23

CS(COMM)2188/23

STATE BANK OF INDIA VS
HEMANT KUMAR

SHIV Kl
TYAGI

0811059032

shivktyagii@gmail.com

13.04.23

05.04.23

OMP(I)(COMM)2175/23

M/S CLIX CAPITAL SERVICES
PVT LTD VS M/S MEDITOP
IDIAGNOSTICS

[RAVI
SHANKAR
GARG

0868552038

ladvocatersgarg@gmail.com

[13.04.23

05.04.23

CS(COMM)2174/23

M/S AGGARWAL SANITARY|
HARDWARE AND ELECTRICALS
AND ANR

RUBINA
ARORA

7703805181

ladv.rubinarora@gmail.com

[13.04.23

02.04.23

EX(COMM)2231/23

KOTAK MAHINDRA PRIME LTD
VS VINOD KUMAR AND ANR

IKUSHAL
KUMAR

0958724670

lkushal.kumar@eruditelegal.asia

15.04.23

28.02.23

CS(COMM)2239/23

BIZ AD OPTIMIZER PVT LTD VS
ALLIED MEDIA NETWORK PVT]
LTD

A K DUBEY

0999277722

anildubey1964@gmail.com

[15.04.23

03.04.23

CS(COMM)2240/23

HOUSING
FINANCE
LIMITED VS DEEPAK SHARMA

DEVELOPMENT]

MANDIRA

CORPORATIONMITRA

08104561149

mandiramitra@gmail.com

15.04.23

28.03.23

EX(COMM)2241/23

M/S JBCC VS UNION OF INDIA

S WHAIDER

0311307710

haider.adv@gmail.com

15.04.23

08.04.23

EX(COMM)2233/23

KOTAK MAHINDRA BANK LTD
VS SHASHI BHUSHAN KUMAR

RASHANT
UMAR

0999691983

psrlawfirm2020@gmail.com

15.04.23

05.04.23

CS(COMM)2232/23

INDIAN BANK VS SANJAY|
KUMAR

[PANKAJ
[KUMAR
SINGH

0811025428

himanshulegal27@gmail.com

15.04.23

20.03.23




S.No

District

Case No.

CS(COMM)2230/23

Petitioner Name VS Respondent
Name

M/S HIMALAYA
COMMUNICATIONS PVT LTD V§
M/S THE NEW  INDIA
ASSURANCE CO LTD

Advocate

A

Advocate
Nobile
Number

0811215280

Advocate email id

upadhayaylawchambers@gmail.c
om

Date
Registration

15.04.23

ofDate of e-filing

24.03.23

CS(COMM)2287/23

B L AGRO INDUSTRIES LIMITED
VS TASTY OIL PRODUCTS
PRIVATE LIMITED

RAJESH
SHARMA

0312400662

thecaltrade@gmail.com

17.04.23

10.04.23

CS(COMM)2286/23

UNION BANK OF INDIA VS MAA|
TRADERS

GAURTAM
GUPTA

9999332412

gsuassociates@gmail.com

17.04.23

15.03.23

CS(COMM)2291/23

M/S NIRMAL MARBELS LTD VS
M/S INDUSDING BANK

MOHD
SULAIMAN
KHAN

0818416099

ferozkhano104@gmail.com

[17.04.23

04.03.23

EX(COMM)2328/23

M/S ANK RESTOBARS PVT LTD
VS M/S BIKANERVALA FOODS
PVT LTD

INIKHIL
IROHATGI

0810049800

nikhil.rohtgi84@gmail.com

19.04.23

11.04.23

CS(COMM)2343/23

THOMSON PRESS (INDIA) LTD
VS MIDASTECH ORBIT PRIVATE
LIMITED

B P DUTTA

0010610032

bhduttai@gmail.com

10.04.23

13.04.23

EX(COMM)2342/23

M/S MAVERICK INNOVATIONS
PVT LTD VS BPTP LIMITED

ASHISH
VERMA

0717944394

advashishverma@gmail.com

19.04.23

15.04.23

EX(COMM)2328/23

M/S ANK RESTOBARS
PRIVATRE LIMITED VS M/S
BIKANERVALA FOODS PVT LTD

INIKHIL
IROHTAGI

9899451562

rvgupta2011@gmail.com

18.04.23

11.04.23

EX(COMM)2366/23

M/S SIMPLY LOGISTICS PVT]
LTD VS BHOPRAJ SAHU

ASHWINI
KUMAR

0811514844

lashwini.mishrai@yahoo.co.in

10.04.23

18.04.23

CS(COMM)2386/23

PUMA SE VS ASHOK KUMAR

SHASHI P
OJHA

0891584230

sojha@rnaip.com

10.04.23

18.04.23

EX(COMM)2392/23

HDFC BANK LTD VS D (
SHARMA

SUMIT
AGARWAL

9953518347

lawconnect@hotmail.com

21.04.23

02.03.23




S.No

District

Case No.

EX(COMM)2393/23

Petitioner Name VS Respondent
Name

KUMAR

HDFC BANK LTD VS RAV]

Advocate

SUMIT
AGARWAL

Advocate
Nobile
Number

0053518347

Advocate email id

lawconnect@hotmail.com

Date of
Registration

21.04.23

Date of e-filing

02.03.23

EX(COMM)2394/23

M/S ADITYA BIRLA FINANCE
LIMITED VS ARVIND SINGH

VINOD
BEHARI
MATHUR

0811326407

support@arvlawchambers.com

21.04.23

18.04.23

CS(COMM)2396/23

ESS DEE INFORMATION PVT,
LTD VS SACHDEVA
COMMUNICATION

VISHAL
MAAN

0899934315

vishalmaan72@gmail.com

21.04.23

13.04.23

CS(COMM)2433/23

PRAHLAD SINGH VS RAJENDRA
VERMA

RAJENDRA
KUMAR
SINGH

0936089179

rajadvocate1975@gmail.com

5.04.23

10.03.23

CS(COMM)2470/23

M/S ALSTONE INTERNATIONAL
VS M/S GAJENDRA

VINEET
JAIN

0716141409

vji2701@gmail.com

5.04.23

07.01.23

CS(COMM)2449/23

HOUSING DEVELOPMENT]
FINANCE CORPORATION LTD
VS KUMAR TARUN

BHAWANI
GUPTA

0817078009

del @sjalanco.com

>5.04.23

29.03.23

CS(COMM)2450/23

HOUSING DEVELOPMENT]
FINANCE CORPORATION LTD
VS SHANKAR DAYAL SINGH

BHAWANI
GUPTA

0817078009

del @sjalanco.com

05.04.23

29.03.23

CS(COMM)2432/23

BOETTCHER INDIA PVT LTD VS
SEL JEGAT PRINTERS PVT LTD

IPANKAJ
AGARWAL

0818123572

advocatepankaj@rediffimail.com

05.04.23

13.04.23

EX(COMM)2483/23

M/S PIRAMAL CAPITAL AND
HOUSING FINANCE LTD VS
KAMAL SINGH RAWAT AND
ANR

RISHABH
IMALIK

8882531888

ladvocate@rmalawfirm.in

26.04.23

17.04.23

EX(COMM)2484/23

ANAMIKA LAL AND ANOTHERS
VS SANA REALTORS PRIVAT
LIMITED

OHIT
UMAR
MODI

0810243904

rkm_ modi@rediffmail.com

26.04.23

16.04.23

OMP(COMM)2524/23

NURTURING GREEN RETAIL
PVT LTD VS DELHI M ETRO
RAIL CORPORATION

PRACHI
JOHRI

7838421815

prachi.j.17@gmail.com

27.04.23

25.04.23




S.No

District

Case No.

OMP(COMM)2504/23

Petitioner Name VS Respondent
Name

LIMITED

Advocate

Advocate
Nobile
Number

Advocate email id

MINESH CHOPRA VS DELHIEANDEEP 0818324703 [sandeep@pslchambers.com
METRO RAIL CORPORATIONBAJAJ

Date
Registration

>7.04.23

ofDate of e-filing

10.04.23

OMP(COMM)2505/23

MINESH CHOPRA VS DELH]

LIMITED

SANDEEP

METRO RAIL CORPORATIONBAJAJ

0818324703

sandeep @pslchambers.com

27.04.23

10.04.23

OMP(I)(COMM)2507/23

M/S CLIZ CAPITAL SERVICES
PVT LTD VS M/S JEEVANDHARA
HOSPITAL

VI
HANKAR
ARG

0811252038

ladvocatesgarg@gmail.com

27.04.23

22.04.23

OMP(I)(COMM)2508/23

M/S CLIZ CAPITAL SERVICES
PVT LTD VS M/S RAJENDRA
PRASAD SINGH

[RAVI
SHANKAR
GARG

0811252038

ladvocatesgarg@gmail.com

>7.04.23

02.04.23

OMP(COMM) 2602/23

M/S SIMTECH INTERNATIONAL
VS UNION OF INDIA

ARJUN
AGGARWAL

0873632138

arjun @satyalaw.com

29.04.23

05.02.23

CS(COMM) 2599/23

JCDECAUX ADVERTISING
INDIA PRIVATE LIMITED VS
AMP COMMUNICATIONS PVT,
LTD

BALKRISHA
IN SHARMA

0010152328

advbalkrishan@gmail.com

29.04.23

21.04.23

11

SH. GURVINDER
PAL SINGH,
[DISTRICT JUDGE
(COMMERCIAL

COURT)-02

NEW
DELHI
DISTRICT

CS(COMM) 2016/23

M/S PARAS POLYMERS PVT LTD
VS M/S RAJA UDYOG PVT LTD

RAMA
SHANKAR

0811214465

ramashankar15@yahoo.in

01.04.23

13.03.23

CS(COMM) 2021/23

M/S VALVOLINE CUMMINS PVT|
LTD. VS ROBIN

RAJEEV
WADHWA

0811072845

wlawlegal @gmail.com

01.04.23

06.03.23

CS(COMM) 2020/23

HOUSING
FINANCE
LIMITED VS
SINGH ARNEJA

DEVELOPMENT

MANIKARAN]

IMANDIRA

CORPORATIONMITRA

0810561149

mandiramitra@gmail.com

01.04.23

23.03.23

OMP(COMM) 2044/23

ANKUR DESAI VS THROUGH ITS
DIRECTOR

SURESH
IKUMAR

0810593492

sureshkumar3g12@gmail.com

03.04.23

27.03.23

EX(COMM) 2047/23

ANAMIKA LALA VS
REALTORS PVT LTD.

SANA

RAHBIR
SINGH

0717394060

thelawcosmos@gmail.com

03.04.23

24.03.23




S.No

District

Case No.

EX(COMM) 2103/23

Petitioner Name VS Respondent
Name

M/S CAUVERY ELECTRICALS
PVT LTD VS M/S B.E. CONTRATS
PVT LTD

Advocate

N K VERMA

Advocate
Nobile
Number

0717345273

Advocate email id

niyojanadv@rediffmail.com

Date
Registration

10.04.23

ofDate of e-filing

03.03.23

CS(COMM) 2104/23

UCO BANK VS PRANATI DAS &
ORS

BIJAYA
MOHAN
GOSWAMI

0015893668

ladvbmg2016 @gmail.com

10.04.23

55.02.23

CS(COMM) 2105/23

BANK OF
MOHANAN
SANKARAN

BARODA VS
PULIVELIL

IRAJNISH KR
BANYAL

0810872353

rajnish_122@yahoo.com

10.04.23

24.03.23

EX(COMM)2160/23

M/S GURDARSHAN SINGH VS
SR.DEN/V/NR-DELHI DIVISION

SUMIT
KUMAR

9250022230

surdarshansing@gmail.com

[12.04.23

01.04.23

EX(COMM)2159/23

REJESH KUMAR JAIN AND ANR

COMPANY

AMARDEEP

VS PARMAR CONSTRUCTIONMAINI

0818451845

ladvocatemaini@gmail.com

[12.04.23

14.03.23

OMP(I)(COMM)2176/23

M/S CLIX CAPITAL SERVICES
PVT LTD VS M/S SURABHI
TMAGING AND MEDICAL
SCIENCE PVT LTD

[RAVI
SHANKAR
GARG

0868552038

advocatersgarg@gmail.com

13.04.23

05.04.23

CS(COMM)2192/23

STATE BANK OF INDIA VS
[DANISH ALI

S K TYAGI

0811059032

shivktyagii@gmail.com

[13.04.23

05.04.23

EX(COMM)2199/23

SBFC FINANCE PVT LTD VS
SHANI KUMAR KESHARI

IDEEPANKUR
SONDHI

0999925860

[deepankur@sondhipartners.com

13.04.23

01.04.23

CS(COMM)2202

WOLTERS KLUWER(INDIA)
PRIVATE LIMITED VS M/S
OSMANIA  MEDICAL BOOK
HOUSE

IPESH
HARMA

0971133684

dpesh.wittons@gmail.com

13.04.23

28.03.23

OMP(COMM)2186/23

JAY FE CYLINDERS LIMITED VS
MANISH JAIN

IK P GUATAM

0811101934

officeofkaushalgautam@gmail.co
m

13.04.23

28.03.23

CS(COMM)2252/2023

STATE BANK OF INDIA VS
SATYENDRA SINGH

VARUN R
CHANDHIOK]

0818365119

varunchandiok@gmail.com

15.04.23

10.04.23




S.No

District

Case No.

CS(COMM)2242/23

Petitioner Name VS Respondent
Name

HOUSING
FINANCE
LIMITED VS
SINGH

CORPORATIO
SHAILENDRA

Advocate

DEVELOPMENTMANDIRA

ITRA

Advocate
Nobile
Number

08104561149

Advocate email id

mandiramitra@gmail.com

Date
Registration

15.04.23

ofDate of e-filing

28.03.23

CS(COMM)2244/23

M/S S K CONSTRUCTION CO VS
M/S JASWANT CONSTRUCTION

SANJAY
KUMAR

0958836938

[dhaneshdhawann2 @gmail.com

15.04.23

17.02.23

CS(COMM)2245/23

INDIAN
MISHRA

BANK VS ROHIT]

ANIL
[KUMAR
SINGH

0811025428

lanilsinghandcompany@gmail.co
m

15.04.23

20.03.23

EX(COMM)2248/23

S N ELECTEL PRIVATE LIMITED
VS ARTEMIS ELECTRICALS
LIMITED

ANANT
IBHUSHAN

0312401165

bhushan_anant@hotmail.com

[15.04.23

01.04.23

EX(COMM)2249/23

SUNDARAM FINANCE LTD VS
DEVENDER SINGH TYAGI AND
ANR

RASHANT
ARTHAR

9971307856

prashant.intralegem@outlook.co
m

[15.04.23

07.04.23

OMP(I)(COMM)2283/23

MADHULIKA LAMBA VS
MUNICIPAL CORPORATION OH
DELHI

SHUBHAM
SINGH

9205737259

ladvocatessgaharwar@gmail.com

15.04.23

14.03.23

CS(COMM)2329/23

PRAYAG POLYTECH PRIVATE
LIMITED VS ASIAN|
MERCHANTS AND CO

ABHIMANYU]
GARG

0811092113

abhimanyu.legal@gmail.com

[15.04.23

28.03.23

EX(COMM)2339/23

M/S ETA ENGINEERING
PRIVATE LIMITED VS UNION|
OF INDIA

MOHIT
GUPTA

0312833820

mohitadv@yahoo.com

19.04.23

17.04.23

CS(COMM)2329/23

PRAYAG POLYTECH PRIVATE
LIMITED VS ASIAN
MERCHANTS AND CO

ABHIMANYU]
GARG

abhimanyu.legal @gmail.com

18.04.23

28.03.23

CS(COMM)2367/23

BRIGADIER MANOHAR
KHAURIA (RETD) VSM VS THE
KNOWLEDGE BUS GLOBAL PRE
SCHOOL

SANDEEP
VISHNU

0873367728

anilkumargupta6o@yahoo.com

10.04.23

10.04.23

CS(COMM)2435/23

SANJAY KHILWANI VS KOTAK]
MAHINDRA BANK LTD AND
ANR

H S SHARMA

9811734565

hssharma67@gmail.com

25.04.23

18.04.23




S.No

District

Case No.

CS(COMM)2434/23

Petitioner Name VS Respondent
Name

HOUSING
FINANCE CORPORATION LTD
VS VIMAL ABHINASH KUMAR

DEVELOPMENT]

Advocate

ARJUN JAIN

Advocate
Nobile
Number

0711404505

Advocate email id

office.shankar.associates

Date
Registration

5.04.23

ofDate of e-filing

03.03.23

OMP(COMM)2478/23

PREM CHAND AGGARWAL VS
KOTAK MAHINDRA BANK LTD

TARUN
AGARWAL

0811485063

advocatetarunagarwal @gmail.co
m

26.04.23

11.04.23

CS(COMM)2479/23

LILA DEVI FRANCOISE JAIN|
KUMAR VS EURASIA
EDUCATION LINK PVT LTD

SAMBIT
INANDA

0818291376

snanda@scnchambers.co.in

26.04.23

21.04.23

CS(COMM)2517/23

[UNION BANK OF INDIA VS M/S
SUVIDHA CENTRE

R K SINHA

0068076150

ambujtiwari.adv@gmail.com

>7.04.23

04.04.23

CS(COMM)2518/23

[UNION BANK OF INDIA VS M/S
CKPL ENTERPRISES

R K SINHA

0068076150

ambujtiwari.adv@gmail.com

27.04.23

04.04.23

CS(COMM)2503/23

IBRAOD 7 COMMUNICATION]
PRIVTE LIMITED VS M/S SAGAR
INIGAM GHAZIABAD

VISHWENDR]
A VERMA

0871704611

verma.vishwendra@yahoo.co.in

>7.04.23

07.03.23

OMP(COMM)2523/23

INIRMAL BANG SECURITIES PVT]
LTD VS OM PLA SINGH

RAVI
RANJAN

9971495605

fidesandifiducia@gmail.com

7.04.23

05.04.23

CS(COMM)2506/23

M/S DELHI TEST HOUSE VS M/S
MAHANGAR TELEHONE NIGAM
LTD

IBINAY
SHANJKER
TIWARY

0071132266

s.tiwari@gmail.com

07.04.23

28.02.23

OMP(I)(COMM) 2551/23

RAAJ UNOCAL
LUBRICANTS
LIMITED Vs
INORTHERN RAILWAY

Aanchal
Basur

8377088256

ladmin@ablaw.in

28.04.23

24.04.23

CS(COMM) 2618/23

STATE BANK OF INDIA VS BIR|
SEN

SHIV K
TYAGI

0811059032

shivktyagii@gmail.com

29.04.23

05.04.23

CS(COMM) 2617/23

SPECTRUM SAFETY SOLUTIONS
PVT LTD VS ARTEMIS
[ELECTRICAL LTD.

IDEEPAK
THUKRAL

0810019539

deepakthukral.lawoffice@gmail.c
om

20.04.23

21.03.23




S.No

SH.
GOYAL,
JUDGE

COURT)-03

(COMMERCIAL

VINEETA
DISTRICT]

District

NEW
(DELHI
IDISTRICT

Case No.

CS(COMM) 2028/23

Petitioner Name VS Respondent
Name

M/S LOTUS INTERNATIONA
LOGISTICS VS KINGSP.
JINDAL PVT. LTD.

Advocate

HUL
ALHOTRA

Advocate
Nobile
Number

0899218215

Advocate email id

rahul&&malhotra@gmail.com

Date
Registration

01.04.23

ofDate of e-filing

16.03.23

EX(COMM) 2024/23

M/S WALLMAX INDIA|
ENTERPRISES PVT. LTD. VS M/S
INOX WIND LIMITED

VINEET
MALHOTRA

8588011144

advocatevmalhotra@gmail.com

01.04.23

17.03.23

CS(COMM) 2019/23

HOUSING
FINANCE
LIMITED VS SOMNATH DEY

DEVELOPMENT]

IMANDIRA

CORPORATIONMITRA

0810561149

mandiramitra@gmail.com

01.04.23

23.03.23

CS(COMM) 2046/23

ANAMIKA LALA VS
REALTORS PVT LTD.

SANA|

RAHBIR
SINGH

0717394060

thelawcosmos@gmail.com

03.04.23

04.03.23

CS(COMM) 2066/23

ESS DEE INFORMATION
LTD

PVT,

VISHAL
MAAN

0899934315

vishalmaan72@gmail.com

05.04.23

04.03.23

EXE(COMM) 2100/23

DESIGN ASSOCIATED INC. VS
EMPLOYEE STATE INSURANCE
CORPORATION

ARJUN
[DEWN

0810700027

akasharora.3107@gmail.com

06.04.23

16.03.23

CS(COMM) 2097/23

H.Q LAMPS MANUGACTURING
CO.PVT.LTD. VS EVERLIGHT]
[ELECTRONICS PVT. LTD. & ANR

VIPIN
SINGH
BANSAL

9958547022

adv.vipinbansal @gmail.com

06.04.23

30.03.23

OMP(COMM)2163/23

RAJESH KUMAR MALHTORA VS
M/S KOTAK MAHINDRA PRIME
LTD

VIJAY
DALAL

0990633330

vijayadv@rediffmail.com

12.04.23

02.02.23

OMP(COMM)2185/23

JAY FE CYLINDERS LIMITED VS
MANISH JAIN

IK P GUATAM

0811101934

officeofkaushalgautam@gmail.co
m

13.04.23

28.03.23

EX(COMM)2205/23

EXPRESS HOUSEKEEPER PVT]
LTD VS STAR FACILITES
MANAGEMENT LIMITED

ROHAN
GARG

0811381190

garg. rohan@gmail.com

13.04.23

17.02.23

CS(COMM)2190/23

STATE BANK OF INDIA VS
SARTAJ

SHIV Kl
TYAGI

0811059032

[shivktyagii@gmail.com

13.04.23

05.04.23




S.No

District

Case No.

CS(COMM)2191/23

Petitioner Name VS Respondent
Name

TAHIR KHAN

Advocate

SHIV
TYAGI

Advocate
Nobile
Number

0811059032

Advocate email id

STATE BANK OF INDIA VS

shivktyagii@gmail.com

Date
Registration

13.04.23

ofDate of e-filing

05.04.23

CS(COMM)2193/23

STATE BANK OF INDIA VS
SHIVANI KANOJIA

SHIV Kl
TYAGI

0811059032

shivktyagii@gmail.com

[13.04.23

05.04.23

CS(COMM)2204/23

STATE BANK OF INDIA VS
HARDEEP KUMAR GOYAL

SHIV Kl
TYAGI

0811059032

shivktyagii@gmail.com

13.04.23

05.04.23

CS(COMM)2197/23

LIC HOUSING FINANCE LTD VS
RAJESH KUMAR

SUNIL
MITTAL

0810513998

sunilmittal3y@gmail.com

[13.04.23

31.03.23

EX(COMM)2201/23

SBFC FINANCE PVT LTD VS THE
IPACIFIC MUSIC ACADEMY

IDEEPANKUR
SONDHI

0999925860

ldeepankur@sondhipartners.com

[13.04.23

01.04.23

EX(COMM)2196/23

M/S CITY X-RAY AND SCAN|
CLINIC PVT LTD VS BEHL
HOSPITAL

SANDEEP
'YADAV

0811835294

malhotraadv@gmail.com

13.04.23

06.01.23

OMP(I)(COMM)2187/23

TWIGZ TECHNOLOGIES PVT]
LTD VS UNIVERSITY OHR
PETROLUEM AND ENERGY|
STUDIES (UPES)

GARV
MALHOTRA

7985043496

garv_malhotra@yahoo.co.in

[13.04.23

27.03.23

EX(COMM)2234/23

KOTAK MAHINDRA PRIME LTD
VS SUDHIR KUMAR

KUSHAL
KUMAR

9958724670

lkushal.kumar@eruditelegal.asia

15.04.23

28.02.23

CS(COMM)2236/23

CANARA
KUMAR

BANK VS VIJAY|

SUSHIL
KUMAR RAI

0868422289

raisushilog15@gmail.com

15.04.23

11.04.23

CS(COMM)2250/23

STATE BANK OF INDIA VS
MOHAMMAD ASHRAF

VARUN R
CHANDHIOK]

0818365119

varunchandiok@gmail.com

15.04.23

10.04.23

EX(COMM)2246/23

M/S PIRAMAL CAPITAL AND
HOUSING FINANCE LTD VS
BISHNU SAHU AND ANR

RISHABH
MALIK

8882531888

ladvocate@tcmalawfirm.in

15.04.23

20.03.23




S.No

District

Case No.

EX(COMM)2238/23

Petitioner Name VS Respondent
Name

M/S OM VAJRAKAYA
CONSTRUCTION COMPANY VS
UNION OF INDIA

Advocate

S W HAIDER

Advocate
Nobile
Number

931307710

Advocate email id

haider.adv@gmail.com

Date
Registration

15.04.23

ofDate of e-filing

08.04.23

EX(COMM)2243/23

M/S PRADEEP VINOD|
CONSTRUCTION CO VS UNION|
OF INDIA

S WHAIDER

931307710

haider.adv@gmail.com

15.04.23

08.04.23

EX(COMM)2235/23

KOTAK MAHINDRA BANK LTD
VS ASHISH KUMAR SINGH

PRASHANT
[KUMAR

0099691983

psrlawfirm2020@gmail.com

15.04.23

10.04.23

EX(COMM)2285/23

KOTAK MAHINDRA PRIME LTD
VS MEENU YADAV AND ANR

MANISH
DUA

0899350360

manish.dua.advocate@gmail.com

[17.04.23

02.03.23

EX(COMM)2288/23

M/S KOTAK MAHINDRA PRIME
LTD VS KUNAL KAPUR

R K RANJAN

0311022102

ranjan.and.company@gmail.com

17.04.23

17.02.23

CS(COMM)2290/23

M/S MIRAGE MARBLES PVT]
LTD VS M/S INDUSLND BANK

MOHD
SULAIMAN
KHAN

0818416099

ferozkhano104@gmail.com

17.04.23

24.03.23

EX(COMM)2355/23

ROYAL INDIA TECHNO
PROJECTS PVT LTD VS BHARAT]
SANCHAR NIGAM LIMITED

ASHISH
VERMA

0717944394

advashishverma@gmail.com

19.04.23

15.04.23

OMP(COMM)2338/23

INATIONAL SEEDS
CORPORATION LIMITED VS
M/S PALLAVI FIRMS AND
INURSERIES

'YASHVARDH
AN

9650057524

yashvardhanroy@gmail.com

19.04.23

15.04.23

CS(COMM)2341/23

PUNJAB NATIONAL BANK VS
ABHISEHK JAIN

IDEVENDER
KUMAR

0990110440

10.04.23

06.04.23

CS(COMM)2401/23

PUMA SE VS ASHOK KUMAR

SHASHI P
OJHA

0891584230

sojha@rnaip.com

21.04.23

20.04.23

CS(COMM)2395/23

ESS DEE INFORMATION PVT,
LTD VS RAJ ELECTRONICS

VISHAL
MAAN

9899934315

vishalmaan72@gmail.com

21.04.23

13.04.23




S.No

District

Case No.

CS(COMM)2419/23

Petitioner Name VS Respondent
Name

PATHAN|
VS M/S INTERGLOBE AVIATION
LIMITED AND ANR

Advocate

JAITEGAN
SINGH

Advocate
Nobile
Number

0991168994

Advocate email id

MANNAN JAHUDDIN

jaitegan.law@gmail.com

Date
Registration

24.04.23

ofDate of e-filing

07.04.23

CS(COMM)2420/23

DREAM SQUARE HOSPITALITY]|
LLP VS PRADEEP SHARAN

A MAITRI

0810146222

jarunmaitrips7@gmail.com

24.04.23

18.04.23

CS(COMM)2471/23

PC JEWELLERS LTD AND VS
STATE BANK OF INDIA AND
ANR

RAJESH
SHARMA

0810910916

ladvraj77@gmail.com

25.04.23

18.04.23

CS(COMM)2451/23

STATE BANK OF INDIA VS
SANJAY CHOPRA

VARUN R
CHANDHIOK|

0818365119

lvarunchandiok@gmail.com

5.04.23

20.04.23

OMP(I)(COMM)2480/23

M/S CLIX CAPITAL SERVICES
PVT LTD VS M/S PAWAN
HELTHCARE PRIVTE LIMITED

VI
HANKAR
ARG

0811252038

ladvocatersgarg@gmail.com

26.04.23

13.04.23

CS(COMM)2516/23

[UNION BANK OF INDIA VS M/S
RADHA KRISHNA TRADING
AND SUPPLIER

R K SINHA

0068076150

ambujtiwari.adv@gmail.com

>7.04.23

24.04.23

CS(COMM) 2550/23

AROON AVIATION SERVICES
PVT LTD VS SOVIKA AVIATION|
SERVICES PVT LTD

Sagrika
Tanwar

8300032099

chamberofam@gmail.com

28.04.23

24.04.23

OMP(COMM) 2604/23

BASIC INDIA LIMITED Vs HDFC
BANK LTD.

TANYA
SHARMA

8860005055

adv.tanyasharama@gmail.com

29.04.23

18.04.23

OMP(I)(COMM) 2603/23

VANCHAL FINVEST PVT LTD Vs
CHITRANJAN SINGH

Sadeo Kumar

0555202036

satya.kum1984@gmail.com

29.04.23

12.04.23

OMP(COMM) 2616/23

[UNION BANK OF INDIA VS M/S
SAKSHI ENGINEERING WORKS

IDEEPAK
JAIN

8588826199

dkj.adv@gmail.com

29.04.23

10.04.23

13

SH. PREM KUMAR
BHARTWAL,
DJ (COMMERCIAL)-|

SOUTH

01

OMP (I) (COMM)/676/2023

KOTAK MAHINDRA BANK Vs
DAGAR ENTERPRISES 861

IParv
Mahajan(P),

0643646534

parv.mahajanooy@gmail.com

01-04-2023

31.03.2023




S.No

District

Case No.

OMP (I) (COMM)/677/2023

Petitioner Name VS Respondent
Name

GOLD VIBES
[PRIVATE LIMITED 760

SERVICES

Advocate

[Parv
Mahajan(P),

Advocate
Nobile
Number

0643646534

Advocate email id

parv.mahajanoo7@gmail.com

Date
Registration

01-04-2023

ofDate of e-filing

IKOTAK MAHINDRA BANK Vs

31.03.2023

OMP (I) (COMM)/678/2023

IKOTAK MAHINDRA BANK Vs
ARCHISH ENTERPRISES 598

DIVYA
TALWANI(P)

b

0643646534

parv.mahajanoo7@gmail.com

01-04-2023

31.03.2023

OMP (I) (COMM)/680/2023

CNH INDUSTRIAL CAPITAL
INDIA PVT LTD Vs NETRAMANI
PATRA

RAJESH
KUMAR(P),

0958726491

jangraadvicate@gmail.com

01-04-2023

31.03.2023

Execution (Comm)/117/2023

M/S GYAN CHAND GOEL Vs M/S
DSCL  FENGSHUN  WABAG
CONSORTIUM

CHANDAN(P

>

0818946606

kumarRAJEEV41@rediffmail.co
m

01-04-2023

31.03.2023

OMP (I) (COMM)/685/2023

CNH INDUSTRIAL CAPITAL
INDIA PVT LTD Vs ROHITASWA
PRADHAN

RAJESH
KUMAR(P),

0958726491

jangraadvicate@gmail.com

03-04-2023

01.04.2023

OMP (I) (COMM)/686/2023

CNH INDUSTRIAL CAPITAL
INDIA PVT LTD Vs ROJI SAMAL

RAJESH
KUMAR(P),

0958726491

jangraadvicate@gmail.com

03-04-2023

01.04.2023

OMP (I) (COMM)/687/2023

CNH INDUSTRIAL CAPITAL
INDIA PVT LTD Vs SARBESWAR|
SAHOO

RAJESH
KUMAR(P),

0958726491

jangraadvicate@gmail.com

03-04-2023

01.04.2023

Execution
Comm)/118/2023

SBI CARDS AND PAYMENTS
SERVICES LIMITED Vs
MANSOOR AHMAD

WASIQUR
RAHMAN
KHAN(P),

0811225408

lwrkhanassociates@gmail.com

03-04-2023

01.04.2023

OMP (I) (COMM)/694/2023

YES BANK LTD Vs CHETAN|
SHARMA 5654

SANJEEV
KUMAR(P),

8285002845

manjul.sood@srcslegal.com

05-04-2023

01.04.2023

OMP (I) (COMM)/695/2023

YES BANK LTD Vs
PRASAD KESHARI 1410

DILIP|

SANJEEV
KUMAR(P),

8285002845

manjul.sood@srcslegal.com

05-04-2023

03.04.2023

OMP (I) (COMM)/696/2023

YES BANK LTD Vs
MAHMOOD 5233

AZAD

SANJEEV
KUMAR(P),

8285002845

manjul.sood@srcslegal.com

05-04-2023

03.04.2023




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM)/697/2023 |[YES BANK LTD Vs HARUN KHAN[SANJEEV 8285002845 [manjul.sood@srcslegal.com 05-04-2023  |03.04.2023
8599 KUMAR(P),

OMP (I) (COMM)/698/2023|YES BANK LTD Vs SONU SAMAY|SANJEEV  [8285002845 [manjul.sood@srcslegal.com 05-04-2023  03.04.2023
SINGH 3680 KUMAR(P),

OMP (I) (COMM)/723/2023 YES BANK LTD Vs MOHITISANJEEV  [8285002845 [manjul.sood@srcslegal.com 06-04-2023  [03.04.2023
SHARMA 6820 KUMAR(P),

OMP (I) (COMM)/724/2023|YES BANK LTD Vs SURMESH|SANJEEV 8285002845 [manjul.sood@srcslegal.com 06-04-2023  |03.04.2023
IDALEEP SINGH 1964 KUMAR(P),

OMP (I) (COMM)/719/2023 |[YES BANK LTD VSKUNAL 0811015339  [katyalsachinzoo8@gmail.com  [06-04-2023  [03.04.2023
BHOOPENDRA MANGE RAM IMAKHIJA(P)

OMP (I) (COMM)/720/2023|YES BANK LTD Vs ARCHNA DEVIKUNAL 0811015339  [|katyalsachin2o08@gmail.com  [06-04-2023 [03.04.2023

MAKHIJA(P)

OMP (I) (COMM)/721/2023 [YES BANK LTD Vs PARVEENKUNAL 0811015339 [katyalsachin2008@gmail.com  [06-04-2023  [05.04.2023
BANSAL MAKHIJA(P)

CS (COMM)/202/2023 LEVI STRAUSS AND CO VSSHRAVAN [0650682928 [rishi@unitedandunited.com 06-04-2023  |05.04.2023
MANOJ KUMAR

BANSAL(P),

OMP (I) (COMM)/718/2023 [KOTAK MAHINDRA PRIMERAJESH 0058726491 [jangraadvicate@gmail.com 06-04-2023  [05.04.2023
LIMITED Vs MOHAMMADKUMAR(P),
ALEEM

OMP (I) (COMM)/722/2023 [KOTAK MAHINDRA PRIMERAJESH 0058726491 [jangraadvicate@gmail.com 06-04-2023  [05.04.2023
ILIMITED Vs BABLU IKUMAR(P),

OMP (COMM)/17/2023 PANKAJ KAPOOR Vs HDFCASHWANI [0871688568 [vikram.panwar.78 @gmail.com [06-04-2023  [05.04.2023
BANK LIMITED KUMAR(P),




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS (COMM)/203/2023 SHRI PREM CHAND AGARWALSIDDHARTH [9810085320 [vinodkr_advocate@yahoo.co.in [06-04-2023  [05.04.2023
Vs CELEBRATIONS EVENTS PVT|(P),
LTD

OMP (I) (COMM)/726/2023YES BANK LTD Vs IMTIYAZSANJEEV  [8285002845 [manjul.sood@srcslegal.com 10-04-2023  [06.04.2023
IMTIYAZ 2068 KUMAR(P),

OMP (I) (COMM)/725/2023 YES BANK LTD Vs MOHDISANJEEV  [8285002845 [manjul.sood@srcslegal.com 10-04-2023  [06.04.2023
GULFAM 7277 KUMAR(P),

Execution M/S KOTAK MAHINDRA BANKPRASHANT [9810508115 [leagumassociates@gmail.com 10-04-2023 06.04.2023

Comm)/122/2023 LTD Vs PARV RUSTAGI KUMAR(P),

CS (COMM)/207/2023 ASHWANI KUMAR MEHRA VSNAGENDRA [8510005604 npsinghandassociates@gmail.co [11-04-2023 10.04.2023
MR RAJEEV PATHAK PROP OFPRATAP m
DESIGN N GLASS INC SINGH(P),

[Execution HDB FINANCIAL SERVICES VSSYED 0011694947  [taqvihussain@gmail.com 11-04-2023 10.04.2023

Comm)/123/2023 ANURAG KUMAR HUSAIN

ADIL
TAQVI(P),

OMP (I) (COMM)/742/2023|YES BANK LTD Vs AAKASHISACHIN 0811015339  [katyalsachin2oo8@gmail.com  [11-04-2023 10.04.2023
VARMA KATYAL(P),

OMP (I) (COMM)/741/2023 [YES BANK LTD Vs PRADEEPSACHIN 0811015339  [katyalsachin2oo8@gmail.com  [11-04-2023 10.04.2023
[KUMAR SRIVASTAV [KATYAL(P),

OMP (I) (COMM)/740/2023|YES BANK LTD Vs SANCHITISACHIN 0811015339 [|katyalsachin2zoo8@gmail.com  [11-04-2023 10.04.2023
MIGLANI [KATYAL(P),

OMP (I) (COMM)/743/2023 YES BANK LTD Vs VARUNASACHIN 0811015339 [|katyalsachin2zoo8@gmail.com  [11-04-2023 10.04.2023
SALES CORP THROUGH ITSKATYAL(P),
IPROP OMKAR SINGH VERMA

CS (COMM)/208/2023 CANARA BANK Vs LATE NISHA[Rishab 8130280008 [justizialegal@gamil.com 11-04-2023 10.04.2023
LOKWANI THROUGH HERkaushik(P),
LEGAL HEIR




S.No

District

Case No.

CS (COMM)/210/2023

Petitioner Name VS Respondent
Name

CANARA BANK Vs MS CARS
CLINIC AND ORS

Advocate

DEEPA
SHARMA(P),

Advocate
Nobile
Number

0818947063

Advocate email id

INot Provided

Date
Registration

12-04-2023

ofDate of e-filing

11.04.2023

[Execution
Comm)/127/2023

HDFC BANK LTD Vs NITIN
CHOUDHARY

SANJEEV
KUMAR(P),

8285002845

manjul.sood@srcslegal.com

12-04-2023

11.04.2023

OMP (I) (COMM)/756/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs BABA TRADERS

RAHUL
BHARADWA
J(P),

8376049807

advocateashok.1i@gmail.com

[13-04-2023

11.04.2023

OMP (I) (COMM)/757/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs BHAGWANT]
WARAICH

RAHUL
BHARADWA
J(P),

8376049807

advocateashok.1@gmail.com

[13-04-2023

12.04.2023

OMP (I) (COMM)/769/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs VAGHELA
MOHAMADHANIF

IRAJESH
KUMAR(P),

0958726491

jangraadvicate@gmail.com

[17-04-2023

15.04.2023

OMP (I) (COMM)/768/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs SHUBHAM
KALIDAS MAHAJAN

RAJESH
KUMAR(P),

0958726491

jangraadvicate@gmail.com

17-04-2023

15.04.2023

CS (COMM)/218/2023

CHAI SUTTA BAR PRIVATE
LIMITED Vs PRINCE LAMBA

ANIL
KUMAR
SAHU(P),

0810134793

allipcare @gmail.com

[17-04-2023

15.04.2023

OMP (I) (COMM)/772/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs DHANLAXM]I
ELECTRICALS PRIVATE
LIMITED

REAJESH
UMAR(P),

0958726491

jangraadvicate@gmail.com

18-04-2023

17.04.2023

OMP (I) (COMM)/784/2023

IDFC FIRST BANK LTD Vj
ASHISH KUMAR 0308

MAYANK
MAHAJAN(P

>

0873347330

Imayank_mahajanos@yahoo.com

10-04-2023

17.04.2023

OMP (I) (COMM)/782/2023

IDFC FIRST BANK LTD Vs
IDEVINDER SINGH 9214

MAYANK
MAHAJAN(P

>

0873347330

Imayank_mahajanos@yahoo.com

10-04-2023

18.04.2023

OMP (I) (COMM)/790/2023

DEVI 6011

IDFC FIRST BANK LTD Vs KIRANIMAYANK

MAHAJAN(P

>

0873347330

Imayank_mahajanos@yahoo.com

10-04-2023

18.04.2023




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM)/785/2023 IDFC FIRST BANK LTD VSMAYANK 0873347330 mayank_mahajanos@yahoo.com [19-04-2023 18.04.2023
GIRISH KUMAR SHARMA 8348 [MAHAJAN(P

OMP (I) (COMM)/787/2023 [DFC FIRST BANK LTD VsMAYANK 0873347330 |mayank_mahajanos@yahoo.com [19-04-2023 18.04.2023
AMANDEEP KAUR 1869 MAHAJAN(P

OMP (I) (COMM)/789/2023 [KOTAK MAHINDRA PRIME LTDRAJESH 0058726491  [jangraadvicate@gmail.com 19-04-2023 18.04.2023
Vs ROHIT S KUMAR(P),

OMP (I) (COMM)/800/2023[IDFC FIRST BANK LTD VSMAYANK 0873347330 mayank_mahajanos@yahoo.com [20-04-2023  [19.04.2023
SUMAN KAPOORSINGH 8759 [MAHAJAN(P

OMP (I) (COMM)/801/2023[IDFC FIRST BANK LTD VSMAYANK 0873347330 [mayank_mahajanos@yahoo.com [20-04-2023  [19.04.2023
RAJINDER KAUR 0633 MAHAJAN(P

OMP (I) (COMM)/799/2023 IDFC FIRST BANK LTD Vs DEVIMAYANK 0873347330 |mayank_mahajanos@yahoo.com [20-04-2023  [19.04.2023
RAM 1289 MAHAJAN(P

OMP (I) (COMM)/803/2023[IDFC FIRST BANK LTD Vs RAMIMAYANK 0873347330 |mayank_mahajano5@yahoo.com [20-04-2023  [19.04.2023
BABU 3900 MAHAJAN(P

OMP (I) (COMM)/802/2023[KOTAK MAHINDRA BANK VsDIVYA 0643646534 [parv.mahajanoo7@gmail.com 20-04-2023  19.04.2023
RAM KARAN SINGH TALWANI(P)

CS (COMM)/228/2023 CANARA BANK Vs VARUNCHITRA 0212888057 [chitrasobti@gmail.com 21-04-2023  [20.04.2023
KUMAR SOBTI(P),

CS (COMM)/230/2023 CANARA BANK Vs JYOTICHITRA 0212888057 [chitrasobti@gmail.com 21-04-2023  [20.04.2023
AUTOMOTIVE SOBTI(P),

OMP (I) (COMM)/813/2023 [KOTAK MAHINDRA BANK VsParv 0643646534 [parv.mahajanoo7@gmail.com 21-04-2023 20.04.2023
INARENDER KUMAR Mahajan(P),




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM)/817/2023 [KOTAK MAHINDRA BANK VsgParv 0643646534 [parv.mahajanoo7@gmail.com 21-04-2023 20.04.2023
FTL LOADFINDER LOGISTICSMahajan(P),
PVT LTD

CS (COMM)/229/2023 ICICI BANK Vs SANJEEV KUMAR|PRASHANT 9810508115 [leagumassociates@gmail.com 21-04-2023 20.04.2023

KUMAR(P),

OMP (I) (COMM)/812/2023 [KOTAK MAHINDRA BANK VsDIVYA 0643646534 [parv.mahajanoo7@gmail.com 21-04-2023 20.04.2023
HIMANSHU GAUTAM 993 TALWANI(P)

OMP (I) (COMM)/815/2023 [KOTAK MAHINDRA BANK VsDIVYA 0643646534 [parv.mahajanoo7@gmail.com 21-04-2023 20.04.2023
HIMANSHU GAUTAM 936 TALWANI(P)

CS (COMM)/236/2023 DHARAMVIR SINGH VsSHASHI 0560536975 [shashipratapadv@gmail.com 24-04-2023  |21.04.2023
KNEWTON ACADEMY SOFTECH|PRATAP
SOLUTION PVT LTD SINGH(P),

OMP (I) (COMM)/845/2023M/S FINGROW CAPITALYJITENDRA (9911354578 [jkschauhan@rediffmail.com 24-04-2023  [21.04.2023
PRIVATE LIMITED Vs MRKUMAR
SUKHRAM SINGH(P),

OMP (I) (COMM)/846/2023|YES BANK LTD Vs SAANCHITIKUNAL 0811015339 [katyalsachin2o08@gmail.com  [24-04-2023  [21.04.2023
TRANSPORT SERVICE PVT LTD MAKHIJA(P)

OMP (I) (COMM)/847/2023|YES BANK LTD Vs SAANCHITIKUNAL 0811015339 [katyalsachin2o08@gmail.com  [24-04-2023  [21.04.2023
TRANSPORT SERVICE PVT LTD MAKHIJA(P)

OMP (I) (COMM)/844/2023|YES BANK LTD Vs SAANCHITIKUNAL 0811015339 [|katyalsachin2o08@gmail.com  [24-04-2023  [21.04.2023
TRANSPORT SERVICE PVT LTD MAKHIJA(P)

[Execution HDFC BANK LTD Vs SANDIPKUNAL 0811015339 [|katyalsachin2o08@gmail.com  [24-04-2023  [21.04.2023

Comm)/150/2023 SHARMA MAKHIJA(P)

OMP (I) (COMM)/848/2023[TOYOTA FINANCIAL SERVICESREAJESH 0058726491  [jangraadvicate@gmail.com 24-04-2023  |21.04.2023
INDIA LIMITED Vs MOHDKUMAR(P),
SAQIB




S.No

District

Case No.

CS (COMM)/237/2023

Petitioner Name VS Respondent
Name

WISHLIST TECHNOLOGIES PVT]
LTD Vs DEVENDRA KUMAR|
MISHRA

Advocate

ARJUN
SANJAY

Advocate

Nobile
Number

0899500164

Advocate email id

arjunsanjay24@gmail.com

Date
Registration

>5-04-2023

ofDate of e-filing

24.04.2023

[Execution HDFC BANK LTD Vs S KJAMSEDKARAN 0009568427 |office@lpjpartners.com 25-04-2023  [24.04.2023

Comm)/155/2023 ALI SINHA(P),

Execution M/S HIMALAYAN ALES PVT LTD{Shiva 0811101222  [sanand @asa-partners.com 26-04-2023  [24.04.2023

Comm)/160/2023 Vs M/S TRINITY HOTELS ANDKapur(P),
RESORTS PVT LTD

Execution M/S HDB FINANCIAL SERVICESjamulya 0099906303 lamulyaupadhyay63@gmail.com [26-04-2023  [25.04.2023

Comm)/159/2023 LIMITED Vs MK TRANSPORTupadhyay(P),
RMS

OMP (I) (COMM)/855/2023 KOTAK MAHINDRA BANK VsDIVYA 0643646534 [parv.mahajanoo7@gmail.com 26-04-2023  [25.04.2023
SATYAPAL YADAV TALWANI(P)

OMP (I) (COMM)/854/2023 KOTAK MAHINDRA BANK VsDIVYA 0643646534 [parv.mahajanooy@gmail.com  [26-04-2023  [25.04.2023
DHEERAJ KUMAR TALWANI(P)

OMP (I) (COMM)/856/2023[KOTAK MAHINDRA BANK VsParv 0643646534 [parv.mahajanoo7@gmail.com 26-04-2023  [25.04.2023
VANSH Mahajan(P),

CS (COMM)/241/2023 ICICI BANK Vs RAMESH PRASHANT 0818030800 [induslegalia@gmail.com 26-04-2023  [25.04.2023

KUMAR(P),

CS (COMM)/242/2023 ICICI BANK Vs ANCHORPRASHANT [0818030800 [induslegalia@gmail.com 26-04-2023  [25.04.2023
CONTAINER SERVICES KUMAR(P),

OMP (I) (COMM)/868/2023[KOTAK MAHINDRA BANK Vs MSDIVYA 0643646534 [parv.mahajanoo7@gmail.com  [27-04-2023  [26.04.2023
VINDHYA ENTERPRISES TALWANI(P)

OMP (I) (COMM)/867/2023 KOTAK MAHINDRA BANK VsParv 0643646534 [parv.mahajanoo7@gmail.com 27-04-2023 26.04.2023

PIUSH RATHAUR

Mahajan(P),
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ofDate of e-filing

CS (COMM)/245/2023 CANARA BANK Vs ABHISHEKankur 0000042642 [sri.anshu83@gmail.com 27-04-2023  [26.04.2023
ANAND aggarwal(P),

[Execution SYSTEMAIR INDIA PVT LTD VsSUNIL 0711747642  [sunillegalio3@gmail.com 28-04-2023  [27.04.2023

Comm)/163/2023 APT INFRACON SERVICES KUMAR

SHARMA(P),

OMP (I) (COMM)/881/2023 [HDFC BANK LTD Vs SHANKEY [SANJEEV  [8285002845 [manjul.sood@srcslegal.com 28-04-2023  [27.04.2023
GOYAL 5071 KUMAR(P),

OMP (I) (COMM)/882/2023[HDFC BANK LTD Vs ANUJSANJEEV 8285002845 [manjul.sood@srcslegal.com 28-04-2023  |27.04.2023
GUPTA 6833 KUMAR(P),

OMP (I) (COMM)/887/2023[HDFC BANK LTD Vs VIPIN [SANJEEV 8285002845 [manjul.sood@srcslegal.com 28-04-2023  |27.04.2023
KUMAR 3526 KUMAR(P),

OMP (I) (COMM)/886/2023[HDFC BANK LTD Vs MOHD [SANJEEV  [8285002845 [manjul.sood@srcslegal.com 28-04-2023  [27.04.2023
RIJWAN 6565 KUMAR(P),

OMP (I) (COMM)/883/2023[HDFC BANK LTD Vs RASHID [SANJEEV 8285002845 [manjul.sood@srcslegal.com 28-04-2023  |27.04.2023
KHAN 9517 KUMAR(P),

OMP (I) (COMM)/885/2023HDFC BANK LTD VSSANJEEV 8285002845 [manjul.sood@srcslegal.com 28-04-2023  |27.04.2023
GHANSHYAM CHAUHAN 3606 [KUMAR(P),

Execution HDFC BANK LTD Vs HARRY |[SANJEEV  [8285002845 manjul.sood@sreslegal.com 28-04-2023  [27.04.2023

Comm)/162/2023 SOOD KUMAR(P),

OMP (I) (COMM)/899/2023[IDFC FIRST BANK LTD VsSMAYANK 0873347330 |mayank_mahajanos@yahoo.com [29-04-2023  [28.04.2023
IMAJID IRSHAD ALI MAHAJAN(P

CS (COMM)/252/2023 M/S ANAND GOEL HUF VsSHIVAJI 0311118861 [shavajishuklaadvocate@gmail.co [29-04-2023  [28.04.2023
GHANSHYAM PROPRIETOR OHKRSHUKLA(P), m
M/S RADHA KRISHNA GALEXY
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OMP (I) (COMM)/901/2023 IDFC FIRST BANK LTD VSMAYANK 0873347330 [mayank_mahajanos@yahoo.com [29-04-2023  [28.04.2023
NAMAN GOEL 0734 MAHAJAN(P
OMP (I) (COMM)/902/2023[IDFC FIRST BANK LTD VSMAYANK 0873347330 |mayank_mahajanos@yahoo.com [29-04-2023  [28.04.2023
GOPAL CHOLA 2264 MAHAJAN(P
OMP (I) (COMM)/903/2023[IDFC FIRST BANK LTD VsMAYANK 0873347330 |mayank_mahajanos@yahoo.com [29-04-2023  [28.04.2023
ROHIT KUMAR 4766 MAHAJAN(P
OMP (I) (COMM)/904/2023[IDFC FIRST BANK LTD Vs AMIR [MAYANK 0873347330 [mayank_mahajanos@yahoo.com [29-04-2023  [28.04.2023
KHAN 5114 MAHAJAN(P
OMP (I) (COMM)/898/2023[IDFC FIRST BANK LTD VSMAYANK 0873347330 [mayank_mahajanos@yahoo.com [29-04-2023  [28.04.2023
DHEERAJ YADAV 3813 MAHAJAN(P
OMP (I) (COMM)/905/2023 [ KOTAK MAHINDRA BANK VsDIVYA 0643646534 [parv.mahajanoo7@gmail.com  [29-04-2023  [28.04.2023
MANISH JAYASWAL TALWANI(P)
OMP (I) (COMM)/900/2023[KOTAK MAHINDRA BANK VsDIVYA 0643646534 [parv.mahajanoo7@gmail.com 20-04-2023  |28.04.2023
GULAB SINGH TALWANI(P)
OMP (I) (COMM)/906/2023[KOTAK MAHINDRA BANK VsDIVYA 0643646534 [parv.mahajanoo7@gmail.com 20-04-2023  |28.04.2023
SHYAMU MISHRA TALWANI(P)
OMP (I) (COMM)/896/2023[KOTAK MAHINDRA BANK VsParv 0643646534 [parv.mahajanooy@gmail.com  [29-04-2023  [28.04.2023
NAUSHAD AHMAD Mahajan(P),
OMP (I) (COMM)/907/2023 [KOTAK MAHINDRA BANK Vs R[Parv 0643646534 [parv.mahajanoo7@gmail.com  [29-04-2023  [28.04.2023
K TRADERS Mahajan(P),
14 SH. VINAY KUMARSOUTH OMP(I)(COMM.)681/2023 [HDFC BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.COM|01.04.2023 20.03.2023
IKHANNA, DISTRICT] INAZBUDEEN ABDUL MAZEEDPPATHAK
JUDGE AND ANR.
(COMMERCIAL




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP(I)(COMM.)682/2023 [HDFC BANK LTD. VS POONAMISANJEEV 8285002845 [LITIGATION@SRCSLEGAL.COM|01.04.2023 20.03.2023
SHARMA PATHAK

OMP(I)(COMM.)683/2023 [HDFC BANK LTD. VSSANJEEV  [8285002845 [LITIGATION@SRCSLEGAL.COM|01.04.2023 20.03.2023
IDUSHYENT KUMAR AND ANR. |PATHAK

CS(COMM.)196/2023 M/S. MAA DURGA ENGINEERSPRATAP 0810729487 |PRATAP.SHARMA12@GMAIL.C [03.04.2023 22.03.2023
VS SH. MANOJ SHARMA PROP.,SHARMA OM
MGYK CONSERVE

OMP(I)(COMM.)684/2023 |[CNH INDUSTRIAL CAPITALJRAJESH 0058726491 PJANGRAADVOCATE@GMAIL.C |03.04.2023 01.04.2023
INDIA PVT. LTD. VS KAILASJANGRA OM
SIINGH BEHERA

CS(COMM.)198/2023 RAGHAV ADITYA CHITS (P)MATLOOB (9810276875 [MATLOOB_ADV@YAHOO.COM [05.04.2023 21.02.2023
ILTD. VS SANJAY SEHGAL ALAM

EXE.(COMM.)119/2023 ARS STEELS PRIVATE LIMITEDINAVLENDU 9891379896 [NAVLENDUMISHRA@GMAIL.C|05.04.2023 14.03.2023
VS SMT. ABHA JAIN AND ORS. |[KUMAR OM

CS(COMM.)198/2023 [FFCO-MC CROP SCIENCESHUBHAM |9407223688 |[SHUBHAMSAIGALo6@GMAIL. |05.04.2023 20.03.2023
PRIVATE LIMITED VS IFFDCSAIGAL ICOM
PILAKHUA

OMP(COMM.)18/2023 MS. OM PATI DEVI VSBHARAT 0711925013 [BBGUPTAVAKIL@GMAIL.COM [10.04.2023 31.03.2023
DWARKADHIS PROJECT PVT.,BHUSHAN
ILTD. GUPTA

CS(COMM.)205/2023 GOOD LUCK RESORTS VSAKSHAY 0068305242 |ADV.DHAWAN18 @GMAIL.COM [10.04.2023 18.03.2023
ORAVEL STAYS PVT. LTD. DHAWAN

CS(COMM.)204/2023 RAGHAV ADITYA CHITS (P)MATLOOB [9810276875 [MATLOOB_ADV@YAHOO.COM [10.04.2023 20.02.2023
LTD. VS RAJ KUMAR ALAM

CS(COMM.)206/2023 HUGO BOSS TM MGMT. GMBHSUDERSHANINOT rishi@unitedandunited.com 10.04.2023 05.04.2023
AND COMPANY KG VS ASHOKKUMAR AVAILABLE
KUMAR IBANSAL




S.No

District

Case No.

EXE.(COMM.)126/2023

Petitioner Name VS Respondent
Name

RESMED INDIA PVT. LTD. VS
ADITYA JHA

Advocate

IDIWAN
ADVOCATES

Advocate

Nobile
Number

8076293778

Advocate email id

INFO@DIWANADVOCATES.CO
M

Date
Registration

11.04.2023

ofDate of e-filing

03.04.2023

EXE.(COMM.)125/2023 MAHINDRA AND MAHINDRADEEPANKUR|9999925860 [DEEPANKUR@SONDHIPARTN [11.04.2023 25.03.2023
FINANCIAL SERVICES LTD. VSSONDHI ERS.COM
LAXMAN KUMAR AND ORS.

EXE.(COMM.)124/2023 M/S.CHOLAMANDALAM RAVI 0811252038 |JADVOCATERSGARG@GMAIL.C [11.04.2023 20.03.2023
INVESTMENT & FINANCE CO.SHANKAR OM
LTD. VS SH. VINOD KUMARGARG
AND ANR.

OMP(I)(COMM.)748/2023 |[CNH INDUSTRIAL CAPITALJRAJESH 0058726491 PANGRAADVOCATE@GMAIL.C [12.04.2023 03.04.2023
INDIA) PVT. LTD.JANGRA OM
Vs.SURYAKANTA SWAIN

OMP(I)(COMM.)749/2023 |[CNH INDUSTRIAL CAPITALJRAJESH 0058726491 PANGRAADVOCATE@GMAIL.C [12.04.2023 03.04.2023
INDIA) PVT LTD Vs JANGRA OM
BHUPENDRA PRADHAN

OMP(I)(COMM.)750/2023 |[CNH INDUSTRIAL CAPITALJRAJESH 0058726491 JANGRAADVOCATE@GMAIL.C [12.04.2023 03.04.2023
INDIA) PVT LTD Vs. MANOJJANGRA OM
KUMAR BISWAL

OMP(I)(COMM.)751/2023 |CNH INDUSTRIAL CAPITALRAJESH 0058726491 PJANGRAADVOCATE@GMAIL.C [12.04.2023 03.04.2023
INDIA) PVT LTD Vs. RAJEEVJANGRA OM
RANJAN KISHORE SAHOO

OMP(I)(COMM.)752/2023 |[CNH INDUSTRIAL CAPITALJRAJESH 0058726491 PANGRAADVOCATE@GMAIL.C [12.04.2023 03.04.2023
INDIA) PVT LTD Vs. SHARATJANGRA OM
INAYAK

OMP(I)(COMM.)754/2023 |[CNH INDUSTRIAL CAPITALJRAJESH 0058726491 PJANGRAADVOCATE@GMAIL.C {12.04.2023 03.04.2023
INDIA) PRIVATE LIMITED VsJANGRA OM
CJJ INFRA PROJECTS

OMP(I)(COMM.)755/2023 |[KOTAK MAHINDRA PRIMERAJESH 0058726491 PJANGRAADVOCATE@GMAIL.C [12.04.2023 06.04.2023
LIMITED Vs. MANAVVERJANGRA OM
CHAUDHARY

EXE.(COMM.)130/2023 HDFC BANK LTD. VS NIJAM[KARAN 0009568427 [OFFICE@LPJPARTNERS.COM [13.04.2023 03.04.2023

KHAN

SINHA
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OMP(I)(COMM.)764/2023 [YES BANK LTD. VS SANJAY[SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.COM[13.04.2023 10.04.2023
SAHNI PATHAK

OMP(I)(COMM.)763/2023 |[YES BANK LTD. VS VIKASSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.COMh3.04.2023 06.04.2023
ENTERPRISES PATHAK

OMP(I)(COMM.)762/2023 |[YES BANK LTD. VS SAPNASANJEEV 8285002845 [LITIGATION@SRCSLEGAL.COM[13.04.2023 05.04.2023
SINGH GAUTAM PATHAK

OMP(I)(COMM.)761/2023 [YES BANK LTD. VS RAJASANJEEV 8285002845 [LITIGATION@SRCSLEGAL.COM[13.04.2023 05.04.2023
KUMAR GUPTA [PATHAK

OMP(I)(COMM.)760/2023 [YES BANK LTD. VS EXPORTISANJEEV 8285002845 [LITIGATION@SRCSLEGAL.COM[13.04.2023 05.04.2023
KING PVT. LTD. [PATHAK

OMP(I)(COMM.)759/2023 [YES BANK LTD. VS EXPORT|SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.COMi13.04.2023 05.04.2023
KING PVT. LTD. PATHAK

OMP(I)(COMM.)758/2023 [YES BANK LTD. VS JUHISANJEEV [8285002845 [LITIGATION@SRCSLEGAL.COMj13.04.2023 05.04.2023
CHOHAN PATHAK

CS(COMM.)216/2023 MR. RAJNISH GOYAL PROP. OF‘ RALABH (9100781537 [PRALABHBHARGAVA05@GMAIj15.04.2023 05.04.2023
GOYAL TRADING COMPANY VSBHARGAVA L.COM
M/S. RETAILSPACE FITOUTS
AND INFRA LLP AND ORS.

EXE.(COMM.)133/2023 HDFC BANK LTD. VS VIJAYINAVEEN 0058683230 [NAVEENK101@GMAIL.COM 15.04.2023 17.10.2022
SINGH SHARMA

EXE.(COMM.)132/2023 HDFC BANK LTD. VS CHTANYAINAVEEN 0058683230 [NAVEENK101@GMAIL.COM 15.04.2023 05.11.2022
KUMAR HAKSAR SHARMA

EXE.(COMM.)131/2023 HDFC BANK LTD. VS SANDEEPINAVEEN 0058683230 [NAVEENK101@GMAIL.COM 15.04.2023 14.11.2022
BALESHWAR SHARMA




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

DZIREEVENTS & EXHIBITIONS
AND ORS.

IBAISOYA

CS(COMM.)215/2023 [UNION BANK OF INDIA VS M/SJITENDER [9810197621 PJITENDRAGARGADV@GAMIL. [15.04.2023 24.03.2023
JITENDER BUILDER MATERIALGARG COM
SUPPLIER

OMP(I)(COMM.)767/2023 [M/S. SALVABUILD LLP VS M/S./SAHIL 0650906647 [SAHIL@ARIMUSLAW.COM 15.04.2023 13.04.2023
MOZART AUTOMOBILE PVT.,SACHDEV
LTD.

OMP(I)(COMM.)770/2023 [TOYOTA FINANCIAL SERVICESRAJESH 0058726491 PJANGRAADVOCATE@GMAIL.C [17.04.2023 13.04.2023
INDIA LTD. VS VIKRAMJIJANGRA OM
HIRAJI THAKOR

EXE.(COMM.)134/2023 MAHINDRA AND MAHINDRANITIN 0773667288 /JADVOCATE.MEHTAASSOCIATE[17.04.2023 20.03.2023
[FINANCIAL SERVICES LTD. VSMEHTA 8802218291 [09@GMAIL.COM
KUNWAR SINGH AND ORS.

EXE.(COMM.)135/2023 MAHINDRA AND MAHINDRANITIN 0773667288 /JADVOCATE.MEHTAASSOCIATE [17.04.2023 20.03.2023
[FINANCIAL SERVICES LTD. VSMEHTA 8802218291 [09@GMAIL.COM
RAJINDER SINGH AND ANR.

EXE.(COMM.)136/2023 HDFC BANK LTD. VS. RISHABHKUSUM 0599624216 [ASHIM.BHATT17@GMAIL.COM {17.04.2023 27.02.2023
MASITH BHATT

OMP(I)(COMM.)771/2023 [TOYOTA FINANCIAL SERVICESRAJESH 0058726491 PJANGRAADVOCATE@GMAIL.C [17.04.2023 17.04.2023
INDIA LTD. VS GURUNATHJANGRA OM
PANDHARINATH PHADKE

EXE.(COMM.)139/2023 HDFC BANK LTD. VS SAROJKARAN 0099568427 |[OFFICE@LPJPARTNERS.COM [18.04.2023 05.04.2023
GIRI SINHA

EXE.(COMM.)141/2023 HDFC BANK LTD. VS DHEERAJRRAJEEV 0311022102 /|JRANJAN.AND.COMPANY@GMA}19.04.2023 02.03.2023
KASHYAP KUMAR 0311022104 [[L.COM

RANJAN

EXE.(COMM.)142/2023 HDFC BANK LTD. VS YOGITARAJEEV 0311022102 /|JRANJAN.AND.COMPANY@GMA}19.04.2023 18.03.2023

NEGI IKUMAR 0311022104 [[L.COM
RANJAN
EXE.(COMM.)143/2023 M/S. SHAKTI TRADING VS M/S.,PRAVEEN [8285556176 [NOT AVAILABLE 19.04.2023 03.04.2023
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OMP (I) (COMM.)791/2023 [KOTAK MAHINDRA PRIMERAJESH 0058726491 PANGRAADVOCATE@GMAIL.C [19.04.2023 19.04.2023
LIMITED Vs. KRISHNA B JANGRA OM

OMP (I) (COMM.)795/2023 [YES BANK LTD. VS ANKITISACHIN 0811015339 |KATYALSACHIN2008@GMAIL. [20.04.2023 11.04.2023
KUMAR KATYAL ICOM

OMP (I) (COMM.)796/2023 [YES BANK LTD. VS HEMANT]SACHIN 0811015339 |[KATYALSACHIN2008@GMAIL. [20.04.2023 11.04.2023
KUMAR KATYAL COM

OMP (I) (COMM.)797/2023 [YES BANK LTD. VS SUNILSACHIN 0811015339 |[KATYALSACHIN2008 @GMAIL. [20.04.2023 11.04.2023
CHOUDHARY [KATYAL COM

OMP (I) (COMM.)798/2023 [YES BANK LTD. VS SHRI RAMISACHIN 0811015339 |[KATYALSACHIN2008 @GMAIL. [20.04.2023 11.04.2023
ENTERPRISES [KATYAL COM

EXE.(COMM.)145/2023 CHOLAMANDALAM VSINAVEEN 0058683230 [INAVEENK101@GMAIL.COM 21.04.2023 02.01.2023
COLDLAND LOGISTICS SHARMA

OMP (I) (COMM.)818/2023 [KOTAK  MAHINDRA  BANKPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C [21.04.2023 12.04.2023
LIMITED Vs. SHRI SHYAMMAHAJAN OM
TRADING COMPANY

OMP (I) (COMM.)819/2023 [KOTAK  MAHINDRA  BANKPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C [21.04.2023 12.04.2023
LIMITED Vs. RAJESH KUMAR MAHAJAN OM

OMP (I) (COMM.) 830/2023[KOTAK =~ MAHINDRA  BANKPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C [21.04.2023 12.04.2023
LIMITED Vs. USMAN MAHAJAN OM

OMP(COMM.)24/2023 RAHUL KAPOOR VS HDFC BANKIVIKRAM 0871688568 |[VIKRAM.PANWAR.ADV78@GM [24.04.2023 11.04.2023
LTD SINGH AIL.COM

PANWAR

OMP(COMM.)25/2023 RAHUL KAPOOR VS HDFC BANKVIKRAM 0871688568 [VIKRAM.PANWAR.ADV78@GM [24.04.2023 11.04.2023

LTD SINGH AIL.COM
PANWAR
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Registration

ofDate of e-filing

SHASHANK PROP OF GVALA

[KUMAR

L.COM

OMP(COMM.)26/2023 RAHUL KAPOOR VS HDFC BANK|VIKRAM 0871688568 |[VIKRAM.PANWAR.ADV78@GM [24.04.2023 11.04.2023
LTD SINGH AIL.COM
PANWAR
OMP(COMM.)27/2023 RAHUL KAPOOR VS HDFC BANKVIKRAM 0871688568 [VIKRAM.PANWAR.ADV78@GM [24.04.2023 11.04.2023
LTD SINGH AIL.COM
PANWAR
OMP(COMM.)28/2023 RAHUL KAPOOR VS HDFC BANKIVIKRAM 0871688568 |[VIKRAM.PANWAR.ADV78@GM [24.04.2023 11.04.2023
L.TD SINGH ATL.COM
PANWAR
EXE.(COMM.)152/2023 KOTAK MAHINDRA PRIMEROHIT 0369857033 [BAMBHAANDNANDAN@GMALI [25.04.2023 18.09.2022
LIMITED Vs. NEERAJ KUMAR [BOHRA L.COM
EXE.(COMM.)153/2023 KOTAK MAHINDRA PRIMEROHIT 0369857033 [BAMBHAANDNANDAN@GMALI [25.04.2023 25.11.2022
LIMITED Vs. NANAK SINGH BOHRA L.COM
EXE.(COMM.)154/2023 KOTAK MAHINDRA  PRIMEROHIT 0369857033 |BAMBHAANDNANDAN@GMALI [25.04.2023 18.02.2023
LIMITED Vs. NIKUNJA PANDEY [BOHRA L.COM
EXE.(COMM.)158/2023 SBI CARDS VS JANMEJAYW.R.KHAN [9811225408 [WRKHANASSOCIATES@GMAIL[]26.04.2023 03.04.2023
SAHOO .COM
CS(COMM.)240/2023 CHRYSALIS CREATION VS MSDIASHUTOSH (9810120000 |ALOHIAADV@GMAIL.COM 26.04.2023 17.04.2023
FABRICS LOHIA
OMP (I) (COMM.) 853/2023[KOTAK = MAHINDRA  BANKPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C [26.04.2023 21.04.2023
LIMITED Vs. PARASHURAM MAHAJAN OM
EXE.(COMM.) 161/2023 INOVA ENERGIE VS M/S TARCASHISH 0717944394 JADVASHISHVERMA@GMAIL.C [27.04.2023 18.04.2023
LIMITED VERMA OM
CS(COMM.) 247/2023 [UNION BANK OF INDIA VSLALIT 0540009991 [ADVLALITKUMAR5700@GMALI [27.04.2023 18.04.2023
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CS(COMM.) 246/2023 UNION BANK OF INDIA VS 0540009991 JADVLALITKUMAR5700@GMAI [27.04.2023 18.04.2023
SUSHIL KUMAR KUMAR L.COM

ARB.A.(COMM) 2/2023 GOVERNMENT OF NCT O KSHMI  [0643233842 |[KRUTTIKA@IRA.LAW 27.04.2023 26.04.2023
DELHI VS GARGIKRUITTIKA
CONSTRUCTION CORPORATION|VIJAY

OMP (I) (COMM.) 870/2023[IDFC FIRST BANK VS RAJESHMAYANK 0873347330 [MAYANK_MAHAJANo5@YAHO[28.04.2023 19.04.2023
RATANSINGH MAHAJAN 0.COM

OMP (I) (COMM.) 871/2023 IDFC FIRST BANK VS SARATIMAYANK 0873347330 [MAYANK_ MAHAJANo5@YAHO[28.04.2023 19.04.2023
CHANDRA MAHAJAN 0.COM

OMP (I) (COMM.) 872/2023|[IDFC FIRST BANK VS MURALIMAYANK 0873347330 [MAYANK_ _MAHAJANo5@YAHO[28.04.2023 19.04.2023
SINGH MAHAJAN 0.COM

OMP (I) (COMM.) 873/2023[IDFC FIRST BANK VS SONUMAYANK 0873347330 |MAYANK_MAHAJANO5@YAHO [28.04.2023 20.04.2023
MAHOR MAHAJAN 0.COM

OMP (I) (COMM.) 874/2023[IDFC FIRST BANK VS TAARIKIMAYANK 0873347330 |MAYANK_MAHAJANo5@YAHO [28.04.2023 20.04.2023
INOOR MOHAMMAD MAHAJAN 0.COM

OMP (I) (COMM.) 875/2023 [IDFC FIRST BANK VS LEKHRAJMAYANK 0873347330 |[MAYANK_MAHAJAN05@YAHO [28.04.2023 20.04.2023
JAGANNATH MAHAJAN 0.COM

OMP (I) (COMM.) 895/2023[KOTAK MAHINDRA PRIMERAJESH 0058726491 |[DELHI.JANGRAADVOCATE@G [29.04.2023 21.04.2023
LIMITED Vs. ROHIT R JANGRA IMAIL.COM

OMP (I) (COMM.) 908/2023[KOTAK MAHINDRA PRIMERAJESH 0058726491 [DELHI.JANGRAADVOCATE@G [29.04.2023 21.04.2023
LIMITED Vs. JITENDRA KUMARJANGRA IMAIL.COM
MISHRA

OMP (I) (COMM.) 909/2023[KOTAK  MAHINDRA PRIMERAJESH 0058726491 |[DELHIL.JANGRAADVOCATE@G [29.04.2023 21.04.2023
LIMITED Vs. NARAYAN SINGHJANGRA IMAIL.COM
PHARTYAL




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM.) 910/2023 KOTAK MAHINDRA PRIMERAJESH 0058726491 [DELHIL.JANGRAADVOCATE@G [29.04.2023 21.04.2023
LIMITED Vs. VIKAS KUMARJANGRA IMAIL.COM
GOSWAMI
OMP (I) (COMM.) 911/2023 [KOTAK  MAHINDRA BANKIPARV 0643646534 |PARV.MAHAJAN007@GMAIL.C [29.04.2023 27.04.2023
LIMITED Vs. HARI OM MAHAJAN OM
CS(COMM.) 253/2023 MYRTHA POOLS INDIA VSSALUADOR (9823120280 [SALVADOR@SRCOLEGAL.IN  [29.04.2023 13.04.2023
MYRTHA POOLS INDIA PVT LTD[SANTOSH
REBELLO
15 SH. SANJEEV|South OMP (I) (COMM)/708/2023|CNH INDUSTRIAL CAPITALJRAJESH 0010577700  [krishankumar@gmail.com 05-04-2023  |01.04.2023
AGGARWAL INDIA PVT LTD Vs SUBRATKUMAR(P),
KUMAR BEHERA
OMP (I) (COMM)/707/2023 [CNH INDUSTRIAL CAPITALJRAJESH 09010577700  [krishankumar@gmail.com 05-04-2023  |01.04.2023
INDIA PVT LTD Vs BINAY MAJHIKUMAR(P),
OMP (I) (COMM)/705/2023 [YES BANK LTD Vs RAJA KUMARSANJEEV  [8285002845 [litigation@srcslegal.com 05-04-2023  [01.04.2023
GUPTA 2171 KUMAR(P),
OMP (I) (COMM)/706/2023|YES BANK LTD Vs EXPORT KINGSANJEEV 8285002845 [litigation@srcslegal.com 05-04-2023  |01.04.2023
PRIVATE LIMITED 4397 KUMAR(P),
OMP (I) (COMM)/709/2023 KOTAK MAHINDRA BANK VsDIVYA 0643646634 [parv.mahajanoo7@gmail.com 05-04-2023  |01.04.2023
GOODWAY PACKERS TALWANI(P)
OMP (I) (COMM)/701/2023 [YES BANK LTD Vs GAURAV OMISANJEEV  [8285002845 |[litigation@srcslegal.com 05-04-2023  [01.04.2023
KUMAR 4594 KUMAR(P),
OMP (I) (COMM)/702/2023[YES BANK LTD Vs SAJIDSANJEEV [8285002845 |[litigation@srcslegal.com 05-04-2023  03.04.2023
ABDULHI 6232 IKUMAR(P),
OMP (I) (COMM)/703/2023|YES BANK LTD Vs MANTOSH|SANJEEV 8285002845 [litigation@srcslegal.com 05-04-2023  |03.04.2023
KUMAR 7015 KUMAR(P),
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OMP (I) (COMM)/704/2023|YES BANK LTD Vs SHEETALSANJEEV 8285002845 [litigation@srcslegal.com 05-04-2023  |03.04.2023
WAHI 6792 KUMAR(P),

OMP (I) (COMM)/717/2023 [YES BANK LTD Vs EXPORT KINGSANJEEV  [8285002845 |[litigation@srcslegal.com 06-04-2023  [03.04.2023
PRIVATE LIMITED 4396 KUMAR(P),

OMP (I) (COMM)/733/2023 [KOTAK MAHINDRA PRIMERAJESH 0910577700  |krishankumar@gmail.com 10-04-2023 10.04.2023
LIMITED Vs DAMODAR SINGH [KUMAR(P),

OMP (I) (COMM)/732/2023 [KOTAK MAHINDRA PRIMERAJESH 0010577700  [krishankumar@gmail.com 10-04-2023 10.04.2023
LIMITED Vs CHAMELI T KUMAR(P),

CS (COMM)/209/2023 ABC CHASMEWALE LLP VSSHRAVAN [0650682928 unitedmark@unitedandunited.co f11-04-2023 11.04.2023
ANJUM FATIMA PROP OF ABCKUMAR m
CHASME WALA BANSAL(P),

OMP (I) (COMM)/744/2023 [TOYOTA FINANCIAL SERVICES UL 8376049807 [advocateashok.1@gmail.com 11-04-2023 10.04.2023
INDIA LTD Vs NANHAKUBHARADWA
HAJARI (P),

OMP (I) (COMM)/746/2023 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 [advocateashok.1@gmail.com 11-04-2023 10.04.2023
INDIA LTD Vs SATTAR KHAN BHARADWA

(P),

OMP (I) (COMM)/745/2023 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 [advocateashok.1i@gmail.com 11-04-2023 10.04.2023
INDIA LTD Vs GALACHARBHARADWA
GOVINDBHAI NATHABHAI J(P),

[Execution HDFC BANK LTD Vs SHASHI RAJEEV 0010577700  |krishankumar@gmail.com 12-04-2023 10.04.2023

Comm)/129/2023 DASTA KUMAR

RANJAN(P),

CS (COMM)/211/2023 M/S LINK ENTERPRISES VSBHAVESH [9810034712 |gabslawassociates@gmail.com  [12-04-2023  [10.04.2023
BHARAT HEAVY ELECTRICALSKUMAR
LTD SHARMA(P),

Execution SBI CARDS AND PAYMENTSWASIQUR [9811225408 [wrkhanassociates@gmail.com 12-04-2023 03.04.2023

Comm)/128/2023 SERVICES LIMITED Vs T KRAHMAN

SHAJU

KHAN(P),




S.No

District

Case No.

OMP (I) (COMM)/766/2023

Petitioner Name VS Respondent
Name

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs DAVINDER
SINGH

Advocate

BHARADWA
J(P),

Advocate
Nobile
Number

8376049807

Advocate email id

advocateashok.1@gmail.com

Date
Registration

13-04-2023

ofDate of e-filing

10.04.2023

OMP (I) (COMM)/765/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs AMOL VISHN
TAPKIR

HUL
HARADWA
J(P),

8376049807

advocateashok.1@gmail.com

[13-04-2023

10.04.2023

CS (COMM)/217/2023

MUNEER AHMAD Vs MEHBOOB|
AHMADTRADING AS M/S
BHARAT BRUSH|
INTERNATIONAL AND M/S TOP

Iman
Naqvi(P),

0891047715

litigation@lexcounsel.com

[15-04-2023

12.04.2023

Execution
Comm)/140/2023

M/S MAHINDRA AND
MAHINDRA FINANCIAL
SERVICES LTD Vs BALVINDER
SINGH

INITIN
MEHTA(P),

0773667288

advocate.mehtaassociateog@gma
il.com

18-04-2023

10.04.2023

CS (COMM)/220/2023

CANARA BANK Vs KAMLESH|
KUMAR

RITU
SHARMA(P),

0873706792

ritumishra.advocate@gmail.com

18-04-2023

15.04.2023

OMP (I) (COMM)/778/2023

YES BANK LTD Vs
INARAYAN

VIJAY|

SACHIN
KATYAL(P),

081105339

[katyalsachinzo08 @gmail.com

18-04-2023

15.04.2023

OMP (I) (COMM)/777/2023

YES BANK LTD Vs MANDEEP
RANBIR SINGH

SACHIN
KATYAL(P),

081105339

katyalsachin2o08@gmail.com

18-04-2023

15.04.2023

OMP (I) (COMM)/774/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs SANDEEP T BHOJ

RAJESH
KUMAR(P),

9910577700

krishankumar@gmail.com

18-04-2023

15.04.2023

OMP (I) (COMM)/775/2023

KOTAK MAHINDRA BANK Vs A §
ASSOCIATE

IDIVYA
TALWANI(P)

b

0643646634

parv.mahajanooy7@gmail.com

18-04-2023

15.04.2023

OMP (I) (COMM)/776/2023

KOTAK MAHINDRA BANK Vs
SYED TARIQ NAQVI

DIVYA
TALWANI(P)

b

0643646634

parv.mahajanoo7@gmail.com

18-04-2023

15.04.2023

OMP (I) (COMM)/773/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs BASIYA|
MADHUBHAI NANKUBHAI

RAJESH
KUMAR(P),

9910577700

[krishankumar@gmail.com

18-04-2023

17.04.2023




S.No

District

Case No.

CS (COMM)/221/2023

Petitioner Name VS Respondent
Name

ROCKS PVT LTD

Advocate

Uday
[Kumar(P),

Advocate
Nobile
Number

0810868162

Advocate email id

advudaykumar@gmail.com

Date
Registration

10-04-2023

ofDate of e-filing

EMU LINES PVTLTD Vs KESHAV|

17.04.2023

OMP (I) (COMM)/786/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs MAHESH
ROHIDAS JAGTAP

JESH
UMAR(P),

9910577700

[krishankumar@gmail.com

19-04-2023

17.04.2023

OMP (I) (COMM)/783/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs SANJAY RAYSING
VALVI

RAJESH
KUMAR(P),

9910577700

[krishankumar@gmail.com

19-04-2023

17.04.2023

OMP (I) (COMM)/788/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs PINKI AMAR
SHARMA

IRAJESH
KUMAR(P),

9910577700

krishankumar@gmail.com

19-04-2023

17.04.2023

CS (COMM)/224/2023

MS NETWORK 18 MEDIA

MANISH

INVESTMENTS LTD Vs M/S
GREATPLACE TO STUDY PVT]
LTD

UMAR
HEKHARI(P]

0711800640

bhartimrinal@hotmail.com

>0-04-2023

12.04.2023

CS (COMM)/223/2023

M/S RSPL LIMITED Vs RAJESH]|
BHATIA TRADING AS MS
[KALPANA DETERGENT

ANJEEV
UMAR
SINGH(P),

0560440205

sanjeev.singh@singhnassociates.c
om

20-04-2023

18.04.2023

CS (COMM)/225/2023

M/S TVi8 BROADCAST LIMITED
Vs M/S SKILLTREE
KNOWLEDGE CONSORTIUM|
PVT LTD

MANISH
KUMAR
SHEKHARI(P|

0711800640

bhartimrinal@hotmail.com

20-04-2023

12.04.2023

OMP (COMM)/20/2023

KINNETIC ADVERTISING INDIA
PRIVATE LIMITED Vs SECTOR 6
TECHNOLOGIES LLP

SUMIT
ROY(P),

0899142755

sumit.roy@claritaslegal.in

00-04-2023

15.04.2023

OMP (I) (COMM)/804/2023

IDFC FIRST BANK LTD Vs MD|
SADRE ALAM 2476

MAYANK
MAHAJAN(P

>

0873347330

Imayank_mahajanos@yahoo.com

20-04-2023

17.04.2023

OMP (I) (COMM)/805/2023

KOTAK MAHINDRA PRIME LTD
Vs AMIT GAUTAM

ﬂEAJESH
UMAR(P),

9910577700

[krishankumar@gmail.com

20-04-2023

17.04.2023

OMP (I) (COMM)/806/2023

KOTAK MAHINDRA PRIME LTD
Vs VINOD KUMAR YADAV

RAJESH
KUMAR(P),

9910577700

[krishankumar@gmail.com

00-04-2023

17.04.2023
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Registration
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Misc DJ/40/2023 BIHARI LAL DEVI PRASAD AND 0650682928 unitedmark@unitedandunited.co [21-04-2023 17.04.2023
COMPANY Vs BIHARI LAL DEVIBANSAL(P), Im
IPRASAD AND SONS
CS (COMM)/233/2023 UNION BANK OF INDIA VsSunil 0540009991 [advlalitkumars700@gmail.com [21-04-2023 18.04.2023
VIJETA PROP OF SOMYAChoudhary(P)
AUTOMOBILES s
CS (COMM)/232/2023 [UNION BANK OF INDIA Vs AMIT{Sunil 0540009991 [advlalitkumars700@gmail.com [21-04-2023 18.04.2023
KUMAR AWASTHI Choudhary(P)
CS (COMM)/231/2023 [UNION BANK OF INDIA VsSunil 0540009991 fadvlalitkumars700@gmail.com [21-04-2023 18.04.2023
PREM Choudhary(P)
OMP (I) (COMM)/820/2023[KOTAK MAHINDRA PRIME LTDSSHANKAR [995872649 [delhi.jangraadvocate@gmail.com [21-04-2023 21.04.2023
Vs VIJAY PANDEY KUMAR
SEN(P),
OMP (I) (COMM)/821/2023 [KOTAK MAHINDRA PRIME LTDSHANKAR 995872649 [delhi.jangraadvocate@gmail.com [21-04-2023 21.04.2023
Vs JAGJIVAN RAM KUMAR
SEN(P),
OMP (I) (COMM)/822/2023[KOTAK MAHINDRA PRIME LTDSHANKAR [9095872649 |delhi.jangraadvocate@gmail.com [21-04-2023 21.04.2023
Vs ROHIT PANDEY KUMAR
SEN(P),
OMP (I) (COMM)/824/2023[IDFC FIRST BANK LTD VSMAYANK 0873347330 |mayank_mahajanos@yahoo.com [21-04-2023 21.04.2023
RAHOIT MIGLANI 5225 MAHAJAN(P
OMP (I) (COMM)/825/2023[IDFC FIRST BANK LTD VSMAYANK 0873347330 |mayank_mahajanos@yahoo.com [21-04-2023 21.04.2023
INILAVA SUNDAR DE 0723 MAHAJAN(P
OMP (I) (COMM)/826/2023[IDFC FIRST BANK LTD VSMAYANK 0873347330 |mayank_mahajanos@yahoo.com [21-04-2023  [18.04.2023
PRAMOD KUMAR DEEPAK 8665 MAHAJAN(P
OMP (I) (COMM)/827/2023 [KOTAK MAHINDRA BANK VsParv 0643646634 [parv.mahajanoo7@gmail.com 21-04-2023 18.04.2023
HIMANSHU GAUTAM 989 Mahajan(P),
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OMP (I) (COMM)/828/2023|YES BANK LTD Vs UNITEDKUNAL 081105339 katyalsachinzoo8@gmail.com  [21-04-2023 18.04.2023
FACILITIES AND LOGISTICSMAKHIJA(P)
PRIVATE LIMITED X

OMP (I) (COMM)/829/2023|YES BANK LTD Vs SAMREENKUNAL 081105339  [katyalsachin2o08@gmail.com  [21-04-2023 21.04.2023
SHAHID MAKHIJA(P)

OMP (I) (COMM)/823/2023[IDFC FIRST BANK LTD VsSMAYANK 0873347330 |mayank_mahajanos@yahoo.com [21-04-2023 21.04.2023
MANOHAR GUPTA 9682 MAHAJAN(P

OMP (COMM)/23/2023 PANKAJ KAPOOR Vs HDFCASHWANI [9212824112 Jadvocateashwanikumartanwar@g24-04-2023  |06.04.2023
BANK LTD KUMAR(P), Imail.com

Execution (Comm)/151/2023[HDFC BANK LTD Vs VAISAKHASUMIT 0053518347 |din@lawconnectadvocates.com [24-04-2023  [10.04.2023
SINGH KUKREJA AGARWAL(P

OMP (COMM)/22/2023 RAHUL KAPOOR Vs HDFC BANKASHWANI  [9212824112 Jadvocateashwanikumartanwar@g24-04-2023  |06.04.2023
LTD KUMAR(P), mail.com

OMP (COMM)/21/2023 PANKAJ KAPOOR Vs HDFCASHWANI [9212824112 Jadvocateashwanikumartanwar@g4-04-2023  |06.04.2023
BANK LTD KUMAR(P), mail.com

CS (COMM)/238/2023 M/S RATHORE MARKETINGKUNAL 0099757185  fip.kunalkhanna@gmail.com 25-04-2023 12.04.2023
THROUGH MR NARPATHKHANNA(P),
SINGH SOLE PROPRIETOR OHR
M/S RATHORE MARKETING Vs

Execution M/S CLIX CAPITAL SERVICESBHUMIKA [9811101476 [shailendra@sbassociates.in 25-04-2023  [12.04.2023

Comm)/156/2023 PVT LTD Vs INFINITOGUPTA(P),
HOSPITALITY

OMP (I) (COMM)/849/2023[KOTAK MAHINDRA BANK VsParv 0643646634 [parv.mahajanooy@gmail.com  [25-04-2023  [12.04.2023
RAMVILAS Mahajan(P),

OMP (I) (COMM)/858/2023|YES BANK LTD Vs SAANCHITIKUNAL 081105339  [katyalsachin2o08@gmail.com  [26-04-2023  [24.04.2023
TRANSPORT SERVICE PVT LTD MAKHIJA(P)




S.No

District

Case No.

OMP (I) (COMM)/857/2023

Petitioner Name VS Respondent
Name

YES BANK LTD Vs SAANCHIT]
TRANSPORT SERVICE PVT LTD

Advocate

KUNAL
MAKHILJA(P)

b

Advocate
Nobile
Number

081105339

Advocate email id

katyalsachin2zo08 @gmail.com

Date
Registration

26-04-2023

ofDate of e-filing

24.04.2023

OMP (I) (COMM)/861/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs VEERU SINGH|
CHAUHAN

HUL
HARADWA
J(P),

8376049807

advocateashok.1@gmail.com

26-04-2023

21.04.2023

OMP (I) (COMM)/860/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs MAHESH
KAMESHWAR SINGH

UL
HARADWA
J(P),

8376049807

advocateashok.1i@gmail.com

26-04-2023

24.04.2023

OMP (I) (COMM)/862/2023

KOTAK MAHINDRA BANK Vs
DHANIRAM

IDIVYA
TALWANI(P)

b

0643646634

[parv.mahajanoo7@gmail.com

26-04-2023

24.04.2023

OMP (I) (COMM)/863/2023

KOTAK MAHINDRA BANK Vs
SHABBIR AHMAD

IParv
Mahajan(P),

0643646634

parv.mahajanoo7@gmail.com

26-04-2023

24.04.2023

OMP (COMM)/29/2023

AJAY TANWAR Vs
CHOLAMANDALAM
INVESTMENT AND FINANCE
COMPANY LIMITED

Akash
Swami(P),

0811262326

akhileshtejpal@gmail.com

26-04-2023

26.04.2023

OMP (I) (COMM)/864/2023

KOTAK MAHINDRA BANK Vs
SUNEEL KUAMR

DIVYA
TALWANI(P)

b

0643646634

parv.mahajanoo7@gmail.com

26-04-2023

24.04.2023

OMP (I) (COMM)/859/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs SIDDHARTH|
VALLABHBHAI VEKARIYA

RAHUL
BHARADWA
J(P),

8376049807

advocateashok.1@gmail.com

26-04-2023

24.04.2023

CS (COMM)/249/2023

SDIA PROJECT OPC PVT LTD Vs
AIMTREX TECHNOLOGIES PVT]
LTD

JITENDRA
KUMAR
TIWARI(P),

0268740053

jitender.tiwari@laywer.com

07-04-2023

18.04.2023

CS (COMM)/248/2023

ICICI BANK Vs SABID

PRASHANT
KUMAR(P),

0818030800

induslegalia@gmail.com

07-04-2023

26.04.2023

OMP (I) (COMM)/869/2023

CNH INDUSTRIAL CAPITAL
INDIA PRIVATE LIMITED Vs
ASHOK

RAJESH
KUMAR(P),

9910577700

[krishankumar@gmail.com

27-04-2023

24.04.2023
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OMP (I) (COMM)/884/2023[HDFC BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 28-04-2023  [|24.04.2023
ABHIMANYU DHAWAN 8825 KUMAR(P),

OMP (I) (COMM)/878/2023|YES BANK LTD Vs SUNILSACHIN 081105339  [|katyalsachin2o08@gmail.com  [28-04-2023  [25.04.2023
KUMAR KARWA KATYAL(P),

OMP (I) (COMM)/876/2023[YES BANK LTD Vs WASEEMISACHIN 081105339  [katyalsachin2o08@gmail.com  [28-04-2023  [24.04.2023
KHAN KATYAL(P),

OMP (I) (COMM)/879/2023[YES BANK LTD Vs SUNNYSACHIN 081105339 katyalsachin2oo8@gmail.com  [28-04-2023  [25.04.2023
KUMAR KATYAL(P),

OMP (I) (COMM)/877/2023 YES BANK LTD Vs SAGARSACHIN 081105339 katyalsachin2oo8@gmail.com  [28-04-2023  [25.04.2023
SANGWAN [KATYAL(P),

OMP (I) (COMM)/880/2023[HDFC BANK LTD Vs RAJ KUMARSANJEEV  [8285002845 [litigation@srcslegal.com 28-04-2023  [25.04.2023
SHARMA 6796 KUMAR(P),

OMP (I) (COMM)/919/2023 [HDFC BANK LTD Vs NEETA [SANJEEV 8285002845 [litigation@srcslegal.com 20-04-2023  [25.04.2023
JAGDISH 0752 KUMAR(P),

Execution HDFC BANK LTD VSKUNAL 081105339 katyalsachincoo8@gmail.com  [29-04-2023  [24.04.2023

Comm)/165/2023 RIYAJUDDIN SHAHBUDDIN MAKHIJA(P)

[Execution HDFC BANK LTD Vs MDKUNAL 081105339  [|katyalsachin2o08@gmail.com  [29-04-2023  [24.04.2023

Comm)/164/2023 JAHIRUDDIN MAKHIJA(P)

OMP (I) (COMM)/920/2023[HDFC BANK LTD Vs VIJAY [SANJEEV  [8285002845 |[litigation@srcslegal.com 20-04-2023  [25.04.2023
SINGH 6432 IKUMAR(P),

OMP (I) (COMM)/912/2023 [TOYOTA FINANCIAL SERVICESRAJESH 0910577700  |krishankumar@gmail.com 20-04-2023  [25.04.2023
INDIA LIMITED Vs BASIYAKUMAR(P),

MADHUBHAI NANKUBHAI




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM)/913/2023 [TOYOTA FINANCIAL SERVICES 0910577700  |krishankumar@gmail.com 20-04-2023  [25.04.2023
INDIA LIMITED Vs SANJAYKUMAR(P),
RAYSING VALVI

OMP (I) (COMM)/914/2023 [KOTAK MAHINDRA BANK VSDIVYA 0643646634 [parv.mahajanoo7@gmail.com 20-04-2023  [25.04.2023
BHAIYALAL SO CHHEDI TALWANI(P)

OMP (I) (COMM)/915/2023 [KOTAK MAHINDRA BANK VsfParv 0643646634 [parv.mahajanoo7@gmail.com 20-04-2023  |28.04.2023
AMAR NATH Mahajan(P),

OMP (I) (COMM)/916/2023 [KOTAK MAHINDRA BANK VsDIVYA 0643646634 [parv.mahajanoo7@gmail.com 20-04-2023  |28.04.2023
RAGHUNANDAN SINGH TALWANI(P)

OMP (I) (COMM)/917/2023 [KOTAK MAHINDRA BANK VsDIVYA 0643646634 [parv.mahajanoo7@gmail.com 20-04-2023  |28.04.2023
[UTSAV JAIN TALWANI(P)

OMP (I) (COMM)/918/2023 [HDFC BANK LTD Vs GOPAL [SANJEEV  [8285002845 |[litigation@srcslegal.com 20-04-2023  [28.04.2023
TEKACHAND 7194 KUMAR(P),

16 SH. RAJEEV BANSALSouth CS COMM- 199/2023 M/S BHAWANI FIRERAJKUMAR [9650793001 [RAJKUMARRAGHAV178@gmail [05-04-2023  [31-03-2023

PROTECTION LTD VS AHUJA .com
BULDERS

CS COMM- 200/2023 DUGAR OVERSEAS PRIVATEASHUTOSH [9999666398 Jashutoshnagar@anlaw.in 05-04-2023  [23-03-2023
LIMITED & ORS VSINAGAR
ENETSTUDIOZ INC. & ANR.

OMP I(COMM) — 693/2023 CNH INDUSTRIAL CAPITALJRAJESH 0058726491 [jangraadvocate@gmail.com 05-04-2023  [25-03-2023
INDIA) PVT LTD JANGRA

OMP I(COMM) - 692/2023 [KOTAK MAHINDRA BANK LTDPARV 064364534  [parv.mahajanooy@gmail.com  [05-04-2023  [01-04-2023
VS SULEKH EDUCATIONALIMAHAJAN
SOCIETY

OMP I(COMM) — 688/2023 [KOTAK MAHINDRA BANK LTDPARV 064364534  [parv.mahajanoo7@gmail.com 05-04-2023  |01-04-2023
VS DAGAR ENTERPRISES MAHAJAN
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OMP (I) (COMM) —KOTAK MAHINDRA BANK LTDPARV 064364534  [parv.mahajanoo7@gmail.com 05-04-2023  |01-04-2023

691/2023 VS POWER CONTROL SYSTEM [MAHAJAN

OMP I(COMM) — 690/2023 [KOTAK MAHINDRA BANK LTD|PARV 064364534  [parv.mahajanoo7@gmail.com 05-04-2023  01-04-2023
VS AARTI EDUCATIONALIMAHAJAN
SOCIETY

OMP I(COMM) — 689/2023 [KOTAK MAHINDRA BANK LTDPARV 064364534  [parv.mahajanoo7@gmail.com 05-04-2023  |01-04-2023
VS R.K TRADERS MAHAJAN

OMP (I) (COMM) —HDFC BANK LIMITED VS VIJAY|SRCS LEGAL (8285002845 [litigation@srcslegal.com 06-04-2023  [23-03-2023

710/2023 MALHOTRA

OMP (I) (COMM) —HDFC BANK LIMITED VS BALSSRCS LEGAL (8285002845 [litigation@srcslegal.com 06-04-2023  [23-03-2023

711/2023 BHIM RAO

OMP (I) (COMM) —HDFC BANK LIMITED VSSRCS LEGAL [8285002845 [litigation@srcslegal.com 06-04-2023  [23-03-2023

712/2023 FAROOKH KHAN

OMP (I) (COMM) —HDFC BANK LIMITED VS [|SRCSLEGAL [8285002845 |[litigation@srcslegal.com 06-04-2023  [23-03-2023

713/2023 IPAKIJA ILIYAS KHAN

OMP (I) (COMM) -HDFC BANK LIMITED VSSRCS LEGAL [8285002845 [litigation@srcslegal.com 06-04-2023  [23-03-2023

714/2023 JEETENDRA KUMAR PANWAR

OMP (I) (COMM) -HDFC BANK LIMITED VS JYOTISRCS LEGAL [8285002845 [litigation@srcslegal.com 06-04-2023  [23-03-2023

715/2023 IDAUGHTER OF DAO DAYAL GU

OMP (I) (COMM) -HDFC BANK LIMITED VS R. KISRCS LEGAL [8285002845 [litigation@srcslegal.com 06-04-2023  [23-03-2023

716/2023 TRIPATHI

EX PETITION- 121/2023 [KOTAK MAHINDRA BANK LTDANKUR 0811809439 [ankurkatyal@asklegal.co.in 06-04-2023  |18-03-2023
VS AMIT KUMAR GUPTA IKATYAL
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[EX PETITION-120/2023 SARR FREIGHTS CORPORATION|DIVYAM 8595047596 [admin@alclegal.in 06-04-2023  [28-03-2023

VS BHARAT HEAVYAGARWAL

ELECTRICALS LTD
OMP (I) (COMM) —CNH INDUSTRIAL CAPITALRAJESH 0058726491  [jangraadvocate@gmail.com 10-04-2023  [27-03-2023
730/2023 INDIA) PVT LTD VS SURESHJANGRA

KUMAR SAHOO
OMP (I) (COMM) —CNH INDUSTRIAL CAPITALRAJESH 0058726491  [jangraadvocate@gmail.com 10-04-2023 27-03-2023
729/2023 INDIA) PVT LTD VS DEBENDRAJANGRA

MAJHI
OMP (I) (COMM) —CNH INDUSTRIAL CAPITALJRAJESH 0058726491 [jangraadvocate@gmail.com 10-04-2023 25-03-2023
731/2023 INDIA) PVT LTD VS SASMITAJANGRA

MOHANTY
OMP (I) (COMM) —CNH INDUSTRIAL CAPITALJRAJESH 0058726491 [jangraadvocate@gmail.com 10-04-2023 25-03-2023
728/2023 INDIA) PVT LTD VS SHISHIRJANGRA

KUMAR ROUT
OMP (I) (COMM) -CNH INDUSTRIAL CAPITALRAJESH 0058726491 [jangraadvocate@gmail.com 10-04-2023 25-03-2023
727/2023 INDIA) PVT LTD VS RITA RANIJANGRA

NAG
OMP (I) (COMM) -YES BANK LTD. VS RUCHISRCS LEGAL [8285002845 [manjul.sood@srcslegal.com 11-04-2023 27-03-2023
735/2023 AWANA
OMP (I) (COMM) —YESBANKLTD.VSSHAMMI SRCS LEGAL [8285002845 [manjul.sood@srcslegal.com 11-04-2022 28-03-2023
738/2023
OMP (I) (COMM) —YESBANKLTD.VSZAMIN RAZA [SRCS LEGAL [8285002845 [manjul.sood@srcslegal.com 11-04-2021 28-03-2022
734/2023
OMP (I) (COMM) —YESBANKLTD. VS VIJAY SINGH [SRCS LEGAL [8285002845 [manjul.sood@srcslegal.com 11-04-2020 28-03-2023
739/2023
OMP (I) (COMM) —YES BANK LTD. VS POTALAISRCS LEGAL [8285002845 [manjul.sood@srcslegal.com 11-04-2019 28-03-2023
737/2023 CATERERS




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM) —YESBANKLTD.VSAHMAD ALI [SRCS LEGAL [8285002845 [manjul.sood@srcslegal.com 11-04-2018 28-03-2023
736/2023
OMP (I) (COMM) —YES BANK LTD. VS KALPNASRCS LEGAL [8285002845 [manjul.sood@srcslegal.com 12-04-2023 28-03-2023
753/2023 KARN
CS COMM- 212/2023 ELEVENTURE SYSTEMS &MAYANK 0810945207  [justjurisofc@gmail.com 12-04-2023 01-04-2023
SERVICES PRIVATE LIMITEDWADHWA
VS. SKN HARYANA CITY GAS
DISTRIBUTION PVT. LTD. &
CS COMM- 214/2023 M/S PICTURE TIME DIGIPLEXATUL 0811169087 [fatul@atulnagarajan.in 12-04-2022 20-03-2023
PVT. LTD. VS. M/S WOODCRAFTINAGRAJAN
TECHNOLOGIES & ANR.
CS COMM- 213/2023 VIKAS GOEL VS. SEEMAAMIT DUBEY|9910162280 [amitjurist@gmail.com 12-04-2023 01-04-2023
SEJWAL & SARTHAK
IDUBEY
CS COMM-219/2023 M/S GODREJ & BOYCE MFG.COMD. ASHRAH9718836125 Jashraf786.adv@gmail.com 13-04-2023 10-04-2023
ILTD. VS. M/S SAIGONHASNAIN
INFRATECH PVT. LTD. & ANR.
EX PETITION -138/2023 |[HDFC VS. HOTEL DEER PARK |[KUSUM 0599624216 [ashim.bhatt17@gmail.com 17-04-2023 14-03-2023
BHATT
OMP(COMM)-19/2023 PANKAJ KAPOOR & ANR. VS|VIKARAM [9871688568 [vikram.panwar.adv78@gmail.co [17-04-2023 03-04-2023
HDFC BANK LTD. SINGH m
EX PETITION - 137/2023 [SBI CARD VS. RAVI KUMARW.R. KHAN|p811225408 [wrkhanassociates@gmail.com 17-04-2023 20-03-2023
ARORA &
IASSOCIATES
OMP (I) (COMM) —TOYOTA FINANCIAL SERVICESRAJESH 0058726491 [jangraadvocate@gmail.com 18-04-2023  |07-04-2023
780/2023 INDIA LTD. VS. SURAJJANGRA
BABASAHEB WANDHEKAR
OMP (I) (COMM) —TOYOTA FINANCIAL SERVICESRAJESH 0958726491  [jangraadvocate@gmail.com 18-04-2023 07-04-2023
781/2023 INDIA LTD. VS.GANDHIJANGRA
TRAVELS
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OMP (I) (COMM) —TOYOTA FINANCIAL SERVICES 0058726491 [jangraadvocate@gmail.com 18-04-2023 07-04-2023

779/2023 INDIA LTD. VS. SHIRISHJANGRA
SHANKAR KUMAWAT

OMP(I)(COMM)-792/2023 [KOTAK MAHINDRA BANK LTD[RAJESH 0058726491  [jangraadvocate@gmail.com 10-04-2023 10-04-2023
VS. RAM KISHAN JANGRA

OMP(I)(COMM)-793/2023 [KOTAK MAHINDRA BANK LTDRAJESH 0058726491  [jangraadvocate@gmail.com 19-04-2023 10-04-2023
VS. YOGESH KUMAR JANGRA

OMP(I)(COMM)-794/2023 [HDFC BANK LIMITED VSJSRCS LEGAL [8285002845 [manjul.sood@srcslegal.com 19-04-2023 13-04-2023
PORTLAND SOLUTIONS

CS(COMM)- 222/2023 SUPARSHVA  SWABS(I) VS.K.G. BANSALJo810132015, [legal@unitedworld.co.in 19-04-2023 13-04-2023
TULIP HYGIENE & ORS. & S.K{9205339530

BANSAL

CS(COMM)- 207/2023 STATE BANK OF INDIA VS|GAURAV 0053226302 [prakash.gauravoi@gmail.com  [20-04-2023  [20-03-2023
JAYVEER SINGH

OMP(I)(COMM)-809 YES BANK LTD. VS. SAGARSACHIN 0811015339  [katyalsachin2o08@gmail.com  [20-04-2023  [04-04-2023
SANGWAN IKATYAL

OMP(I)(COMM)-810 YES BANK LTD. VS. VIKALPSACHIN 0811015339  [katyalsachin2o08@gmail.com  [20-04-2023  [04-04-2023
SHARMA KATYAL

OMP(I)(COMM)-808/2023 [YES BANK LTD. VS. GAUTAMISACHIN 0811015339  [|katyalsachin2zoo8@gmail.com  [20-04-2023  [04-04-2023
KUMAR KATYAL

OMP(I)(COMM)-807/2023 [YES BANK LTD. VS.SHAKSHISACHIN 0811015339  [|katyalsachin2zo08@gmail.com  [20-04-2023  [04-04-2023
SHARMA IKATYAL

OMP(I)(COMM)-811/2023 [YES BANK LTD. VS. SHRI RAM|ISACHIN 0811015339  [katyalsachin2o08@gmail.com  [20-04-2023  [04-04-2023
[ENTERPRISES IKATYAL
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CS(COMM)-226/2023 CANARA BANK VS. M/S BELLYJAMIT GUPTA|9810224624 [amitguptaadv366@gmail.com 20-04-2023  [17-03-2023
HEELS & ANR.
OMP (I) (COMM) —KOTAK MAHINDRA BANK LTDJANGRA &0958726491 [delhijangraadvocate@gamil.com [21-04-2023 10-04-2023
831/2023 VS. UDAY PRATAP SINGH IASSOCIATES
[EX PETITION - HDB FINANCIAL SERVICESSONDHI  &9999925860 |deepakankur@sondhipartners@g21-04-2023 27-03-2023
LTD.VS. MUDDASSAR TYAG &PARTNERS mail.com
ANR.
OMP (I) (COMM) —KOTAK MAHINDRA PRIME LTD.RAJESH 0058726491 |delhi.jangraadvocate@gmail.com [21-04-2023 21.04.2023
832/2023 VS. VISHVANATH PRATAPJANGRA
SINGH
OMP (I) (COMM) —IDFC FIRST BANK LTD VS/MAYANK 0873347330 [mayank_mahajanos@yahoo.com [21-04-2023 20.04.2023
833/2023 BHEERAJ NAWAB SINGHMAHAJAN
SIROHI
OMP (I) (COMM) —IDFC FIRST BANK LTD VS/MAYANK 0873347330 |mayank_mahajanos@yahoo.com [21-04-2023 20.04.2023
834/2023 RAJEEV KUMAR KHARBANDA |[MAHAJAN
OMP (I) (COMM) —IDFC FIRST BANK LTD VS/MAYANK 0873347330 |mayank_mahajanos@yahoo.com [21-04-2023 20.04.2023
835/2023 INARAYAN CHHETRI MAHAJAN
OMP (I) (COMM) —KOTAK MAHINDRA BANK VS.,PARV 00643646534 [parv.mahajanoo7@gmail.com 21-04-2023 20.04.2023
836/2023 DINESH KUMAR SHUKLA MAHAJAN
OMP (I) (COMM) —KOTAK MAHINDRA BANK VS.,PARV 00643646534 [parv.mahajanoo7@gmail.com  [21-04-2023 20.04.2023
837/2023 SHIVAM YADAV KHADMAHAJAN
BHANDAR
OMP (I) (COMM) -KOTAK MAHINDRA BANK VS,/PARV 00643646534 [parv.mahajanooy@gmail.com  [21-04-2023  [20.04.2023
838//2023 KAMLESH KUMAR MAHAJAN
OMP (I) (COMM) —KOTAK MAHINDRA BANK VS.,PARV 00643646534 [parv.mahajanoo7@gmail.com 21-04-2023 20.04.2023
841/2023 KAMLESH KUMAR MAHAJAN
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EX (COMM) —147/2023 HDFC BANK LIMITED VSSUMIT 0053518347 [Jlawconnect@hotmail.com 21-04-2023 10.04.2023
INARENDAR YADAV AGGARWAL
OMP (I) (COMM) -—IDFC FIRST BANK LTD VSMAYANK 0873347330 |mayank_mahajanos@yahoo.com [21-04-2023 19.04.2023
839/2023 PRAVEEN VERMA MAHAJAN
OMP (I) (COMM) —IDFC FIRST BANK LTD VS,MAYANK 0873347330 |mayank_mahajanos@yahoo.com [21-04-2023 19.04.2023
840/2023 JANKI RAWAT MAHAJAN
EX (COMM) —-157/2023 M/S AADWIN REFRIGERATIONASHISH 0717944394 [NOT MENTIONED 25.04.2023 25.04.2023
INDIA VS. THE MARQTMAHAJAN
COMPANY ALIAS MARKKETO
CS (COMM) —239/2023 ANURAG SAIN VS. ASHU VATS [ADITYA JAIN|g811506620 [NOT MENTIONED 25.04.2023 01.04.2023
OMP (I) (COMM) -HDFC BANK LIMITED VS RAMISRCS LEGAL [8285002845 [litigation@srcslegal.com b5.04.2023  [25.04.2023
852/2023 KUMAR
OMP (I) (COMM) —YES BANK LTD. VS KUNALSACHIN 0811015339 [|katyalsachin2008@gmail.com  |25.04.2023 25.04.2023
851/2023 BUDHIRAJA IKATYAL
OMP (I) (COMM) —YES BANK LTD. VS KUNALSACHIN 0811015339 [|katyalsachin2008@gmail.com  |25.04.2023 25.04.2023
850/2023 BUDHIRAJA KATYAL
OMP (I) (COMM) —KOTAK MAHINDRA BANK LTDPARV 064364534  [parv.mahajanooy@gmail.com  [26.04.2023 26.04.2023
865/2024 VS RAJVEER MAHAJAN
OMP (I) (COMM) —KOTAK MAHINDRA BANK LTDPARV 064364534  [parv.mahajanooy@gmail.com  [26.04.2023 26.04.2023
866/2025 VS RINA DEVI MAHAJAN
CS (COMM) —243/2023 KENSUKE TSURUWA VS. RAJ. UPALI 00010254949 [NOT MENTIONED 26.04.2023 26.04.2023
IPILLAI RIVSTAVA
CHADHA
0.
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CS (COMM) —250/2023 1CICI BANK LTD. VS./DEEPAK 0009838458 [prashantgaur593@gmail.com 27.04.2023 27.04.2023
OBJECTIVO LOGISTICS PVT/KAUSHIK
ILTD.

OMP(I) 893/2023 HDFC BANK LIMITED VS AJAY|SRCS LEGAL [8285002845 [litigation@srcslegal.com 28.04.2023 28.04.2023
KUMAR

OMP (I) 892/2023 HDFC BANK LIMITED VS SONTAISRCS LEGAL [8285002846 [litigation@srcslegal.com 28.04.2023 28.04.2023
IDIXIT

OMP (I) 890/2023 HDFC BANK LIMITED VSSRCS LEGAL [8285002847 [litigation@srcslegal.com 28.04.2023 28.04.2023
LAXMAN KUMAR

OMP (I) 889/2023 HDFC BANK LIMITED VSSRCS LEGAL [8285002848 [litigation@srcslegal.com 28.04.2023 28.04.2023
VINEET SHARMA

OMP (I) 894/2023 HDFC BANK LIMITED VSSRCS LEGAL [8285002849 [litigation@srcslegal.com 28.04.2023 28.04.2023
CHANDAN PANDEY

OMP (I) 891/2023 HDFC BANK LIMITED VS SHREESRCS LEGAL [8285002850 [litigation@srcslegal.com 28.04.2023 28.04.2023
HARI STEELS

OMP (I) 888/2023 TOYOTA FINANCIAL SERVICESJANGRA  &9582757354 [parth.sachdeva@tfsin.co.in 28.04.2023 28.04.2023
INDIA LTD. VS.MAHESHIASSOCIATES
ROHIDAS JAGTAP

OMP (I) 922/2023 KOTAK  MAHINDRA  BANKPARV 0643646534 [parv.mahajanooy@gmail.com  [29.04.2023 20.04.2023
VS.REENA KUMARI MAHAJAN

OMP (I) 923/2023 KOTAK MAHINDRA BANK VS.PARV 0643646534 [parv.mahajanooy@gmail.com  [29.04.2023 20.04.2023
IRFAN AHMAD MAHAJAN

OMP (I) 924/2024 KOTAK MAHINDRA BANK VS.PARV 0643646534 [parv.mahajanoo7@gmail.com 20.04.2023 20.04.2023
PURNIMA YADAV MAHAJAN
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OMP (I) 926/2023 KOTAK MAHINDRA BANK VS.PARV 0643646534 [parv.mahajanoo7@gmail.com 20.04.2023 20.04.2023
VINDHYA ENTERPRISES MAHAJAN
OMP (I) 927/2023 KOTAK MAHINDRA BANK VS.PARV 0643646534 [parv.mahajanoo7@gmail.com 29.04.2023 20.04.2023
INARESH MAHAJAN
OMP (I) 925/2023 KOTAK MAHINDRA BANK VS.PARV 0643646534 [parv.mahajanoo7@gmail.com £20.04.2023 20.04.2023
KANHAIYA LAL MAHAJAN
OMP (I) 921/2023 KOTAK MAHINDRA BANK VS.[PARV 0643646534 [parv.mahajanoo7@gmail.com 29.04.2023 20.04.2023
MUHMMAD MUSTKAIN MAHAJAN
Execution M/S CHOLAMANDALAM|RAVI INOT INOT MENTIONED 26-04-2023  |21-04-2023
Comm.)/148/2023 INVESTMENT AND FINANCESHANKAR |MENTIONED
COMPANY LTD. Vs SHGARG
HARKESH KUMAR AND ANR
[Execution M/S CHOLAMANDALAM|RAVI INOT INOT MENTIONED 26-04-2023 21-04-2023
Comm.)/149/2023 INVESTMENT AND FINANCESHANKAR |MENTIONED
COMPANY LTD. Vs SH NARESH|GARG
TANWAR AND ANR
OMP (DKOTAK MAHINDRA BANK LTDMAYANK 0873347330 |mayank_mahajanos@yahoo.com [26-04-2023  [21-04-2023
COMM.)/842/2023 Vs SACHIN KUMAR 6243 MAHAJAN
Execution HDB FINANCIAL SERVICES VSDEEPANKUR|9999925860 |deepakankur@sondhipartners@g27-04-2023 21-04-2023
Comm.)/146/2023 MUDDASSAR TYAGI SONDHI mail.com
OMP (I) (COMM)/843/2023|KOTAK MAHINDRA BANK VsParv 064364534  [parv.mahajanooy@gmail.com  [26-04-2023  [21-04-2023
BHARAT ENTERPRISES Mahajan(P),
CS (COMM)/251/2023 GARG VILLAS PRIVATEACHINT INOT INOT MENTIONED 20-04-2023  |20-04-2023
LIMITED Vs SAMRAT BEHISINGH IMENTIONED
PROPRIETOR M/S SAMRATIGYANI(P),
BEHL'S PHOTOGRAPHY
17 SH. LAL SINGH,SOUTH- |[CS(COMM)/316/2023 SHRI AVINASH KAUSHAL VsRajesh 0315286446 |advocate.rajeshkumar2171@gmai 05-04-2023  [23.03.2023
DISTRICT JUDGE [EAST M/S SAHARA CREDIT|Kumar(P), l.com
COOPERATIVE SOCIETY LTD




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS (COMM)/317/2023 PARUL KAUSHAL Vs M/SRajesh 0315286446 Jadvocate.rajeshkumar2171@gmai [05-04-2023  [23.03.2023
SAHARA CREDIT COOPERATIVE[Kumar(P), l.com
SOCIETY LTD

CS (COMM)/318/2023 SANTOSH KAUSHAL Vs M/SRajesh 0315286446 Jadvocate.rajeshkumar2171@gmai [05-04-2023  [23.03.2023
SAHARA CREDIT COOPERATIVE[Kumar(P), l.com
LTD

CS (COMM)/319/2023 RAJ KUMAR KAUSHAL VgRajesh 0315286446 |advocate.rajeshkumar2171@gmai 05-04-2023  [23.03.2023
SAHARA CREDIT COOPERATIVE[Kumar(P), l.com
SOCIETY LTD

CS (COMM)/345/2023 CANARA BANK Vs RAHULAMIT 0090659331 |[kmpspartner@gmail.com 11-04-2023 10.04.2023
TIWARI KUMAR

SINHA(P),

CS (COMM)/353/2023 ACL MOBILE PVT LTD VsMOHAN 0053990802 [mohansingh@lawyer.com 15-04-2023 17.03.2023
SANCHAR TECH PVT LTD SINGH(P),

CS (COMM)/355/2023 BHUSHAN DEALMARK PRIVATEHIMANSHU [8750618722 [sswainassociates@gmail.com 15-04-2023 11.04.2023
LIMITED Vs MR AMAR KUMAR|GARG(P),
IMISHRA

CS (COMM)/362/2023 SEHGAL SONS MARKETINGNARENDER [9811140204 [nvashishta@gmail.com 18-04-2023 13.04.2023
PRIVATE LIMITED Vs SUNILVASHISHTH
JAIN A(P),

CS (COMM)/363/2023 GOYAL MG GASES PRIVATEKAILASH 0810202014 |mcllawoffices@gmail.com 18-04-2023 08.04.2023
LIMITED Vs MITA INDIACHANDRA
PRIVATE LIMITED JOSHI(P),

CS (COMM)/368/2023 [UNION BANK OF INDIA Vs M/SRAJENDRA (9289898007 [swapnilmalay@gmail.com 190-04-2023  [22.03.2023
IKC PACKAGING YADAV(P),

CS (COMM)/369/2023 PUNJAB NATIONAL BANK VSINDRA 0311824970 |associatenarayan29@gmail.com [19-04-2023 18.04.2023
RADHIKA DASS AND ORS INARAIN(P),

CS (COMM)/372/2023 SHAMMI AGARWALMALAY 0289898007 [swapnilmalay@gmail.com 20-04-2023  [18.04.2023
PROPREITOR OF MS PANSARISWAPNIL(P),
INDUSTRIES Vs SUNITA|
SHARMA PROPRIETOR OF NEW|




S.No

District

Case No.

CS (COMM)/388/2023

Petitioner Name VS Respondent
Name

BHUSHAN DEALMARK PRIVATE
LIMITED Vs MR AMARJEET]
SINGH

Advocate

HIMANSHU
GARG(P),

Advocate
Nobile
Number

8750618722

Advocate email id

sswainassociates@gmail.com

Date
Registration

05-04-2023

ofDate of e-filing

25.04.2023

CS (COMM)/399/2023

[UNION BANK OF INDIA Vs INDO|
BIOTECH ENTERPRISES

ARUN
KUMAR
SHUKLA(P),

8586863313

connect@snslegal.in

20-04-2023

18.04.2023

CS (COMM)/400/2023

UNION BANK OF INDIA Vs MAA|
UMA ENTERPRISES

ARUN
KUMAR
SHUKLA(P),

8586863313

connect@snslegal.in

20-04-2023

11.04.2023

CS (COMM)/404/2023

ADVANCED LIFESCIENCES
PRIVATE LIMITED Vs SINTEX]
MEDICARE

IDIVYE
PURI(P),

8285820203

adv.divyepuri@gmail.com

29-04-2023

20.04.2023

18

MS.
SINGH, DISSTRICT]
JUDGE

NEELAMSOUTH-

[EAST

CS (COMM)/300/2023

LORD FINCAP LTD Vs NADEEM
MOHSIN

GURU
[PRASAD
LENKA(P),

0811015945

lkuldeep544 @gmail.com

28-03-2023

27-03-2023

CS (COMM)/298/2023

TCI EXPRESS LIMITED Vs
LAHANEX OVERSEAS PVT LTD

SUMAN
JYOTI
KHAITAN(P),

0810131533

suman@sumankhaitanco.in

28-03-2023

27-03-2023

CS (COMM)/257/2023

CANARA BANK ( ERSTWHILE
SYNDICATE BANK ) Vs MS
SHARP EDGE TECHNOLOGIES
THROUGH ITS PROPRIETOR

Himanshu(P)

b

0810288424

anilsinghandcompany@gmail.co
m

16-03-2023

15-03-2023

CS (COMM)/241/2023

IDBI BANK LTD Vs
KUMARI

KIRANMANISH

KUMAR
DEWAN(P),

0313905829

Imanish@klfindia.com

13-03-2023

12-03-2023

CS (COMM)/242/2023

IDBI BANK LTD Vs
KHAN

SEEMA

MANISH
KUMAR
DEWAN(P),

0313905829

manish@klfindia.com

13-03-2023

12-03-2023

CS (COMM)/279/2023

LIC HOUSING FINANCE
LIMITED Vs ADEL LANDMARKS
LIMITED

MANI
[KAUL(P),

0717318398

N/A

23-03-2023

22-03-2023

CS (COMM)/228/2023

CANARA BANK Vs M/S HRP
INDUSTRIES PVT LTD AND ORS

Ritu
Mishra(P),

0873706792

ritumishra.advocate@gmail.com

03-03-2023

02-03-2023




S.No District Case No.

CS (COMM)/236/2023

Petitioner Name VS RespondentAdvocate

Name

MINOSHA INDIA LTD Vs
[DHARAM DIGITAL PRESS

DEVASHISH
BHADAURIA
(P),

Advocate

Nobile
Number

0953994696

Advocate email id

sndalawyers@gmail.com

Date
Registration

06-03-2023

ofDate of e-filing

05-03-2023

CS (COMM)/235/2023

TEKNOW
LIMITED
LIMITED

OVERSEAS PRIVATE
Vs NBCC INDIA

SUMEET
LALL(P),

0810944677

sumeet.lall@aslchambers.com

06-03-2023

05-03-2023

CS (COMM)/234/2023

PRAMOD KUMAR Vs GANNON|
DUNKERLEY AND CO LTD

VIKRAM
SINGH
BHATIA(P),

0654577483

advrajeevrai@gmail.com

06-03-2023

05-03-2023

CS (COMM)/297/2023

M/S
HERSHEYS
LIMITED

BALAJI SALES Vs
INDIA PRIVATE

ANKIT
KUMAR(P),

8586087906

N/A

28-03-2023

27-03-2023

CS (COMM)/256/2023

SMC CORPORATION INDIA PVT]
LTDTHROUGH ITS
CONSULTANTRAJESH

CHANANA Vs MARCUS BLOWIN|

SANDEEP
SHARMA(P),

0011600600

sandeepsharma_ adv@rediffmail.
com

16-03-2023

15-03-2023

CS (COMM)/273/2023

STATE BANK OF INDIA Vs
SAVITA DEVI SOLE PROP|
JITENDER BUILDERS AND
BUILDINGMATERIAL

VARUN
CHANDIOK(
P),

0818365119

varunchandiok@gmail.com

21-03-2023

20-03-2023

CS (COMM)/262/2023

PUNJAB NATIONAL BANK Vs
M/S BALDEV HEALTH CARE
CENTRE

Vikrant
[Pachnanda(P)

b

0871138313

vikrant.pachanda@gmail.com

[17-03-2023

20-03-2023

CS (COMM)/281/2023

AJAY INDUSTRIAL
CORPORATION LIMITED Vs
BRAJENDRA VERMA

NAVNEET
SHARMA(P),

0868546432

navneet.sharmaadvocate@gmail.
com

23-03-2023

22-03-2023

CS (COMM)/263/2023 (TM)

PRIVATE
TOBACCO

GOFREY INDIA
LIMITED Vs NIDHI
COMPANY

MD. SAZID
RAYEEN(P),

8750905558

sazid @ashwathlegal.com

16-03-2023

15-03-2023

CS (COMM)/296/2023

ICICI BANK LTD Vs PERFECT]
READYMIX SOLUTION

CHETNA
BHALLA(P),

0818280773

N/A

28-03-2023

27-03-2023

CS (COMM)/299/2023

REINFORCED EARTH INDIA
PVT LTD Vs M/S CDS INFRA
PROJECTS LTD

GURINDER
[PAL
SINGH(P),

0643379563

sidharthborth@glen.co.in

07-03-2023

20-03-2023




S.No

District

Case No.

CS (COMM)/280/2023

Petitioner Name VS Respondent
Name

PRAGATI MEDIA Vs PANKAJ|
KHAITAN RESOLUTIONY/|
INSOLVENCY PROFESSIONAL

Advocate

ANKIT
KUMAR(P),

Advocate
Nobile
Number

0873310739

Advocate email id

ankitlandanadvocate@gmail.com

Date
Registration

>4-03-2023

ofDate of e-filing

23-03-2023

CS (COMM)/295/2023

ACL MOBILE PRIVATE LTD Vs
AZMARQ TECHNOVATION PVT]
LTD

MOHAN
SINGH(P),

0953990802

N/A

28-03-2023

27-03-2023

CS (COMM)/292/2023

INAND LAL CHANANA Vs KAPIL
[KUMAR RAJBHAR @ KAPIL DEV

AMIT P,
DESHPANDE|
(P),

0810477630

ldeshpandeadcompany@gmail.co
m

27-03-2023

26-03-2023

CS (COMM)/294/2023

GANESH SUBRAMANIAN
VENKATESHWARAN Vs DEVIKA
GOLD HOMZ PVT LTD

Vikrant
Hudda(P),

0818068521

hoodamukeshadv@gmail.com

28-03-2023

27-03-2023

CS (COMM)/308/2023

HOUSING DEVELOPMENT]
FINANCE CORPORATION LTD
Vs JYOTIKKA DEMBLA

PRADEEP
KUMAR
JHA(P),

0953133627

jhapradeep2010@hotmail.com

>9-03-2023

28-03-2023

CS (COMM)/293/2023 (TM)

FLEBOIN PRIVATE LIMITED Vs
CURIS HEALTHTECH PRIVATE
LIMITED

IKARAN
CHOPRA(P),

8800303555

saumya@adiralegal.com

05-03-2023

24-03-2023

19

SH. AJAY KUMAR
JAIN

SOUTH-
[EAST

CS (COMM)/340/2023

PUNJAB NATIONAL BANK Vs
M/S M S ENTERPRISES

RANJANA
PATHAK(P),

8744847805

ranjanarspathak@gmail.com

10-04-2023

28.02.2023

CS (COMM)/341/2023

AS PHARMA PVT LTD Vs NAYAT]
MEDICAL PVT LTD

Aditya
Trehan(P),

8588074107

vinit@advantlegal.com

10-04-2023

23.03.2023

CS (COMM)/342/2023

INORTHSELECT ENGINEERS
PVT LTD Vs ARCHON|
POWERINFRA INDIA PVT LTD

Mohit
Yadav(P),

0711940952

mohitry27@gmail.com

10-04-2023

13.02.2023

CS (COMM)/343/2023

AXIS BANK LTD Vs MUZAMIL
AHMAD

DHARAM
DEV(P),

0810072439

dladevlawassociates

10-04-2023

25.01.2023

CS (COMM)/347/2023

ANITA BHATIA Vs EKTA SALUJA

YATHARTH
ROHILLA(P),

8587970190

swadha.guptags@gmail.com

11-04-2023

28.03.2023
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District
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Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS (COMM)/348/2023 BLUEVIEW PROPERTIESHIMANSHU [+91- sswaniassociates@gmail.com 11-04-2023 22.02.2023
PRIVATE LIMITED Vs PRLGARG(P), 8750618722
PROJECTS INFRASTRUCTURE
LIMITED

CS (COMM)/367/2023 M/S SETHI MINERALS Vs M/SPulkit 0753383333, [prithvirai.hans@gmail.com, 10-04-2023 10.04.2023
MISHRA TRADING GROUP Krishnatray(Pjg953039242 [pulkitkrishnatray@gmail.com

CS (COMM)/371/2023 [UNION BANK OF INDIA Vs SMT|Sunil 0312872882 | 10-04-2023 20.03.2023
KISMATI DEVI Choudhary(P)

CS (COMM)/373/2023 DEEWAN ASSOCIATES VSINIKUNJ 0099221641  |ndv.nikun.ieare(a)email.com 20-04-2023 |
DEVIKA GOLD HOMZ PRIVATEGARG(P),
LIMITED

CS (COMM)/352/2023 INTEX TECHNOLOGIES INDIASurabhi 0120-4113591,|h  ttps ://lexanalyti co .com/[20-04-2023 [22.02.2023
LIMITED Vs MUNISH|Singh(P), 0891396019  |[karmveer@lexanalytico.com;
[DOGRAPROPRIETOROF M/S info@lexanalytico.com
ARYAN TECHNOLOGIES

CS (COMM)/379/2023 PROFESSIONAL COURIERSMATLOOB [9810276875 [matloob adv@yahoo.com 21-04-2023 13.04.2023
NETWORK LTD Vs MEENAALAM(P),
SHARMA

CS (COMM)/392/2023 M/S  CONNEDIT BUSINESSRIT 7838737001 [ritaroragl@gmail.com 26-04-2023  [13.04.2023
SOLUTIONS PRIVATE LIMITEDARORA(P),
Vs M/S BENT INC

CS (COMM)/396/2023 M/S MAKKER CONSTRUCTIONVIPIN 00909448797, [kushagrabansol@okassociates.or [27-04-2023 11.04.2023
Vs M/S NEW LOOK BUILDERSKUMAR 0099468603 [q.in
AND DEVELOPERS PVT LTD CHAUDHAR Rrashishchouhan@okassociates.or

Y(P), q.in

CS (COMM)/403/2023 RECKON INDUSTRIES LIMITEDhimanshu 011- - 20-04-2023  |21.04.2023
Vs WARM FORGINGS PRIVATEfthankur(P), l43065366/67/
LIMITED 68

20 MS. ANU GROVERSOUTH- |[CS(COMM)/323/2023 1CICI BANK LTD VsC. PARKASH 198106548722 JADVOCATECP@GMAIL.COM  [06-04-2023  [04.11.2022
BALIGA [EAST MOHAMMAD RASHID
EXECUTION HDFC BANK LTD Vs DINESHNAVEEN 0058683230 |[INAVEENK101@GMAIL.COM 06-04-2023  |05.11.2022
COMM)/196/2023 KUMAR SHARMA




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

EXECUTION KOTAK MAHINDRA PRIME LTDROHIT 0650131453 |ROHIT@BAMBHAANDNANDA [06-04-2023  [23.11.2022
COMM)/195/2023 Vs RAZAQ AHMAD BOHRA IN.IN
EXECUTION HDFC BANK LTD Vs LAXMI [SRCS(LEGAL[8285002845 [LIGIGATION@SRCSLEGAL.CO [06-04-2023 [01.12.2022
COMM)/194/2023 DEVI M
EXECUTION HDFC BANK LTD Vs KANTA [SRCS(LEGAL[8285002845 [LIGIGATION@SRCSLEGAL.CO [06-04-2023 [02.12.2023
COMM)/193/2023 DEVI M
EXECUTION HDFC BANK LTD Vs THAN [SRCS(LEGAL(8285002845 [LIGIGATION@SRCSLEGAL.CO [06-04-2023 [15.02.2023
COMM)/192/2023 SINGH M
EXECUTION HDFC BANK LTD Vs SOM PAL  |[SUMIT 0053518347 |[LAWCONNECT@HOTMAIL.CO [06-04-2023  [03.03.2023.
COMM)/191/2023 AGGARWAL M
CS (COMM)/322/2023 ICICI BANK LTD Vs PERFECTICHETNA 0818280772 |[PUNITBHALLA@GMAIL.COM [06-04-2023  [14.03.2023
READYMIX SOLUTIONS BHALLA
CS (COMM)/321/2023 IDBI BANK LTD Vs SAAHIL SATISH 0213905829 [MANISH@KLFINDIA.COM 06-04-2023  |20.03.2023
KUMAR
CS (COMM)/351/2023 BHUSHAN DEALMARK PRIVATESHAKEEL [8750618722 |SSWANIASSOCIATES@GMAIL. [11-04-2023 10.04.2023
LIMITED Vs M/S RAMJEESARWAR ICOM
SINGH CO WANI
EXECUTION KOTAK MAHINDRA BANKSACHDEV  [g9711173901 |[CHARUSACHDEV@GMAIL.CO [17-04-2023 10.04.2023
COMM)/214/2023 LIMITED Vs UNIVERSALJAND M
JOURNEYS INDIA PVT LTD IASSOCIATES
CS (COMM)/357/2023 INTEX TECHNOLOGIES INDIAKARAMVEE [9891396019 [KARAMVEER@LEXANALYTICO}7-04-2023 11.04.2023
LIMITED Vs MADHU BALA @R .COM
MADHU CHADHA
EXECUTION HDFC BANK LIMITED VsMANISH 0650810426 [MSVERMACHAMBERS@GMAIL[17-04-2023 11.04.2023
COMM)/213/2023 RUBINA SARDAR VERMA .COM




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

RAJEEV GUPTA Vs MUNICIPAL

COMM)/242/2023

PANDIT

GARG

DAN.IN

CS (COMM)/358/2023 VIKAS 0810566116 JADVOCATEVIKASSHARMA@G [17-04-2023 13.04.2023
CORPORATION OF DELHI THRUSHARMA IMAIL.COM1
COMMISSIONER
EXECUTION HDFC BANK LTD Vs MOHITIAMITA 031851166 IGURMEET@GBALAWOFFICES. [17-04-2023 15.04.2023
COMM)/218/2023 WALIA [KUMARI COM
CS (COMM)/364/2023 PUNJAB NATIONAL BANK VSINDRA 0311824970 |ASSOCIATESNARAYAN29@GM [18-04-2023 17.04.2023
M/S VISHAL ASSOCIATES ANDINARAYAN IAIL.COM
ANR
CS (COMM)/375/2023 STATE BANK OF INDIA Vs VIPINDHARAMEN (8800784740 |[SHUBHI1673@GMAIL.COM 20-04-2023  |17.04.2023
KUMAR DER SINGH]
AND
IASSOCIATES
EXECUTION HDB FINANCIAL SERVICESINITIAALAYA|9911694947 [TAQVIHUSSAIN@GMAIL.COM [20-04-2023 [18.04.2023
COMM)/235/2023 LIMITED Vs VINOD KUMAR LEGAL
EXECUTION HDFC BANK LTD VsKUSUM 0599624216 |JASHIM.BHATT17@GMAIL.COM [20-04-2023 19.04.2023
COMM)/233/2023 BIJAYLAXMI CHOUDHARY BHATT
EXECUTION HDFC BANK LTD Vs ASHOKKUSUM 0599624216 |ASHIM.BHATT17@GMAIL.COM [21-04-2023 20.04.2023
COMM)/239/2023 KUMAR BHATT
CS (COMM)/384/2023 [FASTSURANCE CONSULTANTSKUNAL 0818930209 |STELLARLEGALSERVICES.COM|24-04-2023  [21.04.2023
PRIVATE LIMITED Vs PAWANTTYAGI
JAIN
OMP (COMM)/31/2023 RISHI SETHI SOLERAHUL 0899027144 |RAHUL.GOEL@ANANTLAW.CO [24-04-2023  [21.04.2023
PROPRIETOR OF M/S FEETOESGOEL M
Vs SMT VIDYA RANI GARG
THROUGH SPA HOLDER SH]
CS (COMM)/383/2023 [UNION BANK OF INDIA VsARUN 0312400295 |[CONNECT@SNSLEGAL.IN 24-04-2023  [21.04.2023
INIRANKAR TYAGI IKUMAR
SHUKLA
EXECUTION INARENDER KHANNA Vs ANUJJISUCHARU [9650131453 [SUCHARU@BAMBHAANDNAN [25-04-2023 24.04.2023.




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS (COMM)/385/2023 CANARA BANK Vs 0090336723 |PRANA25000@GMAIL.COM 25-04-2023 24.04.2023.
MAHESWARI CHAND
RANA
EXECUTION HDFC BANK LTD VsKUSUM 0599624216 |JASHIM.BHATT17@GMAIL.COM [25-04-2023 24.04.2023.
COMM)/243/2023 CHANCHALA DEVI BHATT
CS (COMM)/395/2023 [ESTER INDUSTRIES LIMITED Vs[KAPIL KHER [9891072729 |JANILKHER@GMAIL.COM 26-04-2023 25.04.2023
STERLITE POWER
TRANSMISSION LTD
CS (COMM)/394/2023 KOHINOOR RIBBON FACTORYARVIND 0811317311 JADVOCATEARVINDGUPTA@G [26-04-2023  [25.04.2023
PRIVATE LIMITED Vs M/S PGUPTA & IMAIL.COM
AND G ENTERPRISES PRIVATEASSOCIATE
LIMITED
EXECUTION [KOTAK MAHINDRA BANK LTDAMIT 8368668358 [AMITKUMAR.294@REDIFFMAI[28-04-2023 [27.04.2023
COMM)/252/2023 Vs SECURA FACILITYKUMAR L.COM
MANAGEMENT PVT LTD VATS
CS (COMM)/407/2023 HARNEET SINGH Vs SEEMAANIMESH [8585909400 |GOLA.ANIMESH@GMAIL.COM [29-04-2023  [|28.04.2023
CHANDHA KUMAR
GOLA
EXECUTION M/S HDB FINANCIAL SERVICEAMIT 009906303 |JAUPADHYAY11@HOTMAIL.CO [29-04-2023  [28.04.2023
COMM)/256/2023 LIMITED Vs SHAILENDER S UPADHYAY M
21 MS PREETISOUTH- [CS(COMM)/314/2023 IDBI BANK LTD Vs ABHINAV[Dhruv 0873507574 |divyananda6os@gmail.com 05-04-2023  |03-04-2023
AGGARWAL GUPTA [EAST TMSHRA Saxena(P),
CS (COMM)/315/2023 M/S BARISTA COFFEEZEHRA 09058114482  [khanzehra@gmail.com 05-04-2023  [03-04-2023
COMPANY LIMITED VSKHAN(P),
BUTTERFLY AYURVEDA PVT]
LTD
CS (COMM)/320/2023 HARJINDER SINGH Vs PRAMODARUN 0643889045 |JARUNEQUITY2050@GMAIL.CO [06-04-2023  |05-04-2023
KUMAR SRIVASTAVA M
(P),
CS (COMM)/356/2023 TCI EXPRESS LIMITED VsSUMAN 0810131533 |SUMAN@SUMANKHAITANCO.Ift7-04-2023 15-04-2023
PASUPATI  SPINNING  ANDYYOTI N
WEAVING MILLS LIMITED KHAITAN(P),




S.No

District

Case No.

CS (COMM)/386/2023

Petitioner Name VS Respondent
Name

M/S CONNEDIT SOLUTIONS
PRIVATE LIMITED Vs M/S
SAINATH ENTERPRISES

Advocate

RIT
ARORA(P),

Advocate
Nobile
Number

7838737001

Advocate email id

ritarorag1@gmail.com

Date
Registration

>5-04-2023

ofDate of e-filing

24-04-2023

CS (COMM)/391/2023

M/S AHILYA JEWELS PVT LTD
Vs SANDEEP CHAUDHARY

BRIJESH
OBEROI(P),

0811027071

ahilyajewels@gmail.com

26-04-2023

25-04-2023

CS (COMM)/397/2023

ATSA TECHNO CHEM AND
SYSTEMS Vs SIL AUTOFAB
LIMITED

ABHINAY
GUPTA(P),

0999886478

abhinay @legalknights.in

28-04-2023

27-04-2023

CS (COMM)/398/2023

M/S  UNITED PETROCHEM
PRIVATE LIMITED Vs KALPESH|
MISTRY PROPRIETOR M/S ECO
PETROCHEM CONSULTANT

[SHPREET
SINGH(P),

8586977393

LEGAL@JOHAR-GROUP.COM

28-04-2023

27-04-2023

CS (COMM)/406/2023

M/S NARINDER APPARELS Vs
FLIPKART INTERNET PRIVATE
LIMITED

alok
saxena(P),

0899843334

narinderapparels@gmail.com

29-04-2023

28-04-2023

22

MS NIRJA BHATIA

SOUTH-
[EAST

CS (COMM)/324/2023

STATE BANK OF INDIA Vs
CHANDRA SHEKHAR PRASAD

RAJESH
KUMAR
SHANDILYA

0312993437

shandilyalawoffices@gmail.com

06-04-2023

15-10-2022

CS (COMM)/325/2023

ICICI BANK LTD. Vs MANEJAR|
MAHATO

C. PARK.ASH;

0810654872

advocatecp@gmail.com

06-04-2023

04-11-2022

CS (COMM)/326/2023

M/S M. J. GLOBAL PVT. LTD. Vs
COFFEE DAY GLOBAL LIMITED

ICHETANYA
SINGH

9953865657

Imanavjainlaw@gmail.com

06-04-2023

00-12-2022

CS (COMM)/327/2023

[KARNATAKA BANK PVT LTD Vs
KD INDUSTRIES

ATUL
KUMAR
SHARMA &
INK JOSHI

0868243224

neeljlo91@gmail.com

06-04-2023

23-12-2022

CS (COMM)/329/2023

SATYA PARKASH AND
BROTHERS PRIVATE LTD
THROUGH ITS DIRECTOR Vs
MUNICIPAL CORPORATION O

ASEEM
MEHROTRA

0811062351

mehrotramaseema@yahoo.co.in

06-04-2023

04-02-2023

CS (COMM)/330/2023

GURJAR

ICICI BANK LTD. Vs SURAJPRANJAL

MARWAH

0818198899;

marwah.advocate@gmail.com

06-04-2023

03-03-2023




S.No

District

Case No.

CS (COMM)/331/2023

Petitioner Name VS Respondent
Name

ANA DESIGN WORX PVT LTD
THROUGH ITS AUTORIESED
REPRESENTATIVE Vs
MYPREFERRED

Advocate

VishalSharma

Advocate
Nobile
Number

0811304067

Advocate email id

advocatevishal19741@gmail.com

Date
Registration

06-04-2023

ofDate of e-filing

13-03-2023

CS (COMM)/332/2023

WORLDS WINDOW WARDHA
INFRASTRUCTURE PVTLTD. TH|
AR Vs HONEY OVERSEAS
THROUGH PROPRIETOR

ALOK
TRIPATHI

8800482088

adv.aloktripathi@gmail.com

06-04-2023

17-03-2023

CS (COMM)/333/2023

STATE BANK OF INDIA Vs
SARIM AHSAN

GAURAV

0953226307

prakash.gauravoi@gmail.com

06-04-2023

20-03-2023

CS (COMM)/334/2023

PUNJAB NATIONAL BANK Vs
DARAKSHA NAZ PROPRIETOR
ISMA CREATIONS

GAURAV

0953226307

prakash.gauravo1@gmail.com

06-04-2023

21-03-2023

CS (COMM)/335/2023

INTEX TECHNOLOGIES INDIA

SINGH,PROPRIETOROF M/S
SHAMBHAVI INFOTECH

KARAMVEE

LIMITED Vs KRISHNA MOHANR

0891396019

karmeer@lexanalytico.com

06-04-2023

23-03-2023

CS (COMM)/336/2023

M/S BKR CAPITAL PVT LTD. Vg
SH M K DOOGAR THROUGH LR,
REKHA DOOGAR, DISHA|
DOOGAR ,SURUBHI DOOGAR

Rajiv
Bhardwaj

0810341320

bhardwajrajivadv@gmail.com

06-04-2023

24-03-2023

CS (COMM)/337/2023

PUNJAB NATIONAL BANK Vs
ARN SYSTEM AN
ELECTRONIC/ DEEPAK KUMAR

JANA
'ATHAK

8744847805

ranjanarspathak@gmail.com

06-04-2023

29-03-2023

CS (COMM)/338/2023

AVANTI LEARNINGCENTRE
PVT. LTD. Vs SHARAD KEDIA

'Yashvardhan

9650057524

yashvardhanroy@gmail.com

06-04-2023

28-03-2023

CS (COMM)/339/2023

BENNETT COLEMAN  AND|
COMPANY LIMITED Vs MODE
ADVERTISING PRIVATE
LIMITED

SHAILENDR
A SINGH

0810116732

ssingh.adv@gmail.com

06-04-2023

01-04-2023

CS (COMM)/350/2023

AKG PLASTICS PVT. LTD. Vs
RAJESH KUMAR JAIN
PROPRIETOR

[RAJIV
SINGH
PILANIA

9818599779

advocaterajivsinghpilania@gmail.
com

12-04-2023

10-04-2023

CS (COMM)/354/2023

LENSKART SOLUTION PVT LTD
Vs SUDESH AGGARWAL

BAJAJ &
BAJAJ
ASSOCIATES

0213187809

advocate.puneet31@gmail.com

15-04-2023

15-04-2023




S.No

District

Case No.

CS (COMM)/360/2023

Petitioner Name VS Respondent
Name

AWARDED FURNITURE

Advocate

SUMANKHALI
TAN

Advocate
Nobile
Number

0810131533

Advocate email id

suman@sumankhaitanco.in

Date
Registration

18-04-2023

ofDate of e-filing

TCI EXPRESS LIMITED Vs M/S

15-04-2023

CS (COMM)/361/2023

RAJEEV GUPTA Vs MUNICIPAL
CORPORATION OF DELHI THRU]
TS COMMISSIONER

VIKAS
SHARMA

0810566116

aclvoGatevlkassharrriai@grrtaii.c
om

18-04-2023

15-04-2023

CS (COMM)/366/2023

ITC LIMITED Vs AHG TRADING
COMPANY

IKAPIL KHER

0891072729

anilkher @gmail.com

19-04-2023

18-04-2023

CS (COMM)/376/2023

KLK VENTURES PVT. LTD. Vs
M/S MEDAS CONSULTANCY|
SERVICES

[PULKII
KRISHNATR
AY

0753383333

pulldhirishnatray@gmail.com

21-04-2023

20-04-2023

CS (COMM)/387/2023

STATE BANK OF INDIA Vg
RAMAL DHEERSOLE PROP. S.R|
ENTERPRISES

VARUN
CHONDIOK

0818365119

[varunchandiok@gmail.com

>5-04-2023

04-04-2023

CS (COMM)/393/2023

MOGLI LABS INDIA PVT. LTD.,
Vs SUNSHINE AND
COMPANYTHROUGH ITS
PROPRIETOR,MR. TAPA|

HARSH
VARDHAN

04671994651

Info@zlc.co.in

26-04-2023

21-04-2023

CS (COMM)/401/2023

JAYA BANSAL Vs M/S ALUCO
PANELS LIMITED

VARUN
GOSWAMI

0810117465

varunlegal @yahoo.co.in

29-04-2023

07-04-2023

CS (COMM)/402/2023

VATIKA
LIMITED Vs

MANAGEMENT
PRIVATE LIMITED

HOTELS  PRIVATE
SAMPOORNAM
SERVICES|

SHOBHIT
JAIN,
LAW
CHAMBERS)

8869999537,

SJj9818668068

Sjlawchambers.delhi@gmail.com

29-04-2023

24-04-2023

CS (COMM)/405/2023

M/S INTAGE INDIA PVT. LTD,
THROUGH ITS AR SUNIL
PAWAR Vs M/S AV INDUSTRIES
AND ANR THROUGH ITS

Kr. Arjun|
Toppo &
Sohan Singhl
Negi

0999989787

arjuntoppo@live.com

20-04-2023

24-04-2023

23

SH. RAJESH KUMAR
SINGH

SOUTH-
[EAST

CS(COMM) 344/2023

RAJESH MEDIRATTA VS WEST]
WIND ENGINEERS PVT. LTD.

BALRAM
SINGH

0873188641

bro840@gmail.com

10.04.2023

05.03.2023

EX(COMM)244/23

IM COST MANAGEMENT PVT,
LTD. VS VYOM

ANKUR
SINGHAL

0811126091

ankursinghaladvocate@gmailcom

26.04.2023

19.04.2023




S.No

District

Case No.

EX(COMM)228/23

Petitioner Name VS Respondent
Name

SIMMTRONICS INFOTECH PVT,
LTD. VS DES RAJ VERMA

Advocate

AKHIL
VERMA

Advocate
Nobile
Number

0999086312

Advocate email id

[yuristpartners@gmail.com

Date
Registration

10.04.2023

ofDate of e-filing

10.04.2023

EX(COMM)215/23

M/S  CONVERGIA  DIGITAL
EDUCATION PVT. LTD. VS RPS
WORLD SCHOOL & ANR.

RAJESH
KUMAR

0810195013

kumarrajeshadv@yahoo.com

17.04.2023

15.04.2023

EX(COMM)217/23

M/S  CONVERGIA  DIGITAL
EDUCATION PVT. LTD. VS RPS
SR. SEC SCHOOL & ANR.

RAJESH
KUMAR

0810195013

[kumarrajeshadv@yahoo.com

17.04.2023

15.04.2023

EX(COMM)240/23

JINDAL PLY BUTTONS PVT,
LTD. VS SUDHA FRP|
ENTERPRISES

SANJEEV
GOYAL

0810498889

law.sanjeev@gmail.com

1.04.2023

19.04.2023

24

SH.
SHARMA-I

SANJAY|

[East

[EC-DLET-01-00629-2023

SHINKOLITE FINANCE
COMPANY LTD. VS SHONAK
SHARMA

B B SHARMA

0891887145

bankebiharisharma@rediffmail.c
lom

03/04/23

03-04-2023

[EC-DLET-01-00648-2023

STATE BANK OF INDIA VS ANIL
FULORIA PROP AP NETWORK]
SOLUTIONS

VIJAY
[PRAKASH

0810210832

sharmag683@gmail.com

06/04/23

10-04-2023

EC-DLET-01-00675-2023

DHARA MOTOR FINANCE LTD.,
VS SALEEM

TARUN
AGGARWAL

0999960284

advtarun1983@gmail.com

15/04/23

15-04-2023

[EC-DLET-01-00692-2023

ANKIT SURI VS VIKAS SHARMA

SONAM JAIN]

0873212406

sonam9gojain23@gmail.com

17/04/23

17-04-2023

[EC-DLET-01-00699-2023

CANARA BANK E SYNDICATE
BANK VS SCALE N SKILL THRU|
PROP AVINASH KUMAR SINGH

PRANAY
SHARMA

0873101002

pranay7advo@gmail.com

18/04/23

18-04-2023

[EC-DLET-01-00707-2023

P M PUBLISHERS PVT. LTD. V§
TARWINDER SINGH

GAURAV
IKOCHHAR

0810940055

19/04/23

19-04-2023

[EC-DLET-01-00716-2023

STATE BANK OF INDIA VS
FIROZ ALAM PROP 1.D. WORKS

VIJAY
PRAKASH

0810210832

sharmag683@gmail.com

21/04/23

24-04-2023




S.No

District

Case No.

EC-DLET-01-00678-2023

Petitioner Name VS Respondent
Name

LTD. VS ASTRA CONTAINER
LINE PVT. LTD.

Advocate

SEEMA
GUPTA

Advocate
Nobile
Number

0910036349

Advocate email id

gseemagupta1968 @gmail.com

Date
Registration

29/04/23

ofDate of e-filing

LINKEXPRESS LOGISTICS PVT,

01-05-2023

25

SH.
SHEKHAR,
DISTRICT

CHANDRA

JUDGE,

ICOMMERCIAL

COURT-02

[East

[EC-DLET-01-00631-2023

SHINKOLITE FINANCE
COMPANY LTD. VS SHONAK
SHARMA

B B SHARMA

0891887145

bankebiharisharma@rediffmail.c
om

03/04/23

03-04-2023

[EC-DLET-01-00649-2023

STATE BANK OF INDIA VS AMIT]
KUMAR PROP VISHWAKARMA
TIMBER

VIJAY
PRAKASH

0810210832

sharmag683@gmail.com

06/04/23

11-04-2023

[EC-DLET-01-00650-2023

STATE BANK OF INDIA VS
HIMANSHU  KHATRI  PROP
PEHNAVA FASHION POINT

VIJAY
PRAKASH

0810210832

sharma9683@gmail.com

06/04/23

11-04-2023

EC-DLET-01-00657-2023

STATE BANK OF INDIA VS
SANTOSH SETHI PROP SETHI
SUPER STORE

VIJAY
IPRAKASH

0810210832

sharma9683@gmail.com

10/04/23

11-04-2023

EC-DLET-01-00500-2023

CANARA BANK VS
ENTERPRISES

DV

AMIT GUPTA|

0810224624

amitguptaadv366@gmail.com

11/04/23

24-04-2023

[EC-DLET-01-00663-2023

QUALITY ENVIRGO ENGINEERS
PVT. LTD. VS CHARTERED
MOTORS PVT. LTD.

IPRERNA
SINGH

9910573528

singh.prernao1@gmail.com

11/04/23

12-04-2023

[EC-DLET-01-00653-2023

STATE BANK OF INDIA VS
KAVITA KAUSHIK

VIJAY
PRAKASH

0810210832

sharma9683@gmail.com

12/04/23

20-04-2023

[EC-DLET-01-00499-2023

CANARA BANK VS SHRI VISHAL
SHRIVASTVA

AMIT GUPTA|

0810224624

amitguptaadv366@gmail.com

12/04/23

24-04-2023

[EC-DLET-01-00679-2023

LINKEXPRESS LOGISTICS PVT,
LTD. VS ASTRA CONTAINER
LINE PVT. LTD.

SEEMA
GUPTA

0212412289

gseemagupta1968@gmail.com

13/04/23

Hard
received

Ccopy

not

[EC-DLET-01-00676-2023

DHARA MOTOR FINANCE LTD.,
VS MOHD TAYYAB

TARUN
AGGARWAL

9999960284

advtarun1983@gmail.com

15/04/23

18-04-2023




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

EC-DLET-01-00674-2023 [PUNJAB NATIONAL BANK VSMEENA 0654336403 |Jadvmeenagupta8g@gmail.com  [15/04/23 Hard copy
MANOJ KUMAR GUPTA received

EC-DLET-01-00681-2023 |[SHAILENDRA KUMAR VSVIVEK 0810562468  Jadv.viveke502@gmail.com 15/04/23 18-04-2023
PARMESH CONSTRUCTIONBHARDWAJ
COMPANY LTD.

EC-DLET-01-00702-2023 [MANJULA PANDIT VS SUCCESSSWATI 8447959858 18/04/23 20-04-2023
MANTRA FOUNDATION SHISHANDI

YA

EC-DLET-01-00701-2023 [HARI OM GUPTA VS HDFCRAJESH 0868570664 18/04/23 20-04-2023
BANK LTD. TIWARI

EC-DLET-01-00705-2023 [TRIVAYU MEDIA WORKS PVT/BAJRANG [8882677880 |bajrangvats8g@gmail.com 19/04/23 25-04-2023
LTD. VS TRELL EXPERIENCESVATS
PVT. LTD.

EC-DLET-01-00717-2023  [LIBRA INTERNATIONAL LTD/MAHESHWA 8700295024 [dashmaheshwaryz@gmail.com [20/04/23 21-04-2023
VS J M TOOLS INDIA R DASH

[EC-DLET-01-00727-2023 |[PUNJAB NATIONAL BANK VSMEENA 0654336403 |jadvmeenagupta8g9@gmail.com  [21/04/23 Hard copy nof
AKASH GUPTA GUPTA received

EC-DLET-01-00731-2023 [PUSHPA PANDEY PROP PANKAJ|VISHAL 0811304067 Jadvocatevishal1974@gmail.com [24/04/23 01-05-2023
ADVERTISING ANDSHARMA
MARKETING VS KRIKSO INDIA
LTD

EC-DLET-01-00737-2023 [RAJEEV GUPTA VS SANGEETIAKSHAY 0068305242 Jadv.dhawan18@gmail.com 24/04/23 26-04-2023
SAHAI DHAWAN

EC-DLET-01-00696-2023 [USHA  MARTIN LTD  VSMOHIT 7838971053  [solutionslegal2o20@gmail.com [26/04/23 [Hard copy nof
IDHARAMRAJ CONTRACTSTANEJA received
INDIA PVT. LTD.

[EC-DLET-01-00748-2023 |[PUNJAB NATIONAL BANK VSMEENA 0654336403 [advmeenagupta8g@gmail.com  [26/04/23 Hard copy nof
ASHWANI GAUR GUPTA received




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

EC-DLET-01-00479-2023 |[HDFC BANK LTD. VS MANISHARAJEEV 0311022100 |Ranjan.and.company@gmail.com[26/04/23 [Hard copy notf
RAVI KUMAR KUMAR received
RANJAN
EC-DLET-01-00739-2023 |CANARA BANK VS SHASHIAMIT GUPTA|9810224624 [amitguptaadv366@gmail.com 26/04/23 20-04-2023
GOEL
EC-DLET-01-00753-2023 |[CANARA BANK VS SUNILAMIT GUPTA|9810224624 [amitguptaadv366@gmail.com 26/04/23 20-04-2023
RAJORIA
EC-DLET-01-00756-2023  |[LALIT KUMAR VSMEHRANDU (9999496532 [|sethiandmehandru@gmail.com [27/04/23 27-04-2023
KULBHUSHAN SOOD
EC-DLET-01-00779-2023 |SREE GOKULAM CHIT FINANCEVIPIN 0213528073 [1980adv@gmail.com 29/04/23 Hard copy nof
CO P LTD VS MEENAKSHIPILLAI received
ANAND
26 MS. BARKHAINORTH |[CS(COMM)-32/2023 PUNJAB NATIONAL BANK VSSAYAK 0899454835 [rks108 @gmail.com 03.04.2023  [11.042023
GUPTA, DJ(COMM) [EAST HERBAL DAWAKHANABANDYOPAD
THROUGH ITS PROPRIETORHYAY
MS. SHABNAM
CS(COMM)-33/2023 PUNJAB NATINAL BANK VSSAYAK 0818307300 [sayak.law@gmail.ocm 03.04.2023 01.04.2023
ASHWANI RANA BANDYOPAD
HYAY
CS(COMM)-34/2023 BANK OF MAHARASHTRA VSRAJIV 0205290440 [rranjanadvocate@gmail.com 06.04.2023 05.04.2023
VISHAL RANJAN
CS(COMM)-35/2023 BANK OF MAHARASHTRA VSRAJIV 0205200440 [rranjanadvocate@gmail.com 06.04.2023 05.04.2023
MOHAMMAD JAMIL RANJAN
EX(COMM)-55/2023 STATE BANK OF INDIA VSGOPAL 0810210832 [N/A 10.04.2023 6.042023
NAJEEB KHAN CHAND
SHARMA
CS(COMM)-36/2023 STATE BANK OF INDIA VSGOPAL 0810210832 [N/A 11.04.2023 10.04.2023
BEENA GOSWAMI PROP OF M/SCHAND
AVNI INFRATECH SHARMA




S.No

District

Case No.

CS(COMM)-37/2023

Petitioner Name VS Respondent
Name

TMRAN ZIA PROP OF M/S ZIA
COLLECTION

Advocate

Advocate
Nobile
Number

0899454835

Advocate email id

rks108 @gmail.com

Date
Registration

[12.04.2023

ofDate of e-filing

11.04.2023

CS(COMM)-38/2023

CENTRAL BANK OF INDIA VS
SAHIL

ARVIND
IKUMAR
SINGH

0868789507

adv_arvind227@yahoo.com

[15.04.2023

15.04.2023

CS(COMM)-39/2023

CENTRAL BANK OF INDIA V§
M/S TRIPATHI ENTERPRISES

ARVIND
[KUMAR
SINGH

0868789507

adv_arvind227@yahoo.com

15.04.2023

15.04.2023

CS(COMM)-40/2023

BANK OF MAHARASHTRA VS
SANDEEP MALIK

[RAJIV
RANJAN

0899837732

rranjanadvocate@gmail.com

[15.04.2023

13.04.2023

CS(COMM)-41/2023

PUNJAB NATIONAL BANK VS
RANA TRANSPORT AND
MATERIAL ~ CARRIES & 1
OTHERS

INEERAJ
KUMAR
BHAGAT

0868281112

Ineeraj.bhagat.advocate@gmail.co
m

[15.04.2023

13.04.2023

EX(COMM)-56/2023

M/S BANSAL CREDITS LTD VS
PARWEJ MALIK & 1 OTHERS

RISHABH
GULATI

9873709995

rishabh.lawoffice@gmail.com

17.04.2023

17.04.2023

EX(COMM)-57/2023

HDB  FINANCIAL SERVICES
LIMITED VS KAILASH & 1
OTHERS

SYED
HUSAIN
ADIL TAQVI

0911694947

taqyihussai @gmail.com

11.04.2023

17.04.2023

CS(COMM)-42/2023

ATUL JAIN, PROP SAPAN PAPER
IMPEX VS ANUJ DAYAL PROP|
M/S SAI PRINT PACK

RAKHI
KAPOOR

0810397906

sisodiva2004 @rediffmail.com

18.04.2023

19.04.2023

CS(COMM)-43/2023

M/S POLO ENTERPRISES VS
M/S PARAMARA PROMOTIONS
PRIVATE LIMITED & 1 OTHERS

INEERAJ
IKUMAR
BHAGAT

0868281118

neeraj.bhagat.advocate@gmail.co
m

18.04.2023

20.04.2023

EX(COMM)-58/2023

M/S HDB FINANCIAL SERVICES
LIMITED VS SANJEEV KUMAR|
AND OTHERS & 1 OTHER

AMULYA
UPADHYAY

0999906393

lamulyaupadhyay63@gmail.com

10.04.2023

21.04.2023

EX(COMM-59/2023

M/S HDB FINANCIAL SERVICE
LIMITED VS SANJEEV KUMAR
AND OTHERS & 1 OTHERS

AMULYA
UPADHYAY

9999906393

amulyaupadhyay63@gmail.com

20.04.2023

21.04.2023




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

ARVIND

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

EX(COMM)-60/2023 CHOLAMANDALAM GENERA 0899787372 |ABHI.J.RAI@GMAIL.COM 20.04.2023 21.04.2023
INSURANCE CO. LTD VSRATHAUR
IMANISH KUMAR BHATT & 1
OTHERS
EX(COMM)-61/2023 MAHINDRA AND MAHINDRANITIN 0173661288 |ADVOCATE.MEHTAASSOCIATE [24.04.2023 25.04.2023
[FINANCIAL SERVICES LTD VSMEHTA 09@gmail.com
AMIT KUMAR & 1 OTHERS
EX(COMM)-62/2023 MAHINDRA AND MAHINDRANITIN 0173661288 |JADVOCATE.MEHTAASSOCIATE [24.04.2023 25.04.2023
FINANCIAL SERVICES LTD VSMEHTA 09@gmail.com
ANESS AHMAD & 1 OTHERS
MISC DJ-168/2023 STATE BANK OF INDIA VSGOPAL 0810210832 [N/A 25.04.2023 27.04.2023
ARCHANA RANI CHAND
SHARMA
CS(COMM)-44/2023 MUNIRUDDIN VS M/S SHREEARVIND 7838122354 Jadvdubey84@gmail 21.04.2023 27.04.2023
RAM IRON STORE KUMAR
IDUBEY
MISC DJ-169/2023 AAR KAY FINLEASE VS RAJIVISACHIN 0811664434  [vireshwart@gmail.con 25.04.2023 28.04.2023
KUMAR AGGARWAL
EX(COMM)-63/2023 MAHINDRA AND MAHINDRANITIN 8802218291 [advocate.mehtaassociateog@gmal25.04.2023 28.04.2023
IFINANCIAL SERVICES LTD VSMEHTA il
ANJAN DUTTA & 1 OTHERS
EX(COMM)-64/2023 SWADESHI INDUSTRIES VSUMAKANT [9910111711  [N/A £5.04.2023 28.04.2023
JOGINDER SINGH AND SONS  |[KATARIA
EX(COMM)-65/2023 MAHINDRA AND MAHINDRANITIN 8802218291 [ADVOCATE.MEHTI\ASSC»ZIl:AT25.04.2023 28.04.2023
[FINANCIAL SERVICES LTD VSMEHTA EO9@GMAIL.COM
ASHOK KUMAR & 1 OTHERS
EX(COMM)-66/2023 M/S HDB FINANCIAL SERVICAMULYA 00909906303 |Jauphadhyay11@hotmail.com 26.04.2023 28.04.2023
LIMITED VS JAIIUPADHYAY
CONSTRUCTION AND OTHERS
& 1 OTHERS
27 SH. BRIJESHShahdara [Execution (Comm)/84/2023[HDB FINANCE SERVICES LTDDEEPANKURI9999925860 [deepankur@sondhipartners@gm [05-04-2023  |01-04-2023
UMAR GARG:,| Vs BABLI S SONDHI(P), ail.com
ISTRICT JUDGE,
OMMERCIAL




S.No

District

Case No.

[Execution (Comm)/83/2023

Petitioner Name VS Respondent
Name

MAHINDRA AND MAHINDRA
FINANCIAL SERVICES LTD Vs
MADAN SHARMA

Advocate

IDEEPANKUR]
SONDHI(P),

Advocate
Nobile
Number

0999925860

Advocate email id

[deepankur@sondhipartners@gm
ail.com

Date
Registration

05-04-2023

ofDate of e-filing

01-04-2023

CS (COMM)/191/2023

STATE BANK OF INDIA Vs MD
KEFAYATULLA PROP OF M/S
SUBHANA FASHION

GOPAL
CHAND
SHARMA(P),

0810210832

[kefayatullamd857@gmail.com

12-04-2023

10-04-2023

CS (COMM)/193/2023

KAWALJEET SINGH Vs M/S S
IDESAI AND ASSOCIATES PVT]
LTD

Ankur(P),

7827427060

akash321mourya@gmail.com

13-04-2023

13-04-2023

OMP (I) (COMM)/3/2023

M/S GTL INFRASTRUCTURE
LTD Vs MR ASHOK BUDHIRAJA|
SINCE DECEASED THROUGH|
HIS LRS

ANKIT
KUMAR(P),

0818058809

legalconsultant@gmail.com

15-04-2023

13-04-2023

CS (COMM)/194/2023

INDIAN OVERSEAS BANK Vg
M/S VATIKA ENTERPRISES]
THROUGH ITS PROPRIETOR MS
VATIKA SHARMA

[RANJAY
UMAR
SINHA(P),

0811255673

advocatesinha@rediffmail.com

15-04-2023

11-04-2023

CS (COMM)/199/2023

ADIDAS AG Vs ASHOK KUMAR

AASTHA
SHARMA(P),

0718209970

aastha@theLegist.com

18-04-2023

17-04-2023

CS (COMM)/198/2023

ADIDAS AG Vs ASHOK KUMAR

AASTHA
SHARMA(P),

9718209970

aastha@theLegist.com

18-04-2023

17-04-2023

MISC DJ/333/2023

BANK OF BARODA Vs M/S SHRI
SAMBHAYV PAPERS UDYOG

SHIV
[KUMAR
GANDHI(P),

8860298313

skgandhi830@gmail.com

10-04-2023

18-04-2023

CS (COMM)/204/2023

PUNJAB _ NATIONAL _ BANK|
THROUGH ITS A R MR HARJ
SHANKAR KARDAM Vs M/S
ADITYA ENTERPRISE PROP MR|

Naveen
Sirohi(P),

0999459966

adv.ajaykrtyagi@gmail.com

01-04-2023

20-04-2023

[Execution (Comm)/98/2023

HDB FINANCE SERVICES LTD
Vs VISHAL SHARMA

SYED
HUSAIN
ADIL
TAQVI(P),

0911694947

taquihussain@gmail.com

07-04-2023

12-04-2023

CS (COMM)/214/2023

M/S MAADU FABRIC Vs M/S K S
FASHION

VIJAY
KUMAR(P),

0810244193

lwagheyvi@yahoo.co.in

07-04-2023

25-04-2023




S.No

District

Case No.

CS (COMM)/213/2023

Petitioner Name VS Respondent
Name

PUNJAB NATIONAL BANK Vs
SHRIKANT SINGH

Advocate

Shalini
Upadhyay(P),

Advocate
Nobile
Number

0899408618

Advocate email id

shaliniadvocate@gmail.com

Date
Registration

07-04-2023

ofDate of e-filing

24-04-2023

[Execution (Comm)/99/2023

[KOGTA FINANCIAL INDIA LTD
Vs MOHD KASHIF

A R
VIKRAM
SHUKLA(P),

A

8010215314

aravikramshukla1982@gmail.com

27-04-2023

05-04-2023

28

MS. SUKHVINDER
IKAUR DJ COMM -
02

Shahdara

CS (COMM)/197/2023

PUNJAB NATIONAL BANK Vs
ASK FOR TRAVELS PVT LTD
THROUGH ITS DIRECTORS

GAURAV(P),

09053226302

prakeshgaurav@gmail.com

17-04-2023

17-04-2023

CS (COMM)/196/2023

UNION BANK OF INDIA Vg
DEEPAK KUMAR

SAMAREND
RA
KUMAR(P),

9999114922

samarendrakadv@yahoo.com

17-04-2023

17-04-2023

CS (COMM)/203/2023

HDFC BANK LTD Vs
MEHRA

PROPRIETOR OF M/S AMIT]
SAREES

AMIT|

RAMAN
TOMAR(P),

0011418802

Imail @laxindis.com

10-04-2023

19-04-2023

CS (COMM)/211/2023

UMESH KUMAR Vs
IKATHURIA

RAMESH

Ankur(P),

0112084750

rajsharma-del@yahoo.com

26-04-2023

26-04-2023

CS (COMM)/228/2023

ASHOK KUMAAR CHAUHAN Vs
PARSAVNATH DEVELOPERS|
LTD THROUGH ITS DIRECTORS

SANJAY
SOTI(P),

9810935078

sanjay-soti@hotmail.com

9-04-2023

20-04-2023

CS (COMM)/227/2023

CANARA BANK Vs
MAHESHWARI

DEEPA

Ankur
Aggarwal(P),

0990042642

sri_anshu83@gmail.com

00-04-2023

20-04-2023

[Execution (Comm)/88/2023

SANDHU MOTOR FINANCE PVT]
LTD Vs DINESH KUMAR
INARANG

0313885241

sgeavily@gmail.com

10-04-2023

10-04-2023

[Execution (Comm)/93/2023

KOTAK MAHINDRA BANK LTD
Vs VIPIN KHURANA

SUNIL
SEHRAWAT(
P)?

0212190624

delhilawyers76 @yahoo.com

17-04-2023

17-04-2023

Execution (Comm)/94/2023

BANSAL CREDITS LIMITED Vs
SH MANOJ SINGH TOMAR

RISHABH
GULATI(P),

9973709995

rishabh.lawoffice@gmail.com

18-04-2023

18-04-2023




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

[Execution (Comm)/97/2023 STATE BANK OF INDIA VsSuchita 88906932838 [agnihotrisuchita@gmail.com 25-04-2023  [25-04-2023
GAGAN ARORA Dixit(P),
Execution STATE BANK OF INDIA VsSuchita 8806932838 [agnihotrisuchita@gmail.com 28-04-2023  [28-04-2023
Comm)/102/2023 TARUN JWELLERS Dixit(P),
[Execution SHRI AMIT JAIN Vs M/S TIWARI[PRAVIN 0810133671  [pravins7nigam@gmail.com 28-04-2023  [28-04-2023
Comm)/101/2023 GARMENTS INIGAM(P),
EX/103/2023 VMS EVENTS PVT LTD Vs M/SSidhant Rai9999495632 [sethiandmehindru@gmail.com [28-04-2023 [28-04-2023
SPARKLE SYSTEMS Sethi(P),
IMISC DJ/288/2023 DALIP MAHAJAN Vs M/SRAVI 0811688721  |[gauravmahajan23@yahoo.com  [05-04-2023  [05-04-2023
INEELAM ENGINEERINGKUMAR(P),
WORKKS
IMISC DJ/334/2023 R C PLASTO TANKS AND PIPESK.G. 0810134793  |allipcare@gmail.com 19-04-2023 19-04-2023
PVT LTD Vs DEEPAK|[BANSAL(P),
PANDURANG POTDAR AND|
ANR
[Execution JAIN POLYTECH VS ADITYARAJESH 08109009184  [zlethigara@yahoo.co.in £29.04.2023 20.04.2023
Comm)/101/2023 AUTO ILOTHINGAR
A
20 SH. SURENDER S./Shahdara [CS(COMM)/192/2023 M/S A% K INTERPRISESSANJEEV 7011678591  [srohitlegalassociates@gmail.com [12-04-2023 11-05-2023
RATHI THROUGH ITSPROP NITIN JAINKUMAR(P),
Vs JAI KIDS WEARTHROUGH|
TS PROPMR DEVENDER
CS (COMM)/189/2023 [UNION BANK OF INDIA Vs M/SSAMAREND [9999114922 [samarendrakradv@yahoo.com  [10-04-2023  [20-05-2023
MAHAVEER BOX WALA RA
KUMAR(P),
MISC DJ/351/2023 GROWTH FACILITY SERVICEYOGINDER [8851422431 NA 11-04-2023 30-05-2023
IPVT LTD Vs JK GARMENTS SINGH(P),
Execution (Comm)/95/2023 [LORD KRISHNA FINANCIALKRISHNA [9911119106 [thejuscommune@gmail.com 19-04-2023 12-05-2023
SERVICES LTD THROUGH ARKANT
RANA PRATAP Vs SHAKTIGAUTAM(P),
IKUMAR RAI




S.No

District

Case No.

CS (COMM)/182/2023

Petitioner Name VS Respondent
Name

SHEKHAR TANEJA

Advocate

SANYAM
JAIN(P),

Advocate
Nobile
Number

7683005268

Advocate email id

jainmohinio109@gmail.com

Date
Registration

01-04-2023

ofDate of e-filing

12-05-2023

CS (COMM)/216/2023

SURINDER KAUR VERMA Vs
IPARSAVNATH DEVELOPERS|
LTD

UDIT
GOYAL(P),

0891284940

arun.kumar.advocate446 @gmail.
com

27-04-2023

16-05-2023

OMP (COMM)/12/2023

HIMANSHU JAIN sole proprietor
of M/S PREMIUM BUILDERS Vg
EAST MUNICIPAL
ICORPORATION OF DELHI|

HEMANT
GUPTA(P),

0811379676

vksbht@gmail.com

01-04-2023

08-05-2023

OMP (COMM)/11/2023

GAURAV SHARMA Vs M/S
SARVAGUN AUSHDHI PVT LTD
THROUGH ITS DIRECTOR AND
EXECUTIVE DIRECTOR

MANISH
KUMAR
VAID(P),

8700308803

info@thechamberz.com

12-04-2023

20-05-2023

CS (COMM)/188/2023

SRIYANSH KUMAR Vs KAPIL
IDEV SHARMA AND ANOTHER

SUBHASH
CHANDRA
LOCHAKIA(P

0312610466

legalremedies2k@gmail.com

10-04-2023

04-05-2023

[Execution (Comm)/92/2023

UTSAV BANSAL Vs PRETTY|
[ELECTRICALS INDIA PVT LTD

SIDHARTH
JOSHI(P),

0818509714

sidharth@sidharthjoshi.com

15-04-2023

15-05-2023

CS (COMM)/217/2023

STATE BANK OF INDIA Vs
VINOD KUMAR CHUGH PROP|
OF M/S SWATI AGENCIES

GOPAL
CHAND
SHARMA(P),

0810210832

INA

>7-04-2023

08-06-2023

CS (COMM)/218/2023

STATE BANK OF INDIA Vs RAJ|
[KUMAR GUPTA PROP OF M/S
YESH GARMENTS

GOPAL
CHAND
SHARMA(P),

0810210832

INA

07-04-2023

08-06-2023

CS (COMM)/219/2023

STATE BANK OF INDIA Vs
INDERJEET SINGH

GOPAL
CHAND
SHARMA(P),

0810210832

INA

07-04-2023

08-06-2023

CS (COMM)/220/2023

STATE BANK OF INDIA Vs
SUMITRA PROP OF M/S ADITYA
RAJ MEDICAL SOLUTION
GROUP

GOPAL
CHAND
SHARMA(P),

0810210832

INA

07-04-2023

08-06-2023

CS (COMM)/226/2023

THE JAMU AND KASHMIR
BANK LTD Vs SONIA MEHRA

AMIT
GUPTA(P),

0810224624

amitguptaadv377@gmail.com

00-04-2023

09-05-2023




S.No

District

Case No.

CS (COMM)/209/2023

Petitioner Name VS Respondent
Name

VIMRASH TRADERS Vs NAVED
GARMENTS THROUGH ITS
PROPERITOR ALLUDEEN KHAN

Advocate

SANJAY
SOTI(P),

Advocate
Nobile
Number

0810935078

Advocate email id

sanjay_soti@hotmail.com

Date
Registration

04-04-2023

ofDate of e-filing

27-05-2023

CS (COMM)/222/2023

SARAOGI SUPER SALES PVT
LTD Vs MR RAHUL KUMAR|
AGARWAL

NEELAM
KUMARI
MALIK(P),

7303296156

nellammalik8512@gmail.com

28-04-2023

10-05-2023

CS (COMM)/225/2023

SARAOGI SUPER SALES PVT]
LTD Vs MOHMAD TAUQIR
ALAM

NEELAM
KUMARI
MALIK(P),

7303296156

nellammalik8512@gmail.com

28-04-2023

10-05-2023

CS (COMM)/224/2023

SARAOGI SUPER SALES PVT]
ILTD Vs UMESH LALWANI

NEELAM
KUMARI
MALIK(P),

7303296156

nellammalik8512@gmail.com

28-04-2023

10-05-2023

CS (COMM)/223/2023

SARAOGI SUPER SALES PVT]
LTD Vs MR NARESH KUMAR|
GUPTA

INEELAM
KUMARI
MALIK(P),

7303296156

nellammalik8512@gmail.com

28-04-2023

10-05-2023

CS (COMM)/210/2023

SOUTH INDIAN BANK Vg
SHASHI AGENCY through itg
proprietor Sh Maneet Bhatia

ARUN
KUMAR
SHUKLA(P),

8586863313

connect@snslegal.in

05-04-2023

02-05-2023

CS (COMM)/221/2023

SARAOGI SUPER SALES PVT]
ILTD Vs SANDEEP KATARIA

NEELAM
KUMARI
MALIK(P),

7303296156

nellammalik8512@gmail.com

28-04-2023

10-05-2023

30

MS. SAVITA RAO

Shahdara

[Execution (Comm)/81/2023

[KOTAK MAHINDRA BANK LTD
Vs ARIF ABDUL MANNAN

SUNITA
SINGH(P),

0811802239

INDOLRXLAW@GMAIL.COM

01-04-2023

27-03-2023

[Execution (Comm)/82/2023

MAHINDRA AND MAHINDRA
[FINANCIAL SERVICES LTD Vg
SACHIN KUMAR

IDEEPANKUR]
SONDHI(P),

0999925586

DEEPANKUR@SONDHIPARTN
RRS.COM

01-04-2023

27-03-2023

CS (COMM)/185/2023

VIVEK GOYAL Vs
INATH GUPTA

DEVENDRA

COUNSEL(P)

b

03-04-2023

31-03-2023

CS (COMM)/186/2023

JAI DURGA TRADERS PVT LTD
Vs SANSKRITI APPARELS PVT]
LTD

MUNISH
CHHOKER(P

s

0811741900

JAIDURGATRADERS10@GMAI
L.COM

05-04-2023

31-03-2023




S.No

District

Case No.

OMP (COMM)/10/2023

Petitioner Name VS Respondent
Name

MAHINDRA PRIME LIMITED

Advocate

ARPIT
JAIN(P),

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

INARENDRA SINGH Vs KOTAK] 10-04-2023

31-03-2023

[Execution (Comm)/89/2023

SANDHU MOTOR FINANCE PVT]
LTD Vs DINESH KUMAR
INARANG

abc(P),

0313885241

SGEQUITY @GMAIL.COM

12-04-2023

10-04-2023

CS (COMM)/190/2023

INIRMALA JAIN Vs
SETHIA

BABITA

AMIT
KUMAR(P),

0899837347

IVANSHKASHYAP.VK31@GMAIL
.COM

12-04-2023

28-03-2023

[Execution (Comm)/90/2023

SANDHU MOTOR FINANCE PVT]
LTD Vs DINESH KUMAR
INARANG

SUDHIR
GUPTA(P),

0313885241

SGEQUITY @GMAIL.COM

12-04-2023

10-04-2023

CS (COMM)/195/2023

MR  SURENDER GARG Vg
INARESH CHAND GUPTA

MEENAKSHI
GARG(P),

0068063246

meenakshi2ogarg@gmail.com

15-04-2023

11-04-2023

CS (COMM)/200/2023

RATNA  TEXTILE LLP Vs
MADHUSUDAN MAHESHWARI

ANAND
PRAKASH(P)

b

0310511420

prakashlaw@gmail.com

18-04-2023

31-03-2023

CS (COMM)/202/2023

SANJAY JAIN Vs SHER SINGH

Mohit
[Khanna(P),

0810475244

padamkumarkhanna@gmail.com

18-04-2023

17-04-2023

CS (COMM)/201/2023

STATE BANK OF INDIA Vs
SUSHIL KUMAR JAIN PROP OF
M/S AM FASHION

GOPAL
CHAND
SHARMA(P),

7838929829

SBI.61251@GMAIL.COM

18-04-2023

10-04-2023

CS (COMM)/208/2023

SARAOGI SUPER SALES PVT]
LTD Vs M/S SAFA ENTERPRISES

NEELAM
KUMARI
MALIK(P),

7303296156

neelammalik8512 @gmail.com

01-04-2023

10-10-2022

CS (COMM)/207/2023

SARAOGI SUPER SALES PVT
LTD Vs AMARJIT SINGH

NEELAM
KUMARI
MALIK(P),

7303296156

neelammalik8512 @gmail.com

01-04-2023

16-11-2022

CS (COMM)/206/2023

M/S SB SALES CORPORATION
Vs M/S AMBITION MICA
LIMITED

SHANTNU
IAGGARWAL(
P)?

0009347367

Ingequityo1@gmail.com

01-04-2023

20-04-2023




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS (COMM)/205/2023 IMAYANK TAYALFEXLE CABLESVishal 0010108879  Jadvvishalnagar@gmail.com 21-04-2023 20-04-2023
INDUSTRIES Vs PRAVEEN[Nagar(P),
JAITLYAP SOLUTION
[Execution (Comm)/96/2023 [HDFC BANK LTD Vs ASIF ALI RAJEEV 0311022102  [ranjan.and.company@gmail.com [24-04-2023  |31-03-2023
KUMAR
RANJAN(P),
CS (COMM)/212/2023 M/S BATUK COT FAB Vs M/SAnuvansh 0891554439 |advocatejain1994@gmail.com 26-04-2023  |20-04-2023
ANJANI GARMENTS Gupta(P),
CS (COMM)/215/2023 UNDER ARMOUR INC VSAASTHA 0718209970 |aastha@thelegist.com 07-04-2023 25-04-2023
ASHOK KUMAR SHARMA(P),
[Execution KOTAK MAHINDRA BANK LTDSAGAR 7053284188 [Jsagarmishra249o0@gmail.com 07-04-2023 23-04-2023
Comm)/100/2023 Vs ANIL KUMAR IMISHRA(P)
31 SH. GURDEEPNorth- CS/COMM286/2023 AXIX BANK LTD VS ASHISHDHARAM  [9810072439 |dladevlawassociates@gmail.com {17.04.2023 10.04.2023
SINGH, DISTRICT|West ARORA IDEV
JUDGE
(COMMERCIAL)
CS/COMM/282/2023 THE NAINITAL BANK LTD VSM.S.SALUJA 9810521000 |mssaluja_advocate@rediffmail.coft7.04.2023 15.04.2023
B.D.S AGRO FOODS m
CS/COMM/283/2023 THE NAINITAL BANK LTD VSM.S.SALUJA [9810521000 |mssaluja_advocate@rediffmail.coft7.04.2023 15.04.2023
SMT JASVINDER KAUR m
CS/COMM280/2023 THERMAX LTD VS MUNJALPURUSHOTT|9971291939 [pkjha85@gmail.com 17.04.2023 15.04.2023
SHOWA LTD AM KR JHA
CS/COMM/284/2023 SANJEEV KUMAR GOEL VS M/SMUKESH KR [9810682372 [NIL 17.04.2023 13.04.2023
VS YARNS LTD
CS/COMM/285/2023 SANJEEV KUMAR GOEL VSMUKESH KR [9810682372 |[NIL 17.04.2023 13.04.2023
JINDAL COTEX LTD




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS/COMM287/2023 GCMC MASALA COMPANY VSRAJEEV 0000333933 [ecolawchambers@gmail.com 18.04.2023 15.04.2023
M/S GOYAL BROTHERS KUMAR

CS/COMM/298/2023 CANARA  BANK VS M/S[VANADANA [9811426199 [pbhatiaandcompany17igmail.com [24.04.2023 21.04.2023
SUPERFOOD PRODUCTS INDIAIBHATIA
LTD

CS/COMM/299/2023 CANARA BANK LTD VS M/SVANADANA [9811426199 |bhatiaandcompany17igmail.com [24.04.2023 21.04.2023
SANMATI STEEL IBHATIA

CS/COMM/294/2023 UNDER ARMOUR VS ASHOKNAVLIN 00090093843 lecolawchambers@gmail.com £5.04.2023 21.04.2023
KUMAR SHAIN

CS/COMM/300/2023 UCO BANK LTD VS SINGH|SUNIL 0971955807 jsunilkumarsimpalgg@gmail.com [25.04.2023 21.04.2023
WATER SUPPLIER KUMAR

CS/COMM/301/2023 [UCO BANK LTD VS AMBAFOOD [SUNIL 0971955807  [sunilkumarsimpalgg@gmail.com [25.04.2023 21.04.2023

IKUMAR

CS/COMM302/2023 UCO BANK LTD VS SINGHAILSUNIL 0971955807  [sunilkumarsimpalgg@gmail.com [25.04.2023 21.04.2023
WIRE IKUMAR

CS/COM/303/2023 UCO BANK LTD VS M/S RUBBY|SUNIL 0971955807  [sunilkumarsimpalgg@gmail.com [25.04.2023 21.04.2023
HAIR DRESSER IKUMAR

CS/COMM304/2023 [UCO BANK LTD VS SH/ NAVEEN|SUNIL 0971955807  [sunilkumarsimpalgg@gmail.com [25.04.2023 21.04.2023
KR IKUMAR

CS/COMM/326/20213 M/S COOL HUB LOGISTICS VSKUSHAL 09058724670 |kushal.kumar@eruditelegal.com [28.04.2023 27.04.2023
M/S TCI EXPRESS LTD IKUMAR

CS/COMM/323/2023 GASKET AND METERIALS VSAMARENDR [|9509801188 [globalvisionlawoffice@gmail.com [27.04.2023 25.04.2023
M/S RUBBERTEX A KR




S.No

32

SH.
BHATT,
JUDGE

VIRENDER
DISTRICT]

District

INORTH

Case No.

CS (COMM)/219/2023

Petitioner Name VS RespondentAdvocate

Name

RAJEEV KUMAR GARG Vs

INOT

Advocate

Nobile
Number

Advocate email id

INOT MENTIONED AS SINGLE

Date
Registration

25.04.2023

ofDate of e-filing

INOT

PRASHANT GAHLOT MENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH| MENTIONED AS
AS SINGLEAS  SINGLEMAIL SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
RECIEVED |[RECIEVED THROUGH MAIL
THROUGH [THROUGH
MAIL IMAIL
IMISC DJ/550/2023 BANK OF BARODA Vs RAJESHNOT INOT INOT MENTIONED AS SINGLER5.04.2023 INOT
SONTHALIA MENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH| MENTIONED AS
AS SINGLj:Z’S SINGLEJMAIL SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
RECIEVED |RECIEVED THROUGH MAIL
THROUGH [THROUGH
AlL AlL
CS (COMM)/234/2023 [KARAN BHUTANI TRADING ASNOT INOT INOT MENTIONED AS SINGLE]29.04.2023 INOT
M/S KMSP INDUSTRIES VsMENTIONEDMENTIONED |[PAGE IS RECIEVED THROUGH| MENTIONED AS
INARESH SARDANA TRADING ASAS SINGLEIS%/,S SINGLEJMAIL SINGLE PAGE IS
BALAJI INDUSTRIES PAGE ISPAGE IS RECIEVED
RECIEVED |RECIEVED THROUGH MAIL
THROUGH [THROUGH
MAIL IMAIL
[Execution HDFC BANK LTD Vs SHERENOT INOT INOT MENTIONED AS SINGLER9.04.2023 INOT
Comm)/180/2023 ALAM MENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH MENTIONED AS
AS SINGLﬂKlS SINGLE]MAIL SINGLE PAGE IS
IPAGE ISPAGE IS RECIEVED
RECIEVED [RECIEVED THROUGH MAIL
THROUGH [THROUGH
[Execution Kotak Mahindra Bank Ltd VsNOT INOT INOT MENTIONED AS SINGLE29.04.2023 INOT
Comm)/183/2023 JITENDER SINGH MENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH MENTIONED AS
AS SINGL!;]P/IS SINGLEMAIL SINGLE PAGE IS
PAGE ISPAGE I8 RECIEVED
RECIEVED |RECIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
[Execution HDFC BANK LTD Vs RAJENDERNOT INOT INOT MENTIONED AS SINGLER9.04.2023 INOT
Comm)/181/2023 KUMAR SHARMA MENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH| MENTIONED AS
AS SINGLjX,S SINGLEMAIL SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
RECIEVED |RECIEVED THROUGH MAIL
THROUGH [THROUGH
MAIL IMAIL




S.No

District

Case No.

[Execution

Petitioner Name VS Respondent
Name

HDFC BANK LTD Vs MADHAYV]

Advocate

INOT

Advocate
Nobile
Number

Advocate email id

INOT MENTIONED AS SINGLE

Date
Registration

29.04.2023

ofDate of e-filing

INOT

Comm)/182/2023 KUMAR JHA MENTIONEDMENTIONED |[PAGE IS RECIEVED THROUGH| MENTIONED AS]
AS SINGLEAS SINGLEMAIL SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
RECIEVED |[RECIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
CS (COMM)/235/2023 M/S DORRISNOT INOT INOT MENTIONED AS SINGLER9.04.2023 INOT
PHARMACEUTICALS PVT LTDMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] MENTIONED AS]
THROUGH AR ARYAN Vs OPAS SINGLﬂlXS SINGLEMAIL SINGLE PAGE IS
SHARMA PROP M/S SHREEPAGE ISPAGE IS RECIEVED
VINAYAK ENTERPRISES RECIEVED |RECIEVED THROUGH MAIL
THROUGH [THROUGH
MAIL IMAIL
CS (COMM)/236/2023 SUBHASH CHAND Vs TASMEENNOT INOT INOT MENTIONED AS SINGLE?29.04.2023 INOT
NALWALA AND MURTUZZAMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH| MENTIONED AS|
SHABBIR NALWALA AS SINGLEFZIS SINGLEMAIL SINGLE PAGE IS
PAGE ISPAGE 1§ RECIEVED
RECIEVED |RECIEVED THROUGH MAIL
THROUGH [THROUGH
MAIL IMAIL
OMP (I) (COMM)/48/2023 |[Cholamandalam Investment andNOT INOT INOT MENTIONED AS SINGLER9.04.2023 INOT
Finance Co Ltd Vs CHANDRAMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH MENTIONED AS|
IGRAND SONS AS SINGLﬂl\A/lS SINGLEMAIL SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
RECIEVED |[RECIEVED THROUGH MAIL
THROUGH [THROUGH
MAIL IMAIL
OMP (I) (COMM)/47/2023 [Cholamandalam Investment andNOT INOT INOT MENTIONED AS SINGLER9.04.2023 INOT
Finance Co Ltd Vs MOHDMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH MENTIONED AS]
SARFARAZ M AS SINGLEIﬁS SINGLEMAIL SINGLE PAGE IS
PAGE ISPAGE 1§ RECIEVED
RECIEVED |[RECIEVED THROUGH MAIL
THROUGH [THROUGH
MAIL IMAIL
Contempt Petition/7/2023 |RSPL HEALTH PVT LTD VsNOT INOT INOT MENTIONED AS SINGLER9.04.2023 INOT
GIANI RAM MITTAL MENTIONEDMENTIONED |[PAGE IS RECIEVED THROUGH| MENTIONED AS]
AS SINGLEIﬁS SINGLEMAIL SINGLE PAGE IS
PAGE ISPAGE 1§ RECIEVED
RECIEVED |RECIEVED THROUGH MAIL
THROUGH [THROUGH
MAIL IMAIL




S.No

33

SH. PANKAJ GUPTA,

IDISTRICT

JUDGE

(COMMERCIAL

COURT-01

District

South-
'West

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS COMM. 163/2023 HDFC VS CHANDRA PRASHANT [NIKITA 0811773216  |nikitaparmaros@gmail.com 03.04.2023 01.04.2023
MARWAHA
CS COMM. 167/2023 UNION BANK OF INDIA VSVANDANA [9810092257 |bhatiaandcompany17i@gmail.co [11.04.2023 10.04.2023
AASTHA SHARMA BHATIA Im
CS COMM. 172/2023 CANARA BANK VS M/S BHARAT|SURBHI 8860224184 [adv.surbhisaxena@gmail.com [12.04.2023 08.02.2023
BHOG SAXENA
CS COMM. 173/2023 CANARA BANK VS RAMASANDEEPTY [9999886249 [sktyagi@gmail.com 13.04.2023 03.04.2023
SHANKAR AGI
CS COMM. 181/2023 SATYA PRAKASH VS SDMC ASSEEM 0811062351  |mehrotra_aseem@yahoo.co.in  [15.04.2023 06.08.2020
MEHROTRA
CS COMM.182/2023 SATYA PRAKASH VS SDMC ASSEEM 0811062351  |mehrotra_aseem@yahoo.co.in  [15-04-2023 10.08.2020
MEHROTRA
CS COMM. 183/2023 RAJ BALA VS VINITA PANDEY |[KARAN 0099886360 |karantyagi.lawyer@gmail.com  [15.04.2023 25.09.2020
VEER TYAGI
CS COMM. 184/2023 RAN BALA VS SUMAN BAGRI KARAN 0099886360 |karantyagi.lawyer@gmail.com  [15.04.2023 24.09.2020
VEER TYAGI
CS COMM. 185/2023 [UNION BANK OF INDIA VS JAIARUN 0312400295 Jarunkumarshuklay@gmail.com  [15.04.2023 07.09.2021
INARAIN KUMAR
SHUKLA
CS COMM. 186/2023 CANARA BANK VS KHF MILK  |S.K. JHA 0810840045 [skjhaassociates@yahoo.com 15.04.2023 22.01.2022
CS COMM. 187/2023 CANARA BANK VS SHAHJS.K.JHA 0810840045 [skjhaassociates@yahoo.com 15.04.2023 22.01.2022
TRADERS




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS COMM. 188/2023 CANARA BANK VS MG, 0810840045 [skjhaassociates@yahoo.com 15.04.2023 24.01.2022
TRADERS

CS COMM. 189/2023 CANARA BANK VS UPMANYUS.K. JHA 0810840045 [skjhaassociates@yahoo.com 15.04.2023 14.02.2022
JEWELLERS

CS COMM. 190/2023 CANARA BANK VS PREMIRAM NIWAS |9560026079 [ramniwas33@gmail.com 15.04.2023 14.02.2022
KISHAN

CS COMM. 191/2023 CANARA BANK VS SHIV SHAKTIRAM NIWAS |9560026079 [ramniwas33@gmail.com 15.04.2023 02.03.2022
AYURVEDA

CS COMM. 192/2023 ICICI BANK VS RAGHUNATH C. PARKASH 9810654872 |advocatecp@gmail.com 15.04.2023 10.06.2022

CS COMM. 193/2023 ICICI BANK VS SHAMSHERC. PARKASH [9810654872 Jadvocatecp@gmail.com 15.04.2023 10.06.2022
SINGH

CS COMM. 194/2023 GURDEEP SINGH Vs GANPATIRAJEEV 0810181153  |durgeshpal@gmail.com 15.04.2023 01.07.2022
I[FINANCIAL KUMAR

RANJAN(P),

CS COMM. 195/2023 M/S CHAWLA FINANCIAL VSRAJAN 0010728882  Jadv.rajanbajaj@gmail.com 15.04.2023 13.07.2022
M /S SKIPPER PROPERTIES BAJAJ

CS COMM. 196/2023 ICICI BANK VS RAVINDERC. PARKASH 9810654872 Jadvocatecp@gmail.com 15.04.2023 15.10.2022
KUMAR

CS COMM. 197/2023 STATE BANK OF INDIA VsSUNIL 0099330725 |delhilawyers76 @yahoo.co.in 15.04.2023 09.11.2022
SURESH SINGH RAWAT SEHRAWAT

CS COMM. 202/2023 M/S THE GLOBAL ZONE VS M/SPURAN 0810473481 |puransharmaadv63@gmail.com [19.04.2023 19.04.2023
VIBRANT GRAPHICS P. LTD. SHARMA




S.No

District

Case No.

CS COMM. 203/2023

Petitioner Name VS Respondent
Name

M/S THE GLOBAL ZONE VS M/S
CAPITAL VENTURES P. LTD.

Advocate

PURAN
SHARMA

Advocate
Nobile
Number

0810473481

Advocate email id

puransharmaadv63@gmail.com

Date
Registration

10.04.2023

ofDate of e-filing

18.04.2023

PATHAK

CS COMM. 204/2023 SUNITA MITTAL Vs MUKESH|Asutosh 0810120000 jalohiadv@gmail.com 21.04.2023 20.04.2023
SINGH Lohia
CS COMM. 205/2023 M/S BESTECH ENTERPRISES Vs.K. GARG |9711979113  |LKBG.CHAMBER@GMAIL.COM [24.04.2023 20.04.2023
M/S SRI SRINATH INFRA
CS COMM. 206/2023 UNION BANK OF INDIA ERSTIVANDANA [9810092257 |bhatiaandcompany17i@gmail.co [24.04.2023 19.04.2023
WHILE ANDHRA BANK Vs SHBHATIA m
PARVEEN KUMAR BHARDWAJ
CS COMM. 209/2023 CANARA BANK VS SURYA SHA [BIJAYA 0015893668 |advbmg2016@gmail.com 25.04.2023 18.04.2023
MOHAN
GOSWAMI
CS COMM. 211/2023 UNION BANK OF INDIA VSARVIND 0810618195  Jarvindsinhai@gmail.com 26.04.2023 24.04.2023
PAWAN MISHRA SINGH
OMP I COMM 64/2023 RAJ BAHADUR CHAUHAN VsjGautam 8108703210 [gautam@athavrachambers 15.04.2023 19.09.2020
TIRUPATI BUILDINGS ANDSwarup(P),
OFFICE PRIVATE LIMITED
OMP I COMM 65/2023 ARUN KUMAR RAI Vs PROTECTIVARUN JAIN 9999020047 |contectus@akjlaw.in 15.04.2023 28.09.2020
[P SOLUTIONS LLP
OMP I COMM 66/2023 M/S SPAN CONSTRUCTION VSGAURAV 0971514158  Jadvgauravmathur@gmail.com, [15.04.2023 12.01.2021
HINANCHAL DAHULADHAR MATHUR
OMP I COMM 67/2023 HDFC BANK VS PRADHAN SANJAY 8285008845 [manjul.sood@srecslegal.com 15.04.2023 16.04.2022
PATHAK
OMP I COMM 68/2023 HDFC VS RAJ TENT SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 16.04.2022




S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

OMP I COMM 69/2023 HDFC VS ARUN SINDU 8285008845 [manjul.sood@srcslegal.com 15.04.2023 16.04.2022
PATHAK

OMP I COMM 70/2023 HDFC VS DINESH SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 27.07.2022
PATHAK

OMP I COMM 71/2023 HDFC VS ANKIT CHANDER SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 27.07.2022
IPATHAK

OMP I COMM 72/2023 HDFC VS NEETI JOHARI SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 27.07.2022
PATHAK

OMP I COMM 73/2023 HDFC VS GOVIND SEHRAWAT [SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 28.07.2022
PATHAK

OMP I COMM 74/2023 HDFC VS EMKAY AUTOMOBILE [SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 27.07.2022

PATHAK

OMP I COMM 75/2023 HDFC VS DEV ANAND SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 28.07.2022
PATHAK

OMP I COMM 76/2023 HDFC VS MAJID KHAN SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 28.07.2022
PATHAK

OMP I COMM 77/2023 HDFC VS NABBA HUSSAIN SANJAY 8285008845 [manjul.sood@srecslegal.com 15.04.2023 01.08.2022
PATHAK

OMP I COMM 78/2023 HDFC VS RITU RANI SANJAY 8285008845 [manjul.sood@srecslegal.com 15.04.2023 20.08..2022
PATHAK

OMP I COMM 79/2023 HDFC VS OM PRAKASH SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 20.08..2022

PATHAK




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP I COMM 80/2023 HDFC VS ARVIND AGGARWAL [SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 20.08..2022
PATHAK
OMP I COMM 81/2023 HDFC VS MD AJMAL SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 20.08..2022
PATHAK
OMP I COMM 82/2023 HDFC VS DHARMAPAL SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 22.08.2022
PATHAK
OMP I COMM 83/2023 HDFC V S DINESH SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 22.08.2022
PATHAK
OMP I COMM 84/2023 HDFC VS PANKAJ BHATI SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 22.08.2022
PATHAK
OMP I COMM 85/2023 HDFC VS RAJ KUMARISANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 22.08.2022
IDENANATH PATHAK
OMP I COMM 86/2023 HDFC VS AVINASH KUMARSANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 19.09.2022
SINGH PATHAK
OMP I COMM 87/2023 HDFC VS AMIT KASHYAP SANJAY 8285008845 [manjul.sood@srcslegal.com 15.04.2023 20.09.2022
PATHAK
OMP I COMM 88/2023 [HDFC VS NITIN SINGH SANJAY 8285008845 [manjul.sood@srecslegal.com 15.04.2023 20.09.2022
PATHAK
OMP COMM. 25/2023 RAO TULA RAM HOSPITAL VSPRAVESH [9958355777 [pravesh.adv@rediffmail.com 15.04.2023 20.10.2022
SH JAI DEEP SINGH SHARMA
OMP COMM. 26/2023 OM PRAKASH Vs SBI CARDSKARAN 0099886360 |karantyagi.lawyer@gmail.com  15.04.2023 17.11.2022
AND PAYMENT SERVICESVEER TYAGI
LIMITED




S.No

District

Case No.

OMP COMM. 27/2023

Petitioner Name VS Respondent
Name

COMFORT CARE SYSTEM

Advocate

SHEEBA
[KHURANA

Advocate

Nobile
Number

0891285127

Advocate email id

sheebakhurana@live.com

Date
Registration

17.04.2023

ofDate of e-filing

M/S STUDIO ALLIANCE VS M/§

19.02.2023

OMP COMM. 28/2023 COMFORT CARE SYSTEM VSVISHAL 8851522361 [advvishalkumar2i@gmail.com  [17.04.2023 12.02.2023
STUP CONSULTANCY P.LTD. [KUMAR

EX COMM 140/2023 FORTUNE CREDIT CAPITAL VSA KSINGH [8287291544 Jadvashoko61176@gmail.com [12.04.2023 23.03.2023
RVS INDUSTRIES

EX COMM 138/2023 M/S MAHINDRA ANDINITIN 0773667288 Jadvocatemehtaassociateog@mail.j12.04.2023 12.03.2023
MAHINDRA FINANCIALMEHTA com
SERVICES VS OMKAR FLEET]
CARE INDIA PVT LTD

EX COMM 137/2023 M/S MAHINDRA ANDINITIN 0773667288 Jadvocatemehtaassociateog@mail.j12.04.2023 27.03.2023
MAHINDRA FINANCIALMEHTA lcom
SERVICES VS RAJESH KUMAR

[EX COMM 139/2023"° M/S MAHINDRA ANDNITIN 0773667288 |advocatemehtaassociateog@mail.[12.04.2023 27.03.2023
IMAHINDRA FINANCIALMEHTA lcom
SERVICES VS CKS TRANSAFE
AND ANR

EX COMM 136/2023" M/S MAHINDRA ANDINITIN 0773667288 |advocatemehtaassociateog@mail.[12.04.2023 27.03.2023
IMAHINDRA FINANCIALMEHTA lcom
SERVICES VS CKS TRANSAFE
AND ANR

EX COMM 152/2023"° HDFC BANK VS SATYAVIRMANISH 0650810426 |msvermachambers@gmail.com [12.04.2023 03.04.2023
SINGH VERMA

EX COMM 162/2023 HDFC BANK VS POOJA BADAL [KARAN 0090568427 |office@lpjpartners.com 21.04.2023 10.04.2023

SINHA

EX COMM 190/2023 SBI CARDS AND PAYMENTS VSRAJIV 0810508115  [leagumassociates@gmail.com 20.04.2023 21.02.2023
LITAN MANDAL INARAIN

EX COMM 191/2023 SBI CARDS VS ARUN KUMAR RAJIV 0810508115  [leagumassociates@gmail.com 20.04.2023 21.02.2023

INARAIN




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

RAMAN GAUTAM

MEHTA

EX COMM 188/2023 SBI CARDS VS ANKUR GULATI [RAJIV 0810508115  [leagumassociates@gmail.com 20.04.2023 16.01.2023
INARAIN

EX COMM 189/2023 SBI CARDS VS CHANDERRAJIV 0810508115  [leagumassociates@gmail.com 20.04.2023 16.01.2023
BHUSHAN INARAIN

EX COMM 161/2023 M/S MAHINDRA ANDINITIN 0773667288 Jadvocatemehtaassociateog@mail.[19.04.2023 10.04.2023
IMAHINDRA FINANCIALMEHTA lcom
SERVICES VS RAM ASHRE

EX COMM 163/2023 KOTAK MAHINDRA BANK LTDBHUMIKA [8448356766 [phumika@trulegal.co.in 21.04.2023 10.04.2023
VS SHIVA CHARAN AKELLA IPOPLI

EX COMM 201/2023 KOTAK MAHINDRA BANK LTDAMITA 071874346 amita.gaur@sethiassociates.in ~ [29.04.2023 06.04.2023
VS RENU NAITHANI GAUR

EX COMM 202/2023 TATA CAPITAL FINANCIAL VSANISH 0811452022  fanishbhola17@yahoo.com 20.04.2023 30.04.2023
AMOD KUMAR BHOLA

EX COMM 203/2023 TATA CAPITAL FINANCIAL VSANISH 0811452022  Janishbholai17@yahoo.com 290.04.2023 07.05.2022
RAKESH BHOLA

EX CIVIL 131/2023 DHANI LOANS AND SERVICESHARPREET [9868312318 [uppal@lawyer.com 27.04.2023 07.08.2021
VS BALKISHAN GOYAL SINGH

UPPAL

EX CIVIL 133/2023 FORTUNE CREDIT CAPITAL VSASHISH 8130527868 |devendrakejariwal@gmail.com  [27.04.2023 23.09.2021
ADVANCE CORPORATEAGGARWAL
SECURITY

[EX CIVIL 128/2023 MANIBHVANAM HOMESS K MEHTA [9953041454 |kmpspartner@gmail.com 26.04.2023 30.06.2021
FINANCE VS RAHUL

EX CIVIL 129/2023 KOTAK MAHINDRA BANK VSSUMIT 0810084594 [team@rudralawfirm.com 26.04.2023 05.08.2021




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

SINGH

EX CIVIL 130/2023 KOTAK MAHINDRA BANK LTDSUMIT 0810084594 [team@rudralawfirm.com 26.04.2023 05.08.2021
VS SV CREATION PVT LTD MEHTA
EX CIVIL 127/2023 KOTAK MAHINDRA BANK VSAMITA 071874346 amita.gaur@sethiassociates.in ~ [25.04.2023 28.06.2021
ADITYA BAMBA GAUR
[EX CIVIL 126/2023 HERO HOUSIING FINACE LTDS KMEHTA [9953041454 [kmpspartner@gmail.com 25.04.2023 19.06.2021
VS ALOK KUMAR
EX COMM 121/2023 M/S KOTAK MAHINDRA BANKSSUMIT 0810084594 [team@rudralawfirm.com 20.04.2023 04.12.2020
VS JAYANT MISHRA MEHTA
EX COMM 119/2023 HDFC BANK VS VIPINISANJEEV 0810955145  [sajneev.pathak@srcslegal.com  [20.04.2023 29.08.2020
CHOUHAN PATHAK
LEGAL
EX COMM 124/2023 HDFC BANK VS REKHA SINGH [DEEPAK 0818030800 [induslegalia@gmail.com 24.04.2023 23.12.2020
IKAUSHIK
EX CIVIL 123/2023 KOTAK MAHINDRA BANK VSSUMIT 0810084594 [team@rudralawfirm.com 24.04.2023 22.12.2020
RENU UPADHYAY MEHTA
EX COMM 216/2023 HDFC BANK VS KAMLESHSUMIT 0053518347 Jlawconnect@hotmail.com 15.04.2023 08.02.2023
PRASAD AGGARWAL
EX COMM 223/2023 M/S HDB FINANCIAL SERVICESDEEPAKUR (9999925860 |deepankur@sondhipartners.com [10.04.2023 15.04.2023
VS ASHA M
EX COMM 212/2023 AXIS BANK LTD VS MD JAMIL |SUNITA 0871040589 [INDOLEXLAW@GMAIL.COM [15.04.2023 22.08.2022
SINGH
EX COMM 210/2023 AXIS BANK VS SARITA DEVI SUNITA 0871040589 [INDOLEXLAW@GMAIL.COM |15.04.2023 22.08.2022




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

SHARMA

CHOUHAN

EX COMM 208/2023 AXIS BANK VS SUNITA MEENA |[SUNITA 0871040589 [INDOLEXLAW@GMAIL.COM [15.04.2023 22.08.2022
SINGH
EX COMM 213/2023 M/S AAR KAY FINLEASE VSVIKAS DEEP 7838963403 [lawvikasgg@gmail.com 15.04.2023 08.12.2022
RIZWANA
EX COMM 215/2023 M/S AAR KAY FINLEASE VSVIKAS DEEP 7838963403 [lawvikasgg@gmail.com 15.04.2023 11.01.2023
INAFEMAAN SINGH
EX COMM 218/2023 MAHINDRA AND MAHINDRANITIN 0773667288 Jadvocatemehtaassociateog@mail.|15.04.2023 20.03.2023
[FIN VS M/S VALUE PLUS MEHTA com
EX COMM 224/2023 HDFC BANK VS CHANDANSUMIT 0053518347 |dIn@lawconnectadvocates.com  [15.04.2023 10.04.2023
KUMAR AGGARWAL
EX COMM 206/2023 KOTAK MAHINDRA BANK VSBAMBHA 0369850733 |bnnlitigation@gmail.com 15.04.2023 28.05.2022
SANGYUINE MARITIMEAND
SERVIES INANDAN
EX COMM 204/2023 AXIS BANK LTD VS KARTIKEY[SUNITA 0871040589 [INDOLEXLAW@GMAIL.COM [15.04.2023 10.05.2022
BUDHIRAJA SINGH
EX COMM 205/2023 HDB FINACIAL SERVICES VSRAHUL 8376049807 [amarnathrbc@yahoo.com 15.04.2023 18.05.2022
SUNIL KUMAR BHARDWAJ
EX COMM 207/2023 HDFC BANK VS SHAKIB MOHIT 8802757235 [legal@katyalassociates.com 15.04.2023 28.07.2022
JALAL
EX COMM 209/2023 AXIS BANK VS KOMAL SINGH |[RAHUL 0971891788  [info@aualegal.com 15.04.2023 22.08.2022
CHOUHAN
EX COMM 211/2023 AXIS BANK LTD VS BHUMESHRAHUL 0971891788  [info@aualegal.com 15.04.2023 22.08.2022




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

EX COMM 214/2023 HDFC BANK LTD VS SARISHSANJEEV 82850202845 [sanjeev.pathak@srcslegal.com  [15.04.2023 19.12.2022
KUMAR PATHAK
LEGAL
EX COMM 217/2023 BAJAJ FINACE LTD VSALOK 0811138361 JADVALOKSHANKAR10@gmail.c [15.042023 20.03.2023
KANCHAN BHOLA SHANKAR om
34 SH. BHUPESH|South- CS (Comm.)166/2023 The Jammu & Kashmir Bank LtdLizma Ashraf 9873029772 [lizmaasraf@gmail.com 11.04.2023 03.04.2023
IKUMAR, DISTRICT|West Vs Suhaib Mohammad & ANR
UDUGE,
COMMERCIAL
COURT-02 ICS (Comm.)/171/2023 Union Bank of India Vs AshuVandana 0810092257 |phatiaandcompany171@gmail.co 12.04.2023 10.04.2023
Yadav Bhatia m
cs (Comm.)/169/2023 HDFC VS Rakesh Kumar INikita 0811773216  |nikitaparmaros@gmail.com 12.04.2023 01.04.2023
Marwaha
CS (Comm.)/174/2023 Canara Bank Vs  DarshanSandeep 0090886249 [sk.tyagi@ymail.com 13.04.2023 03.04.2023
Enterprises Tyagi
CS (Comm.)/176/2023 Canara Bank Vs SNG Machines PvtSurbhi 8860224184 [adv.surbhisaxena@gmail.com 13.04.2023 04.02.2023
Ltd & Ors Saxena
CS (Comm.)/175/2023 Chandeshwar Sahani V/s Indusind/Abhinav 0910588818  Jabhinav.akash111@gmail.com 13.04.2023 13.04.2023
Bank Ltd. Akash
CS (Comm.)/198/2023 Raksha Supreme Camouflage PAnubhav 0289537118  Janubhav.dixit@gmail.com 15.04.2023 03.04.2023
[Ltd. V/s Harriom Enterprises Dixit
CS (Comm.)/199/2023 Neeraj Kumar V/s Satya vir Arya [Neeraj Gupta [9811267045 [info@juslawoffices.com 15.04.2023 21.03.2023
CS (Comm.)/200/2023 Union Bank Of India V/s DabluRavi Kumar (9911118926 Jadvocateraviyg@gmail.com 15.04.2023 20.03.2023
[Ram
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Petitioner Name VS Respondent
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Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS (Comm.)/201/2023 Canara Bank V/s M/S VishnuSandeep 00900886249 [sk.tyagi@ymail.com 17.04.2023 15.04.2023
Enterprises Tyagi

OMP (I) (Comm)/89/2023 [Toyota Financial Ser India Ltd. V/sRahul 8376049807 [advocareashok.1@gmail.com 15.04.2023 10.04.2023
Suvidha Nahai Exports Bhardwaj

OMP (I) (Comm)/90/2023 [HDFC Bank V/s Kamal SinghlSanjeev 8285008845 [litigation@sreslegal.com 15.04.2023 20.09.2022
Bisht Singh Bisht Pathak

OMP (I) (Comm)/91/2023 [HDFC Bank Ltd. V/s GulshanSanjeev 8285008845 [litigation@srcslegal.com 15.04.2023 19.09.2022
Kumar Pathak

CS (Comm.)/207/2023 ICICI Bank V/s Sunil John Alok Kumar (9911000126 [alok.adv2001@gmail.com 24.04.2023 21.04.2023

CS (Comm.)/208/2023 Canara Bank V/s M/S ShivBijay Mohanlgo15893668 Jadvbmg2016@gmail.com 24.04.2023 18.04.2023
Shankar SHG & Ors. Goswami

CS (Comm.)/212/2023 Squared Circle V/s GeartronAnshuman [9958831135 |contact@anareshassociates.com [26.04.2023 24.04.2023
technologies Pvt. Ltd. & Ors. Anaresh

CS (Comm.)/214/2023 Pramod Pathak V/s Shilpi Verma [Mohit Madan [9810031499 [mohitadvi@gmail.com 20.04.2023 28.04.2023

CS (Comm.)/217/2023 Amethi Enterprises (Delhi) V/sOnkar Roy [9810229959 [lawchambersofonkarroy@gmail.c[29.04.2023 28.04.2023
M/S Amethi Enterprises (Mumbai) lom

CS (Comm.)/218/2023 Amethi Enterprises (Delhi) V/sOnkar Roy [9810229959 [lawchambersofonkarroy@gmail.c[29.04.2023 20.04.2023
M /S Gargey Enterprises (Mumbai) om

Ex.(Comm)/240/2023 Axis Bank Ltd Vs Vinod Kumar Rahul 0971891788  [info@aualegal.com 15.04.2023 24.09.2022

Chauhan
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Case No.

Petitioner Name VS Respondent
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Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

Ex.(Comm)/227/2023 M/s Kotak Mahindra Bank VsRanjan &0311022102 [ranjan.and.company@gmail.com [15.04.2023 20.04.2023
Suresh Kumar Company

Ex.(Comm)/226/2023 Kotak Mahindra Prime Ltd VsAjay Uppal [0811740125 |virtuous.peple@gmail.com 15.04.2023 06.05.2023
Nitin Sharma

Ex.(Comm)/155/2023 Mahindra & Mahindra VgNitin Mehtal8802218291 Jadvocate.mehtaassociae09@gmai(10.04.2023 19.04.2023
Murliwala Transport Service & Associate l.com

Ex.(Comm)/154/2023 M/s Mahindra & Mahindr ’Nitin Mehtal8802218291 Jjadvocate.mehtaassociateog@gmalf10.04.2023 12.04.2023
Financial Services Vs Star Rural& Associate il.com
Rural Bus Link

[Ex.(Comm)/131/2023 Mahindra & Mahindra Financia;l itin Mehta8802218291 Jadvocate.mehtaassociateog@gma|25.03.2023 05.04.2023
Services Vs Onkar Fleet Care India& Associate il.com
Pvt Ltd

Ex(Comm)/130/2023 Mahindra & Mahindra Financial vsiNitin Mehtal8802218291 Jadvocate.mehtaassociateog@gmal25.03.2023 05.04.2023
Star Rural Bus Link & Associate il.com

Ex.(Comm)/129/2023 Mahindra & Mahindra FinancialNitin Mehtal8802218291 Jadvocate.mehtaassociateog@gmal25.03.2023 05.04.2023
Services Vs Onkar Fleet Care India& Associate il.com
Pvt Ltd

Ex.(Comm)/165/2023 Kotak Mahindra Bank Ltd VsMs Bhumikal8448356766 [bhumika@trulegal.co.in 12.04.2023 10.04.2023
Krishan rath [Popli

Ex.(Comm)/230/2023 HDFC Bank Ltd Vs Ram Jee Anish Bhola 9811454022 |anisha-bhola1y@yahoo.com 15.04.2023 21.03.2023

Ex.(Comm)/231/2023 M/s Bajaj Finance Ltd Vs ManojlAlok Shankar |9811138361  jadvalokshankario@gmail.com  [15.04.2023 20.03.2023
Gautam

Ex.(Comm)/239/2023 HDFC Bank Ltd Vs Avtar Singh ~ [Naveen 0958683230 [naveenkio1@gmail.com 15.04.2023 15.10.2022

Sharma
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Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

Ex.(Comm)/242/2023 Axis Bank Ltd Vs Swati Kumari  [Rahul 0971891788  [info@aualegal.com 15.04.2023 14.09.2022
Chauhan
Ex.(Comm)/241/2023 Axis Bank Ltd Vs Tarsem Singh  [Rahul 0971891788  [info@aualegal.com 15.04.2023 15.09.2022
Chauhan
Ex.(Comm)/157/2023 [HDB Financial Services Vs Brij Lal [Deepankur (9999925860 |deepankur@sondhipartners.com [12.04.2023 03.04.2023
Sondhi
Ex.(Comm)/159/2023 HDB Financial Services Pvt Ltd Vs[Deepankur 19999925860 |deepankur@sondhipartners.com [12.04.2023 03.04.2023
Deepika Dey Sondhi
[Ex.(Comm)/158/2023 HDB Financial Services Pvt Ltd Vs[Deepankur 19999925860 |deepankur@sondhipartners.com [12.04.2023 03.04.2023
Lichhaman Ram Meena Sondhi
Ex.(Comm)/156/2023 [HDB Financial Services Pvt Ltd VsDeepankur 9999925860 |deepankur@sondhipartners.com [12.04.2023 03.04.2023
Vijay Kumar Sondhi
Ex.(Comm)/198/2023 HDFC Bank Ltd Vs Indresh Pal Sumit 0053518347 |lawconnect@hotmail.com 13.04.2023 10.04.2023
Aggarwal
Ex.(Comm)/232/2023 M/s Sun Star Enterprises Vs M/siSameer 0444446565 Jlawconnect@hotmail.com 13.04.2023 10.04.2023
Uma Enterprises Sidhar
Ex.(Comm)/199/2023 [HDFC Bank Ltd Vs Blessy Dwivedi [Sumit 0053518347 |lawconnect@hotmail.com 13.04.2023 10.04.2023
Aggarwal
Ex.(Comm)/233/2023 Dr Harsh Goyal Vs DDA Vishal Kumar 8851522361 [adv.vishalkumar2i@gmail.com [24.04.2023 05.02.2023
Ex.(Comm)/235/2023 Toyota Financial Ser India Ltd. V/sRahul 8376049807 [daranth_rbc@yahoo.com 24.04.2023 16.01.2023
Payumart Pvt Ltd Bhardwaj




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

Ex.(Comm)/237/2023 RBL Bank Ltd Vs Time Gallary Sachin Katyal [9811015335 [legal@katyalassociates.com 25.04.2023 24.12.2022

Ex.(Comm)/200/2023 Kotak Mahindra Bank Ltd VgMs Divya 0310475557 |divya@trulegal.co.in 13.04.2023 23.03.2023
Sumit lal

Ex.(Comm)/196/2023 SBI Card Vs Devesh Kumar [Rajiv Narain [9810508115 [leagumassociates@gmail.com 13.04.2023 22.02.2023

Ex.(Comm)/228/2023 M/s Bajaj Finance Ltd Vs SurajlAlok Shankar 9811138361 jalokshankario@gmail.com 20.04.2023 03.04.2023
Prakash

Ex.(Comm)/229/2023 HDFC Bank Ltd Vs Amitoj Singh [SRCS (Legal) [9810955145 [litigation@srcslegal.com 15.04.2023 27.03.2023

Ex.(Comm)/197/2023 HDFC Bank Ltd Vs RameshKashika 0311851166  |gurmeet@gbalawoffices.com 13.04.2023 25.04.2023
Kumar Singla

Ex.(Comm)/238/2023 [Ex SBI Card Vs Sarthak Nagpal Rajiv Narain [9810508115 [leagumassociates@gmail.com 15.04.2023 20.11.2022

Ex.(Comm)/193/2023 [Ex SBI Card Vs Manoj Sangwan  [Rajiv Narain 9810508115 [leagumassociates@gmail.com 13.04.2023 11.01.2023

Ex.(Comm)/194/2023 [Ex SBI Card Vs Pooja [Rajiv Narain [9810508115 [leagumassociates@gmail.com 13.04.2023 13.01.2023

Ex.(Comm)/245/2023 Kayaan Marketing & DistributionSandeep 0911314422 |malhotraadv@gmail.com 28.04.2023 21.04.2023
Vs Alok Narang Yadav

Ex.(Comm)/246/2023 Kogta Financial Ltd Vs RajeshManisha 8826750777 |manishabaruahlegal@gmail.com [28.04.2023 20.04.2023
Kumar & Ors Baruah




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

Ex.(Comm)/236/2023 M /s Aar Kay Fin-lease Pvt Ltd Vsvikas  Deeply838963403 [lawvikas599@gmail.com 15.04.2023 11.01.2023
Smt Sharda Devi Advocate
Ex.(Comm)/234/2023 M /s Gambit Leasing & Finance Pviivikas  Deep{7838963403 [lawvikas599@gmail.com 15.04.2023 11.01.2023
Ltd Advocate
35 SH. RAKESH SYAL,South- CS (Comm.)166/2023 The Jammu & Kashmir Bank LtdLizma Ashraf 9873029772 [lizmaasraf@gmail.com 11.04.2023 03.04.2023
IDISTRICT JUDGE,West Vs Suhaib Mohammad & ANR
COMMERCIAL
ICOURT-03
CS (Comm.)/171/2023 Union Bank of India Vs AshuVandana 0810092257 |pbhatiaandcompany171@gmail.co [12.04.2023 10.04.2023
Yadav Bhatia m
cs (Comm.)/169/2023 HDFC VS Rakesh Kumar INikita 0811773216  |nikitaparmaros@gmail.com 12.04.2023 01.04.2023
Marwaha
CS (Comm.)/174/2023 Canara Bank Vs  DarshanSandeep 0090886249 [sk.tyagi@ymail.com 13.04.2023 03.04.2023
Enterprises Tyagi
CS (Comm.)/176/2023 Canara Bank Vs SNG Machines PvtSurbhi 8860224184 [adv.surbhisaxena@gmail.com 13.04.2023 04.02.2023
Ltd & Ors Saxena
CS (Comm.)/175/2023 Chandeshwar Sahani V/s Indusind/Abhinav 0910588818  Jabhinav.akash111@gmail.com 13.04.2023 13.04.2023
Bank Ltd. Akash
CS (Comm.)/198/2023 Raksha Supreme Camouflage PAnubhav 0289537118  Janubhav.dixit@gmail.com 15.04.2023 03.04.2023
[Ltd. V/s Harriom Enterprises Dixit
CS (Comm.)/199/2023 Neeraj Kumar V/s Satya vir Arya [Neeraj Gupta [9811267045 [info@juslawoffices.com 15.04.2023 21.03.2023
CS (Comm.)/200/2023 Union Bank Of India V/s DabluRavi Kumar (9911118926 Jadvocateraviyg@gmail.com 15.04.2023 20.03.2023
[Ram
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Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS (Comm.)/201/2023 Canara Bank V/s M/S VishnuSandeep 00900886249 [sk.tyagi@ymail.com 17.04.2023 15.04.2023
Enterprises Tyagi

OMP (I) (Comm)/89/2023 [Toyota Financial Ser India Ltd. V/sRahul 8376049807 [advocareashok.1@gmail.com 15.04.2023 10.04.2023
Suvidha Nahai Exports Bhardwaj

OMP (I) (Comm)/90/2023 [HDFC Bank V/s Kamal SinghlSanjeev 8285008845 [litigation@sreslegal.com 15.04.2023 20.09.2022
Bisht Singh Bisht Pathak

OMP (I) (Comm)/91/2023 [HDFC Bank Ltd. V/s GulshanSanjeev 8285008845 [litigation@srcslegal.com 15.04.2023 19.09.2022
Kumar Pathak

CS (Comm.)/207/2023 ICICI Bank V/s Sunil John Alok Kumar (9911000126 [alok.adv2001@gmail.com 24.04.2023 21.04.2023

CS (Comm.)/208/2023 Canara Bank V/s M/S ShivBijay Mohanlgo15893668 Jadvbmg2016@gmail.com 24.04.2023 18.04.2023
Shankar SHG & Ors. Goswami

CS (Comm.)/212/2023 Squared Circle V/s GeartronAnshuman [9958831135 |contact@anareshassociates.com [26.04.2023 24.04.2023
technologies Pvt. Ltd. & Ors. Anaresh

CS (Comm.)/214/2023 Pramod Pathak V/s Shilpi Verma [Mohit Madan [9810031499 [mohitadvi@gmail.com 20.04.2023 28.04.2023

CS (Comm.)/217/2023 Amethi Enterprises (Delhi) V/sOnkar Roy [9810229959 [lawchambersofonkarroy@gmail.c[29.04.2023 28.04.2023
M/S Amethi Enterprises (Mumbai) lom

CS (Comm.)/218/2023 Amethi Enterprises (Delhi) V/sOnkar Roy [9810229959 [lawchambersofonkarroy@gmail.c[29.04.2023 20.04.2023
M /S Gargey Enterprises (Mumbai) om

Ex.(Comm)/240/2023 Axis Bank Ltd Vs Vinod Kumar Rahul 0971891788  [info@aualegal.com 15.04.2023 24.09.2022

Chauhan
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Registration
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Ex.(Comm)/227/2023 M/s Kotak Mahindra Bank VsRanjan &0311022102 [ranjan.and.company@gmail.com [15.04.2023 20.04.2023
Suresh Kumar Company

Ex.(Comm)/226/2023 Kotak Mahindra Prime Ltd VsAjay Uppal [0811740125 |virtuous.peple@gmail.com 15.04.2023 06.05.2023
Nitin Sharma

Ex.(Comm)/155/2023 Mahindra & Mahindra VgNitin Mehtal8802218291 Jadvocate.mehtaassociae09@gmai(10.04.2023 19.04.2023
Murliwala Transport Service & Associate l.com

Ex.(Comm)/154/2023 M/s Mahindra & Mahindr ’Nitin Mehtal8802218291 Jjadvocate.mehtaassociateog@gmalf10.04.2023 12.04.2023
Financial Services Vs Star Rural& Associate il.com
Rural Bus Link

[Ex.(Comm)/131/2023 Mahindra & Mahindra Financia;l itin Mehta8802218291 Jadvocate.mehtaassociateog@gma|25.03.2023 05.04.2023
Services Vs Onkar Fleet Care India& Associate il.com
Pvt Ltd

Ex(Comm)/130/2023 Mahindra & Mahindra Financial vsiNitin Mehtal8802218291 Jadvocate.mehtaassociateog@gmal25.03.2023 05.04.2023
Star Rural Bus Link & Associate il.com

Ex.(Comm)/129/2023 Mahindra & Mahindra FinancialNitin Mehtal8802218291 Jadvocate.mehtaassociateog@gmal25.03.2023 05.04.2023
Services Vs Onkar Fleet Care India& Associate il.com
Pvt Ltd

Ex.(Comm)/165/2023 Kotak Mahindra Bank Ltd VsMs Bhumikal8448356766 [bhumika@trulegal.co.in 12.04.2023 10.04.2023
Krishan rath [Popli

Ex.(Comm)/230/2023 HDFC Bank Ltd Vs Ram Jee Anish Bhola 9811454022 |anisha-bhola1y@yahoo.com 15.04.2023 21.03.2023

Ex.(Comm)/231/2023 M/s Bajaj Finance Ltd Vs ManojlAlok Shankar |9811138361  jadvalokshankario@gmail.com  [15.04.2023 20.03.2023
Gautam

Ex.(Comm)/239/2023 HDFC Bank Ltd Vs Avtar Singh ~ [Naveen 0958683230 [naveenkio1@gmail.com 15.04.2023 15.10.2022

Sharma
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Registration
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Ex.(Comm)/242/2023 Axis Bank Ltd Vs Swati Kumari  [Rahul 0971891788  [info@aualegal.com 15.04.2023 14.09.2022
Chauhan
Ex.(Comm)/241/2023 Axis Bank Ltd Vs Tarsem Singh  [Rahul 0971891788  [info@aualegal.com 15.04.2023 15.09.2022
Chauhan
Ex.(Comm)/157/2023 [HDB Financial Services Vs Brij Lal [Deepankur (9999925860 |deepankur@sondhipartners.com [12.04.2023 03.04.2023
Sondhi
Ex.(Comm)/159/2023 HDB Financial Services Pvt Ltd Vs[Deepankur 19999925860 |deepankur@sondhipartners.com [12.04.2023 03.04.2023
Deepika Dey Sondhi
[Ex.(Comm)/158/2023 HDB Financial Services Pvt Ltd Vs[Deepankur 19999925860 |deepankur@sondhipartners.com [12.04.2023 03.04.2023
Lichhaman Ram Meena Sondhi
Ex.(Comm)/156/2023 [HDB Financial Services Pvt Ltd VsDeepankur 9999925860 |deepankur@sondhipartners.com [12.04.2023 03.04.2023
Vijay Kumar Sondhi
Ex.(Comm)/198/2023 HDFC Bank Ltd Vs Indresh Pal Sumit 0053518347 |lawconnect@hotmail.com 13.04.2023 10.04.2023
Aggarwal
Ex.(Comm)/232/2023 M/s Sun Star Enterprises Vs M/siSameer 0444446565 Jlawconnect@hotmail.com 13.04.2023 10.04.2023
Uma Enterprises Sidhar
Ex.(Comm)/199/2023 [HDFC Bank Ltd Vs Blessy Dwivedi [Sumit 0053518347 |lawconnect@hotmail.com 13.04.2023 10.04.2023
Aggarwal
Ex.(Comm)/233/2023 Dr Harsh Goyal Vs DDA Vishal Kumar 8851522361 [adv.vishalkumar2i@gmail.com [24.04.2023 05.02.2023
Ex.(Comm)/235/2023 Toyota Financial Ser India Ltd. V/sRahul 8376049807 [daranth_rbc@yahoo.com 24.04.2023 16.01.2023
Payumart Pvt Ltd Bhardwaj
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Advocate
Nobile
Number

Advocate email id
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Registration

ofDate of e-filing

Ex.(Comm)/237/2023 RBL Bank Ltd Vs Time Gallary Sachin Katyal [9811015335 [legal@katyalassociates.com 25.04.2023 24.12.2022

Ex.(Comm)/200/2023 Kotak Mahindra Bank Ltd VgMs Divya 0310475557 |divya@trulegal.co.in 13.04.2023 23.03.2023
Sumit lal

Ex.(Comm)/196/2023 SBI Card Vs Devesh Kumar [Rajiv Narain [9810508115 [leagumassociates@gmail.com 13.04.2023 22.02.2023

Ex.(Comm)/228/2023 M/s Bajaj Finance Ltd Vs SurajlAlok Shankar 9811138361 jalokshankario@gmail.com 20.04.2023 03.04.2023
Prakash

Ex.(Comm)/229/2023 HDFC Bank Ltd Vs Amitoj Singh [SRCS (Legal) [9810955145 [litigation@srcslegal.com 15.04.2023 27.03.2023

Ex.(Comm)/197/2023 HDFC Bank Ltd Vs RameshKashika 0311851166  |gurmeet@gbalawoffices.com 13.04.2023 25.04.2023
Kumar Singla

Ex.(Comm)/238/2023 [Ex SBI Card Vs Sarthak Nagpal Rajiv Narain [9810508115 [leagumassociates@gmail.com 15.04.2023 20.11.2022

Ex.(Comm)/193/2023 [Ex SBI Card Vs Manoj Sangwan  [Rajiv Narain 9810508115 [leagumassociates@gmail.com 13.04.2023 11.01.2023

Ex.(Comm)/194/2023 [Ex SBI Card Vs Pooja [Rajiv Narain [9810508115 [leagumassociates@gmail.com 13.04.2023 13.01.2023

Ex.(Comm)/245/2023 Kayaan Marketing & DistributionSandeep 0911314422 |malhotraadv@gmail.com 28.04.2023 21.04.2023
Vs Alok Narang Yadav

Ex.(Comm)/246/2023 Kogta Financial Ltd Vs RajeshManisha 8826750777 |manishabaruahlegal@gmail.com [28.04.2023 20.04.2023
Kumar & Ors Baruah




S.No

District

Case No.

Ex.(Comm)/236/2023

Petitioner Name VS RespondentAdvocate

Name

M/s Aar Kay Fin-lease Pvt Ltd Vs
Smt Sharda Devi

vikas
Advocate

Deep|

Advocate
Nobile
Number

7838963403

Advocate email id

lawvikas599 @gmail.com

Date
Registration

[15.04.2023

ofDate of e-filing

11.01.2023

Ex.(Comm)/234/2023

M /s Gambit Leasing & Finance Pvt
Ltd

vikas
Advocate

Deep|

7838963403

lawvikas599 @gmail.com

[15.04.2023

11.01.2023

[Total

1330




[List of cases where e-Payment of Court fees was made during the month of April-2023.

District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

SH. SANJEEV  KUMAR 589/2023 [ICICI BANK VSPRASHANT KUMAR 05.04.2023 [29.03.2023
JAGGARWAL, DISTRICT] RAJA KISHORE
UUDGE (COMMERCIAL THAKUR
ICOURT)-01
603/2023 [TKW ABHINAV 10.04.2023 [16.03.2023

IMANAGEMENT VSJAGANATHAN
ORIENT CRAFT]

LIMITED

636/2023 [[CICI VS NARESHSAGAR SHIVAM 17.04.2023  [12.04.2023
KUMAR

637/2023 [[CICI VS VAISHALISAGAR SHIVAM 17.04.2023  [12.04.2023
IARORA

657/2023 |ADIDAS AG VSAASTHA SHARMA 18.04.2023 [14.04.2023
IASHOK KUMAR

658/2023 |CANARA BANK VSSUMIT SAURAV 18.04.2023  [13.04.2023
INARAIN DAS
DRUG STORE

669/2023 [[CICI VS ASHVEENSSAGAR SHIVAM 19.04.2023 [03.03.2023
[KAUR SODHI

701/2023 |[CICI BANK VS/SHAILENDRA BABBAR [27.04.2023 [12.04.2023

RAM SHANKAR
2  [DR. KAMINI LAU, DISTRICT|Central ICS(COMM)|NITIN ANEJA VSR.K.ALAGH 01.04.2023 [01.04.2023
WUDGE (COMMERCIAL 566/2023 RAJ KUMARI

ICOURT)-02




District

Case No.

CS(COMM)
567/2023

Petitioner Name VS
Respondent Name

LIC HOUSING FI-
INANCE LTD V§
IAMIT HANS

Advocate

VISHWENDRA VERMA

Date
Registration

1.04.2023

ofDate of e-
Payment o
Court Fees

31.03.2023

IOMP(COM
[IM)48/2023

IVIVEK BHATIA V§
SBI CARDS& PAYH
IMENTS

IKSHITIZ AHUJA

01.04.2023

31.03.2023

ICS(COMM)
581/2023

SUBHASH CHAN-
DER PURI V§
[VIKAS SINGH

VIJAY MALHOTRA

03-04-2023

27-03-2023

ICS(COMM)
582/2023

M/S  KANCHAN|
FASHION PVT LTD|
VS~ SHARMILA
CREATIONS

SUBHASH CHANDRA

03-04-2023

07-03-2023

CS(COMM)
585/2023

MRS.SITA DEVI VS
M/S SHIV|
SHANKAR TRAD-|
ING

IDEEPAK RAO

05-04-2023

20-03-2023

ICS(COMM)
586/2023

HPL ELECTRIC &
POWER VS M/S
COLOCUBE
TECHNOLOGIES

VIJAY PRAKASH

05-04-2023

20-12-2022

CS(COMM)
508/2023

ANAMIKA
ICHOPRA VS TOF+
FCOVER CORE

ANKUR MAHINDRO

10-04-2023

05-04-2023

CS
(COMM)/6
12/2023

SPG  COMSUMER
PRODUCTS  PVT]
LTD Vs SIDDHI
IGUPTA

BIKRAM
PATEL(P),

SINGH]

11-04-2023

10-04-2023

CS
(COMM)/6
13/2023

IMOHD MURSALIN]|
Vs WASID AHMED|
IGANAEI

INARENDER
KUMAR(P), &
khan

sohelal

11-04-2023

17-12-2022

CS
(COMM)/6
23/2023

[CICI BANK Vg
SUNIL JOHN

ALOK KUMAR(P),

[13-4-2023

05-04-2023




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of e-

Payment o
Court Fees

CS ICICI BANK VSALOK KUMAR(P), 13-4-2023  [05-04-2023
(COMM)/6 [YATINDRA
24/2023 |[NIRVIK
ICS M /S SUPREMESAKET GROVER(P), 18-04-2023 [21-03-2023
(COMM)/6 |SALES AGENCY Vs
55/2023  [M/S ECONSHIP|

[TECH PVT LTD
ICS ICICI BANK VSSAGAR SHIVAM(P), 18-042023 [03-03-2023
(COMM)/6 MANJU DAGAR
63/2023
ICS STATE BANK OKRVARUN CHANDIOK(P), |24-04-2023 [20-04-2023
(COMM)/6 INDIA Vs BRI
80/2023 |MOHAN

SHARMASOLE

PROP JAN|

ICHEMIST
ICS IM/S KANCHAN|SUBHASH 24-04-2023 [07-03-2023
(COMM)/6 [FASHION PVT LTDICHANDRA(P),
81/2023 |Vs NITISHA|

BULCHANDANI
ICS IM/S DARBARAMIT GUPTA(P), £4-04-2023 [03-04-2023
(COMM)/6 [CHEMICALS Vs
82/2023 |MOHIT

POLYTECH  PVT|

LTYD
ICS SANDEEP GOYALjHimanshu Rajora(P), 25-04-2023 [13-04-2023
(COMM)/6 Vs A ONE
87/2023 [TRADERS
ICS SQUARE YARDSNEHA MS(P), 25-04-2023 [13-04-2023
(COMM)/6 |ICONSULTING
88/2023 |PRIVATE LIMITED

Vs HAMED|

SABERI

ENTERPRISE
ICS ICHIRAG  GUPTAJRita Sanghavi(P), 07-04-2023 [18-04-2023
(COMM)/6 PROPRIETOR OHR
08/2023 |KENT

INDUSTRIES

THROUGH ITS

JAUTHORISED
ICS DAMS SKY PVTICHETAN ROY(P), 28-04-2023 [24=04=2023
(COMM)/7 [LTD Vs
04/2023 |PROFESSIONAL

ICAREER AND|

[TRAINING

INSTITUTE




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS KRBL LIMITED VSSUDARSHAN 28-04-2023
(COMM)/7 ICHAMAN LALBANSAL(P),
05/2023 |SETIA  EXPORTS|

24=04=2023

LTD
ICS DAMS SKY PVTICHETAN ROY(P), 28-04-2023 [24=04=2023
(COMM)/7 [LTD V§

06/2023 |PROFESSIONAL
ICAREER AND|

[TRAINING

INSTITUTE
ICS PADAM GUPTA VSSUBHASH 28-04-2023 [21-04-2023
(COMM)/7 |PTYUSH CHANDRA(P),

07/2023 |[AGARWAL

ICS [CICI BANK[ISHAILENDRA 20-4-2023  [25-04-2023
(COMM)/7 |[LIMITED VSBABBAR(P),
19/2023 |SATISH KUMAR

3 fgb%éAM%%FMI;;gl{gg{Central ICS(COMM)M/S KANCHAN|SH. SUBHASH|01.04.2023 [07.03.2023
OURT)-03, TIS HAZARI 573/2023 [FASHION  PVTJCHANDRA
ICOURT, DELHI LTD. V/S SARITA
WADERA

ICS(COMM)[ICICI BANK LTD./SH. DEEPAK KAUSHIK [01.04.2023 [29.03.2023
574/202  [V/S RAKESH]
KUMAR & ANR.

ICS(COMM)JLIC HOUSINGSH. VISHWENDRA[01.04.2023  [15.02.2023
575/2023 [FINANCE LTD. V/SVERMA
JAJAY RATRA

ICS(COMM)M/S S. CHAND &MS. ANJU BAGAI 05.04.2023 [28.10.2022
500/2023 [CO. LTD. V/S
ICHANDRA

BHANN, PROP. OF
M/S HARIZON|
BOOK &

T ATIONTDCO

ICS(COMM)[RAM PRASADISH. DEEPAK RAO 05.04.2023 [20.03.2023
501/2023 [SWAMI,

PROP. OF M/S
IASHUTOSH
[ENTERPRISES
V/S

Ing /O OTTTYT

ICS(COMM)[ICICI BANK LTDJ/SH. DEEPAK KAUSHIK [06.04.2023 [03.04.2023
503/2023 [V/S DEEP
[ENTERPRISES




District

Case No.

CS(COMM)
504/2023

Petitioner Name VS
Respondent Name

M/S KIRAN
ROADWAYS PVT,|
LTD. V/S

M/S ALTECH
INFRASTRUCTUR
E PVT. LTD.

Advocate

SH. M.K. KAUSHIK

Date

Registration

06.04.2023

ofDate of e-
Payment o
Court Fees

09.01.2023

ICS(COMM)
600/2023

IMEENAKSHI
GOEL V/S YFC
PROJECTS  PVT.
LTD.

SH. TUSHAR GUPTA

10.04.2023

28.02.2023

ICS(COMM)
601/2023

[M/S ANKUR PIPES
PVT. LTD. V/S
IMANISH
JAISWAL, PROP,
[OF OM TRADERS

SH. ADITYA GIRI

10.04.2023

17.03.2023

ICS(COMM)
609/2023

SHREE RAM|
ENGINEERS  V/§
M/S PRASHANT
[ELECTRICO

SH.
IBHARDWAJ

NAVEEN

11.04.2023

30.01.2023

ICS(COMM)
614/2023

M /S CHAHAT]
UEWELLERS V/S
[M/S VARDHMAN|
UEWELS

SH. SACHIN CHAWLA

12.04.2023

26.05.2023

ICS(COMM)
626/2023

ICICI BANK LTD.,
V/S SURJEET]
SINGH

SH. ALOK KUMAR

13.04.2023

05.04.2023

ICS(COMM)
632/2023

ICICI BANK LTD.
V/S DAVINDER

SH. VIKAS CHOPRA

[15.04.2023

12.04.2023

ICS(COMM)
640/2023

[CICI BANK LID|
V/S HIMANTI
SAXENA

SH. VIKAS CHOPRA

[17.04.2023

12.04.2023

ICS(COMM)
641/2023

ICICI BANK LTD.,
V/S PRABHAKAR
IMISHRA

SH. VIKAS CHOPRA

17.04.2023

12.04.2023

ICS(COMM)
642/2023

STATE BANK OF

BALUJA, PROP. OF
HONEY KIDZ

SH. VARUN R

INDIA V/S RAVICHANDIOK

[17.04.2023

02.01.2023




District

Case No.

CS(COMM)
643/2023

Petitioner Name VSAdvocate
Respondent Name

KHANEJA
IMOTORS
[TEMPO
SPARES

v/S
INDIA

SH. ASHISH GARG

Date

Registration

17.04.2023

ofDate of

Payment
Court Fees

N/A

CS(COMM)
644/2023

SPACE 4
BUSINESS
SOLUTIONS PVT,|
LTD.

V/S DISTRICT]
IMAGISTRATE

SH. DURGESH GUPTA

[17.04.2023

05.04.2023

ICS(COMM)
656/2023

M/S ASHISH
PAPERS PVT. LTD.
V/S  CREATIVE
INDUSTRIES &

IORS.

SH. S.M. GUPTA

18.04.2023

06.01.2023

ICS(COMM)
664/2021

[CICI BANK
V/S TASIM

LTD.

SH. VIKAS CHOPRA

10.04.2023

10.04.2023

ICS(COMM)
679/2023

AGGARWAL
POLYPLAST
LTD.V/S

L D K LAMI
PRINTS PVT. LTD.

PVT,

SH. MANMEET SINGH

21.04.2023

19.04.2023

ICS(COMM)
683/2023

IMILAN

IMADHUSUDAN
KARIYA V/S AMIT|
[KUMAR GUPTA,
PROP. OF AONE
INTERNATIONAL

SH. TUSHAR GUPTA

24.04.2023

11.04.2023

ICS(COMM)
600/2023

RAMESH KUMAR
V/S RAJESH]
[KHANNA

SH. RAJEEV KUMAR
JHA

25.04.2023

21.04.2023

ICS(COMM)
691/2023

UMESH _ YARN
[AGENCIES V/S G &
S TEX KNITS

SH. ABHISHEK YADAV

25.04.2023

21.04.2023

ICS(COMM)
700/2023

MADHU BANSAL
V/S RAM|
CHANDRA RATHI

SH. AVNEET SINGH
SIKKA

27.04.2023

21.04.2023

ICS(COMM)
708/2023

M/S VIKAS
PUBLISHING
HOUSE PVT. LTD.
V/S

MOHIT SHARMA|

SH. RAJESH KUMAR

28.04.2023

& ANR. PROP. OF

Ihg /O DLDAD

23.11.2022




District

Case No.

CS(COMM)
717/2023

Petitioner Name VSAdvocate
Respondent Name

M/S GURDAYAL &
SONS V/S M/S
SAGA PAPERS

SH. ARCHIT SINGHAL

Date

Registration

29.04.2023

ofDate of e-
Payment o
Court Fees

27.04.2023

ICS(COMM)
718/2023

ICICI BANK LTD.,
V/S SAMEER
KHAN & ANR.

SH.
BABBAR

SHAILENDER

29.04.2023

25.04.2023

IMS NISHA SAXENA,|
IDISTRICT JUDGE,
ICOMMERCIAL COURT-04

ICentral

CS
(COMM)-
571/2023

M/S TULLIO GIUS]
SRL VS. M/A
ALLEANZA
POLYMERS &
SERVICE

SH. TPS KANG

01.04.2023

29.03.2023

CS(COMM)
-572/2023

ICICI BANK LTD,
[VS. UDAY JAIN

SH. YUNUS SAIFI

1.04.2023

£28.03.2023

CS(COMM)
-577/2023

ICICI BANK LTD.
VS CHETAN VATS

SH. YUNUS SAIFI

01.04.2023

17.03.2023

CS(COMM)
-578/2023

ICICI BANK LTD.
VS. M K ROCK|
[TECH PVT. LTD.

SH. YUNUS SAIFI

01.04.2023

28.03.2023

CS
(COMM)-
579/2023

ICANARA BANK VS,
IM/S SONI|
[ENERPRISES
[TRADING AND CO,|
JAND Anr

SH. D.K. JAIN

01.04.2023

16.03.2023

CS
(COMM)
507/2023

STATE BANK OF
INDIA V/S
SIDDHARTH VAID

SHALINI PANDEY

10.04.2023

27.03.2023

CS
(COMM)
506/2023

STATE BANK OKF
INDIA VS. MOHIT]
SETH

SHALINI PANDEY

10.04.2023

25.03.2023

CS
(COMM)61
0/2023

ICICI BANK LTD,
V/S M/S
M.A.ENTERPRISE
S

DEEPAK KAUSHIK

11.04.2023

27.03.2023




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration

ofDate

of
Payment
Court Fees

ICS IM/S SPGBIKRAM SINGH PATEL [13.04.2023 [27.03.2023
(COMM)62|CONSUMER
0/2023 PRODUCTS PVT,

LTD V/S JAGVIR|

SINGH
ICS ICICI BANK LTD.SH. VIKAS CHOPRA 17.04.2023  [12.04.2023
(COMM)- |VS. NITIN KUMAR|
645/2023 |JAGGARWAL
ICS [M/S SIRI IN FIN|SH. RAKESH KUMAR [17.04.2023 [02.02.2023
(COMM)- |LEASE PVT. LTD.
646/2023 [VS. HARISH|

ICHANDRA

AGARWAL
ICS IM/S KONCEPT|SH. NEERAJ DAHIYA [20.04.2023 [28.03.2023
(COMM)- |SOLUTIONS PVT.
673/2023 |LTD. VS. M/S

DAGAR

[HOSPITALITY

IAND
ICS(COMM)JAMIT KHANNA VS.[SH. VIKAS BHATIA £1.04.2023 06.04.2023
-676/2023 [PARVEJ
ICS IAMIT KHANNA VS/SH. VIKAS BHATIA
(COMM)- |KHALID
675/2023 |CHOUDHARY
ICS IAMIT KHANNA VS,SH. VIKAS BHATIA £1.04.2023 06.04.2023
(COMM)- |KHALID
675/2023 |CHOUDHARY
ICS ICANARA BANK VS.[SH. SUMIT SAURAV £5.04.2023 [13.04.2023
(COMM)- |SAI TRAVELS
684/2023
ICS INIKE INNOVATESH. PRAMOD KUMARPR5.04.2023 [21.04.2023
(COMM)- |CV VS. ASHOKSINGH
686/2023 |[KUMAR
ICS BALAJI TRADINGSH. ATUL KUMARPR5.04.2023 [10.11.2022
(COMM)- |CO. VS. M/S BEE KSHARMA
689/2023 |BEE PRINTS PVT,.

LTD.




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of e-
Payment o
Court Fees

ICS ICANARA BANK VS/SH. PRATAP CHANDRA[26.04.2023  [17.04.2023
(COMM)- |SYED SHAIM ALI [RANA
694/2023
ICS M /S SHASHISH. YASH|27.04.2023 [10.04.2023
(COMM)- |DHAWAL CHATURVEDI
609/2023 |[HYDRAULICS PVT,.
LTD. VS. MILIND|
THAKAR
ICS ICANARA BANK VS.MAMTA PAL 28.04.2023 [28.03.2023
(COMM)- |SHRI DALIP
712/2023 |[KUMAR
ICS RAJENDER ABHAY MANIR8.04.2023 [17.04.2023
(COMM)- |PRASAD V/S|[TRIPATHI
711/2023 [PARAMJIT SINGH
& ORS
ICS [UNION BANK OFKAMAL KANT|30.04.2023 [19.04.2023
(COMM)- |INDIA VS. ANSHUCHHABRA
713/2023 |MISHRA & ORS.
ICS IM/S SURENDERANARJEET RAI 130.04.2023 [25.04.2023
(COMM)- |[KUMAR JAIN V/§
714/2023 |M/S JAY COLOUR]
ICOMPANY
f)I;IS'Tli{I\I,Ig"lP SINGH G?IEJVI\)féECentl‘al ICS COMM-LIC HOUSINGVISHWENDRA VERMA [01.04.2023 [01.04.2023
560/2023 [FINANCE LTD. V/S
(COMMERCIAL COURT)-05 DEEPAK  KUMAR
ICHATTERJI
ICS COMM-LIC HOUSINGVISHWENDRA VERMA [01.04.2023 |01.04.2023
570/2023 [FINANCE LTD. V/S
HEMANT
SHARMA
[EX. [KOTAK KUSHAL KUMAR 01.04.2023 [01.04.2023
COMM- [MAHINDRA
174/2023 |PRIME LTD. V/§
IANAND KUMAR
[EX. IM/S KOTAK[RAVI SHANKAR GARG [01.04.2023 |01.04.2023
ICOMM- [MAHINDRA BANK
175/2023 |LTD. V/S  SH.
BHANU
ICHOUDHARY AND
IANR.




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration

ofDate

of
Payment
Court Fees

EX COMM-FORTUNE CREDITASHOK KR. SINGH 03.04.2023 03.04.2023
181/2023 |LTD. V/S

[UTKARSH

[TRADING

ICOMPANY
[EX. A.K.D.K. JAINALAMINE 03.04.2023 [03.04.2023
COMM- [TRADING PVT,|
182/2023 |LTD. V/S GULATI

SUIT AND

DUPPATA
ICS COMM-MRS. SITA DEVIPAWAN SINGH|05.04.2023 [05.04.2023
583/2023 [V/S M/S GEETATANWAR

[ENTERPRISES
ICS COMMHICICI BANK LTD.PRASHANT KR 05.04.2023 [05.04.2023
584/2023 [V/S SHIV SHAKT]

[ENTERPRISES
EX. SBI CARDS ANDW R KHAN 05.04.2023 [05.04.2023
ICOMM- [PAYMENT
185/2023 |SERVICES LTD.

V/S FARHAN
ICS COMM-GARG ANDSSAHIL GOYAL 06.04.2023 06.04.2023
502/2023 [COMPANY V/S

IM/S BALA JI PLY|

PLACE
IMISC DJ{BANK OF INDIASHIVAM TYAGI 06.04.2023 [06.04.2023
218/2023 [V/S SUBHASH|

SURI
EX.COMM-HDFC B ANK LTD.,MANISH SHANKAR|06.04.2023 [06.04.2023
193/2023 |[V/S BALWINDERVERMA

SETHI
IOMP(I)CO [HDFC BANK LTDJANISH BHOLA 10.04.2023  [10.04.2023
IMM- V/S SUPER FAST]
342/2023 [LOGISTICS  PVT,

LTD.
ICS COMMHICICI BANK LTD.,PRASHANT KR 10.04.2023 [10.04.2023
604/2023 [V/S  SATYAJEET]

BHARTI




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

EX.COMM-ASHOK KANODIARRAHUL KADYAN 11.04.2023
199/2023 |V/S UNILEC
I[ENGINEERS LTD.

11.04.2023

[EX.COMM-HDB FINANCIALSYED HUSAIN ADI[}11.04.2023 [11.04.2023
200/2023 |SERVICES LTD.TAQVI
V/S GAURAYV|
[KUKKAL

ICS COMM-LIC HOUSINGNot Available 12.04.2023 [12.04.2023
615/2023 |FINANCE LTD. V/§
[VIKAS YADAV

ICS COMM-LIC HOUSINGNot Available 12.04.2023 [12.04.2023
616/2023 |FINANCE LTD. V/§
PRABHU
INARAYAN
IMISHRA

ICS COMM-MANLIFT INDIARAUNAK PAREKH 12.04.2023 [12.04.2023
617/2023 |PVT. LTD. V/S AZZ

INFRASERVICES

LTD.
EX COMM-MR. RAHULHITESH KR. 12.04.2023  [12.04.2023
206/2023 |BANSAL V/S

SCHOLAR ALLEY]

PVT. LTD.
ICS COMMHICICI BANK LTDALOKKR. 13.04.2023 [13.04.2023
627/2023 |V/S SUKHVINDER|

SINGH

ICS COMMICANARA BANKIVANDANA BHATIA 13.04.2023 [13.04.2023

-628/2023 [V/S SATYA
INARAIN GUPTA
IOMP ldeepak dua and anrilPUJYA KR. SINGH 13.04.2023 [13.04.2023

ICOMM v/s m/s pnb
53/2023  |housing finace Itd

lOMP () HDFC BANK V/SANISH BHOLA 13.04.2023 [13.04.2023
ICOMM DEVENDER RAM|
349/2023 [PARSAD




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

IOMP(I) [HDFC BANK LTD.ANISH BHOLA 15.04.2023
ICOMM- V/S RISHABH|
350/2023 PAIN

15.04.2023

ICS COMM-ASK AUTOMOTIVEAASTHA SHARMA 17.04.2023 [17.04.2023
638/2023 |LTD. V/S ASHOK

KUMAR
IOMP(I)CO [HDFC BANK LTD.|ANISH BHOLA 17.04.2023  [17.04.2023
MM - V/S UNSED HAJIR

355/2023 [KHAN

IOMP(I)CO [HDFC BANK LTDJANISH BHOLA 17.04.2023  [17.04.2023
IMM- V/S NITENDER
356/2023 [RAMAVTER

IOMP(I)CO |[HDFC BANK LTD./ANISH BHOLA 17.04.2023 [17.04.2023
IMM- V/S LAKSHAY|
1357/2023 PAIN

ICS COMM-ICICI BANK LTD.SAGAR SHIVAM 17.04.2023  [17.04.2023
639/2023 [V/S HARI|
PRAKASH

[EX.COMM-REETA JAINAASHEESH SHARMA [18.04.2023 [18.04.2023
214/2023 [PROP. JAIN]|
IASSOCIATES

lomp(i) hdfc bank 1ltd. V/sANISH BHOLA 18.04.2023 [18.04.2023
comm- puneet kumar
368/2023

IOMP(I)CO [HDFC BANK LTDJANISH BHOLA 18.04.2023 [18.04.2023
IMM- V/S SANJAY|
369/2023 [MAHABIR SINGH

[EX.COMM-TEXTILE INDIAASHISH VERMA 18.04.2023 [18.04.2023
215/2023 |V/S SHREE SIDH]
[VINAYAK

[ENTERPRISES




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS COMM-RACHIT GARG V/ 21.04.2023 [21.04.2023
677/2023 |SURESH
ICHANDRA

SHARMA

OMP INIMMALA MUKESH KR. 21.04.2023 [21.04.2023
ICOMM-  [SRIKANTH V/S
57/2023 [SBI CARDS AND
PAYMENT
SERVICES
LIMITED

EX. DAGA  TRADINGSANJAY KUMAR £4.04.2023 [24.04.2023
ICOMM- |COMPANY  PVT|
229/2023 |LTD. V/S WIG
BROTHERS
ICONSTRUCTION
PVT. LTD.

[EX. INDUSTRIAL ANUJ MALHOTRA 25.04.2023 [25.04.2023
ICOMM- |PIPING
230/2023 [PRODUCTS  V/S

KUMAR

ENGINEERING

ICORP.
IOMP(I) HDFC BANK LTDJANISH BHOLA £5.04.2023 [25.04.2023
COMM-  [V/S KAMAL

301/2023 [BHALLA

IMISC DJ{PNB V/S M/SREGULAR £5.04.2023 [25.04.2023
262/2023 |SUPER

INDUSTRIES
[EX. SH. KRISHANBASANT KR. GUPTA 25.04.2023 [25.04.2023

ICOMM- IMANGAL
231/2023 |ROPERIETOR OF
M/S SHRI BALAJ]
TRADING
ICOMPANY V/S SH.

DA IDID IACT AN

ICS COMM-PARAG DEEPAYAN MANDAL [26.04.2023 [26.04.2023
606/2023 |[INTERNATIONAL

V/S OPERA
IGLOBAL PVT. LTD,

[EX. HDB FINANCIALRAVINDER KR [28.04.2023 [28.04.2023
ICOMM- [SERVICES LTD. |AGARWAL
236/2023 [V/S RITIKA R

[EX.COMM-M/S SCHOLASTICANUBHAV MEHROTRA [28.04.2023 [28.04.2023
239/2023 [INDIA PVT. LTD,
V/S J.B.S
PUBLISHERS AND
[DISTRIBUTORS




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration

ofDate

of
Payment
Court Fees

ICS COMM-KIRORIMAL SHRAVAN KR. BANSAL [28.04.2023 [28.04.2023
709/2023 |[KASHIRAM
MARKETING V/S|
BHOLE NATH,;
FOODS LTD.
[EX.COMM-ICICI BANK LTD.SUNITA SINGH 28.04.2023 [28.04.2023
240/2023 [V/S PADEEP GIRI
EX.COMM-[ICICI BANK LTD.SUNITA SINGH 28.04.2023 [28.04.2023
241/2023 [V/S MOHD
[FARMAN
[KURESHI
CS COMMJABDUL  WAHABAKSAY BEDI 8.04.2023 [28.04.2023
710/2023 |KHAN V/S MOHD.
SHAKEEL ALIAS
[TIGER
EX. IM/S VISHNANNEERAJ SURI £0.04.2023 [29.04.2023
ICOMM- INDIA NIDHI LTD.
248/2023 |V/S SHRI DEEPAK
KUMAR SAINI
SDI;IS-TRIPCI}FRAMJIT SINGH (Central ICS(COMM)[DAYANAND VIVEK SRIVASTAVA  01.04.2023 [24.03.2023
JUDGE(COMMERCIAL)- 568/2023 ANGLO-VEDIC
e e COLLEGE TRUST
VS KAVIRAJ
KHAZAN CHAND|
IQUETTA DAV SR|
ICS(COMM)[PUNJAB IMAHESH KATYAYEN [01.04.2023 [13.03.2023
576/2023 [DISTRIBUTORS
PVT. LTD. VS
ICULMEN  INFRA
PROJECTS
EX. IM/S VISHNUANKITA WADHWA 01.04.2023 [NA
(COMM) |HOSIERY PVT,
173/2023 |LTD. VS M/S D.D.
JAGENCIES
IOMP(I) JAAKASH BHASKAR KUMAR[10.04.2023 [NA
ICOMM EDUCATIONAL  [SHUKLA
338/2023 [SERVICES LTD. VS
BHANWAR SINGH]
HADA
IOMP(I) JAAKASH BHASKAR KUMAR[10.04.2023 |[NA
ICOMM EDUCATIONAL SHUKLA
339/2023 [SERVICES LTD. VS
ICHIRAG

IAGARWAL




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of e-
Payment o
Court Fees

JOMP(I) JAAKASH BHASKAR KUMAR[10.04.2023
ICOMM EDUCATIONAL  |[SHUKLA
1340/2023 [SERVICES LTD. VS

BHANWAR SINGH

HADA
ICS(COMM)[RENU BAJAJ VSAMIT BAJAJ 10.04.2023 [22.03.2023
509/2023 [CONSILIUM

IAUTOMATION

IAND FIRE

PROTECTION LTD.,
EX. RBL BANK LTD. VS[SACHIN KATYAL 10.04.2023 [NA
(COMM) JAJAY KUMAR
106/2023
ICS(COMM)MOHIT RAJPAL VSRAVI KISHAN[10.04.2023 [28.03.2023
602/2023 MY TAXI INDIACHANDNA

PRIVATE LTD.
IOMP(COM [M/S SONY SONSVIPIN PILLAI 11.04.2023 [NA
M) VS DHANI LOANS
50/2023 |AND SERVICES
EX. [KOTAK SUNITA SINGH 11.04.2023 [NA
(COMM) [MAHINDRA BANK]
108/2023 |VS SANJAY GARG
IOMP(I) [HDFC BANK VSANISH BHOLA 11.04.2023 [NA
ICOMM JAGJEET SINGH
346/2023
ICS(COMM)|ICICI BANK LTD.DEEPAK KAUSHIK 11.04.2023  [29.03.2023
605/2023 [VS DINESH]

INAGAR
ICS(COMM)[ICICI BANK LTD/DEEPAK KAUSHIK 11.04.2023  |29.03.2023
606/2023 [VS DILEEP|

KUMAR SHUKLA
ICS(COMM)[BHANWAR MUKESH AGGARWAL [11.04.2023  [31.03.2023
607/2023 [RIDAMALJI

MUNOT VS M/S

RDEVIS

ENGINEERS PVT,

LTD.




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration

ofDate of e-
Payment o
Court Fees

RENOVISION - - -

IAUTOMATION

SERVICES PVT,

LTD. VS RANDHIR|

[KAPOOR
ICS ICANARA BANK VSRITU MISHRA 12.04.2023 [24.02.2023
(COMM) |KAMAL KAPOOR &
620/2023 [ANR.
ICS(COMM)JAKBAR MOLA VSSUDESH KUMAR 12.04.2023 [23.03.2023
622/2023 |PANEL REPAIR]

FACTORY  INDIA|

PVT. LTD.
ICS IM/S S. CHAND &ANJU BAGAI 13.04.2023  [06.10.2022
(COMM) |CO. VS VED
625/2023 |PRAKASH RATHI
ICS(COMM)M/S SPGBIKRAM SINGH PATEL [15.04.2023  [10.04.2023
631/2023 |CONSUMER

PRODUCTS PVT,

LTD. VS DEEPAK]

SALUJA
ICS(COMM)M/S BHATIASANJAY LUTHRA 15.04.2023 [06.04.2023
633/2023 |JAUTO SALES V§

IM/S HINDUSTAN|

ICONSTRUCTION

ICO. LTD.
ICS(COMM)M/S AMBA - BIRAKESH WADHWA 17.04.2023  [17.02.2023
634/2023 |[WHEELERS PVT,

LTD. VS SANJAY|

IMOHAPATRA
ICS(COMM)|ICICI BANK LTD.J|VIKAS CHOPRA 17.04.2023  [12.04.2023
635/2023 [VS MADHU|

[YADAV
ICS(COMM)[ICICI BANK LTDJ|VIKAS CHOPRA 17.04.2023  [12.04.2023
650/2023 |[VS  NRIPENDRA|

SINGH
ICS(COMM)[ICICI BANK LTDJ/VIKAS CHOPRA 17.04.2023  [12.04.2023
651/2023 [VS SURESH|

KUMAR

ICHAUHAN




District

Case No.

652/2023

ICS(COMM)|ICICI BANK LTD,

Petitioner Name VS
Respondent Name

VS JITENDRA|
IAWANA

Advocate

VIKAS CHOPRA

Date
Registration

17.04.2023

ofDate of e-
Payment o
Court Fees

12.04.2023

IOMP(I)
ICOMM
351/2023

HDFC BANK LTD.
VS BABBAR|
HOSPITALITY &
[TOURISM & ANR.

ANISH BHOLA

17.04.2023

INA

653/2023

ICS(COMM)|STATE BANK OHR

INDIA VS ROHIT]
JAIN

SUNIL SEHRAWAT

18.04.2023

08.11.2022

[EX.
(COMM)
209/2023

SBI CARDS VY
RAM SEWAK

W.R. KHAN

18.04.2023

INA

EX.
(COMM)
210/2023

SBI CARDS V§
RAJNI KEDIA

W.R. KHAN

18.04.2023

INA

EX.
(COMM)
211/2023

SBI CARDS V§
EDGER PETER

W.R. KHAN

18.04.2023

INA

237/2023

IMISC. DJM/S

SHANKAR|
DYES ANDy

ICHEMICALS

SACHIN KUMAR

18.04.2023

INA

660/2023

ICS(COMM)|ICICI BANK LTD.

VS RAJEEV KAPIL

BABBAR & ASSOCIATES

19.04.2023

27.02.2023

661/2023

ICS(COMM)[ICICI BANK LTD,

VS SAZID ANSARI

BABBAR & ASSOCIATES

10.04.2023

17.04.2023

EX.
(COMM)
220/2023

HDFC BANK LTD.
VS WASEEM
HASINUDDIN

SANJEEV PATHAK

19.04.2023

INA




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date
Registration

ofDate of e-

Payment o
Court Fees

EX. HDFC BANK LTD.J/SANJEEV PATHAK 10.04.2023
(COMM) VS MOHAMMAD
221/2023 |SHAFIQ
IOMP(I) [HDFC BANK LTD.JANISH BHOLA 20.04.2023 [NA
ICOMM VS NADEEM|
383/2023 [KHAN
IOMP(I) HDFC BANK LTDJANISH BHOLA £20.04.2023 [NA
ICOMM VS LOKESH]
384/2023 [KUMAR
IOMP(I) HDFC BANK LTDJANISH BHOLA 20.04.2023 [NA
ICOMM VS ASK DESIGN|
385/2023 [CREATIONS PVT,

LTD.
JOMP(I) [HDFC BANK LTD.ANISH BHOLA £0.04.2023 [NA
ICOMM VS MITHUN|
386/2023 [MONGA
IOMP(I) [TATA CAPITALANISH BHOLA £0.04.2023 [NA
ICOMM FINANCIAL
387/2023 [SERVICES LTD.

VS SUVARI DEVI
IOMP(I) IAYE FINANCEDEEPANKUR SONDHI [24.04.2023 [NA
ICOMM PVT. LTD. V§
338/2023 |[ABDUL KHAN
IMISC. D.JISTATE BANK OFSHIV K. TYAGI £04.04.2023 [NA
260/2023 [INDIA VS

WATSALYA

KUMAR SINGH
ICS(COMM)JANKIT GOEL VSS.K. GUPTA £5.04.2023 [18.04.2023
602/2023 |[MOHD. ZAHID
ICS(COMM)PJAVED VSMOHD. ARIF £6.04.2023 [03.04.2023
693/2023 |[MEHBOOB & ANR.




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

EX. AU SMALJHEM CHANDER 26.04.2023
(COMM) |FINANCE BANK
234/2023 |LTD. VS ASRAR|
IAHMED
ICS(COMM)JANIL KUMARMANISH KUMAR £8.04.2023 [17.04.2023
703/2023 |GUPTA VS|
JABHIMANYU
[PRUTHI
7 |MS. KAVERI BAWEJA |Central INIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT-07
8 [SH. DINESH BHATT , DJWest ICS IMR CHAMAN LALJAKSHAY 15-04-2023 [03-04-2023
(COMMERCIAL COURT)-01 (COMM)/3 [SINGHAL Vs MR|SRIVASTAVA(P),

38/2023 [NAVEEN KUMAR

ICS IMR CHAMAN LALJAKSHAY 15-04-2023 [03-04-2023
(COMM)/3 |SINGHAL Vs MRSRIVASTAVA(P),
30/2023 [NAVEEN KUMAR

9 BD/IISs'Tllz{Ilél\T/[ANI MALIT}%?)I:;%West ICS COMMIGOODFAITH PRATYARK VATS 01.04.2023 [23.03.2023
317/2023 [DEALERS VS,
(COMMERCIAL COURT)-02 LAKHANT
FOOTWEAR

ICS COMMIBANK OF BARODAIGEETANJALI SHARMA [01.04.2023 [23.03.2023
318/2023 [VS. DILIP KUMAR

RAM
ICS COMMUAMILUR MANOJ KUMAR 03.04.2023 [17.02.2023
320/2023 [RAHMAN VS,

SHRI NAMRATA

DWIVEDI
ICS COMMIUCO BANK VS|SUDHA SHUKLA 06.04.2023 [11.04.2023
326/2023 [M/S SHAH|

[ESTATE AGENCY
CS COMMIUCO BANK VS|SUDHA SHUKLA 06.04.2023 [11.04.2023

327/2023 |SIMMI SHARMA




District

Case No.

CS COMM|
334/2023

Petitioner Name VS
Respondent Name

IM/S  MEDICARE
PRODUCTS  INC.
VS. BLOCK
DEVELOPMENT

Advocate

AMARENDRA KR.

Date
Registration

09.04.2023

ofDate of e-
Payment o
Court Fees

13.04.2023

CS COMM|
335/2023

SUDESH KUMAR]|
VS. M/S
SHREERAM
VANIYA GLOBAL
EXIM PVT. LTD.

SAMEER DEWAN

10.04.2023

13.04.2023

350/2023

CS COMMUCO BANK VS,

INIKHIL SHANKAR

SUDHA SHUKLA

22.04.2023

24.04.2023

351/2023

ICS COMM|RRAJ KUMAR VS,

R.V.
HEALTHWAYS
PVT. LTD

MANVI KHURANA

22.04.2023

25.04.2023

352/2023

CS COMMM/S

TAURANT]
PROJECTS VS,
RAHUL KUMAR

SANJAY SHARAM

23.04.2023

25.04.2023

CS COMM|
353/2023

UJINDAL
ICHARITABLE
SOCIETY
SECERATARY

GEN,

SANJAY SHARAM

23.04.2023

25.04.2023

CS COMM|
358/2023

CAMPUS
[ACTIVEWEAR LTD|
VS. JOHN
DOE/AHOK
KUMAR

ANKIT PARASHAR

25.04.2023

27.04.203

359/2023

CS COMMPRINCE KUMAR

VS.
KUMAR

YUGMAN]

INEERAJ GUPTA

25.04.2023

27.04.2023

10

ISH. ANURAG SAIN,)
IDISTRICT JUDGE
(COMMERCIAL COURT)-01

INEW DELHI

ICS
(COMM.)/1
89/2023

IM/S BKR CAPITAL
PRIVATE LIMITED|
Vs PANNA LAL
BHANSALI

RAJIV BHARDWAJ

03.04.2023

30.12.2022

CS
(COMM.)/1
01/2023

M/S LOTUS
INTERNATIONAL
LOGISTICS Vs
KINGSPAN
JINDAL PVT LTD

IRAHUL MALHOTRA

03.04.2023

14.03.2023




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS HOUSING IPRADEEP KUMAR JHA [03.04.2023
(COMM.)/1|[DEVELOPEMENT
04/2023 |[FINANCE  CORP
LTD Vs POOJA
SINGH

15.03.2023

ICS IM/S TELIMARTIPUNEET AHUJA 10.04.2023 [31.03.2023
(COMM.)/1[INDIA PVT LTD Vs
09/2023 M/S PRIMATEL

[FIBCOM LTD
ICS [M/S  KMERICAASUNCHIT KHANNA 12.04.2023 [06.02.2023
(COMM.)/2)FOODS AND

01/2023 |SERVICES PVT]
LTD. Vs M/S S.D,

[TRADERS
ICS BANK OF INDIA V§SSHAVEER AHMED 12.04.2023 [31.03.2023
(COMM.)/2SANTOSH YADAV
02/2023
ICS DRAKE ANDISHIVEE PANDEY 12.04.2023 [31.03.2023

(COMM.)/2)SCULL WATER
04/2023 |JAND ENERGY PVT]

LTD

Vs

POWER
ICS STATE BANK OFSHIV KUMAR TYAGI [13.04.2023 [31.03.2023
(COMM.)/2INDIA Vs

09/2023 |HEMANT KUMAR

ICS IMS THE IVORYMANISH MAKHIJA 13.04.2023 [31.03.2023
(COMM.)/2PALACE Vs MS
11/2023  |SSIPL LIFESTYLE

PVT LTD
ICS IM/S AGGARWALRUBINA ARORA 13.04.2023 [16.03.2023
(COMM.)/2iSANITARY

07/2023 |HARDWARE AND
ELECTRICALS Vg
M/S ORIXICH|
LIFESTYLE

IIQONT O DYIT T T

ICS LIC HOUSINGSUNIL MITTAL 13.04.2023 [31.03.2023
(COMM.)/2[FINANCE LTD. Vs
10/2023 |PARMOD SATIJA

ICS HOUSING MANDIRA MITRA 15.04.2023 [15.03.2023
(COMM.)/2IDEVELOPEMENT
17/2023 |[FINANCE  CORP|
LTD Vs MR,
DEEPAK SHARMA




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS BIZ ADANIL KUMAR DUBEY [15.04.2023
(COMM.)/20OPTIMISER  PVT]
18/2023 |LTD Vs ALLIED
IMEDIA NETWORK]
PVT LTD

09.07.2019

ICS INDIAN BANK VSHIMANSHU 15.04.2023 [20.03.2023
(COMM.)/2]SHRI SANJAYHIMANSHU
19/2023 |[KUMAR

ICS IMS HIMALAYAIASHISH UPADHAYAY [15.04.2023 [24.03.2023
(COMM.)/2ICOMMUNICATIO
20/2023 NS PVT LTD Vs MS
THE NEW INDIA
ASSURANCE  CO
LTD

ICS [UNION BANK OKRUZAIR ELAHI 17.04.2023  [14.03.2023
(COMM.)/2INDIA Vs MAA
>7/2023 [TRADERS

THROUGH
PROPRIETOR
INAMELY
ICS B. L. AGR ESH SHARMA 17.04.2023 [10.04.2023
(COMM.)/2)INDUSTRIES (:IFAJ
29/2023 |LIMITED Vi
[TASTY OIL
PRODUCTS
PRIVATE LIMITED
ICS [THOMSON PRESSB P DUTTA 19.04.2023 [16.03.2023

(COMM.)/2INDIA LTD Vj
32/2023 [MIDASTECH
IORBIT PRIVATE

LIMITED
ICS [ESS DEEVISHAL MAAN £21.04.2023 [13.09.2022
(COMM.)/2)INFORMATICES
37/2023 [PVT. LTD. Vg

SACHDEVA

ICOMMUNICATIO

IN
ICS PRAHLAD SINGH [RAJESH KUMAR[25.04.2023 [22.02.2023
(COMM.)/2Vs SINGH
14/2023 |RAJENDRA

VERMA
ICS HOUSING BHAWANI GUPTA 25.04.2023 [29.03.2023
(COMM.)/2DEVELOPEMENT

15/2023 [FINANCE  CORP
LTD Vs MR
SHANKAR DAYAL

SINGH
ICS HOUSING BHAWANI GUPTA £5.04.2023 [15.03.2023
(COMM.)/2IDEVELOPEMENT

18/2023 [FINANCE  CORP
LTD Vs MR,
KUMAR TARUN




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS IALSTONE VINEET JAIN 25.04.2023
(COMM.)/2INTERNATIONAL
119/2023  |Vs GAJENDRA

04.01.2023

ICS BOETTCHER PANKAJ AGGARWAL  [25.04.2023 [12.04.2023
(COMM.)/2INDIA PVT LTD Vs
50/2023 [SEL JEGAT
PRINTERS
PRIVATE LTD.
11 SH.  GURVINDER  PAUNEW DELHI [CS HOUSING MS. MANDIRA MITRA [03.04.2023 [15.03.2023
SINGH, DISTRICT JUDGE (COMM.) [DEVELOPMENT

(COMMERCIAL COURT)-02 192/2023 [FINANCE

ICORPORTATION
Vs  MANIKARAN|
SINGH ARNEJA

ICS IVALVOLINE IMR. SAHIL SHARMA [03.04.2023 [03.03.2023
(COMM.) |CUMMINS PVT,|
193/2023 |LTD. Vs ROBIN

ICS IM/S PARASMR. RAMA SHANKAR [03.04.2023 [01.03.2023
(COMM.) |[POLYMERS PVT,
190/2023 |LTD. Vs M/S RAJA
[UDYOG PVT. LTD.

ICS [UCO BANK VsMR. BIJAY MOHAN 12.04.2023 [15.03.2023
(COMM.) [PRANATI DASGOSWAMI
203/2023 [AND ORS

ICS BANK OF BARODAMR. RAJNISH KR}3.04.2023 [22.03.2023
(COMM.) [Vs MOHANANBANYAL
205/2023 [PULIVELIL
SANKARAN

EX IGURDARSHAN MR. SUMIT KUMAR 12.04.2023 [01.04.2023
(COMM.) [|SINGH Vs SR DEN|
02/2023 [V NR - DELHI
DIVISION
THROUGH
IGENERAL

MAANTACOTD

ICS HOUSING MS. MANDIRA MITRA [15.04.2023 [15.03.2023
(COMM.) |DEVELOPEMENT
223/2023 |[FINANCE  CORP|
LTD Vs MR.
SHAILENDRA
SINGH

ICS S KIMR. SANJAY KUMAR [15.04.2023 [02.11.2022
(COMM.) |CONSTRUCTION
224/2023 |CO Vs M/S
UASWANT

ICONSTRUCTION




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS INDIAN BANK VsMR. HIMANSHU 15.04.2023
(COMM.) [MR. ROHIT)
226/2023 [MISHRA

20.03.2023

ICS STATE BANK OFMR. VARUN[15.04.2023 [10.04.2023
(COMM.) [INDIA VSCHANDIOK
225/2023 |SATYENDRA

SINGH SOLE|

PROP. UusS

ENTERPRISES
ICS PRAYAG MR. ABHIMANYUJ18.04.2023 [23.12.2022
(COMM.) [POLYTECH GARG
231/2023 |PRIVATE LIMITED|

Vs ASIAN

IMERCHANTS AND

CO.
ICOUNTER M/S UPTURNMS. MALLIKA BHATIAlS8.04.2023 [08.02.2023
ICLAIM —{HOSPITALITY ARORA
13/2023 |PVT. LTD. AND|

ANOTHER V5|

IMAHAVIR

PRASAD JAIPURIA

ihadan

ICOUNTER [KASHMIRI LALMS. VANSHA SETHI18.04.2023 [16.04.2023
ICLAIM —SUNEJA Vs GLANZSUNEJA
14/2023 |[WINDOWS PVT]
LIMITED

EX IM/S ETAMR. MOHIT GUPTA 190.04.2023 [29.06.2021
(COMM.) |[ENGINEERING
114/2023 |PRIVATE LIMITED|
Vs UNION OF
INDIA

ICS BRIGADIER IMR. SANDEEP VISHNU [20.04.2023 [31.03.2023
(COMM.) [MANOHAR
236/2023 |[KHAJURIA RETD.

VSMTHROUGH

HIS AR SH|

IAKSHAY
ICS [UNION BANK OFMR. AMBUJ TIWARI  [27.04.2023 [11.03.2023
(COMM.) [INDIA Vs

255/2023 |SUVIDHA CENTRE

ICS DELHI TESTIMR. BINAY SHAKER]27.04.2023 [28.02.2023
(COMM.) [HOUSE VSTTWARI
254/2023 |[MAHANAGAR
TELEPHONE
INIGAM LTD.

lOMP (I)RAAJ UNOCALMS. AANCHAL BASUR [28.04.2023 [24.04.2023
ICOMM  —{LUBRICANTS
30/2023 [LIMITED Vs
INORTHERN
RAILWAY




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

IS)II{S-TRIXITNEETA %%%AGLI%NEWDELHI lOMP INDIAN Himanshu Kapoor(P), [01-04-2023 [28-03-2023
COMM)/5 [RAILWAYS
(COMMERCIAL COURT)-03 f) /2023 )/5 CATERING AND
[TOURISM
ICORPLTD IRCT(C
Vs DOON|
ICS KNN PAPERS VSSHEKHAR 01-04-2023 [17-03-2023

(COMM)/1 INTENATIONAL [BHAMBRI(P),
88/2023 [PRINT-O-LIMITED
IAND ORS

OMP INDIAN Himanshu Kapoor(P), [01-04-2023 [28-03-2023
(COMM)/5 |RAILWAYS
1/2023 ICATERING AND
[TOURISM  CORP|
LTD Vs DOON
ICATERERS

ICS HOUSING MANDIRA MITRA(P), [03-04-2023 [15-03-2023
(COMM)/1 IDEVELOPEMENT
o5/2023 [FINANCE
ICORPORATION
LTD Vs SOMNATH]
DEY

ICS LOTUSJET RAHUL MALHOTRA(P),[03-04-2023 [14-03-2023
(COMM)/1 [INTERNATIONAL
06/2023  |LOGISTICS PVT]
LTD Vs KINGSPAN
UJINDAL PVT LTD

ICS ESS DEEVISHAL MAAN(P), 06-04-2023 [28-03-2023
(COMM)/1 INFORMATICS
08/2023 [PVT LTD Vs M K
ELECTRONICS
IAND
REFRIGERATION

ICS HQ LAMPSVipin Singh Bansal(P), [10-04-2023 [27-03-2023
(COMM)/2 [MANUFACTURIN
00/2023 |G CO PVT LTD V5|
[EVERLIGHT
[ELECTRONICS
INDIA PVT LTD

AN _ANID

OMP RAJESH KUMAR[Himanshu Bhardwaj(P), [12-04-2023 [10-04-2023
(COMM)/5 MALHOTRA Vs MS
1/2023 KOTAK

IMAHINDRA
PRIME LTD
ICS STATE BANK OFSHIV KUMAR}13-04-2023 [31-03-2023
(COMM)/2 [INDIA Vs SARTAJ [TYAGI(P),
13/2023
ICS STATE BANK OFSHIV KUMAR13-04-2023 [31-03-2023

(COMM)/2 INDIA Vs TAHIRTYAGI(P),
14/2023 [KHAN




District

Case No.

CS
(COMM)/2
15/2023

Petitioner Name VS
Respondent Name

STATE BANK OF
INDIA Vs SHIVANI]]|
KANOJIA

Advocate

SHIV
TYAGI(P),

KUMAR

Date
Registration

13-04-2023

ofDate of

Payment o
Court Fees

31-03-2023

ICS LIC HOUSINGSSUNIL MITTAL(P), 13-04-2023 [31-03-2023
(COMM)/2 [FINANCE LTD Vs
12/2023 |RAJESH KUMAR|

JAND ANR
ICS STATE BANK OFSHIV KUMAR13-04-2023 [31-03-2023
(COMM)/2 INDIA VSTYAGI(P),
16/2023 |HARDEEP KUMAR

IGOYAL
ICS ICANARA BANK Vs§SUSHIL KUMARf15-04-2023 [29-03-2023
(COMM)/2 [VIJAY KUMAR RAI(P),
21/2023
ICS STATE BANK OHRVARUN CHANDIOK(P), [15-04-2023 [10-04-2023
(COMM)/2 INDIA V5
22/2023 [MOHAMMAD

IASHRAF
OMP INATIONAL SEEDSYASHVARDHAN(P), 10-04-2023 [15-04-2023
(COMM)/5 |[CORPORATION
7/2023 LTD Vs PALLAVI]

FARMS AND

INURSERIES
ICS PUNJAB DAVENDER KUMAR(P),19-04-2023 [05-04-2023
(COMM)/2 [NATIONAL BANK]
33/2023 |Vs ABHISHEK|

JAIN
ICS ESS DEEVISHAL MAAN(P), 21-04-2023 [13-04-2023
(COMM)/2 INFORMATICS
30/2023 |PVT LTD Vs RAJ|

ELECTRONICS
ICS PUMA SE  VsShashi Pratap Ojha(P), [21-04-2023 [15-04-2023
(COMM)/2 JASHOK KUMAR
38/2023
ICS STATE BANK OHKRVARUN CHANDIOK(P), |25-04-2023 [20-04-2023
(COMM)/2 INDIA Vs SANJAY|

12/2023

ICHOPRA

e-




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date
Registration

ofDate

of e-
Payment o
Court Fees

KG VS ASHOK
KUMAR

ICS PC  JEWELLERSVIPIN SINGH(P), 25-04-2023 [10-04-2023
(COMM)/2 [LIMITED AND
13/2023 |ORS Vs STATE
BANK OF INDIA
ICS [UNION BANK OHRAMBUJ TIWARI(P), 27-04-2023 [11-03-2023
(COMM)/2 INDIA Vs RADHA
52/2023 [KRISHNA
[TRADING AND|
SUPPLIER
CS IAROON AVIATION[Sagrika Tanwar(P), 28-04-2023 [21-04-2023
(COMM)/2 |SERVICES PVT]
57/2023 [LTD Vs SOVIKA
AVIATION
SERVICES PVT]
LTD
lOMP BASIC INDIARAHUL DUBEY(P), £9-04-2023 [20-04-2023
(COMM)/6 |LIMITED Vs HDFC
1/2023 BANK LTD AND
IANR
13 [SH. PREM KUMARISOUTH INIL
[BHARTWAL DISTRICT]
VUDGE (COMMERCIAL|
ICOURT)-01
14 IIS(II{{AN NAVINAY DI%ITJ%%I;SOUTH ICS(COMM. [FFCO-MC CROPSHUBHAM SAIGAL 05.04.2023 [25.02.2023 &
JUDGE(CbMMERCI AL 198/2023 iﬁ{/ﬁl’}]gg PRIVA;F]E 27.03.2023
ICOURT)-03
[FFDC PILAKHUA
ICS(COMM.[HUGO BOSS TMSUDERSHAN KUMAR[10.04.2023 [29.03.2023
206/2023 [MGMT. GMBH|BANSAL
IAND COMPANY|

JUDGE

15 [SH.SANJEEV AGGARWAL [South NTL

16 [SH. RAJEEV  BANSAL|South INIL
IDISTRICT JUDGE
(COMMERCIAL)-01

17 [SH. LAL SINGH, DISTRICISOUTH-EAST [NIL,




IMS. NEELAM
IDISSTRICT JUDGE

SINGH,|

District

ISOUTH-EAST

Case No.

CS
(COMM)/3
13/2023

Petitioner Name VS
Respondent Name

SOPHISTICATED
INDUSTRIAL
ANALYTIC
IMATERIALS PVT]
LTD Vs NATIONAL
[THERMAL POWER]

ADDAOD ATIANT

Advocate

Prithvi Raj Sikka(P),

Date
Registration

1-04-2023

ofDate

of
Payment
Court Fees

27-09-2021

ICS PUNJAB VIJETA OHRI(P), 06-04-2023 [22.03.2023
(COMM)/3 [NATIONAL BANK]
28/2023 |Vs MAHESH

[PRASAD SINGH]

PROPM/S A §

IGARMENTS
ICS BHUSHAN HIMANSHU GARG(P), [11-04-2023 [22.02.2023
(COMM)/3 |[DEALMARK
19/2023  [PRIVATE LIMITED|

Vs MR  HASIN

SOLE PROP OF

M/S D H
ICS BHUSHAN HIMANSHU GARG(P), [25-04-2023 [22.02.2023
(COMM)/3 |[DEALMARK
00/2023 |PRIVATE LIMITED)|

Vs SSG

INFRATECH

PRIVATE LIMITED
ICS BHUSHAN HIMANSHU GARG(P), [25-04-2023 [22.02.2023
(COMM)/3 |[DEALMARK
89/2023 |PRIVATE LIMITED)|

Vs MR RAVI|

PRAKASH SINGH
ICS RITIKA BAHL VSANIL KUMAR SAHU(P),|17-04-2023 [03.04.2023
(COMM)/3 |SAHIL SACHDEVA
59/2023
ICS AL METALS ANDWVikrant Hudda(P), £21-04-2023 [24.03.2023
(COMM)/3METHODS  PVT]
77/2023 |LTD Vs M/S THE

INDURE PRIVATE

LIMITED AND

IORS
ICS IM/S INDCONMR. ANUBHAV[18-04-2023 [13.04.2023
(COMM)/3 [PROJECTS  AND[TYAGI(P),
65/2023 |[EQUIPMENT LTD|

Vs VATCO ELEC

POWER PVT LTD|

IAND ORS
ICS STATE BANK OHRDHARMENDRA £0-04-2023 [28.03.2023
(COMM)/3 |[INDIA VSSINGH(P),
74/2023 |MAHESH KUMAR|

[YADAV
ICS [UNION BANK OFSunil Choudhary(P), 190-04-2023 [29.03.2023
(COMM)/3 [INDIA Vs
70/2023 |[NARENDRA

SINGH




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS [T'CI EXPRESSSUMAN JYOTIe1-04-2023
(COMM)/3 |[LIMITED Vs[KHAITAN(P),
81/2023 |PRACTIDESK

SOLUTIONS INDIA|

11.04.2023

LLP
ICS [TCI EXPRESSSUMAN JYOTI21-04-2023 [11.04.2023
(COMM)/3 [LIMITED VYKHAITAN(P),

80/2023 |[PARAMOUNT
WATER SYSTEMS

PVT LTD
ICS IM/S GRASSOLANDINITESH KUMAR(P), £1-04-2023 [17.04.2023
(COMM)/3|AGRO PVT LTD V5|
78/2023 |M/S POUNSY|
FMCG LIMITED
19 [SH.AJAY KUMAR JAIN [SOUTH-EAST [CS PUNJAB RANJANA PATHAK(P), [10-04-2023 [28.02.2023

(COMM)/3 [NATIONAL BANK]
10/2023 [Vs M/S M S
[ENTERPRISES

ICS IAS PHARMA PVTJAditya Trehan(P), 10-04-2023 [06.04.2023
(COMM)/3|LTD Vs NAYATI
11/2023 |[MEDICAL PVT]
LTD

CS INORTHSELECT  [Mohit Yadav(P), 10-04-2023 [13.02.2023
(COMM)/3 |[ENGINEERS PVT]
12/2023 [LTD Vs ARCHON|

POWERINFRA
INDIA PVT LTD
ICS IAXIS BANK LTD VS§DHARAM DEV(P), 10-04-2023 [25.01.2023
(COMM)/3 [MUZAMIL AHMAD|
13/2023
ICS JANITA BHATIA VSYATHARTH 11-04-2023 [28.03.2023
(COMM)/3 |[EKTA SALUJA ROHILLA(P),
17/2023
ICS BLUEVIEW HIMANSHU GARG(P), [11-04-2023 [22.02.2023

(COMM)/3 [PROPERTIES
18/2023  [PRIVATE LIMITED
Vs PRL PROJECTS
INFRASTRUCTUR
IE LIMITED

ICS IM/S SETHIPulkit Krishnatray(P), [19-04-2023 [10.04.2023
(COMM)/3 IMINERALS Vs M/S
67/2023 |MISHRA TRADING
IGROUP




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

ofDate of
Payment
Court Fees

Date
Registration

e-
o

ICS [UNION BANK OFSunil Choudhary(P), 19-04-2023 [29.03.2023
(COMM)/3[INDIA Vs SMT]
71/2023  |[KISMATI DEVI
ICS DEEWAN INIKUNJ GARG(P), 20-04-2023 |
(COMM)/3]ASSOCIATES Vs
73/2023 |DEVIKA GOLD
HOMZ  PRIVATE|
LIMITED
ICS INTEX Surabhi Singh(P), 20-04-2023 [22.02.2023
(COMM)/3 [TECHNOLOGIES
52/2023 [INDIA LIMITED Vg
IMUNISH
DOGRAPROPRIET
OROF M/S ARYAN|
ICS PROFESSIONAL |[MATLOOB ALAM(P), [21-04-2023 [13.04.2023
(COMM)/3 ICOURIERS
79/2023 [NETWORK LTD V5|
IMEENA SHARMA
ICS IM/S  CONNEDITRIT ARORA(P), £26-04-2023 [13.04.2023
(COMM)/3 |BUSINESS
02/2023 [SOLUTIONS
PRIVATE LIMITED
Vs M/S BENT INC
ICS IM/S MAKKERVIPIN KUMAR[27-04-2023 [11.04.2023
(COMM)/3 |CONSTRUCTION |[CHAUDHARY(P),
06/2023 [Vs M/S NEW LOOK
BUILDERS AND
DEVELOPERS PVT]
LTD
ICS RECKON himanshu thankur(P), [29-04-2023 [21.04.2023
(COMM)/4 INDUSTRIES
03/2023 |LIMITED Vs
WARM FORGINGS
PRIVATE LIMITED
20 [MS. ANU GROVER BALIGA |SOUTH-EAST [CS [CICI BANK LTDC. PARKASH 06-04-2023 [04.11.2022
(COMM)/3|[Vs MOHAMMAD|
23/2023 |RASHID
[EXECUTIO[HDFC BANK LTDNAVEEN SHARMA 06-04-2023 [05.11.2022
IN Vs DINESH]
(COMM)/1 [KUMAR
06/2023
[EXECUTIOKOTAK ROHIT BOHRA 06-04-2023 [23.11.2022
IN IMAHINDRA
(COMM)/1 PRIME LTD Vs
o5/2023 [RAZAQ AHMAD




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

EXECUTIOHDFC BANK LTDISRCS(LEGAL)
N Vs LAXMI DEVI
(COMM)/1
04/2023

06-04-2023 [01.12.2022

[EXECUTIOHDFC BANK LTDISRCS(LEGAL) 06-04-2023 [02.12.2023
IN Vs KANTA DEVI
(COMM)/1
03/2023

EXECUTIOHDFC BANK LTDSRCS(LEGAL) 06-04-2023 [15.02.2023
IN Vs THAN SINGH
(COMM)/1
02/2023

[EXECUTIO[HDFC BANK LTDSUMIT AGGARWAL 06-04-2023 [03.03.2023.

IN Vs SOM PAL
(COMM)/1
01/2023
ICS [CICI BANK LTDICHETNA BHALLA 06-04-2023 [14.03.2023
(COMM)/3 Vs PERFECT]
22/2023 |READYMIX
SOLUTIONS
ICS [IDBI BANK LTD VSSATISH KUMAR 06-04-2023 [20.03.2023
(COMM)/3 |[SAAHIL
21/2023
ICS BHUSHAN SHAKEEL SARWAR11-04-2023 [10.04.2023
(COMM)/3 |[DEALMARK WANI

51/2023  |PRIVATE LIMITED
Vs M/S RAMJEE

SINGH CO
EXECUTIOIKOTAK SACHDEV AND|17-04-2023 [10.04.2023
IN IMAHINDRA BANKASSOCIATES
(COMM)/2 [LIMITED Vs

14/2023 |UNIVERSAL
JOURNEYS INDIA
PVT LTD

ICS INTEX KARAMVEER 17-04-2023 [11.04.2023
(COMM)/3 [TECHNOLOGIES

57/2023  [INDIA LIMITED Vg
IMADHU BALA @

IMADHU CHADHA
[EXECUTIOHDFC BANKIMMANISH VERMA 17-04-2023 [11.04.2023
IN LIMITED Vs

(COMM)/2 RUBINA SARDAR
13/2023




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Date
Registration

ofDate

of
Payment
Court Fees

ICS RAJEEV GUPTA VSVIKAS SHARMA 17-04-2023 [13.04.2023
(COMM)/3 [MUNICIPAL
58/2023 |[CORPORATION OHR
DELHI THRU|
ICOMMISSIONER
[EXECUTIO[HDFC BANK LTDAMITA KUMARI 17-04-2023 [15.04.2023
IN Vs MOHIT WALIA
(COMM)/2
18/2023
ICS PUNJAB INDRA NARAYAN 18-04-2023 [17.04.2023
(COMM)/3 [NATIONAL BANK]
64/2023 |[Vs M/S VISHAL
IASSOCIATES AND
IANR
ICS STATE BANK OHRDHARAMENDER 20-04-2023 [17.04.2023
(COMM)/3|INDIA Vs VIPINSINGH AND|
75/2023 |[KUMAR IASSOCIATES
EXECUTIOHDB FINANCIALNITIAALAYA LEGAL 20-04-2023 [18.04.2023
IN SERVICES
(COMM)/2 [LIMITED Vs
35/2023 [VINOD KUMAR
EXECUTIOHDFC BANK LTDKUSUM BHATT 20-04-2023 [19.04.2023
IN Vs  BIJAYLAXM]I
(COMM)/2 [CHOUDHARY
33/2023
[EXECUTIOHDFC BANK LTDKUSUM BHATT 21-04-2023 [20.04.2023
IN Vs ASHOK KUMAR
(COMM)/2
39/2023
ICS FASTSURANCE [KUNAL TYAGI 24-04-2023 [21.04.2023
(COMM)/3 |CONSULTANTS
84/2023 |PRIVATE LIMITED
Vs PAWAN JAIN
OMP RISHI SETHI SOLERAHUL GOEL 24-04-2023 [21.04.2023
(COMM)/3|PROPRIETOR OF
1/2023 IM/S FEETOES Vs
SMT VIDYA RANI
IGARG THROUGH|
SPA HOLDER SH|
ICS [UNION BANK OFARUN KUMAR SHUKLA[]4-04-2023 |21.04.2023
(COMM)/3 INDIA Vs
83/2023 |[NIRANKAR TYAGI




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of e-
Payment o
Court Fees

EXECUTIOINARENDER SUCHARU GARG 25-04-2023 [24.04.2023.
IN KHANNA V.
(COMM)/2 |JANUJJ PANDIT
12/2023
ICS ICANARA BANK VSPRATAP CHAND RANA [25-04-2023 |24.04.2023.
(COMM)/3 [KIMI
85/2023 |MAHESWARI
EXECUTIOHDFC BANK LTDKUSUM BHATT 25-04-2023 [24.04.2023.
IN Vs CHANCHALA
(COMM)/2 |DEVI
13/2023
ICS [ESTER IKAPIL KHER 26-04-2023 [25.04.2023
(COMM)/3 [INDUSTRIES
05/2023  [LIMITED Vs
STERLITE POWER)|
[TRANSMISSION
LTD
ICS KOHINOOR ARVIND GUPTA  &26-04-2023 [25.04.2023
(COMM)/3 |RIBBON FACTORYASSOCIATE
04/2023  [PRIVATE LIMITED
Vs M/S P AND G
[ENTERPRISES
PRIVATE LIMITED
EXECUTIO|IKOTAK AMIT KUMAR VATS 28-04-2023 [27.04.2023
IN IMAHINDRA BANK
(COMM)/2|LTD Vs SECURA
52/2023 [FACILITY
IMANAGEMENT
PVT LTD
ICS HARNEET SINGHANIMESH KUMAR[29-04-2023 [28.04.2023
(COMM)/4 Vs SEEMA|GOLA
07/2023 |CHANDHA
EXECUTIOM/S HDBAMIT UPADHYAY 29-04-2023 [28.04.2023
IN [FINANCIAL
(COMM)/2 |SERVICE LIMITED
56/2023 [Vs SHAILENDER S
21 [MS PREETI AGGARWALSOUTH-EAST |CS [DBI BANK LTD VsDhruv Saxena(P), 05-04-2023 [20-03-2023
GUPTA (COMM)/3 [ABHINAV IMSHRA
14/2023
ICS IM/S BARISTAZEHRA KHAN(P), 05-04-2023 [24-03-2023
(COMM)/3 ICOFFEE
15/2023 [COMPANY
LIMITED Vs
BUTTERFLY
IAYURVEDA  PVT]




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS HARJINDER IARUN SRIVASTAVA(P),
(COMM)/3 |SINGH V
20/2023 |PRAMOD KUMAR

06-04-2023 [23-06-2022

ICS [TCI EXPRESSSUMAN JYOTIh7-04-2023 [05-04-2023
(COMM)/3 [LIMITED VS[KHAITAN(P),
56/2023 [PASUPATI
SPINNING AND|
WEAVING MILLS
LIMITED

CS [M/S  CONNEDITRIT ARORA(P), 25-04-2023 [13-04-2023
(COMM)/3 |SOLUTIONS

86/2023 |PRIVATE LIMITED|
Vs M/S SAINATH]|

[ENTERPRISES
ICS IM/S AHILYABRIJESH OBEROI(P), [26-04-2023 [30-01-2023
(COMM)/3 JEWELS PVT LTD
01/2023 |[Vs SANDEEP|
ICHAUDHARY
ICS IATSA TECHNOABHINAY GUPTA(P), [28-04-2023 [24-04-2023
(COMM)/3 |ICHEM AND|
07/2023  |SYSTEMS Vs SIU
IAUTOFAB
LIMITED
ICS IM/S UNITEDISHPREET SINGH(P), [28-04-2023 [15-04-2023

(COMM)/3 [PETROCHEM
08/2023 [PRIVATE LIMITED

Vs KALPESH
IMISTRY
PROPRIETOR M/S
ICS IM/S  NARINDE rﬂoksaxena(P), £29-04-2023 [06-04-2023
(COMM)/4 |APPARELS V:
06/2023 |[FLIPKART
INTERNET
PRIVATE LIMITED
22 [MS NIRJA BHATIA [SOUTH-EAST [CS STATE BANK OFRAJESH KUMAR|06-04-2023 [13-10-2022
(COMM)/3 [INDIA VSSHANDILYA
24/2023 |CHANDRA
SHEKHAR
PRASAD
ICS [CICI BANK LTD.C. PARK.ASH 06-04-2023 [23-05-2022
(COMM)/3 Vs MANEJAR

25/2023 |[MAHATO

ICS IM/S M. J. GLOBALICHETANYA SINGH 06-04-2023 [19-09-2022
(COMM)/3[PVT. LTD. Vs
26/2023 |COFFEE DAY|

IGLOBAL LIMITED




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date
Registration

ofDate of

Payment o
Court Fees

ICS [KARNATAKA IATUL KUMAR SHARMA|p6-04-2023 [07-10-2022
(COMM)/3|BANK PVT LTD Vs& NK JOSHI
>7/2023 |KD INDUSTRIES
ICS SATYA PARKASHASEEM MEHROTRA 06-04-2023 [|04-01-2023
(COMM)/3]AND BROTHERS
29/2023 |PRIVATE LTD

THROUGH ITS

DIRECTOR Vs

IMUNICIPAL
ICS [CICI BANK LTD.PRANJAL MARWAH 06-04-2023 [16-11-2022
(COMM)/3|Vs SURAJ GURJAR
130/2023
ICS IANA DESIGNVishalSharma 06-04-2023 [14-02-2023
(COMM)/3|WORX PVT LTD|
31/2023 [THROUGH ITS

IAUTORIESED

REPRESENTATIVE

Vs MYPREFERRED
ICS IWORLDS ALOK TRIPATHI 06-04-2023 [15-03-2023
(COMM)/3 [WINDOW
32/2023 |[WARDHA

INFRASTRUCTUR

[E. PVTLTD. TH AR

Vs HONEY]|
ICS STATE BANK OFGAURAV 06-04-2023 [17-02-2023
(COMM)/3|INDIA Vs SARIM|
33/2023 |JAHSAN
ICS PUNJAB GAURAV 06-04-2023 [20-03-2023
(COMM)/3 [NATIONAL BANK]
134/2023  |Vs DARAKSHA|

INAZ PROPRIETOR

ISMA CREATIONS
ICS INTEX RAMVEER 06-04-2023 [22-02-2023
(COMM)/3 [TECHNOLOGIES rA
35/2023  |[INDIA LIMITED Vs

KRISHNA MOHAN]|

SINGH,PROPRIET

IOROF M/S
ICS [M/S BKR CAPITALRajiv Bhardwaj 06-04-2023 [30-12-2022
(COMM)/3|PVT LTD. Vs SH M|
36/2023 [K DOOGAR|

THROUGH LR,

REKHA DOOGAR,

DISHA DOOGAR|
ICS PUNJAB RANJANA PATHAK 06-04-2023 [28-02-2023
(COMM)/3 [NATIONAL BANK
37/2023 [Vs ARN SYSTEM

IAND
[ELECTRONIC/
DEEPAK KUMAR

e-




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS IAVANTI lYashvardhan 06-04-2023
(COMM)/3 |[LEARNINGCENTR
38/2023 [E PVT. LTD. Vg
SHARAD KEDIA

05-04-2023

ICS BENNETT SHAILENDRA SINGH [06-04-2023 [10-02-2023
(COMM)/3|ICOLEMAN  AND
39/2023 [COMPANY
LIMITED Vs
IMODE
IADVERTISING

DDINZATD T INATITDD

ICS IAKG PLASTICSRAJIV SINGH PILANIA [12-04-2023 [19-12-2023
(COMM)/3|PVT. LTD. V5
50/2023 [RAJESH KUMAR
UJAIN
PROPRIETOR

ICS LENSKART BAJAJ & BAJAJ15-04-2023 [01-04-2023
(COMM)/3 |SOLUTION PVTIASSOCIATES
54/2023 |LTD Vs SUDESH
JAGGARWAL

ICS [TCI EXPRESSSUMANKHAITAN 18-04-2023 [05-04-2023
(COMM)/3 |LIMITED Vs M/S
60/2023 |AWARDED
FURNITURE

ICS RAJEEV GUPTA VsVIKAS SHARMA 18-04-2023 [26-03-2023
(COMM)/3 IMUNICIPAL
61/2023 |CORPORATION OR
DELHI THRU ITS§
ICOMMISSIONER

ICS ITC LIMITED VsKAPIL KHER 19-04-2023 [20-03-2023
(COMM)/3|AHG TRADING
66/2023 |[COMPANY

ICS KLK  VENTURESPULKII KRISHNATRAY [21-04-2023 [13-04-2023
(COMM)/3|PVT. LTD. Vs M/S
76/2023 |MEDAS
ICONSULTANCY
SERVICES

ICS STATE BANK OHRVARUN CHONDIOK 25-04-2023 [19-04-2023
(COMM)/3|INDIA Vs RAMAL
87/2023 |DHEERSOLE

PROP. S.R|
ENTERPRISES
ICS IMOGLI LABSHARSH VARDHAN 26-04-2023 [11-04-2023

(COMM)/3 INDIA PVT. LTD,
03/2023 |[Vs SUNSHINE|
IAND

ICOMPANYTHROU
IGH ITS

DDAODDIDTAD NID




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date
Registration

ofDate

of e-
Payment o
Court Fees

ICS JAYA  BANSAL VSVARUN GOSWAMI £29-04-2023 [18-04-2023
(COMM)/4M/S ALUCO
01/2023 |PANELS LIMITED
ICS IVATIKA HOTELSSHOBHIT JAIN, SJl29-04-2023 [11-04-2023
(COMM)/4 [PRIVATE LIMITEDILAW CHAMBERS)
02/2023 |[Vs SAMPOORNAM|
IMANAGEMENT
SERVICES
PRIVATE LIMITED
CS IM/S INTAGE[KT. Arjun Toppo & Sohan|29-04-2023 [05-04-2023
(COMM)/4INDIA PVT. LTD.,Singh Negi
05/2023 [THROUGH ITS AR
SUNIL PAWAR Vs
IM/S A V
INDUSTRIES AND|
23 [SH. RAJESH KUMAR SINGH|SOUTH-EAST [CS(COMM)[RAJESH SH. BALRAM SINGH 10.04.2023 [24.03.2023
344/2023 [MEDIRATTA VS
WEST WIND|
ENGINEERS PVT,
LTD.
24 [SH. SANJAY SHARMA-I [EAST INIL
25 [SH. CHANDRA SHEKHAR|JEAST INTL
IDISTRICT JUDGE,
ICOMMERCIAL COURT-02
26 I\D/IISS-TRI(I??RKHA ?gg(T}é,Noﬂh-East ICS(COMM)[PUNJAB SAYAK 03.04.2023 [COURT
) 32/2023 [NATIONAL BANKBANDYOPADHYAY IFEES FILED|
(COMMERCIAL COURT) Vs HERBAL OFFLINE
[DAWAKHANA ON
THROUGH ITS 131.03.2023
PROPRIETOR MS.
ICS(COMM)|PUNJAB NATINALSAYAK 03.04.2023 |[COURT
-33/2023 [BANK VSBANDYOPADHYAY IFEES FILED|
IASHWANI RANA OFFLINE
ON
31.03.2023
ICS(COMM)[BANK OFRAJIV RANJAN 06.04.2023 |COURT
-34/2023 |MAHARASHTRA FEES FILED
[VS VISHAL OFFLINE
ON
22.03.2023
ICS(COMM)[BANK OHRRAJIV RANJAN 06.04.2023 [COURT
-35/2023 |[MAHARASHTRA FEES FILED
VS MOHAMMAD OFFLINE
JAMIL ON
22.03.2023.




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration

ofDate of e-

Payment o
Court Fees

EX(COMM [STATE BANK OHRGOPAL 10.04.2023 [COURT
-55/2023 [INDIA VS NAJEEBSHARMA IFEES FILED|
KHAN OFFLINE
ON
03.04.2023
ICS(COMM)ISTATE BANK OHRGOPAL CHANDH1.04.2023 [COURT
-36/2023 [INDIA VS BEENASHARMA FEES FILED|
IGOSWAMI PROP OFFLINE
OF M/S AVNI ON
INFRATECH 21.03.2023
ICS(COMM)DINESH SHARMARAJEEV KUMAR12.04.2023 |[COURT
-37/2023 |PROP  OF M/SSHUKLA IFEES FILED|
[TRIUMPH OFFLINE
INCORPORATION ON
VS IMRAN ZIA 03.04.2023
PROP OF M/S ZIA
ICS(COMM)|CENTRAL  BANKARVIND KUMARJ15.04.2023 |[COURT
-38/2023 |OF INDIA  VSSINGH IFEES FILED|
SAHIL OFFLINE
ON
12.04.2023
ICS(COMM)|ICENTRAL  BANKIARVIND KUMARf15.04.2023 |[COURT
-39/2023 |OF INDIA VS M/SSINGH IFEES FILED|
[TRIPATHI OFFLINE
ENTERPRISES ON
12.04.2023
ICS(COMM)[BANK OHRAJIV RANJAN 15.04.2023 |COURT
F40/2023 [MAHARASHTRA FEES FILED|
VS SANDEEP| OFFLINE
IMALIK ON
22.03.2023
ICS(COMM)[PUNJAB INEERAJ KUMARf15.04.2023 |[COURT
F41/2023 [NATIONAL BANKBHAGAT IFEES FILED|
VS RANA OFFLINE
[TRANSPORT AND| ON
IMATERIAL 27.01.2023
CARRIES & 1
EX(COMM [M/S BANSALRISHABH GULATI 17.04.2023 |COURT
-56/2023 |[CREDITS LTD VS FEES NOT|
PARWEJ MALIK & [FILED
1 OTHERS
EX(COMM [HDB FINANCIALSYED HUSAIN ADIl17.04.2023 |COURT
-57/2023 [SERVICES TAQVI FEES NOT]
LIMITED VS| I[FILED
KAILASH & 1
IOTHERS
ICS(COMM)|ATUL JAIN, PROPRAKHI KAPOOR 19.04.2023 [COURT
-42/2023 |SAPAN PAPER| IFEES FILED|
IMPEX VS ANUJ| OFFLINE
DAYAL PROP M/S§ ON

SAI PRINT PACK

17.04.2023




District

Case No.

ICS(COMM)

Petitioner Name VS
Respondent Name

M/S POLO

Advocate

INEERAJ KUMAR

Date

Registration

20.04.2023

ofDate of e-

Payment o
Court Fees

COURT

43/2023 [ENTERPRISES VS IFEES FILED|
IM/S PARAMARA OFFLINE
PROMOTIONS ON
PRIVATE LIMITED| 08.04.2023
& 1 OTHERS

[EX(COMM M/S HDBAMULYA UPADHYAY [21.04.2023 |[COURT

-58/2023 [FINANCIAL FEES NOT|
SERVICES IFILED
LIMITED VS
SANJEEV KUMAR|
IAND OTHERS & 1

EX(COMM M/S HDBAMULYA UPADHYAY [21.04.2023 |[COURT

-59/2023 |[FINANCIAL FEES NOT|
SERVICE LIMITED| [FILED
VS SANJEEV|
KUMAR AND
IOTHERS & 1

[EX(COMM |[CHOLAMANDALA |JARVIND RATHAUR 21.04.2023 |COURT

-60/2023 M GENERAL FEES NOT]
INSURANCE CO, [FILED
LTD VS MANISH|
KUMAR BHATT &

1 OTHERS

EX(COMM [MAHINDRA ANDNITIN MEHTA 25.04.2023 [COURT

-61/2023 [MAHINDRA IFEES NOT]
FINANCIAL [FILED
SERVICES LTD V§

IAMIT KUMAR & 1
IOTHERS

EX(COMM [MAHINDRA ANDNITIN MEHTA 25.04.2023 |COURT

-62/2023 [MAHINDRA FEES NOT]
[FINANCIAL [FILED
SERVICES LTD V§

IANESS AHMAD & 1
IOTHERS

IMISC DJ{STATE BANK OFGOPAL CHANDf7.04.2023 |COURT

168/2023 [INDIA VSSHARMA FEES NOT|
IARCHANA RANI IFILED

ICS(COMM)MUNIRUDDIN VSARVIND KUMAR[27.04.2023 |[COURT

-44/2023 |M/S SHREE RAMDUBEY IFEES FILED|
[RON STORE OFFLINE

ON
04.01.2023

IMISC DJ{AAR KAY[SACHIN AGGARWAL  [28.04.2023 [COURT

169/2023 |FINLEASE VS FEES NOT]
RAJIV KUMAR IFILED

EX(COMM [MAHINDRA ANDNITIN MEHTA £8.04.2023 |COURT

-63/2023 [MAHINDRA FEES NOT|
FINANCIAL IFILED

SERVICES LTD V§
IANJAN DUTTA & 1
IOTHERS
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EX(COMM |SWADESHI [UMAKANT KATARIA [28.04.2023
-64/2023 [INDUSTRIES VS FEES NOT|
JOGINDER SINGH] I[FILED
JAND SONS
EX(COMM [MAHINDRA ANDNITIN MEHTA 28.04.2023 [COURT
-65/2023 [MAHINDRA IFEES NOT
FINANCIAL IFILED
SERVICES LTD VS
IASHOK KUMAR &
1 OTHERS
EX(COMM [M/S HDBAMULYA UPADHYAY [28.04.2023 |[COURT
-66/2023 [FINANCIAL FEES NOT]
SERVIC LIMITED| IFILED
VS JA]
ICONSTRUCTION
JAND OTHERS & 1
27 2IZRG Bg;gEIS{II{CT I}g}\)’lé\éisHAHDARA ICS STATE BANK OHKGOPAL CHANDJ12-04-2023 [03/04/2023
> ) (COMM)/1 [INDIA Vs  MDISHARMA(P),
(COMMERCIAL COURT 01/2023  |[KEFAYATULLA
PROP OF M/S
SUBHANA
[FASHION
ICS KAWALJEET Ankur(P), 13-04-2023 [11-04-2023
(COMM)/1 |SINGH Vs M/S §
03/2023 |DESAI AND|
IASSOCIATES PVT]
LTD
ICS INDIAN RANJAY KUMAR[15-04-2023 [03/04/2023
(COMM)/1 [OVERSEAS BANKISINHA(P),
04/2023 [Vs M/S  VATIKA
[ENTERPRISES
THROUGH ITS
PROPRIETOR MS|
ICS ADIDAS AG VSAASTHA SHARMA(P), [18-04-2023 [14-04-2023
(COMM)/1 ASHOK KUMAR
09/2023
ICS IADIDAS AG VSAASTHA SHARMA(P), [18-04-2023 [14/04/2023
(COMM)/1 ]ASHOK KUMAR
08/2023
ICS PUNJAB Naveen Sirohi(P), £1-04-2023 [22/03/2023
(COMM)/2 INATIONAL BANK
04/2023 [THROUGH ITS A R|
IMR HAR]|
SHANKAR
KARDAM Vs M/S
ICS M /S MAADU|VIJAY KUMAR(P), 07-04-2023 [13/04/2023
(COMM)/2 |[FABRIC Vs M/S K S|
14/2023 |[FASHION
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Payment o
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ICS PUNJAB Shalini Upadhyay(P), £7-04-2023 |20/04/2023
(COMM)/2 [NATIONAL BANK
13/2023  |Vs SHRIKANT]
SINGH
28 11\)’1138-T EI%I;HVINDER JE%%%SHAHDARA ICS PUNJAB GAURAV(P), 17-04-2023 |04.03.2023
) (COMM)/1 [NATIONAL BANK]
ICOMMERCIAL COURT 07/2025  |Vs ASK FOR
[TRAVELS PVT LTD|
THROUGH ITS
IDIRECTORS
ICS [UNION BANK OFSAMARENDRA 17-04-2023 [29.03.2023
(COMM)/1 [INDIA Vs DEEPAKIKUMAR(P),
06/2023 |[KUMAR
ICS HDFC BANK LTDIRAMAN TOMAR(P), 190-04-2023 [13.04.2023
(COMM)/2 Vs AMIT MEHRA
03/2023 |PROPRIETOR OF
IM/S AMIT SAREES
ICS UMESH KUMARAnkur(P), 06-04-2023 [19.04.2023
(COMM)/2|Vs RAMESH|
11/2023 |[KATHURIA
ICS ASHOK KUMAARISANJAY SOTI(P), £0-04-2023 [26.04.2023
(COMM)/2 [CHAUHAN vy
28/2023 |[PARSAVNATH
DEVELOPERS LTD
THROUGH ITS
IDIRECTORS
ICS ICANARA BANK VsAnkur Aggarwal(P), £20-04-2023 [21.04.2023
(COMM)/2 |[DEEPA
27/2023 |MAHESHWARI
29 [SH. SURENDERS. RATHI [Shahdara CS M /S \Y KISANJEEV KUMAR(P), [12-04-2023 [29-03-2023
(COMM)/1 [INTERPRISES
02/2023 |[THROUGH
[TSPROP NITIN|
JAIN Vs JAI KIDS
WEARTHROUGH
ICS [UNION BANK OFSAMARENDRA 10-04-2023 [28-03-2023
(COMM)/1 INDIA Vs M/SKUMAR(P),
89/2023 |MAHAVEER BOX]
WALA
IMISC IGROWTH YOGINDER SINGH(P), [11-04-2023 [29-03-2023
DJ/351/20 [FACILITY
23 SERVICE PVT LTD|
Vs JK GARMENTS




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

Execution |[LORD  KRISHNAKRISHNA 19-04-2023 [N/A
(Comm)/95FINANCIAL GAUTAM(P),
2023 SERVICES LTD
THROUGH AR
RANA PRATAP Vs
SHAKTI KUMAR|

ICS YOGESH GUPTASANYAM JAIN(P), 01-04-2023 [15-03-2023
(COMM)/1 Vs CHANDRA|
82/2023 |SHEKHAR
[TANEJA
ICS SURINDER KAURJUDIT GOYAL(P), £7-04-2023 [21-03-2023
(COMM)/2 [VERMA Vs
16/2023 |PARSAVNATH
DEVELOPERS LTD
OMP HIMANSHU JAINHEMANT GUPTA(P), 1-04-2023 [16-03-2023

(COMM)/1 [sole proprietor of
2/2023 M /S PREMIUM
BUILDERS Vs
EAST MUNICIPAL

ICORPORATION OF

DL IIT T ) S
OMP IGAURAV SHARMAMANISH KUMAR[12-04-2023 [22-03-2023
(COMM)/1 [Vs M/SVAID(P),

1/2023 SARVAGUN

JAUSHDHI PVT]
LTD THROUGH]
TS DIRECTOR]|

AN DV ROT DTN

ICS ISRIYANSH SUBHASH CHANDRAJ10-04-2023 [21-03-2023
(COMM)/1 [KUMAR Vs KAPILLOCHAKIA(P),
88/2023 |DEV SHARMA|
JAND ANOTHER

Execution |UTSAV BANSAL VSSIDHARTH JOSHI(P), [15-04-2023 [N/A

(Comm)/92PRETTY
2023 ELECTRICALS
INDIA PVT LTD
ICS STATE BANK OFGOPAL CHANDR7-04-2023 [14-04-2023

(COMM)/2|INDIA Vs VINODSHARMA(P),
17/2023 |KUMAR CHUGH]
PROP OF M/S
SWATI AGENCIES

ICS STATE BANK OHKRGOPAL CHANDER7-04-2023 [14-04-2023
(COMM)/2|INDIA Vs RAJSHARMA(P),
18/2023 |KUMAR  GUPTA|
PROP OF M/S

[YESH GARMENTS
ICS STATE BANK OHRGOPAL CHANDJ27-04-2023 [14-04-2023
(COMM)/2 |INDIA VSSHARMA(P),

19/2023 |[INDERJEET
SINGH
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ICS STATE BANK OFGOPAL CHANDER7-04-2023 [14-04-2023
(COMM)/2 |INDIA VsSHARMA(P),
20/2023 |SUMITRA  PROP|

IOF M/S ADITYA

RAJ MEDICAL

SOLUTION GROUP|
ICS THE JAMU ANDAMIT GUPTA(P), £9-04-2023 [22-03-2023
(COMM)/2 |[KASHMIR BANK]
26/2023 |LTD Vs SONIA|

IMEHRA
ICS [VIMRASH SANJAY SOTI(P), £4-04-2023 [15-03-2023
(COMM)/2 [TRADERS V5
09/2023 |[NAVED

IGARMENTS

[THROUGH ITS

PROPERITOR
ICS SARAOGI SUPERNEELAM KUMARI[28-04-2023 [10-04-2023
(COMM)/2 |SALES PVT LTD VsMALIK(P),
22/2023 MR RAHUL

[KUMAR

IAGARWAL
ICS SARAOGI SUPERNEELAM KUMARI[28-04-2023 [10-04-2023
(COMM)/2 |SALES PVT LTD VsMALIK(P),
25/2023 |[MOHMAD TAUQIR

IALAM
ICS SARAOGI SUPERNEELAM KUMARI[28-04-2023 [10-04-2023
(COMM)/2 |SALES PVT LTD VsMALIK(P),
24/2023 |UMESH LALWANI
ICS SARAOGI SUPERINEELAM KUMARI]28-04-2023 [10-04-2023
(COMM)/2|SALES PVT LTD VSMALIK(P),
23/2023 |MR NARESH]

KUMAR GUPTA
ICS SOUTH INDIANJARUN KUMARJ25-04-2023 [15-03-2023
(COMM)/2 |BANK Vs SHASHISHUKLA(P),
10/2023 JAGENCY through

its proprietor Sh|

[Maneet Bhatia
ICS SARAOGI SUPERINEELAM KUMARI]28-04-2023 [10-04-2023
(COMM)/2 |SALES PVT LTD VsMALIK(P),
21/2023 [SANDEEP

[KATARIA

30 [MS. SAVITA RAO [Shahdara ICS IVIVEK GOYAL VSCOUNSEL(P), 03-04-2023 [29/03/2023

(COMM)/1 [IDEVENDRA NATH]

85/2023

IGUPTA
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ICS AT DURGAMUNISH CHHOKER(P),[05-04-2023 [29/03/2023
(COMM)/1 [TRADERS PVT]
86/2023 |LTD Vs SANSKRITI

JAPPARELS PVT

LTD
OMP INARENDRA ARPIT JAIN(P), 10-04-2023 [28/03/2023
(COMM)/1 |SINGH Vs KOTAK]
0/2023 IMAHINDRA

PRIME LIMITED
ICS INIRMALA JAIN VSAMIT KUMAR(P), 12-04-2023 [28/03/2023
(COMM)/1 |[BABITA SETHIA
00/2023
ICS MR  SURENDERMEENAKSHI GARG(P), [15-04-2023 [11/04/2023
(COMM)/1 |GARG Vs NARESH
05/2023 |CHAND GUPTA
ICS RATNA TEXTILEANAND PRAKASH(P), [18-04-2023 |30/03/2023
(COMM)/2 [LLP '
00/2023 |MADHUSUDAN

IMAHESHWARI
ICS SANJAY JAIN VsMohit Khanna(P), 18-04-2023 [10/04/2023
(COMM)/2 [SHER SINGH
02/2023
ICS STATE BANK OHKRGOPAL CHAND\18-04-2023 |07/04/2023
(COMM)/2 [INDIA Vs SUSHILSHARMA(P),
01/2023 |[KUMAR JAIN

PROP OF M/S AM

[FASHION
ICS SARAOGI SUPERNEELAM KUMARIP1-04-2023 [|08/10/2022
(COMM)/2 |SALES PVT LTD VsMALIK(P),
08/2023 [M/S SAFA

ENTERPRISES
ICS SARAOGI SUPERINEELAM KUMARI21-04-2023 [14/11/2022
(COMM)/2 |SALES PVT LTD VSMALIK(P),
07/2023 |AMARJIT SINGH
ICS IM/S SB SALESSHANTNU £1-04-2023 [19/04/2023
(COMM)/2 |ICORPORATION VSAGGARWAL(P),
06/2023 |M/S  AMBITION|

IMICA LIMITED
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ICS IMAYANK Vishal Nagar(P), 21-04-2023 [17/04/2023
(COMM)/2 [TAYALFEXLE
05/2023 |CABLES
INDUSTRIES Vs
PRAVEEN
UAITLYAP
ICS IM/S BATUK COTAnuvansh Gupta(P), £6-04-2023 [18/04/2023
(COMM)/2 |FAB Vs M/S
12/2023 |ANJANI
IGARMENTS
ICS [UNDER ARMOUR |AASTHA SHARMA(P), [27-04-2023 [|24-04-2023
(COMM)/2|INC Vs ASHOK]
15/2023 |[KUMAR
31 DIZ%{IC(;URDEEP ?IIIIJ‘II?(I}%North-West ICS JADVENTURE MUKESH AGGARWAL [01-04-2023 [28-03-2023
ICOMM/24 MEDIA PVT LTD|
(COMMERCIAL) 0/23 Vs MANJULA|
SANJAY
ICS ICANARA BANK VSICHITRA MALHOTRA [01-04-2023 [20-03-2023
ICOMM/25 [M/S F M TRADERS
0/23
ICS ICANARA BANK VSCHITRA MALHOTRA [01-04-2023 [20-03-2023
ICOMM/251[M/S LAWAN
23
ICS SANDEEP KUMARSSAHIBA SINGH 01-04-2023 [31-03-2023
ICOMM/25 [OJHA VS PANKAJ|
2/23 IGARG
ICS SAMSONITE IPGAUTAM BHASIN 03-04-2023 [31-03-2023
ICOMM/25 [HOLDING VS
13/23 IASHOK KUMAR
ICS DCS TECHNO[TARUN KR. PANDEY 3-04-2023 [15-03-2023
ICOMM/25 [SERVICE PVT LTD|
6/23 VS M/S SAURABH|
IAGGARWAL
ICS ICANARA BANK VS[VANDANA BHATIA 03-04-2023 [29-03-2023
ICOMM/257PARVEEN KUMAR
23
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Advocate
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ICANARA BANK VSVANDANA BHATIA 3-04-2023 [01-04-2023
ICOMM/25 [RITU SINGHAL
8/23 PROP. APEX
ICS JALDAS INDIASAHIL GOYAL 05-04-2023 [14-03-2023
ICOMM/25 IMARKETING CO,
0/23 VS ZEESHAN|

FOOTWEAR
ICS PUMA SE VSGAUTAM BHASIN 11-04-2023  [09-08-2022
ICOMM/261APEKHA
23 INTERNATIONAL
ICS PUMA SE VSGAUTAM BHASIN 11-04-2023  [08-04-2023
ICOMM/26 ASHOK KUMAR
2/23
ICS IAANCHAL SINGHARCHIT SINGHAL 11-04-2023  [04-04-2023
ICOMM/26 [VS VIJAY VERMA
13/23 JAND ORS.
ICS JAUSL PHARMA VSSAMVENDRA VERMA [11-04-2023 [10-04-2023
ICOMM/26 HEMA
1/23 LABORATORIES

PVT LTD
ICS [VIKAS JAIN VSMANISH 12-04-2023 [10-04-2023
ICOMM/26 [SHARAN
5/23 ELECMECH PVT]

LTD
ICS RAMESH TARANPREET SINGH [12-04-2023 [10-04-2023
ICOMM/26 [CHANDER VS
6/23 IMEENU PATHAK
ICS DECENT AMITABH KUMAR 13-04-2023 5-04-2023
ICOMM/26 [SECURITIES PVT]
7/23 LTD VS HPRT]

[TRADERS AND|

JORS.
ICS RSPL HEALTHANIL KUMAR SAHU 13-04-2023 [05-04-2023
ICOMM/26 [PVT LTD VS RAJ|
8/23 KUMAR

SHRINAGAR
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4/23

LTD

ICS SAVNEET SINGHMUKESH KR. SINGH [13-04-2023 [12-04-2023
ICOMM/26 [VS PIRAMAL
0/23 ICAPITAL AND|

HOUSE FIN LTD
ICS KUSUM GILL VSCHIRAG GUPTA 15-04-2023 [11-04-2023
ICOMM/27 INEETU SHOKAL
0/23
ICS IAJIT INDUSTIRESKARTIK DABAS 15-04-2023 [27-02-2023
ICOMM/271|LTD VS PRABHAV
23
ICS JAJIT INDUSTIRESKARTIK DABAS 15-04-2023 [|27-02-2023
ICOMM/27 [LTD VS MANOJ|
2/23 UHA
ICS AJIT INDUSTRIESKARTIK DABAS 15-04-2023 [27-02-2023
ICOMM/27 [LTD VS  ATUL
13/23 PALODKAR
ICS IAJIT INDUSTRIESKARTIK DABAS 15-04-2023 [27-02-2023
ICOMM/27 [LTD VS DALJIT]
1/23 RAM
ICS [HBI BRANDED|GAUTAM BHASIN 17-04-2023  [08-04-2023
ICOMM/277APPAREL ENT VS
23 IASHOK KUMAR
ICS SYMBIOTIC KAMAL GARG 17-04-2023  [14-04-2023
ICOMM/27 [THERAPEUTICS
8/23 PVT LTD VS SMILE

HEALTH CARE

JAND ANR.
ICS [THE NANITALM.S SALUJA 17-04-2023 [|27-03-2023
ICOMM/28 [BANK LTD VS M/S
2/23 B D S AGRO

[FOODS LTD
ICS SANJEEV GOEL VSMUKESH KUMAR 17-04-2023  [03-04-2023
ICOMM/28 [V.S YARNS PVT]|

e-
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IAND ORS

ICS SANJEEV GOEL VSMUKESH KUMAR 17-04-2023 3-04-2023
ICOMM/28 M/S JINDAL
5/23 ICOTEX LTD
ICS JAXIS BANK LTD VIDHARAM DEV 17-04-2023 [25-01-2023
ICOMM/28 JASHISH ARORA
6/23
ICS RADHA  KISHANAMIT JOSHI 10-04-2023 [18-04-2023
ICOMM/28 [GOBIND RAM LTD|
8/23 VS DATT SHARMA
ICS RAWAN CO. SARIJRAJEEV KUMAR 10-04-2023 [18-04-2023
ICOMM/28 [VS SK EXPORTS
9/23
ICS JITEN DEVMANISH KUMAR 20-04-2023 [18-04-2023
ICOMM/29 [KUMAR VS
0/23 DEEPAK GARG

JAND ORS
ICS JANIL TANWARMANISH TANWAR 20-04-2023 [02-03-2023
ICOMM/291]AND ORS VS M/S
23 HALDI RAM|

BHUJIAWALA

JAND ANR.
ICS IGUVINDER SINGHPITENDER KUMAR 20-04-2023 [02-09-2022
ICOMM/29 [VS SEVEN SEA
2/23 HOSPITALITY PVT]

LTD
ICS RG RESIDENCY|PARTYUSH £1-04-2023 [20-04-2023
ICOMM/29 APARTMENT
13/23 OWNER VS RG

SERVICES PVT]

LTD AND ORS
ICS [UNDER ARMOURNAVILIN SHARMA 24-04-2023 [20-04-2023
ICOMM/29 [INC VS ASHOK
1/23 KUMAR
ICS INEELAMBER RISHABH SINGHAL 24-04-2023 [21-04-2023
ICOMM/29 [SHARMA VS
5/23 INARESH SHARMA|

e-
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IMANISH MITTALJSAMRIDHI 24-04-2023
ICOMM/29 [VS LAXMAN|
6/23 [MAHIPAL AND|
ORS.
ICS ICANARA BANK VS[VANDANA BHATIA 24-04-2023 [03-04-2023
ICOMM/29 [M/S SUPER FOOD|
8/23 PRODUCTS INDIA
ICS ICANARA BANK VSVANDANA BHATIA 24-04-2023 [04-04-2023
ICOMM/29 M/S SANMATI
0/23 STEEL AND ANR.
ICS [UCO BANK VS M/SSUNIL KUMAR 25-04-2023
ICOMM/30 [SINGH WATER
0/23 SUPPLIER
ICS [UCO BANK VS M/SISUNIL KUMAR 25-04-2023 [01-04-2023
ICOMM/30 JAMBA FOODS
1/23
ICS [UCO BANK VS M/SISUNIL KUMAR 25-04-2023 [01-04-2023
ICOMM/30 [SINGHAL WIRE
2/23
ICS [UCO BANK VS M/SSUNIL KUMAR 25-04-2023 [01-04-2023
ICOMM/30 [RUBY HAIR
13/23 DRESSER
ICS [UCO BANK VSSUNIL KUMAR 25-04-2023 [01-04-2023
ICOMM/30 INAVEEN KUMAR
/23
ICS IM/S NIKUMS S DAHIYA 25-04-2023 [16-04-2023
ICOMM/30 [ENERGY
5/23 ICENTRAL INDIA
VS LALIT CHOPRA]
@ LALIT KR
ICHOPRA
ICS IMAKINO VIVEKANAND JHA 25-04-2023 [24-04-2023
ICOMM/30 [INTERNATIONAL
6/23 HEALTHCARE
PVT LTD VS
IMUKAT HOSPITAL]
HEART
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Registration

ofDate

of e-
Payment o
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SWIFT OFFSETISANJAY AGGARWAL [25-04-2023 [21-04-2023
ICOMM/30 [PVT LTD VS
7/23 RADHA KRISHAN
IGOBIND RAM LTD
ICS [M/S N.K TRADERSGAURAV SHARMA 26-04-2023 [24-04-2023
ICOMM/315[TH. NITESH KR|
23 VS M/S ADVANCE
RUBBER
[TECHNOLIES
ICS HDFC BANK LTDRAMAN TIWARI 26-04-2023 [13-04-2023
ICOMM/319|VS RAVI GOEL
23
ICS INTEC INFRAIMANISH KUMAR 26-04-2023 [06-03-2023
ICOMM/316[PROJECTS VS YF(
23 PROJECT PVT LTD
ICS PRUDENCE SAVITA MALHOTRA 7-04-2023 [26-04-2023
ICOMM/32 [SCHOOL ASHOK
0/23 [VIHAR VS
SHASTRA BEGUM
ICS SUNITA  JINDALJASHOK JAIN 27-04-2023 [05-04-2023
ICOMM/321lVS  HARI OM
23 IGUPTA
32 [SH. VIRENDER BHATT,[North INIL
IDISTRICT JUDGH
(COMMERCIAL COURT)
33 [SH. PANKAJ GUPTA,[SOUTH-WEST |CS COMM JHDFC VSINIKITA MARWAHA 03.04.2023 [28.03.2023
IDISTRICT JUDGH 163/2023 ICHANDRA
(COMMERCIAL) PRASHANT
ICS COMMJUNION BANK OHRVANDANA BHATIA 11.04.2023  [11.04.2023
167/2023 |INDIA VS AASTHA|
SHARMA
ICS COMM JCANARA BANK VSSURBHI SAXENA 12.04.2023 06.02.2023
172/2023 [M/S BHARAT]
BHOG




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS COMM JCANARA BANK VSSANDEEPTYAGI 13.04.2023
173/2023 |RAMA SHANKAR

22.03.2023

ICS COMM M/S THE GLOBALIPURAN SHARMA 19.04.2023 [07.11.2023
202/2023 ZONE VS M/S
VIBRANT

IGRAPHICS P. LTD.

ICS COMMJM/S THE GLOBALPURAN SHARMA 19.04.2023  [16.11.2022
203/2023 [ZONE VS M/S
ICAPITAL
VENTURES P,
LTD.

ICS COMMJSUNITA MITTALAsutosh Lohia £1.04.2023 [21.04.2023
204/2023 Vs MUKESH|
SINGH

ICS COMMM/S BESTECH|L.K. GARG £4.04.2023 [13.04.2023
205/2023 |[ENTERPRISES Vs
[M/S SRI SRINATH]
INFRA

ICS COMMJ|UNION BANK OFVANDANA BHATIA £4.04.2023 [20.04.2023
206/2023 [INDIA ERST]
WHILE ANDHRA
BANK Vs SH|
PARVEEN KUMAR
BHARDWAJ

ICS COMM JCANARA BANK VSBIJAYA MOHAN25.04.2023 [12.04.2023
209/2023 |SURYA SHA GOSWAMI

ICS COMM JUNION BANK OFKFARVIND SINGH £6.04.2023 [19.04.2023
211/2023 [INDIA Vs PAWAN|
IMISHRA

34 [SH. BHUPESH KUMAR/SOUTH-WEST|CS HDFC Bank Ltd Vs[Dharam Dev 10.04.2023 [28-03-2023

IDISTRICT JDUGE,
O T T eV (O Ry (Comm.)16 [Muskan Mega Mart
5/2023 Pvt Ltd

ICS(Comm.)[The Jammu  &Lizma Ashraf 11.04.2023  [24.03.2023
166/2023 |[Kashmir Bank Ltd
Vs Suhaib

[Mohammad & ANR




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

ICS Union Bank offVandana Bhatia 12.04.2023
(Comm.)/1 [India Vs  Ashy
71/2023  |Yadav

11.04.2023

lcs HDFC VS Rakesh|Nikita Marwaha 12.04.2023 [28-03-2023
(Comm.)/1 [Kumar

60/2023

CS ICanara Bank VsSandeep Tyagi 13.04.2023 [22.03.2023
(Comm.)/1 M/s Darshan,

74/2023  [Enterprises

ICS Canara Bank VsSurbhi Saxena 13.04.2023 |04.02.2023
(Comm.)/1 |SNG Machines Pvt
76/2023  |Ltd & Ors

ICS IChandeshwar Abhinav Akash 13.04.2023 [06.04.2023
(Comm.)/1 |Sahani V/s
75/2023  [Indusind Bank Ltd.

CS Raksha  SupremeAnubhav Dixit 15.04.2023 [27.03.2023
(Comm.)/1 [Camouflage P Ltd,
08/2023 [V/s Harriom|
[Enterprises
ICS INeeraj Kumar V/sNeeraj Gupta 15.04.2023 16.03.2023
(Comm.)/1 [Satya vir Arya
09/2023
ICS [Union Bank OffRavi Kumar 15.04.2023 [13.12.2022

(Comm.)/2[India V/s Dablu
00/2023 |Ram

ICS Canara Bank V/sSandeep Tyagi 17.04.2023 [22.03.2023
(Comm.)/2 M/S Vishnu
01/2023  [Enterprises

OMP (I)YToyota Financia\‘P{ahul Bhardwaj 15.04.2023 [NA
(Comm)/8 |Ser India Ltd. V/s

0/2023 Suvidha Nabhali
[Exports




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

OMP (ID)HDFC Bank V/s 15.04.2023
(Comm)/9 |[Kamal Singh Bisht

0/2023 Singh Bisht

Sanjeev Pathak

OMP (IDYHDFC Bank Ltd.,Sanjeev Pathak 15.04.2023 [NA
(Comm)/91|V/s Gulshan Kumar

2023

CS ICICI Bank V/sAlok Kumar £24.04.2023 [15.04.2023
(Comm.)/2 [Sunil John

07/2023

ICS Canara Bank V/sBijay Mohan Goswami [24.04.2023 [22.03.2023

(Comm.)/2[M/S Shiv Shankar
08/2023 |SHG & Ors.

ICS Squared Circle V/sAnshuman Anaresh £26.04.2023 [23.03.2023
(Comm.)/2 |Geartron
12/2023 [technologies  Pvt,

Ltd. & Ors.
CS Pramod Pathak V/sMohit Madan 20.04.2023 [20.04.2023
(Comm.)/2 [Shilpi Verma
14/2023
ICS IAmethi EnterprisesOnkar Roy 29.04.2023 [23.03.2023

(Comm.)/2|(Delhi) V/s M/S
17/2023  |Amethi Enterprises

(Mumbai)
ICS IAmethi EnterprisesOnkar Roy £29.04.2023 [23.03.2023
(Comm.)/2 |(Delhi) V/s M/S{
18/2023  |Gargey Enterprises
(Mumbai)
35 %I;IS-TRICTRAKESH JggéE,SOUTH-WEST ICS IAAYUSH KUMARSh. RAJ KUMAR[]27-04-2023 [17/10/2022
ICOMMERCIAL COURT-03 ! Egg\gg?/ 2 g%g%& Vs M/SMAHTO
LABORATORIES
PRIVATE LIMITED
ICS ICONTINENTAL  [Sh. RAJAN MIGLANI  [26-04-2023 [12/04/2023

(COMM)/2 |ICARRIERS PVT
13/2023 |LTD Vs TURBO|
IMEGHA AIRWAYS
PVT. LTD




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date
Registration

ofDate of e-
Payment o
Court Fees

Total

ICS [TAMANDEEP Sh.VIVEK PRAKASH 25-04-2023 [10-04-2023
(COMM)/2 |SINGH SARNA Vs
10/2023 |SHASHVI
ICS [CICI BANK VsgSh. RAJEEV KUMARi13-04-2023 [17/01/2023
(COMM)/1 [SONIA RANJAN
77/2023 |[AHLUWALIA
ICS ICANARA BANK VsSh. SANDEEP TYAGI 13-04-2023 [22-03-2023
(COMM)/1 MS ZAS
78/2023 |[EXPPORTS INC
ICS [IM/S BARKAT RAJ|Sh SHARANJIT SINGH}13-04-2023 [09-09-2021
(COMM)/1 ICAPITAL PVT. LTDIWADHWA 20-04-2022
79/2023 |Vs M/S SKIPPER|

PROPERTIES PVT]

LTD
ICS IM/S MCESh. Rahul Sharma 13-04-2023 [04-01-2023
(COMM)/1 |[FINLEASE P LTD|
80/2023 Vs SP CHAWLA
CS [UNION BANK OFMs. Vandana Bhatia 11-04-2023 [10-04-2023
(COMM)/1 INDIA ERTWHILE|
68/2023 |ANDHRA BANK Vs

SANGITA

727




List of cases in which Electronic Service of process has taken place during the month of April 2023

District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

SH. SANJEEV]
KUMAR
AGGARWAL,
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-01

2 [DR. KAMINIICENTRAL |NIL
ILAU, DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)-02

3 [SH. ILLAICENTRAL |NIL
RAWAT,
IDISTRICT
JUDGE,
(COMMERCIAL
COURT)-03, TIS
[HAZARI COURT,
IDELHI

4 MS NISHAICENTRAL |[NIL
SAXENA,
IDISTRICT
JUDGE,
ICOMMERCIAL
ICOURT-04

5 [SH. UMEDICENTRAL [CS ICICI BANK Lm ABBAR &J01.02.2023 01.04.2023
SINGH GREWAL COMM- |[|V/S POONAMIASSOCIATE

IDISTRICT 204/2023 [TALWAR
JUDGE
(COMMERCIAL
ICOURT)-05




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

CS ICICI BANKICHETNA  [20.11.2021 01.04.2023
COMM- |[LTD.V/S YOGESH|B
1848/202 [YADAV
1
CS ICICI BANK LTDJ/BABBAR &f15.02.2023 01.04.2023
COMM- [|V/S RAKESH ASSOCIATE
381/2023
CS [CICI BANK LTD./BABBAR &15.02.2023 01.04.2023
COMM- |V/S RAJESH ASSOCIATE
282/2023
OMP IDATTARAY PARIVESH [02.08.2022 01.04.2023
COMM- [PANDIT V/SSINGH
107/2022 [MAHINDRA &

[MAHINDRA

[FINANCIAL CO.
CS [CICI BANK LTDJ/DEEPAK 07.02.2023 01.04.2023
COMM- |[|V/S CHADALAKAUSHIK
364/2023 VENKATA

ISRINIVAS




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

OMP(I)COBANSAL CREDITSR 28.02.2023 01.04.2023
MM- V/S ANEES GULATI

214/2023

CS [CICI BANK LTDJCHETNA [25.07.2022 01.04.2023
COMM- |V/SRAJARYAN |[BHALLA

1877/2022

CS [CICI BANK LTDJ/JCHETNA [3.10.2019 01.04.2023

COMM- [V/S MAHESHBHALLA
2392/201 [KUMAR
9

CS ICICI BANK LTDICHETNA [23.12.2022 01.04.2023
COMM- |V/S CHANDRESH|BHALLA
2739/202 MAHENDRU
2]

OMP(I)COHDFC BANK LTDJANISH 23.01.2023 17.02.2023
MM- V/S GAURAVBHOLA
34/2023 [SHARMA




ofDate
Registration Electronic
Service
Process

District Case No. Petitioner NameAdvocate Date
VS Respondent
Name

OMP(I)COHDFC BANK LTD. 03.02.2023 17.02.2023

MM- V/S SHANKARBHOLA
106/2023 [SHARMA

OMP(I)COHDFC BANK LTDJANISH 25.02.2023 03.04.2023
MM- V/S DEEPAKIBHOLA
106/2023 [CHAUHAN

OMP(I)COHDFC BANK LTDJANISH 31.01.2023 03.04.2023
MM- V/S MOHDBHOLA
51/2023 |[YASSEN

OMP(I)COHDFC BANK LTDJANISH 31.01.2023 03.04.2023
MM- V/S SADDAM|BHOLA
57/2023 [HUSSAIN

CS SANDEEP  JAIN|Not Not Available [03.04.2023
COMM- [V/SMCD Available
196/2023




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS ICICI BANK LTD/Not Not Available [03.04.2023
COMM- [V/S MAHAVEERAvailable
391/2023 [PRASAD

CS INTERGLOBE Not Not Available [03.04.2023
COMM- [TECHNOLOGY Available
189/2022 [V/S MENDERING

OMP(I)COHDFC BANK LTDJANISH 10.03.2023 05.04.2023
MM- V/S SUNNY DEV [BHOLA
227/2022

CS ICICI BANK LTDJCHETNA [02.11.2021 05.04.2023
COMM- [V/S PAVANBHALLA
1534/202 [KUMAR
1 ICICI
BANK
LTD. VS|
PAVAN
KUMAR

CHETNA
RETATT A

CS ISHIVANI ARVIND £21.02.2023 05.04.2023
COMM- [ENTERPRISES V/SKUMAR
313/2023 [RISHAB

COLLECTION




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS ICICI BANK LTDJ/DEEPAK ©5.02.2023 05.04.2023
COMM- |V/S A
354/2023 [KUMAR JATAV
CS SBI V/S RANJEET|[SURESH 06.03.2023 05.04.2023
COMM- [|SINGH KUMAR
411/2023
CS SBI V/S SUSANTAIASHOK 23.07.2022 05.04.2023
COMM- [PAUL KUMST
1863/202 BHAL
2]
CS ICICI BANK LTDJALOK 19.09.2022 05.04.2023
COMM- |VS TRIPIT KUMARKUMAR
2197/2022ICHOUDHARY
CS SANJAY KUMARVINOD 13.03.2023 05.04.2023
COMM- |GOYAL V/S M/SKUMAR
4132/2023 [MODERN

AUTOMOTIVES

LTD.




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS ICICI BANK LTDJ/DEEPAK 06.03.2021
COMM- [V/S ICICI BANKKAUSHIK
827/2021 [LTD. V/S SUNIL

05.04.2023

[KUMAR SAH
CS M/S SATYAANIK 16.02.2022 05.4.2023
COMM- [NARAIN GUPTA

605/2022 [CHEMICALS
COMPANY  V/S
M/S FRISCO FAB

CS M /S PRACHID.R. JAIN [10.11.2022 05.04.2023
COMM- [INDIA PVT. LTD.
2474/202 [V/S MR. RAKESH

2] KUMAR
CS ICICI BANK LTDJVIKAS 19.01.2023 06.04.2023
COMM- [V/S SANJAY[CHOPRA

120/2023 [KUMAR SINGH

CS [CICI BANK LTDJVIKAHS 10.01.2023 06.04.2023
COMM- |[|V/S RAJIVICHOPRA
122/2023 [KUMAR




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

OMP IMANOJ KUMARD.K.YADAV [17.02.2023 06.04.2023
COMM- [|[SONKAR

25/2023

CS [CICI BANK LTDJ|VIKASH 02.03.2023 06.04.2023
COMM- |[|V/S SUMEET|[CHOPRA

390/2023 [PAREEK

CS [CICI BANK LTDJVIKAS 02.03.2023 06.04.2023
COMM- |V/S NIDHICHOPRA

393/2023 [KHULLAR

CS ICICI BANK LTDJ|VIKASH 19.01.2023 10.04.2023
COMM- |[V/SJAHULHUK [CHOPRA

121/2023

CS ARUN KUMARVICHITRA [16.12.2022 10.04.2023
COMM- [BHUTANI V/S M/SKUMAR

2696/202 [SHANKAR  RAOQO

2] PAWAR CORNER




Date ofDate

Registration Electronic
Service
Process

Case No. Petitioner NameAdvocate
VS Respondent

District

CS RUDRA STEELJSANDEEP [31.03.2023 10.04.2023
COMM- [TRADERS v/
560/2023 [SUJAL EXI

INDIA PVT. LTD.
CS [CICI BANK LTDJ/DEEPAK 22.10.2021 10.04.2023
COMM- [|V/S RICHHAPAIJKAUSHIK
4252/202 JAKHAR
1
OMP(I)COAAKASH BHASKAR [13.01.2023 11.04.2023
MM- EDUCATIONAL [KUMAR
14/2023 [SERVIES LTD. V/SSHUKLA

MR. VIJAY]

KUMAR
CS [UCO BANK V/SL.S. 14.03.2023 11.04.2023
COMM- |[VIKRANT SINGHCHAUHAN
143/2023 & ANR.
CS [CICI BANK LTDJ|VIKASH 08.02.2022 11.04.2023
COMM- |[|V/S BHUREY|CHOPRA
491/2022 [KHAN




District

VS Respondent
Name

Case No. Petitioner NameAdvocate

Date

ofDate

Registration Electronic

Service
Process

CS ICICI BANK LTDJ/DEEPAK 05.10.2021 11.04.2023
COMM- [|V/S SURENDERKAUSHIK
3919/2021JKUMAR
CS [CICI BANK LTDJ/DEEPAK 11.01.2023 11.04.2023
COMM- |[|V/S DEEPAKIKAUSHIK
79/2023 |[KUMAR YADAV
CS [CICI BANK LTD.,MANISH 10.06.2021 11.04.2023
COMM- [V/S RAMIDEWAN
1709/2021[PRAKASH
OMP [DELHI ANUPAM [27.03.2023 12.04.2023
COMM- |DEVELOPMENT [SHARMA
16/2023 JAUTHORITY V/§

M/S STALLION

SECURITY
CS R.K. GOEL ABHEYAVINASH [14.03.2023 12.04.2023
COMM44 [KUMAR JAIN V/SKUMAR
4/2023 [MUNICIPAL TRIVEDI

ICORPORATION

OF DELHI




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

OMP(I)CO|
MM-
241/2023

VS Respondent
Name

DFC BANK LTD.
V/S JASVEER
SINGH

BHOLA

13.03.2023

ofDate

Service
Process

12.04.2023

OMP(I)CO|
MM-
240/2023

HDFC BANK LTD,
V/S NEHA SINGH

ANISH
BHOLA

13.03.2023

12.04.2023

OMP(I)CO
MM-
242/2023

HDFC BANK LTD,
V/S SANJEEV
KUMAR

ANISH
BHOLA

13.03.2023

12.04.2023

CS
COMM-
78/2023

ICICI BANK LID)
V/S SILK ROUTE
HOLIDAYS

BABBAR &
ASSOCIATE

11.01.2023

12.04.2023

CS
COMM-

413/2023

PRABH
OM
INFRA
SAURAN
GARODIA

DAYAL

V/S

CHETNA

PRAKASH[BHALLA

06.03.2023

12.04.2023




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

CS ICICI BANK LTDJCHETNA [22.12.2022 12.04.2023
COMM- |[V/S BHALLA

2732/202 SHATRUGHAN

2] PRASAD

CS [HDFC BANK LTDJANISH 13.03.2023 12.04.2023
COMM- |V/S RAJKUMAR [BHOLA

244/2023

CS CANARA B ANKCHANDRA [15.03.2023 15.03.2023
COMM- [|V/S RAJVEER &BHUSHAN

154/2023 JANR. TIWARI

CS B INA TIWARI V/SSAURABH [20.02.2023 15.04.2023
COMM- [|SUMIT PATHAK &SHARMA

304/2023 JANR.

CS [ICICI BANK LTD,C. 07.02.2023 15.04.2023
COMM- |V/S JAIPAL PRAKASH

173/2022




District

Case No.

Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

OMP VISHAL GAUR V/SS. FIROZ &i18.03.2023 15.04.2023
COMM- |KOTAK ASSOCIATE
140/2023 [MAHINDRA S

PRIME BANK
CS ICICI BANK LTDJSATISH 02.4.2023 15.04.2023
COMM- [|V/S KANCHHIDKUMAR
2425/202 [SINGH CHAUHAN
2]
CS [CICI BANK LTDJVIKAS 15.03.2023 15.04.2023
COMM- |[V/S SUNDER LAILJICHOPRA
541/2023 |GULATI
CS ICICI BANK LTDJVIKAS 15.03.2023 15.04.2023
COMM- [V/S ISHWARICHOPRA
146/2023 ISINGH
CS [CICI BANK LTDJ/DEEPAK 17.03.2023 15.04.2023
COMM- |[|V/S SWAPNILJKAUSHIK
174/2023 [SRIVASTAVA




District

VS Respondent
Name

Case No. Petitioner NameAdvocate Date

ofDate

Registration Electronic

Service
Process

CS [ICICI BANK LTDJCHETNA [6.11.2021 15.04.2023
COMM- |[V/S WARIBA
1742/2021ISASHIRANI DEVI
CS ICICI BANK LTD/KUMAR 01.11.2022 15.04.2023
COMM- |[|V/S ELPRON[LAW FARM
2412/202 [EXCHANGE
2] WATER
ENGINEERING
PVT; LTD.
CS ICICI BANK LTDJVIKAS 15.03.2023 15.04.2023
COMM- [V/S MAHENDERCCHOPRA
147/2023 [KUMAR
CS IDBI BANK LTDJSH. SANJAY|02.03.2023 15.04.2023
COMM- [|SHRI VIKRAMI|BAJAJ
0392/202 PANDEY
3
CS [CICI BANK|VIKAS 15.03.2023 15.04.2023
COMM- |LTD.V/S AMIRICHOPRA
4153/2023 [CHAND




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

CS
COMM-
110/2023

VS Respondent
Name

YES BANK LTD)
V/S SQUIREHOOD
GARMENTS

SACHIN

17.01.2023

ofDate

Service
Process

17.04.2023

CS
COMM-
2468/202
1

ICICI BANK LID)
V/S RAGHU PURI

SATISH
KUMAR

26.07.2021

18.04.2023

MISC DJA
114/2023

[UNION OF INDIA
V/S CAPITAL
ELECTECH &ANR

VINOD
KUMAR RAI

17.04.2023

CS
COMM-
5483/202
1ICICI
BANK
LTD. V/§
MOHD
EHASAN

ICICI BANK LID)
V/S MOHD.
EHSAN

ALOK
KUMAR

22.12.2021

18.04.2023

OMP(I)CO
MM-
303/2023

HDFC BANK LID|
V/S
SINGH

ANISH

ARVINDIBHOLA

00.03.2023

18.04.2023




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

CS
COMM-

VS Respondent
Name

ICICI BANK LTD|
V/S TRANZLES

HETNA

014.01.2023

ofDate

Service
Process

18.04.2023

168/2023

141/2023 [HOLDING INDIA
PRIVATE
LIMITED
CS ICICI BANK LTDJCHETNA [25.11.2022 18.04.2023
COMM- |V/S VINOD BHALLA
2557/202
2]
CS VARUN JAIN V/SARJUN £4.03.2023 18.04.2023
COMM- |WILEY INDIA PVT|[KRISHAN
523/2023 |[LTD.
CS M/S AWALSGURMIT  [p2.11.2022 18.04.2023
COMM- |CREATIONS V/SSINGH
2532/202 [PRAKASH CHANDHANS
2] SHARMA
CS [ICICI BANK LTDJVIKAS 16.03.2023 17.04.2023
COMM- |V/S AFSANA CHOPRA




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

CS ICICI BANK LTDJSATISH 18.06.2021 17.04.2023
COMM- |V/S RAVINDER[KUMAR
1863/2021|DHIMAN
CS CANADIAN RAVEESH [25.11.2022 18.04.2023
COMM- |[|SPECIALTY THUKRAL
2556/202 [VINYLS V/S
2] RATIONAL

BUSINESS

ICORPORATION
CS M /S JPGSINARENDER[21.03.2023 20.04.2023
COMM- |METALS PVT/JKUMAR
507/2023 [LTD. V/S SHRI|

RAHUL MADAN
CS [UNICORN GUNJAN [06.03.2023 15.04.2023
COMM- [DENMART LTDJ/KUMAR
412/2023 [V/S DVG'S

DENTAL LAB
CS ICICI BANK LTDJ/BABBAR &01.03.2023 20.04.2023
COMM- [|V/S SHWETANNKIASSOCIATE
379/2023 [MISHRA




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

OMP(I)COBANSAL CREDITSRISHABH [28.02.2023 20.04.2023
MM- V/S ANEES GULATI
214/2023 NOTICE TO
ARBITRATO|
R)

CS ICICI BANK LTDJ/BABBAR &f15.11.2021 20.04.2023
COMM- [|V/S RAJENDRAASSOCIATE
4718/2021|[YADAV
CS M/S AHUJA BOOKINARENDER[23.03.2023 20.04.2023
COMM- |[COMPANY PVT/GAUTAM
522/2023 [LTD. V/S M/S JMN|

EDUCATION AND

RESEARCH

[FOUNDATION
CS ICICI BANK LTD/CHETNA ]09.08.2019 20.04.2023
COMM- |V/S ASAD AHMED [BHALLA
1512/2019
OMP(I)COIDFC FIRST BANKIMAYANK [17.03.2023 20.04.2023
IMM- LTD. V/S AMITIMAHAJAN
295/2023 [SHARMA




Case No. Petitioner NameAdvocate Date
VS Respondent

ofDate

Registration Electronic

Service
Process

OMP(I)CO| 17.03.203 20.04.2023
MM-
293/2023 [PRASHANT

SHARMA
OMP(I)COIDFC FIRST BANKIMAYANK [17.03.2023 20.04.2023
IMM- LTD. V/S YASHMAHAJAN
294/2023 VARDHAN

TOMAR
CS SHREE NATH JISATISH 02.01.2023 20.04.2023
COMM- |AGRO PRODUCTSKUMAR
22/2023 [PVT.LTD. V/S R.N|

RICE MILL & ORS.
OMP M/S SONY SONSVIPIN 01.04.2023 20.04.2023
COMM- [V/S DHANIPILLAI
38/2023 |LOANS AND

SERVICES

LIMITED
CS ICICI BANK LTDJALOK 08/04/21 19.04.2023
COMM- |[|V/S SOURABH[KUMAR
2679/2021ABROL




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS ICICI BANK LTDJCHETNA [05.04.2023 20.04.2023
COMM- |V/S ROHITIBHALLA

1214/2021[RAWAT

OMP(I)COAAKASH 13.03.2023 [19.04.2023

IMM- EDUCATIONALSE

243/2023 [RVICES LTD. V/S
SH. ATUL SINGH
TOMAR

CS SHYAM  KUMARPRADEEP [21.03.2023 20.04.2023
COMM- |GUPTA V/S GYPKR.
506/2023 ISYSTEM & ORS. |[AGGARWAL

CS IM.S PRACHID.R.JAIN [20.01.2023 21.04.2023
COMM- [INDIA V/S MR,
141/2023 |A.K. BHARGAVA

CS ICICI BANK LTD/KUMAR 12.12.2022 21.04.2023
COMM- |[|V/S AISHILAW FARM
2656/202 MUKHARJEE

3




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

CS ICICI BANK LTD. 21.03.2023 21.04.2023
COMM- |[V/S VIKASCHOPRA
504/2023 [SINGLA
CS CANARA BANKICHANDRA [14.03.2023 21.04.2023
COMM- |[|V/S MR|/BHUSHAN
442/2023 IGULSHAN TIWARI

SAREEN
CS [ICICI BANK LTD.SATISH 23.10.2021 21.04.2023
COMM- [V/S ARJUN D GIRIIKUMAR
1273/2021]
CS ICICI BANK LTDJVIKAS £21.03.2023 24.04.2023
COMM- [V/S AAJIM CHOPRA
505/2023
CS [ICICI BANK LTDJVIKAS £21.03.203 24.04.2023.
COMM- |[V/S SUNDER LALCHOPRA
503/2023 |GULATI




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS ICICI BANK LTDJ/BABBAR &f12.07.2022 21.04.2023
COMM- [|V/S SHAILENDERASSOCIATE

1722/2022[KUMAR SINGH

CS M/S ORIENTMAHESH [22.03.2023 24.04.203

COMM- [LINKS PVT. LTD/[SHARMA
515/2023 [V/S SHRI VIK

WASANDI
CS [CICI BANK LTDJVIKAHS £1.03.2023 24.04.2023
COMM- |V/S MONOJ|CHOPRA

502/2023 [KUMAR

CS ICICI BANK LTDJC.PRAKASH [04.06.2022 24.04.2023
COMM- |V/S SHILU SINGH

1478/202

2]

CS [UMESH TYAGIDEEPANSH [19.04.2023 24.04.2023
COMM- |V/SMCD U KHATRI

668/2023




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS ICICI BANK LTDJSATISH 04.03.2022 24.04.2023
COMM- |V/S PRADEEP
822/2022 [KUMAR TYAGI

OMP(I) [HDFC BANK LTDJANISH 23.03.2023 24.04.2023
COMM- [V/S SUDHIRBHOLA
320/2023 [KUMAR MUNJAL

CS [CICI BANK LTDJVIKAS 26.04.2023 24.04.2023
COMM- |[V/S VIPIN KUMARICHOPRA
1154/2022[KATIYAR
CS M/S CAPRISORAKESH 06.02.2023 25.04.2023
COMM- [FINANCE LTD/KUMAR
225/2023 [V/S RASHM]I

AGARWAL
CS [CICI BANK LTDJCHENA 05.03.2021 25.04.2023
COMM- |[|V/S ABHAY[BHALLA

806/2021 [KUMAR SINGH




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

CS ICICI BANK LTD. 03.02.2023 ©5.04.2023
COMM- |V/S GOURAV|LAW FARM

213/2023 [CHAPRAN

CS ICICI BANK LTDJCHETNA [22.12.2020 25.04.2023
COMM- |[|V/S KAUSHALBHALLA

1000/202 [SINGH

3

OMP(I)COHDFC BANK LTDIANISH 03.02.2023 25.04.2023
MM- V/S VIKAS AZADBHOLA

105/2023 [RAGHAV

OMP(I)COHDFC BANK LTDJANISH 07.02.2023 25.04.2023
IMM- V/S MANISHBHOLA

142/2023 [KUMAR

CS ICICI BANK LTD/KUMAR 03.02.2021 025.04.2023
COMM- [|V/S YOGENDRALAW FARM

2120/2021SINGH




District

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

ofDate

Registration Electronic

Service
Process

CS BHARATI NIKHIL 21.02.2023 ©5.04.2023
COMM- |BHAWAN V/STRIPATHI
315/2023 [KARAN BOOK

SHOP
CS ICICI BANK LTDJ/BABBAR &f16.02.2023 26.04.2023
COMM- |V/S SUNIL YADAV [ASSOCIATE
201/2023
CS [CICI BANK LTDJDEEPAK 10.04.2023 26.04.2023
COMM- [|V/S SATYAJEET[KAUSHIK
604/2023 BHARTI
CS ICICI BANK LTDJR.K.RANJA [23.03.2023 26.04.2023
COMM- [V/S N
521/2023 [DHARMENDRA

SINGH

CHAUDHARY
CS ICICI BANK LTD/KUMAR 16.12.2022 26.04.2023
COMM- [|V/S AURANGZEBLAW FARM
2694/202 [KHAN
2]




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

OMP(I) [HDFC BANK LTD. 10.04.2023 26.4.2023
COMM- |V/S SUPERFASTBHOLA
342/2023 [LOGISTICS PVT,

LTD. AND ANR.
OMP(I)COAAKASH BHASKAR [28.03.2023 26.04.2023
IMM- EDUCATIONAL [KUMAR
336/2023 SERVICES  LTDJ/SHUKLA

V/S MR. MANISH

KUMAR
CS [CICI BANK LTD.,MANISH 02.09.2021 26.04.2023
COMM- |V/SJITUSINGH [DEWAN
1587/2021
OMP(I)COHDFC BANK LTDJANISH 21.02.2023 26.04.2023
IMM- V/S RAJKUMARBHOLA
184/2023 |[GARAJ
CS M/S BHARATIINIKHIL £21.02.2023 25.04.2023
COMM- [BHAWAN V/S M/S[TRIPATHI
315/2023 [KARAN BOOK

SHOP & ANR.




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

CS ASHOKA 18.06.2021 27.04.2023
COMM- |SWITCHGEAR
1862/2021fPVT. LTD. V/S

IDISTRIBUTION

SYSTEM
CS A TO ZILOVEKESH [29.03.2023 27.04.2023
COMM- |CHEMICALS V/SAGGARWAL
546/2023 [ROHIT BATRA SARTHAK

AHUJA

CS [CICI BANK LTDJ/JCHETNA |[07.06.2021 27.04.2023
COMM- |V/S SHIVDEEPBHALLA
1669/2021|SINGH
CS VEERA 27.03.2023 27.04.2023
COMM- [FRAGRANCES
529/2023 [PVT. LTD. V/S NG|

BEAUTY INDIA

LLP AND ANR.
OMP(I)COHDFC BANK LTDJANISH 15.04.2023 27.04.2023
IMM- V/S UNSEDBHOLA
355/2023 [HAJIRKHAN




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

MM-
356/2023

OMP(I)CO

VS Respondent
Name

DFC BANK LTD,
V/S NITENDER
RAMAVATAR

BHOLA

15.04.2023

ofDate

Service
Process

27.04.2023

MM-
357/2023

OMP(I)COJHDFC BANK LTD.

V/S LAKSHAY

JAIN

ANISH
BHOLA

17.04.2023

27.04.2023

CS
COMM-
547/2023

A TO 7
CHEMICALS V/S
BHARAT
BHUSHAN
BHATIA

LOVEKESH
AGGARWAL
SARTHAK

AHUJA

09.03.2023

28.04.2023

MM-
368/2023

OMP(I)COJHDFC BANK LTD.

V/S
KUMAR

PUNEET]

ANISH
BHOLA

18.04.2023

28.04.2023

MM-
369/2023

OMP(I)CO&DFC BANK LTD,

/S SANJAY]
AHABIR SINGH

ANISH
BHOLA

18.04.2023

28.04.2023




District

VS Respondent
Name

Case No. Petitioner NameAdvocate Date

ofDate

Registration Electronic

Service
Process

CS [ICICI BANK LTDJCHETNA [6.11.2021 28.04.2023
COMM- [|V/S MAHAVEERBHALLA
1740/202 [PRASAD
1
CS ICICI BANK LTDJ/BABBAR &f15.02.2023 20.04.2023
COMM- [|V/S RAKESH ASSOCIATE
381/2023
CS LIC HOUSING|VISHWNDR |01.04.2023 20.04.2023
COMM- [FINANCE A VERMA
2983/202 [LIMITED V/S
3 DEEPAK KUMAR
CHETTERJI
CS ICICI BANK LTDJCHETNA [23.12.2022 20.04.2023
COMM- |V/S CHANDRESH|BHALLA
2739/202 MAHENDRU
2]
CS M/S SPGBIKKRAM [29.03.2023 20.04.2023
COMM- |CONSUMER SINGH
548/2023 [PRODUCTS PVTJ|PATEL
LTD. V/S
SHASHANK
KUMAR GUPTA




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

CS ICICI BANK LTDJCHETNA [25.07.2022 20.04.2023
COMM- |V/S RAJARYAN |[BHALLA
1877/2022
CS AXIS BANK LTDJSUNITA 24.09.2022 20.04.2023
COMM- |V/S SIMAR SALESSSINGH
2235/202 [CORPORATION
2]
OMP(I)COHDFC BANK LTDJANISH 13.04.2023 28.04.2023
MM- V/S DEVENDERBHOLA
349/2023 [RAM PRASAD
CS CANARA BANKSARTHAK [13.04.2023 28.04.2023
COMM- |[(ERSTWHILE BHATIA
628/2023 [ISYNDICATE

BANK) V/S SATYA

INARIAN GUPTA &

ORS.
CS ICICI BANK LTDJBABBAR &01.02.2023 28.04.2023
COMM- |[|V/S POONAMIASSOCIATE
204/2023 [TALWAR




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

6 |SH. PARAMJITICENTRAL [NIL
SINGH,
DISTRICT
JUDGE(COMME
RCIAL)-06,
CENTRAL

> MS. KAVERICENTRAL |NIL
BAWEJA,
DISTRICT
UUDGE,
COMMERCIAL
COURT-07

8 [SH. DINESHWest INTL
BHATT , DJ
(COMMERCIAL
ICOURT)-01

) S. HEMANIWest INTL
ALHOTRA,
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-02

10 [SH. ANURAGNEW INIL
SAIN, DISTRICTIDELHI
JUDGE
(COMMERCIAL
ICOURT)-01




Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service
Process

District

SH. GURVINDER!
IPAL SINGH,
IDISTRICT
JUDGE,
ICOMMERCIAL
ICOURT-02

NEW
DELHI

OMP |M/S. INDOSPIRIT |MR. GIRISH| 31.01.2023 06.04.2023
(COMM.)| BARS PVT.LTD. [BHARDWAJ
-14/2023| VS. PRABHA
AGGARWAL
CS CANARA BANK Vs MR. EKANT| 28.02.2023 13.04.2023
(COMM.) NISHANT LUTHRA
- JAYSWAL
144/2023
CS JAIPRAKASH MR. 15.03.2023 13.04.2023
(COMM.)| ASSOCIATES JITENDER
- LIMITED Vs WADHWA
165/2023 | DESTINOS INDIA
GURU PVT. LTD
CS GANGOTRI MR. 03.03.2023 13.04.2023
(COMM.)| ELECTRONICS KARTIK
- PVT LTD Vs BHAGAT
154/2023 | PAWAN KUMAR
GUPTA
CS PUNJAB AND |MR. ANSHU| 17.02.2023 13.04.2023
(COMM.)| SIND BANK Vs SHUKLA
- 115/2023] M/S VIVID SAI

MARKETING




ofDate
Registration Electronic
Service
Process

Case No. Petitioner NameAdvocate Date
VS Respondent
Name

District

CS PUNJAB AND |MR. ANSHU| 17.02.2023 13.04.2023
(COMM.)| SIND BANK Vs SHUKLA
-115/2023] M/S VIVID SAI
MARKETING
CS PUNJAB AND |MR. ANSHU| 17.02.2023 13.04.2023
(COMM.)| SIND BANK Vs SHUKLA
- 115/2023| M/S VIVID SAI
MARKETING
CS DELHIVERY LTD. MR. 27.03.2023 13.04.2023
(COMM.) Vs M/S RK KUNWAR
- 181/2023] ENERGY KARAN
SINGH
CS CANARA BANK Vs MR. RAHUL| 02.03.2023 13.04.2023
(COMM.)| STUDIO SIMMI VERMA
- 151/2023
TM - |RADO UHREN AG[MR. KAMAL] 17.12.2021 19.04.2023
195/2021| AND OTHERS Vs | NARESH
JOHNY WALKER
AND OTHERS




Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

District

Process

TM - |RADO UHREN AGMR. KAMAL] 17.12.2021 19.04.2023
195/2021| AND OTHERS Vs | NARESH
JOHNY WALKER
AND OTHERS
CS AVINASH GARG MR. 19.01.2023 19.04.2023
(COMM.)| Vs ARUNABH UJJAWAL
- 51/2023 SINHA JAIN
CS AVINASH GARG MR. 19.01.2023 19.04.2023
(COMM.)| Vs ARUNABH UJJAWAL
- 51/2023 SINHA JAIN
CS AVINASH GARG MR. 19.01.2023 19.04.2023
(COMM.)| Vs ARUNABH UJJAWAL
- 51/2023 SINHA JAIN
CS TCI EXPRESS MS. 30.03.2022 19.04.2023
(COMM.) | LIMITED Vs M/S | PRERNA
- ARIHANT RAWAT
309/2022 PRINTERS




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS SWIFT . 27.08.2022
(COMM.)| SECURITAS PVT | HANISH
- LTD Vs BUSINESS| KUMAR
740/2022| BROADCAST
NEWS PVT LTD

19.04.2023

CS SWIFT MR. 27.08.2022 19.04.2023
(COMM.) | SECURITAS PVT | HANISH
- LTD Vs BUSINESS| KUMAR
740/2022| BROADCAST
NEWS PVT LTD

CS M/S OVERSEAS MR. 27.02.2023 25.04.2023
(COMM.)| LOGISTICS PVT. | UJJWAL
-141/2023] LTD. Vs RAJAN JAIN
AGGARWAL

CS STATE BANK OF MR. VARUN| 15.04.2023 26.04.2023
(COMM.) INDIA Vs CHANDIOK

SATYENDRA
225/2023| SINGH SOLE
PROP. US
ENTERPRISES

CS BIRD MR. KUNAL| 03.01.2023 26.04.2023

(COMM.)| HOSPITALITY MEHTA

- 06/2023| SERVICES PVT.

LTD. Vs FOODINK

EXPEDITIONS
LLP




Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service
Process

District

BIRD MR. KUNAL| 03.01.2023 26.04.2023
(COMM.)| HOSPITALITY MEHTA
- 06/2023| SERVICES PVT.
LTD. Vs FOODINK
EXPEDITIONS
LLP
CS BIRD MR. KUNAL| 03.01.2023 26.04.2023
(COMM.)| HOSPITALITY MEHTA
- 06/2023| SERVICES PVT.
LTD. Vs FOODINK
EXPEDITIONS
LLP
CS BIRD MR. KUNAL| 03.01.2023 26.04.2023
(COMM.)| HOSPITALITY MEHTA
- 06/2023| SERVICES PVT.
LTD. Vs FOODINK
EXPEDITIONS
LLP
CS BIRD MR. KUNAL| 03.01.2023 26.04.2023
(COMM.)| HOSPITALITY MEHTA
- 06/2023| SERVICES PVT.
LTD. Vs FOODINK
EXPEDITIONS
LLP
CS BIRD MR. KUNAL| 03.01.2023 26.04.2023
(COMM.)| HOSPITALITY MEHTA
- 06/2023| SERVICES PVT.
LTD. Vs FOODINK
EXPEDITIONS
LLP




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS PRAYAG MR. MILAN| 18.04.2023 26.04.2023
(COMM.) POLYTECH |AGGARWAL
- PRIVATE
231/2023 LIMITED Vs
ASIAN
MERCHANTS AND
CO.
OMP THE NATIONAL MS. 14.03.2023 27.04.2023
(COMM.)| COMMISSION | KALPANA
-37/2023 FOR DE-
NOTIFIED,
NOMADIC AND
SEMI-NOMADIC
TRIBES Vs M/S
VIMARSH
DEVELOPMENT
SOTITTION PVT
12 [SH. VINEETANEW Misc. DJ | Prem Kumari and |[Varun Gupta] 12-09-2033 25-04-2023
GOYAL, IDELHI No. Ors. Vs. Astitva | and Rajesh
IDISTRICT 166/2022 |Capital Market Pvt.| Samanotra
JUDGE Ltd.
(COMMERCIAL
ICOURT)-03
CS M/s Canon Sh. Advait 19-11-2022 26-04-2023
(Comm) —| Fasteners Vs M/s Joshi
912/2022| United Engineers
Project and
Maintenance and
Anr.
13 [SH. PREM|SOUTH INIL
IKUMAR
BHARTWAL,
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-01




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

14 [SH. VINAY] CS(COMM| FROG SPORTS ANUJ 12.01.2023 19.04.2023
KUMAR )30/23 | INFRAPVT LTD | CHAUHAN
KHANNA, VS SHRI USB
IDISTRICT SHIKSHA SAMITI
JUDGE
(COMMERCIAL
ICOURT)-02

CS(COMM]| IFFCO-MC CROP |SHUBHAM | 12.09.2022 17.04.2023
.)537/22 SCIENCE SEHGAL
PRIVATE
LIMITED
Vs
SRI LAKSHMI
NARASIMHA
HYBRID SEEDS

CS(COMM| IFFCO-MC CROP | SHUBHAM | 12.09.2022 17.04.2023
.)539/22 SCIENCE SEHGAL
PRIVATE
LIMITED VS
IFFDC KRISHAK
SEWA
KENDRA,MOHAN
PUR

CS(COMMM/S PREMCHAND| MOHIT 19.09.2022 18.04.2023
.)552/22 |[CHANDRASWARO, SHARMA
OP CHOUHAN VS
DHAMMANI
TRADERS

CS(COMM| JAGRAN POONAM 28.10.2022 13.04.2023
.)609/22 PRAKASHAN ATEY
LIMITED VS
GOOD MORNING
INDIA MEDIA PVT
LTD




Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service
Process

District

CS(COMM]| UNION BANK OF | JITENDRA | 12.12.2022 11.04.2023
.)700/22 | INDIA VS FOOD GARG
FOREST SWEETS
AND
RESTAURANT
CS(COMM| RSPL VS AJAY ANIL 16.02.2023 20.04.2023
.)90/23 TRADERS KUMAR
SAHU
OMP(I) KOTAK MAYANK 14.03.2023 12.04.2023
(COMM.)st MAHINDRA MAHAJAN
59/23 PRIME LTD VS
SATYANAM
SINGH
OMP(I) HDFC VS SANJEEV 01.04.2023 01.04.2023
(COMM.)| NAZBUDEEN PATHAK
681/23 | ABDUL MAZEED
OMP(I) HDFC VS SANJEEV 01.04.2023 01.04.2023
(COMM.) POONAM PATHAK
682/23 SHARMA




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

OMP(I) HDFC VS SANJEEV 01.04.2023 01.04.2023
(COMM.) DUSHYENT PATHAK
683/23 KUMAR

OMP(I) YES BANK VS SANJEEV 13.04.2023 13.04.2023
(COMM.)7 JUHI CHOUHAN | PATHAK

58/23

OMP(I) YES BANK VS SANJEEV 13.04.2023 13.04.2023
(COMM.)77 EXPORT KING PATHAK
59/23 PRIVATE
LIMITED

OMP(I) YES BANK VS SANJEEV 13.04.2023 13.04.2023
(COMM.)77 EXPORT KING PATHAK
60/23 PRIVATE
LIMITED

OMP(I) YES BANK VS SANJEEV 13.04.2023 13.04.2023
(COMM.)77 RAJAKUMAR PATHAK
61/23 GUPTA




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

OMP(I) YES BANK VS SANJEEV 13.04.2023
(COMM.)7] SAPNA SINGH PATHAK
62/23 GAUTAM

13.04.2023

OMP(I) YES BANK VS SANJEEV 13.04.2023 13.04.2023
(COMM.)7 VIKAS PATHAK
63/23 ENTERPRISES

OMP(I) YES BANK VS SANJEEV 13.04.2023 13.04.2023
(COMM.)77 SANJAY SAHNI | PATHAK

64/23

OMP(I) | SOLVABUILD VS SAHIL 15.04.2023 15.04.2023
(COMM.)7 MOZART SACHDEVA
67/23 AUTOMOBILE

OMP(I) KOTAK PARV 21.04.2023 21.04.2023
(COMM.) IMAHINDRA BANK| MAHAJAN

818/23 | VS SHRI SHYAM
TRADING




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

SH. SANJEEV]
AGGARWAL
16 [SH. RAJEEV|South CS M/S WOOD NARESH YA 23.03.2023 06.04.2023
IBANSAL (COMM.) | CRAFT PROJECT
177/2023| VS. AMARDEEP
RESIGN INDIA
CS M./S CLIIX SHANKAR (| 15.03.2023 15.04.2023
(COMM.) CAPITAL
147/2023| SERVICES PVT.
LTD. VS.M/S
VIVEKANAND
HOSPITAL
CS M./S CLIIX SHANKAR ( 15.03.2023 15.04.2023
(COMM.) CAPITAL
148/2023| SERVICES PVT.
LTD. VS.M/S
KRISHNA SUPER
SPECIALITY
HOSPITAL
194/2023| ANI MEDIAVS. PHANT KUM| 29.03.2023 26.04.2023
RAVI RANJAN




Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service
Process

District

VIKAS GOEL VS. AMIT DUBEY
SEEMA SEJWAL

213/2023 12.04.2023 27.04.2023

219/2023 | GODREJ VS. M/S | ASHRAF HA

SAIGON

13.04.2023 27.04.2023

CANARA BANK
VS. NAVEEN
CHAWLA

71/2023 INDU VATSY4 09.02.2023 27.04.2023

M/S BHAWANI
VS. M/S AHUJA
BUILDERS

199/2023 KUMAR RAG| 05.04.2023 27.04.2023

57/2023

PNB VS.
AYUSHMAN

HINDER KUX

01.02.2023

27.04.2023




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

17 SH. LAL SINGH,SOUTH- [NIL
IDISTRICT [EAST
JUDGE

18 |MS. NEELAMSOUTH- |NIL

SINGH, EAST
DISSTRICT
JUDGE

19 |SH. AJAYSOUTH- |NIL

KUMAR JAIN [EAST

20 MS. ANUSOUTH- |NIL
GROVER IEAST
BALIGA
21 MS PREETISOUTH- CS/COM |M/S. PALLADIUM| Sheepali 31-01-2022 21-04-2022
AGGARWAL IEAST M/125/20 SAFETY Patial
GUPTA 22 SOLUTIONS PVT.
LTD.
V/S.
J. K.

ENTERPRISES




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

CS/COM
M/125/20
22

VS Respondent
Name

M/S. PALLADIUM
SAFETY
SOLUTIONS PVT.
LTD.

V/S.
RAMA FIRES

Sheepali
Patial

31-01-2022

ofDate

Service
Process

21-04-2022

CS/COM
M/183/20
21

M/S. DSTR
INFRASTRUCTUR
E PVT. LTD.
V/S.

V.RK.
INFRASTRUCTUR
E PVT. LTD.

SHRADHA
AGGARWAL

20-03-2021

01-04-2022

22

[MS
BHATIA

NIRJA

SOUTH-
[EAST

INTL

23

SH. RAJESH|
IKUMAR SINGH

SOUTH-
[EAST

DMM) 421

TASS ADVISORS
LLP VS PANGEA
INC. & ORS.

SH.
ABHIMANY
U JHAMB

13.04.2022

20.04.2023

24

SH. SANJAY]
SHARMA-I

[EAST

INIL




25

SH. CHANDRA
SHEKHAR,
IDISTRICT
JUDGE,
ICOMMERCIAL
ICOURT-02

District

Case No. Petitioner NameAdvocate Date

INIL

VS Respondent
Name

ofDate

Registration Electronic

Service
Process

26

IMS.
GUPTA,
DISTRICT
JUDGE,
(COMMERCIAL
COURT)

BARKHA|

INORTH-
[EAST

CS-
323/2021

BHASKAR TIWARI
VS CHANDRO
DEVI AND ORS

RAMAKANT
SHUKLA

24.12.2021

05.04.2023

-8/2023

CS(COMMIKESARI SINGH VS

DEEPAK PATEL

SHAILENDR

27.01.2023

25.04.2023

27

SH. BRIJESH
KUMAR GARG,
DISTRICT
JUDGE,
COMMERCIAL
COURT

Shahdara

28

[MS.
SUKHVINDER
KAUR

DMM) -83/M/S OM SAI TRAD

SH ABHISH]

21/02/2023

12/04/2023

INIL




29

SH. SURENDER
S. RATHI

District

30

[MS. SAVITA RAO

Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service
Process

INIL

INIL

31

SH. GURDEEP
SINGH,
DISTRICT
JUDGE
(COMMERCIAL)

North-
West

INTL

32

SH. VIRENDER
BHATT,
DISTRICT
JUDGE
(COMMERCIAL
COURT)

North

INIL

33

SH. PANKAJ
GUPTA,
DISTRICT
JUDGE
(COMMERCIAL)

SOUTH
WEST

INIL




34

SH. BHUPESH|
IKUMAR,
IDISTRICT
JDUGE,
ICOMMERCIAL
ICOURT-02

District

35

SH. RAKESH
SYAL, DISTRICT]
JUDGE,
ICOMMERCIAL
ICOURT-03

Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service
Process

INIL

INTL

Total

209




IList of total no. of cases randomly allocated during the month of April-2023

DISTRICT

COURT NAME

NO.

COURT CASETYPE

CASE COUNT (No.
of cases randomly|
allocated)

SH. SANJEEV KUMAR/ ICS (COMM)
ICOURT IAGGARWAL, DISTRICT]
WJUDGE (COMMERCIAL
ICOURT)-01
IOMP (I)(COMM) 8
IOMP(T)(COMM) o
ICounter Claim o
Misc DJ 4
IOMP (COMM) o
[Execution 14
2 TIS HAZARICENTRAL |[DR. KAMINI LAU85 ICS (COMM) 24
COURT IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02
IOMP (I)(COMM) 7
ICounter claim o
IOMP (COMM) 2
[Execution 13
RBT 1
|Arbitration o
I3 [TIS HAZARIICENTRAL MS. ILLA RAWAT 786 ICS (COMM) 20
ICOURT
IOMP (I)(COMM) 14
IOMP (COMM) 2




[Misc/CC/Arbitrati
jon DJ

[Execution

[TIS
ICOURT

HAZARIICENTRAL

IMS.NISHA SAXENA

787

ICS (COMM)

20

IOMP (COMM)

IOMP(I)(COMM)

IOMP(COMM)

OMP
(COMM)

MISC,|

[Execution

ICouNTER
ICLAIM/CONTEM
PT

[TIS
ICOURT

HAZARICENTRAL

SH. UMED  SINGH|
GREWAL DISTRICT]
JUDGE (COMMERCIAL|
ICOURT)-05

788

ICS (COMM)

19

IOMP (I)(COMM)

IOMP(COMM)

Dept

OMP
(COMM)

MISC,

[Execution

19

JARB (COM)

[TIS
ICOURT

HAZARIICENTRAL

SH. PARAMJIT SINGH,
IDISTRICT
UUDGE(COMMERCIAL)
-06, CENTRAL

789

ICS (COMM)+CS|
IDJ

23

IOMP (I)(COMM)

11

IOMP(COMM)

IOMP(E)(COMM)




OMP MISC,
(COMM)

[Execution

IContempt Petition

7 [TIS
ICOURT

HAZARIICENTRAL

IMS. KAVERI BAWEJA,
IDISTRICT JUDGE,
ICOMMERCIAL COURTH
07

ICS (COMM)

42

[Misc DJ

Execution

OMP(I) (COMM)
+OMP ()
(COMM)

ICOUNTER
ICLAIM/CONTEM
PT

IOMP (COMM)

JARBN

313

8 [TIS
ICOURT

HAZARIWEST

Sh. Dinesh Bhatif;89

[District Judge
(Commercial Court-01)

ICs comm

23

OMP

10

[Ex

20

IContempt Petition

[Misc

IMS. HEMANI[790

IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02

OMP (COMM.)

12

ICS (COMM.)

20

[EX

30

[Misc RCA

[TOTAL

122

10
COURT

IPATIALA HOUS

ITVEW DELHI

IDISTRICT JUDG

SH. ANURAG SAINET

(COMMERCIAL

ICS COMM

27




ICOURT)-01 IOMP (COMM) 5
IOMP (I)(COMM) 3
[EX 16
11 SH. GURVINDER PAlj24 ICS COMM 23
SINGH, LD. DISTRICT]
JUDGE (COMM.)-02
IOMP(I) (COMM) 3
EX 8
IOMP (COMM) 4
12 SH. VINEETA GOYAL, 25 ICS COMM 22
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-03 IOMP(I) (COMM) 3
IOMP(T) (COMM) 0
IOMP(COMM) 5
EX 13
TOTAL 132
13 SAKET COURT SOUTH SH. PREM KUMAR614 ICS (COMM) 17
IBARTHWAL, DJ
ICOMM-01
614 IOMP (COMM) o
614 IOMP (I) COMM. 34
614 IOMP (E) COMM. o
614 EX comm 9
14 SAKET COURT SOUTH SH. V. K..KHANNA, DJ-{503 ICS (COMM) 11
ICOMM-02
503 JOMP (COMM) 1
503 IOMP (I) COMM. 29




503 JOMP (E) COMM. o
503 IEX comm 11
5 614 ICS (COMM) 19
614 IOMP (COMM) 0
SH. SANJEERV]
IAGGARWAL 614 [EX comm 3
614 JOMP (I) COMM. 56
16 503 ICS (COMM) 17
[EX comm 7
SH. RAJEEV BANSAL (OMP COMD. >
IOMP (I) COMM. 36
TOTAL 252
7 Saket COURT ISOUTH- SH. LAL SINGH, 502 (COMM) 30
[EAST IDISTRICT JUDGE
18 MS. NEELAM SINGH,613 (COMM) 13
[DISSTRICT JUDGE
19 (COMM) 27
SH. AJAY KUMAR JAIN




20

IMS. ANU GROVER|
IBALIGA

(COMM)

31

21 (COMM) 18
IMS PREET]I]
IAGGARWAL GUPTA
22 (COMM) 26
IMS NIRJA BHATIA
23 (COMM) 0
SH. RAJESH KUMAR|
SINGH
TOTAL 145
24 KARKARDOOMA [EAST ISH SANJAYh2 ICS (COMM) 6
SHARMA,DISTRICT
WJUDGE, (CC)
2 IOMP (COMM) 2
12 JOMP (COMM) o
h2 JARB (COM) (o}
25 IKARKARDOOMA [EAST SH. CHANDRA| ICS (COMM) 22

SHEKHAR, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-02




IOMP (COMM) 3
IOMP (COMM) o
IOMP (T) (COMM) 1
TOTAL 34
26 IKARKARDOOMA [North-East [MS. BARKHA GUPTA,l74 ICS(COMM) o
IDISTRICT JUDGE,)
(COMMERCIAL
ICOURT)
Total o
27  [KARKARDOOMA [SHAHDARA[SH. BRIJESH KUMAR[57 lcsccomm) 9
GARG
57 IOMP(COMM) 1
57 IOMP(I) COMM o
57 Misc 3
57 [Ex 7
57 Restored 2
28 IMS. SUKHVINDER|56 ICS(COMM) 6
IKAUR
56 EX 8
56 DE (o}
56 IOMP(I) COMM 0
56 IOMP COMM o}
56 Misc 2
29 SH. SURENDER S| ICS(COMM) 17
IRATHI
IEX 2




IOMP(I) COMM

[Misc Cases 1
Restored 4
RBT 2
30 IMS. SAVITA RAO ICS(COMM) 13
EX 6
IOMP(I) COMM 1
IOMP COMM o
[Misc o
RBT 2
Total 88
131 Rohini Court INorth-West SH. GURDEEP SINGH,[758 4
IDISTRICT JUDGE Misc
(COMMERCIAL)
ICS (COMM) 82
IOMP (COMM) 31
EX 46
Total 163
132 Rohini Court INorth SH. VIRENDER BHATT,[760 ICS (COMM) 8
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)
IOMP (COMM) 50
IOMP(I) (COMM) 1
EX 55
Total 114




33

IDWARKA COURTS

ISOUTH
WEST

SH. PANKAJ GUPTA,
IDISTRICT JUDGE|
(COMMERCIAL)

ICS (COM)

17

IOMP (COM)

JARB (COM)




IOMP (I) (COMM.)

IOMP (T) (COMM)

OMP (MISC)|
ICOMM

IOMP (E) (COMM)

34

IDWARKA COURTS

SH. BHUPESH KUMAR,|
IDISTRICT JDUGE,|
ICOMMERCIAL COURTH
02

ICS (COM)

IOMP (COM)

JARB (COM)

IOMP (I) (COMM.)

IOMP (T) (COMM)

IOMP (MISC)|
ICOMM

IOMP (E) (COMM)

35

IDWARKA COURTS

SH. RAKESH SYAL,
IDISTRICT JUDGE,|
COMMERCIAL COURT-
03

ICS (COM)

17

IOMP (COM)

JARB (COM)

IOMP (I) (COMM.)

IOMP (T) (COMM)

OMP (MISC)|
ICOMM

IOMP (E) (COMM)

[TOTAL

60

GRAND TOTAL

142¢




District

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

List of cases where Case Management Hearing was held during the month of April-2023

Date

ofDate of Case

RegistrationManagement
Hearing

ISH. SANJEEV|CENTRAL [CS COMM-GOVIND RAM|PRABHJOT 10.01.2022  [13.04.2023
IKUMAR 105/222 GUPTA VS|KAUR AND
IAGGARWAL, TARUNA GOEL [NAVEEN JAIN
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01
CS COMM-SIR GANGAISUBHASH 08.02.2021 [13.04.2023
1435/2021 RAM KUMAR AND
HOSPITAL VS/A.K. HAJELAY
GOURAV
SHARMA
CS COMM-SACJDEVA [PRAMOD £1.12.2019 13.04.2023
3013/2019 LIGHTING VS|GUPTA AND
ANKUR HIMANSHU
LIGHTING ISINGH
CS COMM-VIMLA IAJAY GUPTAR7.02.2022 [18.04.2023
693/2021 SHARMA  VSJAND RAMBHA
ASHOK ISINGH
IKUMAR SAINI
CS COMM-ANIL KUMARISH. DHEERAJ}14.07.2022 [20.04.2023
1769/22 BANSAL VSJAND SH. IVAN
GANGA SAGAR|
SINGH
IDR. KAMINI LAU,CENTRAL |[CS.DJ- AVNG INFRA-{VIKRANT 18-08-2018 [05-04-2023
IDISTRICT JUDGE 5879/2018 STRUCTURES |GUPTA (P) &
(COMMERCIAL PVT LTD VSVED PRAKASH]
ICOURT)-02 INDMC (D)
CS(COMM) RAM NARAINISUNIL MITTAL}15-04-2021  [10-04-2023
1392/2021 GUPTA VS|(P) & MS,
M/SAMBIENT [KULWANT
[PRINTERS (P)KAUR
LTD




District Case No. Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

CS(COMM) ROHAN JAIN [SH.VIDYA 15-09-2021  [11-04-2023
3336/2021 VS NDMC SAGAR (P) &

SH.H.R. AGH

IGARWAL (D)

CS(COMM) RAJAT  MALA{SH.VIDYA 20-11-2019  [11-04-2023
2737/2019 HOTRA VSSAGAR (P) &
INDMC SH.D-
HARAMVIR
IGUPTA (D)

CS(COMM)813 [RAJINDER SH.VIDYA 04-03-2022 [12-04-2023

2022 WALIA VSISAGAR (P) &
INDMC SH SANJEET]
IMALIK(D)

CS(COMM)814 [RAJINDER SH.VIDYA 04-03-2022 [12-04-2023

2022 WALIA VSISAGAR (P) &
INDMC SH SANJEET]
IMALIK(D)

CS(COMM) UMESH JAIN|SH.VIDYA 31-01-2022  [12-04-2023

357/2022 VS NDMC SAGAR (P) &
SH SANJEET]
IMALIK(D)
CS COMM|VARNIK SH.SUMANYU [20-11-2021 [12-04-2023
5403/2021 [FOODS VSMUDGIL (O)
HARI OM;
BHANDAR

CS COMMINORTHEX  &SH.GAURAV [04-05-2022 [13-04-2023
1195/2022 CO VSIARORA (P)
SUMANJEET
[KAUR




District

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

Date

ofDate of Case

RegistrationManagement
Hearing

CS(COMM)426 [SHREE SH. 23-10-2021 [17-04-2023
0/2021 AMBIKA [VINAYMOHAN
PACKAGING VS(P) & VIVEK
SANGEETA SHARMA (d)
SHARMA
CS COMM|VIKAS ISH,SACHIN 03-07-2018 [18-04-2023
2066/2018 MAHESHWARI JAGGARWAL
VS TAJENDER|P)& SH.M.S||
SINGH SETHI [OBEROI (D)
CS(COMM) ANIL KUMARMS. SWENKAJ09-12-2022 [17-04-2023
2651/2022 VS MCD [TRIPATHI VS
ISH. SANJEET]
IMALIK
CS COMMISALASAR ISH.RANJIT 25-09-2021 [18-04-2023
3631/2021 STEEL VS SMTIKUMAR (P) &
RUCHIKA ISH.YOGESH
WALIA IGEHLAUT (D)
CS COMM|YOGESHWAR [|SH. VIDYAj01-10-2020 [18-04-2023
1435/2020 KUMAR SAGAR (P) &
BANSAL VS [SH. ANUBHAV
INDMC IGUPTA (D)
CS COMMSHREE ISH. PRAVEENP3-02-2019 [18-04-2023
232/2019 BALAJEE KUMAR
PAPERS VSGOYAL & MS|
BUSINESS [MIMANSI
WORLD MEDIASETHI
PVT
CS COMMNSP PAPERSSSH. PRAVEENPR3-02-2019 [18-04-2023
234/2019 VS BUSINESSKUMAR
WORLD MEDIAIGOYAL & MS|
PVT [MIMANSI
ISETHI




District

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

Date

ofDate of Case

RegistrationManagement
Hearing

H. AJAY|22-08-2022 [|20-04-2023
2010/2022 ARORA VSKUAMR SINGH
MCD (P)&
ISH.SANJEET
[MALIK (D)
CS COMMRAJEEV SH.VIDYA 07-06-2022 [25-04-2023
1513/2022 GUPTA VS MCDISAGAR (P) &
SH SANJEET
IMALIK(D)
CS COMMPRABODH SH.VIDYA 26-04-2022 [25-04-2023
1144/2022 TIWARI VSISAGAR (P) &
INDMC SH SANJEET
MALIK(D)
CS COMMMANOJ SH.VIDYA 08-04-2022 [25-04-2023
1046/2022 KUMAR SAGAR (P) &
MEHROTRA [SH SANJEET
VS NDMC IMALIK(D)
CS COMMRAKESH ISH.ASHWANI [22-08-2019 [24-04-2023
1575/2019 CHAWLA VS [KUMAR (P) &
USHA RANISH.RAJESH
JAIN KUMAR (D)
Sh. ILLA RAWAT,CENTRAL [CS(COMM) [UMESH TYAGIISH. ANIL06.12.2022 [10.04.2023
[District Judge, 2637/2022 V/S KUMAR
ICommercial Court- MUNICIPAL [HAJALEY
03 CORPORATION|
OF DELHI
CS(COMM) SATYA PAILJSH. A.K|04.11.2022  [11.04.2023
2444/2022 GUPTA V/S|ITRIVEDI
IMUNICIPAL
ICORPORATION|
OF DELHI




District Case No. Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

CS(COMM) JYOTI . 23.07.2022
1860/2022 CHHABRA V/SIMMISHRA
IDFC FIRST]

12.04.2023

IBANK
CS(COMM) SUSHIL SH. S.K. JAIN [18.01.2020 [13.04.2023
134/2020 KUMAR V/§

GNCT OH

IDELHI

CS(COMM) RAVINDER ISH. S.K. JAIN [05.10.2021 [24.04.2023
3066/2021 KUMAR
WADHWA V/9
SOUTH DELHI]
MUNICIPAL
CORPORATION|
OF DELHI

4 Ms Nisha Saxena|CENTRAL [CS M/S RAMESH 18.04.2019  [12.04.2023
[District Judge, COMM)513/20JAGDAMBA KUMAR
ICommercial CourtH 19 SALES
04 CORPORATION|
V/S STATE &
ORS.

CS (COMM){M/S SH. YUGAM17.12.2021 20.04.2023
5372/2021 INTHALSONS  PAIN
JEWELLERS
VS. RAJESH]
RUPANI

CS (COMM)-{M/S. UMESHISH. 07.12.2022  [24.04.2023
2646/2022 TYAGI VS. MCDIDEEPANSHU
& ANR KHATRI

5 |SH. UMED SINGH|CENTRAL [Nil
GREWAL DISTRICT]
UUDGE
(COMMERCIAL
COURT)-05




District Case No. Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

6 |SH. PARAMJITICENTRAL [CS(COMM) ICICI BANKRAJESH 30.10.2019  [10.04.2023
SINGH, DISTRICT] 2587/2019 LTD. VSKUMAR
JUDGE(COMMERCI ABHIMANYU
IAL)-06, CENTRAL SHARMA
7 [MS. KAVERIICENTRAL [Nil
IBAWEJA,
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-07
8 |Sh. Dinesh Bhatt ,[West CS SH A P JANI 16-07-2022 [10-04-2023
DJ (Commercial COMM)/563/2/0BEROI Vs M/SIKUMAR
ICourt)-o01 022 ASSOCIATED |[CHOUDHARY(
INDUSTRIAL [P),
[FURNACES
PVT LTD
CS M/S GNB BROSMADAN 19-08-2019 [10-04-2023
COMM)/331/2|P LTD Vs M/SIGOPAL
019 VARDHMAN  [VACHER(P),
[PROPERTIES
LTD
CS IPRADEEP VIGGagan 25-04-2022 [11-04-2023
COMM)/305/2[Vs NATUREWadhwa(P),
022 GREEN TOOLS
AND
IMACHINES
PVT LTD
CS SERVOTECH |[NEERAJ 15-11-2022  [20-04-2023
COMM)/896/ [POWER IGUPTA(P),
2022 SYSTEMS
LIMITED V§
AMIT
SABHARWAL
o [MS. HEMANI[West CS COMMIVASHNAVI INITIN 16.07.2022  [18.04.2023
IMALHOTRA, 565/2022 METAL KHANNA
IDISTRICT JUDGE INDUSTRIES
(COMMERCIAL Vs SH. RAM
ICOURT)-02 KARAN
CHAUDHARY
PROP/AUTHOR
1|74 RY




District

Case No.

CS COMM
147/2021

Petitioner
Name VS
Respondent
Name

M/S APURVA
INTERNATION
AL VS THE G|
M AND SONS

Advocate

RAJKARAN
ISHARMA

Date

ofDate of Case

RegistrationManagement
Hearing

24.02.2021

26.04.2023

CS
00/2021

COMM

SUSHMA

TEJINDER
SINGH SETHI
c/0 M/S
NAUNIDHI
MOTORS

AMULYA

CHAWLA --- V§DHINGRA

03.02.2021

29.04.2023

10

SH. ANURAG SAIN,|
IDISTRICT JUDGE

(COMMERCIAL
ICOURT)-01

NEW
DELHI

CS
COMM.)/395/
2022

JAI KISHAN]|
ROHRA
HIMANSHU
[BHASIN

ISUNIL KUMAR

VSLALWANI

04.05.2022

01.04.2023

CS
COMM.)/535/
2021

M/S
ONE HOUSING
AND

DEVELOPMEN
T PVT LTD Vs
M/S  SALUJA
CONSTRUCTIO

INT OOND ANV

KOHLINIKUNJ

VERMA

27.11.2021

10.04.2023

Cs
COMM.)/536/
2021

M/S
ONE HOUSING
AND

DEVELOPMEN
T PVT LTD Vs
M/S  SALUJA
CONSTRUCTIO

NT LONONID ANV

KOHLIINIKUNJ

[VERMA

27.11.2021

10.04.2023

CS
COMM.)/492/
2021

[KOTAK
MAHINDRA
BANK LTD. Vj
AFSAR ALI

[PANKAJ
KUMAR

10.11.2021

20.04.2023

CS
COMM.)/290/
2021

PERFECT
[PREFAB
SYSTEM Vs JRS
INFRA

IGAYANENDRA
ISWARUP
IGANGWAR

11.01.2021

>5.04.2023




District

Case No.

CS
COMM.)/94/2
022

Petitioner
Name VS
Respondent
Name

MIRAZ
FACILITY
MANAGEMENT]
SERVICES PVT]
LTD Vs CHIEH
MEDICAL
SUPERINTEND

CNTT

Advocate

UITENDRA
RAJPUT

Date

RegistrationManagement
Hearing

06.01.2022

ofDate of Case

05.04.2023

CS
COMM.)/19/2
020

SURYA CARGO
FORWARDERS
PVT LTD Vs
M/S YUANTAI
INTERNATION
AL SUPPLY
CHAIN

MANAGEMENT
PVT LTD AND
OTHERS

[VIVEK
SHARMA

13.01.2020

28.04.2023

11

ISH. GURVINDER|
PAL SINGH,
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-02

INEW
DELHI

CS  (COMM.
130 / 2022

IPUNJAB
NATIONAL
IBANK
VS

IMS.
VERMA

RUBY]

IMS.  SALONI
INAGORIA

02.02.2022

17.04.2023

CS (COMM.
314 / 2022

IMATRIX
GUARDTECH
\PVT. LTD.

VS

IMIST DIRECT]
SALE PVT. LTD.

SH. JOBY P,
VERGHESE

01.04.2022

17.04.2023

CS  (COMM.
247 / 2022

SYNC IN
IDESIGN  PVT,
LTD.

VS

ISAMSUNG
INDIA
IELECTRONICS

DYT" T T

SH. ASWAN]
IKUMAR

10.03.2022

21.04.2023

CS  (COMM.
768 / 2022

IDALIP SINGH|
ADHIKARI
Vs

MYS.
ORIENTAL
INSURANCE
CO. LTD.

THE

ISH. VINEET]
IKUMAR

07.09.2022

21.04.2023

CS  (COMM.
581 / 2021

INDIAN
OVERSEAS
IBANK

VS

IDHARAM PAL

SH.
GYANENDRA
AGGRAWAL

08.12.2021

25.04.2023




District

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

Date

ofDate of Case

RegistrationManagement
Hearing

ISH. VINEETA| CS PUMA SE Vs/Sh. Shashi22-12-2021  |10-04-2023
IGOYAL, DISTRICT|DELHI COMM.)/660/ [SPORTS  ANDfPratap Ojha
JUDGE 2021 ANR.
(COMMERCIAL
ICOURT)-03
CS AMAR ISAURABH 05-10-2021  [10-04-2023
COMM.)/413/ SHARMA  Vs|UPADHYAY
2021 GO AIRLINES
INDIA LTD.
CS REPELLERS ISACHIN 01-11-2019  [20-04-2023
COMM.)/680/[INDIA LLP Vs|KUMAR JAIN
2019 METALIC
IMPRESSIONS
INDIA PVT|
LTD.
CS METALIC IA C BHASIN  [10-11-2020 [|20-04-2023
COMM.)/557/ IMPRESSIONS
2020 INDIA PVT,
LTD. Vs
REPELLERS
INDIA LLP
CS/408/2019 |GLOBAL RITESH 14-05-2019  [21-04-2023
VENTURES Vs {SEXENA
AIR INDIA
SATS AIRPORT
13 SH. PREM KUMARSOUTH CS EMU LINESSh. Udayj08.03.2022  [20.05.203
IBHARTWAL, COMM)184/22[PVT. LTD. Vs|Kumar
IDISTRICT JUDGE PROMINENT
(COMMERCIAL COMTECH
ICOURT)-01 PRIVATE
LIMITED
CS M/S POTHOSSh. Shubhamf20.10.2022 [25.05.2023
COMM)600/2 [SOLUTIONS Vs|Chhaleriya
3 M/S B. L. AGRO|
OILS LTD




District

Case No.

cS
COMM)568/2
2

Petitioner
Name VS
Respondent
Name

M/S
HIMALAYAN
ALES PRIVATE
LIMITED  Vs|
M/S  ADAAB
HOTELS LTD.

Advocate

Sh. Ashok
[Kumar Karkaria|

Date

ofDate of Case

RegistrationManagement
Hearing

30.09.2022

11.05.2023

14

SH. VINAY KUMAR|
[KHANNA,
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02

SOUTH

CS(COMM.)128
2022

M/S. C.P]
WORLD LINES
PVT. LTD. VS
M/S.
AVANTIKA
ELCON
LTD.

PVT,

[VASTAVIK
CHADHA

14.02.2022

10.04.2023

CS(COMM.)336
2021

MUNCIPAL
CORPORATION
VS VARUN
CHHABRA,
PROP.
GLAMOUR

ANVEDTIQIN

SOUTH DELHIPRADUMAN

KUMAR
AGGARWAL

01.10.2023

15.04.2023

CS(COMM.)170
2022

CATA
[ELECTRODOM
[ESTICOS INDIA|
PVT. LTD. V§
ABEC
[EXHIBITONS
AND

ONEDENORQ

ISAROJ KUMR
ISINGH

02.03.2022

10.04.2023

ICS(COMM.)621
2022

DR. SATISH|
CHANDRA
MISHRA

SH. DEEPAK VSDHANANJAY

JAIN

03.11.2022

18.04.2023

15

SH. SANJEEV,|
IAGGARWAL

South

CS
COMM)/123/2
023

GLOBAL
WATER
SOLUTIONS
INDIA PVT,
LTD, Vs SURIT]
[PRASAD
MOHAPATRA

Sh.
IMuneer

Tariq

01.03.2023

17.07.2023

CS
COMM)/38/2
023

SANJAY
[KUMAR KEDIA|
Vs STAR|
HEALTH AND|
ALLIED
INSURANCE
[PVT LTD

MS.
Jaiswal

Suruchil

16.01.2023

13.07.2023




Case No.

CS
COMM)/39/2
023

Petitioner
Name VS
Respondent
Name

M/S TECHNO
STRUCT

PROJECT Vs
M/S SKYCOM

Advocate

ISh. Shaantanul
[Devansh

Date

ofDate of Case

RegistrationManagement
Hearing

16.01.2023

11.07.2023

CS
COMM)602/2
022

AU HOLIDAYS
AND EVENTS
PVT. LTD. Vg
MRS. CHARU
[KAPOOR
SAREEN

Sh.
[Nayak

Rounak

22.10.2022

18.07.2023

CS
COMM)/654/2]
022

STATE  BANK
OF INDIA Vs
RAJ  KUMAR
S/0 SH.
MEHAR
CHAND

Sh. K. K. Singh,

19.11.2022

19.05.2023

CS
COMM)/244/2]
020

PUNAM
[PRIYADARSHA
INI V5
INEELOFAR
ABBASI

ISh. M. Abhijnan|

15.09.2020

24.05.2023

CS
COMM)/320/
2019

M/S RAKESH
KUMAR  AND
SON Vs M/S
LIVEWIRES

STUDIOS PVT|
LTD. AND ANR.

Sh. D.
Sachdev

P,

30.09.2019

19.07.2023

CS DJ /47/2021

[KOHELIKA
[KOHLI
ARCHITECTS
AND
IDESIGNERS
PVT. LTD. Vg
MR. KULDEEP

ISINTOTT

Sh.
[Benjamin

Simon|

19.01.2021

23.05.2023

CS DJ/42/2021

MULTI EMBRO
AND
SEQUENCE Vs
GLASSWING
AND ANR.

Sh.
Pandey

Sarthak

15..01.2023

5.07.2023




District

Case No.

CS
DJ/435/2022

Petitioner
Name VS
Respondent
Name

RAJESHWARI
SACHDEVA Vj
STAR DENTAL
CENTRE PVT]
LTD

Advocate

ISh. Arojit Yadav

Date

ofDate of Case

RegistrationManagement
Hearing

15.07.2022

25.07.2023

CS
COMM)/634/2]
022

SHAKIR
PREMIER
CARWORLD
[PRIVATE
LIMITED

V5

ISh. Ankur Singh

10.11.2022

27.07.2023

CS
COMM)/82/2
023

INIKE
INNOVATE
C.VTHROUGH
IMS. MEENA
[BANSAL Vi
FABULOUS
FASHION

ISh. Rajit Ghosh

14.02.2023

28.07.2023

CS
COMM)/598/2]
022

BORDERFREE
CUISINES LLP]
Vs  AZIMUTH]
BUSINESS ON|
WHEELS
PRIVATE
LIMITED

Sh.
[Nayak

Raunak]

18.10.2022

26.07.2023

CS
COMM)/294/2
021

THE
CARGO
AGENTS
ASSOCIATION
OF INDIA
(ACAAI) Vs M/S
CMG

NAZODT DIAJTTDED

AIR

Sh.
Gupta

Mudit

7.09.2021

51.07.2023

CS
COMM)/393/2
019

IDEVVRAT
IMPEX
LTD
CHAUHAN
BROTHERS
PLUMBING
[FIRE PVT. LTD.

AN ADQ

PVT|
Vs

IMr. Natwar Rai

07.12.2019

01.06.2023

CS
COMM)/77/20
23

ICICI BANK V5
VIJAY IRON]|
WORKS
THROUGH ITS
[PROP SUDHIR
IKUMAR

ISh. Anil Kumar

13.02.2023

31.05.2023




District Case No. Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

16 [SH. RAJEEV[South
IBANSAL, DISTRICT]
JUDGE

(COMMERCIAL)-01

17 SH. LAL SINGH,SOUTH- |Nil
DISTRICT JUDGE [EAST

18 [MS. NEELAM[SOUTH- Nil
SINGH, DISSTRICT[EAST
JUDGE

19 SH. AJAY KUMARSOUTH- INil
JAIN EAST

20 MS. ANU GROVERSOUTH- CS/COMM/380[CHANGFANG IVISHWAJEET 09/09/21 24.04.23
IBALIGA EAST 21 SEMICONDUC [& SANTWANA

TOR PVT LTDJASSOCIATE
V/S NEO NEON|
IELECTRICALS
PVT LTD

21 [MS PREETISOUTH- CS AVG IADITYA 17-02-2021 [18-05-2023
IAGGARWAL GUPTAJEAST COMM)/101/2 |LOGISTICS JAIN(P),
021 LIMITED V|
INTERNATION
AL PRINT O
PAC LIMITED

CS ADITYA IAMIT KUMAR]25-01-2022 [19-07-2023
COMM)/115/2 INFOTECH SINGH(P),
022 LIMITED V§
RAJKUMAR
(PROP
HINDUSTAN
BUSINESS

MTEOIINONT ONCOTR




Case No.

Petitioner
Name
Respondent
Name

Advocate

VS

Date

ofDate of Case

RegistrationManagement
Hearing

CS M/S NUMBESRINARENDER [05-03-2020 [08-05-2023
COMM)/144/2|ONE [VASHISHTA(P)
020 ADVERTISING |,

AND

IMARKETING

CO Vs M/S

GARUDA

ADVEDTIQINC
CS PUNJAB AND|VAIBHAV 14-01-2020 [14-07-2023
COMM)/35/20/SIND BANK VSMIRG(P),
20 BALJEET KAUR]

(DECEASED

BOIRROWER)

LRS
CS PUNJAB AND|VAIBHAV 14-01-2020 [14-07-2023
COMM)/36/2 |SIND BANK VSMIRG(P),
020 AMARINDER

SINGH
CS M/S ROSSRAJESAH 28-01-2020 [18-07-2023
COMM)/68/2 INTERNATION |GUPTA(P),
020 AL Vs SAR|

TRANSPORT

SYSTEMS PVT]

L.TD
CS M/S SUNTECH[RAKESH 01-02-2020 |09-05-2023
COMM)/80/2 |[VISION LTD VSSINGH(P),
020 ANAND

SWARUP GARG
CS M/S SBIVIKAS 04-02-2020 [25-05-2023
COMM)/84/2 [MOVERS AND|SETHI(P),
020 LIFTERS PVT]

LTD Vs M/S

SANGHA

[ERECTORS PVT]

LTD
CS M/S RAJINDER 26-04-2019 [17-07-2023
DJ/359/2019 |SKBBUILDERS |[KAUL(P),

INDIA

LIMITED V§

INDIANOIL

CORPORARTIO

N LIMITED




IMS NIRJA BHATIA

District

EAST

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

Date

RegistrationManagement
Hearing

ofDate of Case

23

SH.
[KUMAR SINGH

RAJESH|SOUTH-

EAST

CS(COMM)
1467/22

SANJHA
CHULHA
THROUGH
AUTHORIZED
REPRESENTAT
TVE VS SANJHA]
CHULHA

SH. AKSHAY]
SRIVASTAVA

18.05.2022

27.04.2023

24

ISH.
SHARMA-I

SANJAY]

EAST

CS COMM.NO.
13/2022

IDSFDC
[PRINCE

VS,

ISARVESH
KUMAR VS. KP|
ISINGH

14-01-2022

13-04-2023

CS COMM.NO.,
152/2021

MOHD.
KHAN VS,
ASSOCIATION
OF
APARTMENT
OWNER

ZAKIREHMAN VS,

[VARDHAN
[UPADHYAY

09-09-2021

13-04-2023

CS COMM.NO|
193/2022

SPECIALITY
PRINT O PACK]
PVT. LTD. VS|
OLYMPIC
CARDS LTD.

IMK
VS.
PURSHOTTAM
UHA

BHARTI

10-06-2022

20-04-2023

CS COMM.NO.
225/2022

BEAUTY ART]
[PRINTS INDIA|
[PVT.LTD.VS.
DYNAMIC
AURA LLP AND|
ORS.

IANUKOOL
CHAWAL VS|
IBRAHMANAN
D PRASAD

26-07-2022

21-04-2023

CS COMM.NO.,|
226/2022

[PRIYANSHU
AGGARWAL
VS.
DYNAMIC
AURA LLP &
ORS.

IANUKOOL
CHAWAL VS|

M/SBRAHMANAN

D PRASAD

26-07-2022

>1-04-2023




District

Case No.

Petitioner Advocate
Name VS
Respondent

Name

Date

ofDate of Case

RegistrationManagement
Hearing

CS COMM.NO.M/S BALAJIRAVI KUMAR[06-08-2022 [24-04-2023
250/2022 [FINCAP VS. VIKRANT]
PV.TLTD.VS. KUMAR
M/S D.P.L
BUIDERS
PVT.LTD &
ORS.
25 [SH. CHANDRA[EAST CS ANSARI ISH. ANIS06-10-2021 [25-04-2023
SHEKHAR, COMM/230/20[TEXTILES VSMOHAMMAD
IDISTRICT JUDGE, 21 AMAN
ICOMMERCIAL TEXTILES
ICOURT-02
26 [MS. BARKHA|North-East [Nil
IGUPTA, DISTRICT]
JUDGE,
(COMMERCIAL
ICOURT)
27 SH. BRIJESH|Shahdara [535/2022 M/s  Haryanajsh. Tushar22.09.2022 01.04.2023
IKUMAR GARG [Enterprises  vsKwatra
M /s Kapil
Traders
508/2022 Sh. MukeshfSh. SL Sagar  [29.10.2022  [11.04.2023
Kumar Jain v
Sh  Sita Ram|
[Prajapat
328/2019 Jai Prakash|Sh. Kamal22.05.2018  [12.04.2023
Gupta vs GovindlGupta
Cables
Industries
409/2021 Harender jeefSh. H. Rehman [22.09.2018  [17.04.2023
singh vs Jali
Krishan Estateg]
Pvt Ltd.




District

28

IMS. SUKHVINDER|
IKAUR

29

SH. SURENDER S.
IRATHI

30

IMS. SAVITA RAO

Case No.

1402/2022

Petitioner Advocate Date ofDate of Case
Name VS
Respondent

Name

RegistrationManagement
Hearing

M/s Ruby InfraMs. Anita
Trade vs M/
SBC  Minerals
pvt. Ltd.

01.07.20222 [18.04.2023

509/2022

State Bank OfiSh.
Tndia vglPandey
Ravinder Kumarj
sahu

Rakesh|29.10.2022  [24.04.2023

179/2021

State Bank
India vs
Kumar

ofiSh. Praveen25.03.2021
Rajlkumar Mishra

26.04.2023

336/2020

electricallSh.
Softel[Kumar
Pvt/|

Reka
VS
Machines
Ltd.

Nitishj16.07.2018  |29.04.2023

CS (COM)
259/2022

VI S.
GGARWAL VsKashyap
HIVAM JAIN

Ruchii2-04-2022 [10-04-2023




District Case No. Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

CS (coMm) Sh. Amite1/05/2018 [|11/04/2023
285/2020 LAXMAN DASS|Sharma

CO
CS (COM)NEELKANTH [Sh. Ashishii4/12/2020 [11/04/2023
587/2020 INDRUGS VsUppal.

ANIL MALIK
CS (COM)SKY TEXPROSISh. Nitin Gupta [27/05/2022 [12/04/2023
355/2022 Vs  RUCHIKA|

JAIN
CS (COM)ISBI Vs MANJU|Ms. Shalini2o/12/2019 [13/04/2023
334/2019 HOMES [Upadhayay
CS (COM)SBI Vs MANJUMs. Shalinii4/12/2020 [13/04/2023
586,/2020 HOMES [Upadhayay
CS (COM)ATS BUSINESSSh. Kshitijl25/10/2021 h3/04/2023
422/2021 Vs PRV ALLOYS|Paliwal
CS (COM)PRV ALLOYS VsiSh. Kshitijl27/09/2022 h3/04/2023
553/2022 IATS BUSINESS [Paliwal




District Case No. Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

CS (COM)VATSAL ) Vinay]
607/2022 MITTAL VsKumar
MOHD  ABID|
IMALIK

02/11/2022 [13/04/2023

CS (COM)INDIAN Sh. Bhavesh|29/01/2020 |13/04/2023
174/2020 OVERSEAS Kumar Singh,
CORP Vs
INATIONAL
INSTURANCE
CO LTD

CS (COM)[TIRUPATI Sh. Kapilli5/07/2022 [13/04/2023
1436/20220 [DENIM VsfSinghal
SHREE JA]
GURUDEV
TEXTILE

CS (COM)SHUBHAM Sh. Mayankjo2/04/2022 |15/04/2023
238/2022 JAIN VsRustagi f
RAJENDER
AGARWAL

CS (COM)ANIL MITTALSh. Hanslal27/09/2022 f17/04/2023
548/2022 Vs VVN[Arora
TRADING

CS (COM)PRISM BOOKISh.  Yogendrao2/11/2021 [24/04/2023
140/2021 Vs TITOOMishra
STATIONERY

31 [SH. GURDEEPNorth-West [CS/COMM/482/ADVANCE HEMANT 20.09.2021 [05.04.2023
SINGH, DISTRICT] 2021 METERING KUMAR SINGH
JUDGE TECHNOLOGY
(COMMERCIAL) LTD VS M/S
[EMMPRESS
INFRAST. PVT]
LTD




District

Case No.

CS/COMM/352
2022

Petitioner
Name VS
Respondent
Name

[KUMAR
ARUN KUMAR

Advocate

Date

ofDate of Case

RegistrationManagement
Hearing

04.08.2018

10.04.2023

CS/COMM/31/
2022

VIKAS KUMAR
VISHNOI VS
SIDDH
CHEMIPLAST
[PVT LTD

IMANISH
SINGHAL

07.01.2022

10.04.2023

CS/COMM/188
2019

M/S MAGNUM
STEEL LTD VS
M/S  ROYAL
SPRINGS

ANIL SHARMA

08.07.2019

12.04.2023

CS/COMM/233
2019

MAHESH
KUMAR GOYAL|
VS BALAJ]
SOLUTIONS

DEEP CHAND

13.08.2019

13.04.2023

CS/COMM/356
2022

BHARAT
BIJLEE LTD V§
INDSAO
ICONSTRUCTIO
INS

KAPIL KHER

18.08.2018

17.04.2023

CS/COMM/49/
021

B.S. PLASTICS|
VS
AND ORS

VIJENDRA

ROBBINSKUMAR

23.01.2021

18.04.2023

CS/COMM/330
2022

HONEY

ORS VS PAUL
MULTISPEICAL
ITY CLINIC

UJITENDER

SHARMA ANDKUMAR

DHINGRA

02.06.2018

19.04.2023




District Case No. Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

CS/COMM/371 |ASR FOODSISACHIN 15.01.2019 25.04.2023
2019 INGGEDIENTS [KUMAR JAIN
PVT LTD V§
DEEPALI JAIN
32 [SH. VIRENDER|North INil
IBHATT, DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)
33 ISH. PANKAJISOUTH CS COMM.STATE BANKBINAY KUMAR [24.12.2020 [10.04.2023
IGUPTA, DISTRICTIWEST 212/2020 OF INDIA V§
JUDGE SANDEEP
(COMMERCIAL) KUMAR
CS COMM.|UNION BANKDIV1J, DEEPAK09.01.2023 [10.04.2023
14/2023 OF INDIA VSDIWAN
MS  RAMESH
RANT
CS COMM.BANK OFS.K. 24.11.2021 12.04.2023
209/2021 BARODA VSCHOUDHARY
MEENU
PANCHAL AND|
ORS
CS COMM.BANK OKS.K. 24.11.2021 12.04.2023
301/2021 BARODA VSCHOUDHARY
SANJEEV
CS COMM.INDIAN S.K.JHA £25.11.2021 13.04.2023
305/2021 OVERSEAS
IBANK VS
SURENDER




District

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

Date

RegistrationManagement
Hearing

ofDate of Case

CS COMM.PUNJAB TUSHAR 23.12.2021  [13.04.2023
368/2021 INATIONAL KHURANA

BANK VS MS,

NEHA MEHTA
CS COMM HDFC VSPRANJAL 16.12.2022  [13.04.2023
552/2022 RAJAN IGOYAL,

KHURANA [PUNEET

JAISWAL

CS COMM.THE NAINITAUMURSLEEN [25.11.2020 [15.04.2023
181/2020 BANK VS M/SIKHAN

MAHADEV

ICONIC
CS COMM.[CANARA BANKR.RAJA BALAL [16.10.2021  [17.04.2023
249/2021 VS SHIVAM

TIWARI
CS COMM.THE NAINITAUMURSHLEEN [20.11.2021 19.04.2023
206/2021 BANK VSKHAN, CM

GOVIND ISINGH RAWAT

PANDEY
CS COMM.THE NAINITAUMURSHLEEN [20.11.2021 19.04.2023
297/2021 IBANK VSKHAN, CM|

GOVIND ISINGH RAWAT

PANDEY
CS COMM.THE NAINITAMURSHLEEN [20.11.2021 19.04.2023
298/2021 BANK VSIKHAN, CM|

AMBUJ ISINGH RAWAT

KUMAR




District Case No. Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

CS COMM.ALP SAFETY VSSYED NOOR  [15.12.2022 £20.04.2023
555/2022 MAGICON
IMPEX
CS COMM.[CANARA BANKISUMIT VERMA [12.09.2022 [26.04.2023
127/2022 VS M/S
IPANDIT
CATERS
34 [SH. BHUPESH] CS(Comm)/36/ [Canara Bank VgSanjeev Chopra [18.01.2023  |24.04.2023
[KUMAR, DISTRICT]| 023 Vinita Devi
UDUGE,
ICOMMERCIAL
ICOURT-02
35 SH. RAKESH SYAL,| CS COMMISHIV BHATTASh. Pradeepi11-07-2022 [17/04/2023
IDISTRICT JUDGE, 347/2022 VS B.S/Sehrawa
ICOMMERCIAL IDWARKA
ICOURT-03
CS COMMAEROSHIP [Ms. Stutii2-10-2022  [19/04/2023
189/2022 LOGISTICS VSMishra
INIPPON
CS COMM|CANARA BANK|Ms. Poonamf13-10-2022 [20-04-2023
492/2022 VS RANI SELKShukla
HELP GROUP
CS COMMIOKAYA Sh. Achin Mittal[28-11-2022 [26/04/2023
538/2022 FUJIKAWA VS
MOVEX CARGO|




District

Case No.

CS COMM
569/2022

Petitioner Advocate Date ofDate of Case
Name VS RegistrationManagement
Respondent Hearing
Name

‘I ARVINDER |Mr. Jaspreet}23-12-2022  [26-04-2023

INGH SETHISingh

[ENTERPRISES




List of cases received for Pre-Institution Mediation and Settlement during the month April 2023

Delhi Mediation Centre Total numberTotal Total Total Total Remarks(U
of applicationsnumber ofnumber ofnumber ofnumber ofnsettled
pending on theapplications cases non-starter applications matter)
1st day of thereceived settled cases pending at
month during theduring theduring thethe end of

month month month the month

1 Central
165 221 1 250 134 1
2 West
219 119 2 110 225 1
3 [East
58 40 1 51 45 1
4 INorth-East
13 28 o] 13 28 o]
5 IShahdara
82 76 o] 53 104 1
6 ISouth
117 74 o 99 92 o
7 ISouth-East
200 113 o] 105 208 (o)
8 INew Delhi
345 119 2 2 389 1
o INorth
137 65 1 72 129 o]
10 INorth-West
162 145 1 76 230 o
11 ISouth-West
169 6 o 53 182 1
Total
1667 1067 8 954 1766 6
12 IDHCLSC
92 12 o 22 3
79
lOverall Total
1759 1079 8 976 1845 9
INote: Application received through NALSA App during the month:- Nil




ontested commercial cases disposed during the month of April-2023

Court District

ISH. SANJEEV KUMAR AGGARWAL,
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-01

Case No.

Petitioner Name VSAdvocate Date ofWhether Urgent ReliefDate
Registration was sought and Pre-Decision
Insitution Mediation
did not take place (Yes /

No)

Respondent Name

CS COMM-1544/2022

ISUMIT GUPTA VS. AMIT COLOR|
IPRINTS

SUCHITA DIXIT &
INARESH KUMAR

08.06.2022

01.04.2023

ofDays
disposal

297

forNature
Disposal
(Contested
Settled)

ICONTESTED

ofDate of executionNumber
of decree

/

days

execution

of Act Section

for

of

decree from

date

of

Suit for Recovery

ICS COMM-915/2022

ISMC INSURANCE VS. ORIENTAL
[INSURANCE LTD.

SWASTIKA KUMARI &
IPRIYANKA SHARMA

22.03.2022

13.04.2023

387

ICONTESTED

Suit for Recovery

OMP COMM-27/2020

ILOTUS EDUCATION LTD. VS
JAAKASH EDUCATION SERVICES
ILTD.

AMIT KUMAR & BHASKAR]
SHUKLA

14.02.2020

15.04.2023

1156

ICONTESTED

[Petition U/s 34 of
JArbitration Act, 1996

OMP COMM-26/2020

ILOTUS EDUCATION LTD. VS
JAAKASH EDUCATION SERVICES
ILTD.

AMIT KUMAR & BHASKAR]
SHUKLA

14.02.2020

No

15.04.2023

1156

ICONTESTED

[Petition U/s 34 off
JArbitration Act, 1996

ICS COMM-335/2022

ISURYA PRAKASH VS. NORTH]
IDELHI MUNICIPAL
ICORPORATION

S.K. SINGH & SANJEET]
MALIK

27.01.2022

No

P1.04.2023

49

ICONTESTED

Suit for Recovery

ICS COMM-59/2022

SUSHIL KUMAR VS. SOUTH]
IDELHI MUNICIPAL
ICORPORATION

S.K. SINGH & SANJEET]
MALIK

03.01.2022

INo

28.04.2023

480

ICONTESTED

Suit for Recovery

[IDR. KAMINI LAU, DISTRICTICENTRAL
WUDGE (COMMERCIAL COURT)-02

CS (COMM)/942/2019

[TATA POWER DELHI|
IDISTRIBUTION LTD. Vs SACHIN|
[TYAGI

SH.GYANESH BHARDWAJ

l01-06-2019

INIL

14-04-2023

414

ICONTESTED

INIL

INIL

[RECOVERY

ARBTN/571/2018

IDILIP R. AND ORS. Vjg
ICHOLAMANDLAM
INVESTIGATION AND FINANCEH
ICOMPANY LTD. AND ORS

SH.AMIT SISODIA

l05-11-2018

INIL

18-04-2023

1624

ICONTESTED

INIL

INIL

4 ARBITATION

OMP (COMM.)/54/2019

IM/S S.S INTERNATIONAL AND
IORS. Vs M/S OM PRAKASH AND|
ICO.

ISH.S.K. SINGH

16-05-2019

INIL

P1-04-2023

1435

CONTESTED

INIL

INIL

54 ARBITATION

OMP (COMM.)/105/2022

IPERVINDER KAUR Vs M/§
IKOTAK  MAHINDRA  PRIME
ILIMITED

ISH.SHIVENDU SINGH

28-07-2022

INIL

P1-04-2023

263

CONTESTED

INIL

INIL

54 ARBITATION

MP (COMM.)/35/2020

ISEWAK SINGH GANDHI VS SHRI|
IRAM TRANSPORT FINANCE LTD

SH. ALAM SHAH

04-03-2020

INIL

P4-04-2023

1145

ICONTESTED

INIL

INIL

34 ARBITATION




Court

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

ofWhether Urgent ReliefDate
Registration was sought and Pre-Decision

Insitution Mediation
did not take place (Yes /
No)

ofDays
disposal

forNature

Disposal
(Contested
Settled)

ofDate of executionNumber
of decree days

of Act Section
for

/ execution of
decree from

date

of

MP (COMM.)/107/2019 IVINAY KUMAR PANDEY V§MS ANKITA CHAUDHARY [i11-11-2019 26-04-2023 ICONTESTED 34 ARBITATION
JAAKASH EDUCATIONAL
ISERVICES PVT LTD
ISH. ILLA RAWAT, DISTRICTICENTRAL ICS(COMM) 3989/2021 [[CICI BANK LTD. V/S GUL MOHD.SH. MOHIT TYAGI 07.10.2021 INO 01.03.2023 510 ICONTESTED |NIL INIL ISUIT FOR
WUDGE, (COMMERCIAL COURT)- IPROP OF M/S R [RECOVERY
03, TIS HAZARI COURT, DELHI IMANUFACTURES
CS(COMM) 2068/2022 IPANKAJ ARORA V/S MUNICIPALIMS. SWENKA TRIPATHI  [29.08.2022 INO 15.03.2023 108 ICONTESTED [NIL INIL ISUIT FOR|
ICORPORATION OF DELHI [RECOVERY
CS(COMM) 1317/2022 ISANJAY SEHGAL V/S MUNICIPALMS. SWENKA TRIPATHI  [26.05.2022 INO 16.03.2023 294 ICONTESTED |NIL INIL ISUIT FOR|
ICORPORATION OF DELHI [RECOVERY
CS(COMM) 5092/2021 IM/S JAICO PUBLISHING HOUSESH. SUBHASH SINGH 09.03.2021 INO 29.03.2023 750 ICONTESTED |NIL INIL SUIT FOR|
IV/S VIPIN SHARMA [RECOVERY
ICS(COMM) 49/2021 IADIYA AGGARWAL V/SSH. RAJEEV SAXENA 05.01.2021 131.03.2023 815 ICONTESTED [NIL INIL ISUIT FOR|
IMANGALAM EMGRIIDERS PVT [RECOVERY
ILTD.
IMS NISHA SAXENA, DISTRICTICENTRAL CS (COMM)-3755/2021 [[CICI BANK LTD. ISH. DEEPAK KAUSHIK 28.09.2021 IYES 01.04.2023 550 DAYS |CONTESTED [NIL INIL [RECOVERY OH
JUDGE, COMMERCIAL COURT-04 VS. [MONEY
IBHARI PAPER INDUSTRIES AND
JANR.
CS (COMM)-1014/2020 [T.PS. INFRASTRUCTURE LTD. ISH. RAJIV KANWAR 20.07.2020 IYES 01.04.2023 o85 DAYS |CONTESTED [NIL INIL [RECOVERY OH
IVS. IMONEY
[UNITED INDIA INSURANCE CO
ILTD.
CS (COMM)-112/2023 IK.B. BANSAL ISH. S.K. SINGH 18.01.2023 INO 11.04.2023 83 DAYS ICONTESTED [NIL INIL [RECOVERY OH|
VS. [MONEY
IMUNCIPAL CORPORATION OF
IDELHI
OMP (COMM)-122/2022 IMEHRAB LOGISTRICS ANDSH. M.M. HUSSAIN 26.08.2022 IYES 12.04.2023 29 DAYS |CONTESTED [NIL INIL JOBJECTION U/S 34
JAVIATION LTD. JOF  ARBITRATION]|
VS. JACT
IMAHINDRA AND MAHINDRA|
[FINANCIAL SERVICES
CS DJ-2185/2018 IR.P. TEXTILE ISH. KAPIL YADAV 13.07.2018 IYES 24.04.2023 1746 DAYS |CONTESTED [NIL INIL [RECOVERY OH
VS. IMONEY
ISU.DI.FASHION
CS DJ-1926/2018 IR.P. TEXTILE ISH. KAPIL YADAV 05.06.2018 YES 24.04.2023 1784 ICONTESTED |NIL INIL IRECOVERY OH
VS. [DAYS [MONEY
[KRISHAN KUMAR TIWARI PROP
IOF HYPE FASHION WEAR AND
JANR.




District Case No. Petitioner Name 'VSAdvocate Date ofWhether Urgent ReliefDate ofDays  forNature ofDate of executionNumber  ofAct Section

Respondent Name Registration was sought and Pre-Decision disposal  Disposal of decree days for
Insitution Mediation (Contested / execution of
did not take place (Yes / Settled) decree from
No) date of
ISH. UMED SINGH GREWALCENTRAL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-05
6 ISH. PARAMJIT SINGH, DISTRICTICENTRAL INIL
WUDGE(COMMERCIAL)-06,
ICENTRAL
7 IMS. KAVERI BAWEJA, DISTRICTICENTRAL 259/2022 ISURYA PRAKASH VS NDMC SATENDRA KUMARJ]21-01-2022 INO 01-04-2023 135 ICONTESTED [NA INA [INA
WUDGE, COMMERCIAL COURT-07 SINGH
58/2021 ISUMIT GUPTA VS NDMC SATENDRA KUMARH0-02-2021 INO 12-04-2023 [701 ICONTESTED |[NA INA INA
SINGH
654/2021 IRAJENDER WALIA VS NDMC SATENDRA KUMARJ22-02-2021 INO 13-04-2023 [760 ICONTESTED [NA INA [INA
SINGH
13481/2021 IPAWAN KR. VS NDMC SATENDRA KUMAR}]21-09-2021 INO £0-04-2023 576 ICONTESTED [NA INA INA
SINGH
8 ISH. DINESH BHATT, DJWest CS (COMM)/94/2021 SHARMILA GOEL--- Vs M/STUSHAR YADAV(P), l03-02-2021 no 01-04-2023 787 IContested INil INil [Recovery of Money--7]
(COMMERCIAL COURT)-01 IMACNEILL ENGINEERING LTD|
JAND ANR
CS (COMM)/468/2021 ISH RAJIV GUPTA PROPRIETORMOHAMMAD MAZHAR|06-10-2021 no 01-04-2023 542 IContested INil INil [Recovery of Money--7]
JOF M/S SHRI RAM PAPER CO VSSIDDIQUI(P),
IMRS NEHA BANSAL AND ORS
CS (COMM)/256/2019 IM/S TRISIS VENTURES VSPRAVEEN KUMAR|16-07-2019 no 01-04-2023 1355 IContested INil INil [Recovery of Money-
JAMBEY LABORATORIES AGGARWAL(P), 6
9 IMS. HEMANI MALHOTRA,West ICS COMM 232/2019 IHARDARSHAN KAUR VS ANSALABHAY GAIND 06.07.2019 INO 25.04.2023 oo7 DAYS  [contested INIL INIL [Recovery off
IDISTRICT JUDGE (COMMERCIAL] IHOUSING & CONST LTD Imoney/commercial
ICOURT)-02 suit
CS COMM 319/2019 [HARI RAM YADAV VS ARJUNMANISH SHARMA 9.08.2019 INO 27-04-2023 1025 DAYS [contested INIL INIL [Recovery off
JAND ANR Imoney/commercial
suit
1o [SH. ANURAG SAIN, DISTRICTINEW DELHI INIL
JUDGE (COMMERCIAL COURT)-01
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ISH. GURVINDER PAL SINGH, MP(COMM.) 15/ 2023 IPARANDEEP SINGH VS. SHIMR. H.S. ARORA 130.01.2023 21.04.2023 ISET ASIDE /S - 34 O
IDISTRICT JUDGE (COMMERCIAL IRAM TRANSPORT FINANCE CO JARBIRATION AND
ICOURT)-02 ILTD. & ANR. ICONCILIATION ACT|
1096
OMP (COMM.) 79 / 2022 IDELHI STATE INDUSTRIAIJMR. ANUJ CHATURVEDI [21.05.2022 INO 25.04.2023 340 IDISMISSED INA INA [U/S - 34 O
IDEVELOPMENT CORPORATION| JARBIRATION AND|
ILTD. VS. MANISH GOEL ICONCILIATION ACT|
1096
OMP (COMM.) 18 / 2022 [FINVASIA SECURITIES PVT. LTD. MR. ANKUR DAS 12.01.2022 INO £0.04.2023 473 IDISMISSED  [NA INA [U/S - 34 O
IVS. MANOJ KUMAR JARBIRATION AND
ICONCILIATION ACT|
1996
OMP (COMM.) 374 / 2022 ICANARA BANK VS. M/SMR. YUDHISTER21.04.2022 INO £0.04.2023 374 [DECREED INA INA ISUIT FOR|
IFIDELITY INFRASTRUCTURESHARAMA [RECOVERY
IDEVELOPMENT PVT. LTD.
12 [SH. VINEETA GOYAL, DISTRICT| OMP (COMM.)/37/2022 IDELHI METRO RAILSh. Chirag Mittal l05-03-2022 INO 18-04-2023 o9 IDISMISSED INA INA [Section 34 of
JUDGE (COMMERCIAL COURT)-03 ICORPORATION LIMITED Vs M/S [Arbitration &
UITENDER KUMAR IConciliation Act)
1096
[EX/141/2021 [HINDUSTAN PREFAB LTD VsSh. Varun Nishal l04-08-2021 INO £5-04-2023 629 IDISMISSED  [NA INA [Execution Petition
IEMPLOYEES PROVIDENT FUND
JORGANIZATION THROUGH]|
ICENTRAL PROVIDENT FUND
ICOMMISSIONER
OMP (I) (COMM)/5/2023 IGTL INFRASTRUCTURE LTD VsSh. Ankit Kumar 13-02-2023 INO 28-04-2023 74 IDISPOSED INA INA [Section 9 of
TECNOMAT COMPOSHEET PVT] [Arbitration &
ILTD IConciliation Act,
1996
CS (COMM)/608/2020 [HOUSING DEVELOPMENT|Sh. Pradeep Kumar Jha 01-12-2020 INO £8-04-2023 878 IDECREED INA INA Suit for recovery
IFINANCE CORPORATION|
ILIMITED Vs MR PINKU KUMAR
13 [SH. PREM KUMAR BHARTWALSOUTH OMP (COMM.)/28/2021 PAI SINGH Vs KOGTA FINANCIAL|Sh Mandeep Kumar Sharma [03.03.2021 INO 17-04-2023 775 IContested INA INA [Petition U/s 34 of the]
IDISTRICT JUDGE (COMMERCIAL INDIA) LIMITED AND ORS. Arbitration &
ICOURT)-01 IConciliation Act
OMP (COMM.)/15/2021 IPUNEET KUMAR Vs SOUTHSh Sanjay Goswami 18.02.2021 INO 26-04-2023 797 IContested INA INA [Petition U/s 34 of the]
IDELHI MUNICIPAL [Arbitration &
ICORPORATION AND ANR. [Conciliation Act
CS (COMM)/156/2020 ISACHIN WALIA Vs VINOD GUPTA|Sh Mudit Sood 20.07.2021 No 28-04-2023 647 IContested INA INA Suit for Recovery
14 [SH. VINAY KUMAR KHANNA,SOUTH CS (COMM)/ 78/2022 IKELLTON TECH SOLUTIONS LTDIASHISH RANJAN 22.01.2022 Yes 25.04.2023 159 ICONTESTED  [25.04.2023 25.04.2023 ISUIT FOR|
IDISTRICT JUDGE (COMMERCIAL IVS CASA 2 STAYS PVT LTD [RECOVERY
ICOURT)-02
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CS (DJ)/ 862/2018 IM/S PLANET ADERTISING P 14.09.2018 28.04.2023 IContested 28.04.2023 28.04.2023 ISUIT
ILTD VS M/S AMBIENCE PVT LTD [RECOVERY
15 ISH. SANJEEV AGGARWAL South CS (COMM)/39/2021 IM/S NAVIGATORS VISA GLOBALSH. RISHAB KAUSHIK 11.01.2021 INO 01.04.2023 810 IContested INA INA [RECOVERY
ILOGISTICS LTD Vs MOTIBA
ISILICONE PRIVATE LIMITED
CS (COMM)/157/2020 IPUNJAB NATIONAL BANK Vs TEJ|SH. RAM NIWAS l07.03.2020 INO £6.04.2023 1145 IContested INA INA [RECOVERY
IPAL AND ANR
CS (COMM)/112/2019 ICANARA BANK Vs CHANDER PAIJSH. S. K. JHA l01.07.2019 INO 11.04.2023 1380 IContested INA INA [RECOVERY
ISINGH
CS (COMM)/279/2020 IPUNJAB NATIONAL BANK V§SH. SUBODH KR. SINGH [05.10.2020 INO £0.04.2023 o277 IContested INA INA IRECOVERY
IRIMI KHANUJA AND ANR
OMP (COMM)/19/2019 IGSR INFRASTRUCTURE AND ORSSH. ANSHU PRIYANKA 14.10.2019 INO 03.04.2023 1267 IContested INA INA 34 ARBRATION]|
Vs TATA CAPITAL FINANCIAL ACT.
ISERVICES LTD
16 [SH. RAJEEV BANSAL iSouth INIL
17 ISH. LAL SINGH, DISTRICT JUDGE SOUTH-EAST INIL
18 [MS. NEELAM SINGH, DISSTRICTSOUTH-EAST INIL
WJUDGE
19 [SH. AJAY KUMAR JAIN ISOUTH-EAST INIL
20 [MS. ANU GROVER BALIGA ISOUTH-EAST INIL
21 |[MS PREETI AGGARWAL GUPTA ISOUTH-EAST CS (COMM)/289/2019 IMANKIND PHARMA LIMITED VSDASWANI ANDJ29/03/19 INO p7/09/22 b1/04/23 1484 ICONTESTED/ 21/04/23 -
JOYSTER LABS LIMITED [DASWANI(P), IDECREED
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IMS NIRJA BHATIA

ISOUTH-EAST

CS (COMM)/1133/2022

FLEX LIMITED Vs AMBROSIA
IDRUGS PVT. LTD

Sh. Sunil Kumar

21-11-2022

10-04-2023

140

DECREED

[10-04-2023

IMALIK GARMENTS

CS (COMM)/196/2021 ISTATE BANK OF INDIA VgMs. Deepa Chauhan 24-03-2021 No 11-04-2023 748 IDECREED 11-04-2023 INil Nl
IKOMAL BRAR
CS (COMM)/285/2021 IM/S LEO CREATIONS PVT. LTD,Sh. Ayush Mittal, 23-08-2021 No 15-04-2023 600 IDECREED 15-04-2023 INil Nil
IVs IMPERIA STRUCTURES LTD.
CS (COMM)/286/2021 IM/S LEO ROADLINES PVT. LTD,Sh. Ayush Mittal, 23-08-2021 No 15-04-2023 600 [DECREED 15-04-2023 INil Nil
Vs IMPERIA STRUCTURES LTD.
CS DJ/1252/2018 IDEEP BLUE XPRESS PVT LTD VsSh. Himanshu Jain 23-08-2018 No 01-04-2023 606 IDECREED 21-04-2023 INil Nl
IREELIABLE COURIER AND|
ICARGO PVT LTD
23 [SH. RAJESH KUMAR SINGH [SOUTH-EAST OMP(COMM)33/2022 JASHOK KUMAR VS AXIS BANK  [SH.NIPUN ARORA 18.07.2022 IN/A 18.04.2023 70 IContested - - u/s 34
24 |SH. SANJAY SHARMA-I [EAST ICS COMM.NO. 382/2019 ISYNDICATE BANK VS. SHADABRAJEEV GUPTA 17-10-2019 INO 26-04-2023 1284 ICONTESTED [NIL INIL [IRECOVERY
IAHMED
ICS COMM.NO. 143/2020 IMADHU BUILDTECH PVT.LTD/BHUVNESH KUMARJ21-07-2020 INO 05-04-2023 o84 ICONTESTED |NIL INIL [RECOVERY
VS. DHAWAN BOX SHEETAGGARWAL
ICONTAINERS PVT.LTD
CS COMM.NO.390/2019 IDENA BANK(NOW BANK OFUMESH JOSHI 18-10-2019 INO 13-04-2023 1270 ICONTESTED [NIL INIL [IRECOVERY
IBARODA) VS. SURESH KUMAR
ICS COMM.NO. 222/2021 ICANARA BANK (E-SYNDICATEPRANAY SHARMA 23-11-2021 INO 18-04-2023 510 ICONTESTED [NIL INIL [IRECOVERY
IBANK) VS.YOGESH KUMAR|
ISHARMA
25 [SH. CHANDRA SHEKHAR,[EAST INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02
26 |MS. BARKHA GUPTA, DISTRICTNORTH EAST C.S.(COMM)-132/2022 IPUNJAB NATIONAL BANK VSSAYAK BANTY UPADYA 19.11.2022 |- 19.04.2023 151 ICOMPROMISE }[---- - ISUIT FOR|
WUDGE, (COMMERCIAL COURT) IMOHD. SHAHIDPROP OF ZAID| ID [RECOVERY




Court District Case No. Petitioner Name 'VSAdvocate Date ofWhether Urgent ReliefDate ofDays  forNature ofDate of executionNumber  ofAct Section
Respondent Name Registration was sought and Pre-Decision disposal  Disposal of decree days for

Insitution Mediation (Contested / execution of
did not take place (Yes / Settled) decree from
No) date of

C.S(COMM)- 113/2022 IM/S HARSH KNIT|P. RAVISH CHANDRA 06.10.2022  |----- 21.04.2023 197 ICOMPROMISE |--- |- ISUIT
INTERNATIONAL OF M/S NIKKU] ID [RECOVERY
[ENTERPRISES
27 |[SH. BRIJESH KUMAR, DISTRICTShahdara OMP(COMM)- IPRAKEETK MALVIYA VS CAPITAL) 22.09.2020 01.04.2023 921 (Days) JALLOWED [Petition U/sec]
WUDGE, (COMMERCIAL COURT) [TRADE LINK LTD. 134 of Indian|
Arbitration &
IConciliation Act
ICS(COMM) -368/2021 [TUSHAR KOCHHAR AND ANR VSSH VARUN DIWAN AND [01.10.2021 £7.04.2023 573 (Days) DISMISSED{Suit for
ISAINI ELECTRICAL STORE ISH SANJAY RATHI recovery off
IMoney Off
ICommercial
ICourt Act
CS(COMM) -497/2021 IRAM LAKHAN VS ARPIT KUMAR|SH HEMANT GOYAL 20.11.2021 29.04.2023 516 (Days) [IDISMISSED |[Suit for
IMITTAL recovery off
IMoney off
ICommercial
ICourt Act.
28 |MS. SUKHVINDER KAUR INIL
29 [SH. SURENDER S. RATHI CS (COMM)/111/2022 IDHARAMRAJ SURANA PROP OHVIPIN KUMARJ03-02-2022 01-04-2023 o2 [DECREED [Civil Procedurs
IDRJ PROCESS HOUSE Vs R CQCHAUDHARY(P), ICode 1908--15
ITRADING THROUGH PRATEEK]
JAIN
CS (COMM)/98/2021 INAVAL IMPORTERS ANDSAUMITRA SINGHAL(P), [17-02-2021 10-04-2023 74 [DECREED [Civil Procedurs
I[EXPORTERS PVT LTD Vs SNOBY| ICode 1908-1
IPVT LTD AND OTHERS IXXXVIL
CS (COMM)/250/2022 ISURENDER KUMAR PRO MRphinnoo Prasad Gupta(P), [07-04-2022 12-04-2023 782 [DECREED [Recovery off
[TRADERS Vs VISHAL GUPTA S/ IMoney--
JOMINDER KUMAR PRO VISHAL JUNDER,COMM
ITEXTILES I[ERCIAL,COUR
IT,ACT,2015
ICS (COMM)/168/2021 IM/S EASY TRIP PLANNERS LTDKUSHAGRA BANSAL(P), [22-03-2021 08-04-2023 P80 IDECREED [Recovery off
Vs M/S MISHRA TOUR AND IMoney--74
ITRAVELS AND ANR
ICS (COMM)/432/2020 IPUNJAB AND SIND BANK VSGAURAV(P), 14-09-2020 20-04-2023 1370 [DECREED [Civil Procedurd
IBABITA RANI ICode 1908-1
JORDER,IV
CS (COMM)/695/2022 ICANARA BANK Vs SMSDEEPAK BHARDWAJ(P), [15-12-2022 10-04-2023 25 [DECREED [Civil Procedurg
INDUSTRIES ICode 1908-1
RECOVERY,SU
T
ICS (COMM)/534/2021 IMAHENDER KUMAR GUPTA VSSATISH SHARMA(P), 13-12-2021 10-04-2023 048 IDECREED [Recovery off
INASIRUDDIN IMoney--74
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ICS (COMM)/548/2021 ICANARA BANK Vs AMRIT PALIRAJIV B SAMAIYAR ANDj8-12-2021 14-04-2023 767 IDECREED |Recovery off
ISINGH [KALPANA(P), IMoney--74
30 MS. SAVITA RAO CS (COM) 311/2020 JARUN GUPTA Vs EAST DELHISARVESH RAI(P), 28-02-2020 01-04-2023 yr 1 month 3DISMISSED [Recovery of|
IMUNICIPAL CORPORATION ANDY days [Money--74
JANR
CS (COM) 165/2021 TAHIR Vs SUBHASH CHANDAKSHAY DHAWAN(P), 17-03-2021 01-04-2023 o yr 15 days PUDGEMEN [Civil Procedure
IGUPTA [T PASSED [|Code 1908-
RECOVERY
CS (COM) 129/2022 IPRAVEEN KUMAR JAIN Vs M/SR K SHARMA(P), 21-02-2022 12-04-2023 i yr 1 month 20 UDGEMEN |Recovery off
IBANSIWAL GARMENTS AND| days [T PASSED [Money--
JANR RECOVERY
CS (COM) 271/2019 ICARANATION TRADING PRIVATEHHARMESH KUMAR(P), 22-11-2019 15-04-2023 yrs 4 monthgDISMISSED [Recovery of
ILIMITED Vs PRAVEEN KUMAR| 25 days IMoney--151
IKHATTRI
OMP (COM) 26/2022 IRCC INFRAVENTURES LTD VYPURNIMA JAIN(P), 20-12-2022 17-04-2023 3 months 28SET ASIDE |Arbitration &
IKOTAK MAHINDRA BANK LTD days IConciliation
Act, 1996--34
OMP (COM) 27/2022 IRCC INFRAVENTURES LTD VYPURNIMA JAIN(P), 20-12-2022 17-04-2023 3 months 28SET ASIDE |Arbitration &
IKOTAK MAHINDRA BANK LTD days IConciliation
Act, 1996--34
OMP (COM) 25/2022 IRCC INFRAVENTURES LTD VSPURNIMA JAIN(P), 20-12-2022 17-04-2023 3 months 28SET ASIDE |Arbitration &
IKOTAK MAHINDRA BANK days IConciliation
JAct, 1996--34
OMP (COM) 24/2022 RCC INFRAVENTURES LTD VSPURNIMA JAIN(P), 20-12-2022 17-04-2023 3 months 28SET ASIDE |Arbitration &
IKOTAK MAHINDRA BANK LTD ays IConciliation
Act, 1996--34
ICS (COM) 301/2019 ISATISH KUSHWANA Vs AMIT|SIDHANT DHINGRA(P), [13-12-2019 19-04-2023 yrs 4 month/ UDGEMEN |Recovery of
ITAYAL 08 days [T PASSED |[Money--151
CS (COM) 417/2022 IRAM KISHORE Vs AMIT KUMAR [TARA CHAND GUPTA(P), [08-07-20222 [21/04/2023 9 months 17 daygJUDGEMEN [Possession and|
[T PASSED  |Recovery off
Rent/Damages/
[Mesne profit-
[TRANSFER,OF,
31  [SH. GURDEEP SINGH, DISTRICTINORTH-WEST INIL
WUDGE (COMMERCIAL)




132

ISH. VIRENDER BHATT, DISTRICT]
WUDGE (COMMERCIAL COURT)
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INorth
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ISOUTH WEST

33 [SH. PANKAJ GUPTA, DISTRICT]
WUDGE (COMMERCIAL)

34 [SH. BHUPESH KUMAR, DISTRICT|
WDUGE, COMMERCIAL COURT-02

35 [SH. RAKESH SYAL, DISTRICT|

JUDGE, COMMERCIAL COURT-03

CS COMM. 43/2021 ICANARA BANK VS RAVINDERSARTHAK BHATIA, NEHA [08.02.2021 01.04.2023 782 IDECREED [RECOVERY INIL INIL INIL
IKUMAR JAIN ISUIT

CS COMM. 362/2021 ICANARA BANK VS AJAY THAKUR|REKHA RUSTAGI DEEPAK}18.12.2021 10.04.2023 478 JALLOWED [RECOVERY INIL INIL INIL

SHARMA ISUIT
ICS COMM. 316/2021 JALKON VS UMAXE PROJECTS DHRUV BHALLA fo7.11.2021 11.04.2023 500 IDISMISSED [RECOVERY INIL INIL INIL
MANMOHAN SINGH ISUIT

CS COMM. 100/2019 ISTATE BANK OF INDIA VSPANKAJ KUMAR, RAJBIR[22.07.2019 12.04.2023 1360 ALLOWED [RECOVERY INIL INIL INIL
INARENDER SINGH SINGH ISUIT

ICS COMM. 84/2019 SUNIL KUMAR VS TAMTADHEERAJ NAYALJ01.06.2019 17.04.2023 1416 JALLOWED [RECOVERY INIL INIL INIL
ICONSTRUCTION YOGESH KUMAR ISUIT

CS COMM. 24/2018 IB2B HOSPITALITY VS TIRUPATINISHANT VERMA, JAIf16.11.2018 26.04.2023 1622 [PARTLY IRECOVERY INIL INIL INIL
[HOMES KISHOR SINGH JALLOWED [|SUIT

ICS(Comm)/73/2022 [State Bank of India Vs RajeshRuchi Khurana 02.03.2022 £0.04.2023 lh24 IDecreed [Recovery Of money -NIL INIL
IKumar 137

ICS(Comm)/96/2022 ISh Paramjeet Singh Vs DeepikaSRIBALLABH SHARAN 05.03.2022 £0.04.2023 389 IDismissed Recovery Of money -NIL INIL
IVerma 137

ICS(Comm)/142/2022 IM/s Green Planet Vs DeepikaSRIBALLABH SHARAN 01.04.2022 29.04.2023 303 IDismissed [Recovery Of money NIL INIL
IVerma 137

CS (COMM)/35/2019 INDIAN OVERSEAS BANK VgSh. MUNISH CHADNER[23/03/2019 17/04/2023 1486 [DECREED |Recovery Suit [NIL INIL INIL
AMIT AHLAWAT JOSHI




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF April 2023
Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to
courts other courts

SH. SANJEEV KUMAR]
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
1 |COURT)-01 ICentral 1104 39 5 1 76 1071

IDR. KAMINI LAU, DISTRICT]
2 PJUDGE (COMMERCIALCentral 1145 46 1 o 200 992
ICOURT)-02

MS. ILLA RAWAT, DISTRICT]
3 WUDGE, COMMERCIAL|Central 1128 55 1 o 78 1106
ICOURT-03

IMS. NISHA SAXENA DISTRICT]
4 PUDGE (COMMERCIAI Central 962 44 1 1 91 915
ICOURT)-04

SH. UMED SINGH GREWAL
5 [DISTRICT JUDGECentral 711 51 o 1 43 718
(COMMERCIAL COURT)-05

ISH. PARAMJIT SINGH,
6 [DISTRICT JUDGECentral 1148 31 1 1 23 o
(COMMERCIAL)-06, CENTRAL

VACANT COURT OF SH.
[IPARAMJIT SINGH, DISTRICT]

6A JUDGE (COMMERCIAL)-0 6’Central o 15 o o o 1171
ICENTRAL
MS. KAVERI BAWEJA |
[DISTRICT JUDGE,
” ICOMMERCIAL COURT-07 Central 809 41 ° o 6 —
ISH. DINESH BHATT,
8 [DISTRICT JUDGEWest 1300 54 o o 92 1262

(COMMERCIAL)-01

IMS. HEMANI MALHOTRA,|
9 [DISTRICT JUDGEWest 1500 68 12 o 104 1476
(COMMERCIAL COURT)-02

SH. ANURAG SAIN, DISTRICT]
10 JUDGE (COMMERCIAINew Delhi 824 55 3 1 34 847
ICOURT)-01

SH. GURVINDER PAL SINGH,|
11 [DISTRICT JUDGENew Delhi 556 44 3 2 36 565
(COMMERCIAL COURT)-02
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number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

SH. VINEETA GOYAL,

12 [DISTRICT JUDGENew Delhi 669 49 1 33 684
(COMMERCIAL COURT)-03
ISH. PREM KUMAR]

13 [BHARTWAL, DISTRICT|South 590 106 1 66 631
JUDGE (COMMERCIAL)-01
SH. VINAY KUMAR KHANNA,|

14 |[DISTRICT JUDGESouth 433 81 o 84 430
(COMMERCIAL COURT)-02

15 [SH. SANJEEV AGGARWAL South 428 91 2 100 421
SH. RAJEEV BANSAL,

16 [DISTRICT JUDGESouth 454 92 o 62 484
(COMMERCIAL)
SH. LAL SINGH, DISTRICT]

17 JUDGE South-East 589 30 o 16 603
MS. NEELAM SINGH,|

18 IDISSTRICT JUDGE South-East 561 20 o o 581

19 [SH. AJAY KUMAR JAIN South-East 539 27 19 30 553

20 [MS. ANU GROVER BALIGA South-East 553 31 1 44 541
MS PREETI AGGARWALJ

21 | UPTA South-East 506 17 2 32 493

22 [MS NIRJA BHATIA South-East 442 54 7 41 461

23 [SH. RAJESH KUMAR SINGH [South-East 242 7 1) 34 215
SH. SANJAY SHARMA-I,

24 [DISTRICT JUDGEEast 457 21 o 106 372

(COMMERCIAL)




Name of the Court District

SH. CHANDRA SHEKHAR,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-02

No. of cases Total

pending on
the 1st day of of cases

month

during
the
month

No. of
number cases

month

courts

No. of cases Total
identified
received bynon

instituted transfer

cases

month

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

25 [East 686 43 1) o 36 693
[MS. BARKHA GUPTA,

26 [DISTRICT JUDGE North-East 442 27 o 1 23 445
(COMMERCIAL COURT)
SH. BRIJESH KUMAR GARG,

27 [DISTRICT JUDGEShahdara 433 20 2 1 34 420
(COMMERCIAL)-01
IMS. SUKHVINDER KAUR|

28 [IDISTRICT Shahdara 395 16 o o 37 374
JUDGE(COMMERCIAL)-02

29 |SH. SURENDER S. RATHI Shahdara 177 22 7 4 44 158

30 [MS. SAVITA RAO Shahdara 265 20 1 1 41 244
ISH. GURDEEP SINGH,|

31 [DISTRICT JUDGENorth-West 3245 163 1 5 75 3329
(COMMERCIAL)
ISH. VIRENDRA BHATT,

32 [DISTRICT JUDGENorth 2268 84 o 2 83 2267
(COMMERCIAL)
ISH. PANKAJ GUPTA, SOUTH

33 IDISTRICT JUDGEWEST 554 128 3 o 97 588
(COMMERCIAL)
SH. BHUPESH KUMAR,
[DISTRICT JDUGE,
ICOMMERCIAL COURT-02 SOUTH 6 2 > o 61

34 WEST 59 5 35 5
SH. RAKESH SYAL, DISTRICT]
UJUDGE, COMMERCIAL
ICOURT-03 SOUTH

35 WEST 561 65 2 o 64 564

GRAND TOTAL 27272 1809 78 26 2070 27063
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